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Sax
LOK SABHA

Saturday, November 10, 1962/Kartika
19, 1834 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[Mr. SpeAkErR in the Chairl
ORAL ANSWERS TO QUESTIONS
Cement Industry

+
Shri S. C. Samanta:
+gq J Shri Subodh Hansda:
84. "
7 Shri N. R. Laskar:
| Shri M. L. Dwivedi:

Will the Minister of Steel and Heavy
Endustries be pleased to state:

(a) whether it is a fact that the
cement industry is facing a crisis for
want of water-tight wagans;

(b) whether it is also a fact that
darge quantities of cement have piled
up all over the country in the factory
godowns; and

(c) if so, what steps Government
are taking to remove this difficulty?

The Deputy Minister in the Minis-
try of Steel and Heavy Industries
(Shri P S. Sethi): (a) and (b). No,
Sir. There has been no crisis. There
have, however, been difficulties in
railway transport experienced by
<ement factories; more by some and
less by others.

(c) We expect that with the
improvement in the railway transport
as a whole there would also be
improvement in the transport of
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cement. Meanwhile movement of
cement by road and sea, wherever
possible, is being encouraged. The
use of block-rakes for transport of
cement is also being explored.

Shri S. C. Samanta: Is it not a fact
that this news appeared in the news-
papers that the industry is facing a
crisis? May I know whether that
statement has been contradicted?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam): It
is not necessary to contradict every
newspaper comment. Whenever there
is some difficulty, they raise it to a
crisis.

Shrimati Savitri Nigam: May 1§
know whether the hon Minister is
aware that in many States, especially
in the U.P, in some of the districts,
the crisis created by cement has
become a nuisance to the district
authorities?

Mr. Speaker: Due to want of water-
tight wagons or something else?

Shrimati Savitri Nigam: Due to
irregular supply of cement.

Mr. Speaker: No, no.

Shri Sham Lal Saraf: May I know
if paucity of cement in Jammu and
Kashmir State is because of non-
availability of wagons or what?

Shri C. Subramaniam: Jammu and
Kashmir: at the moment it is a little
bit difficult. I am sure if he makes
enquiries now, he would get a more
favourable answer that it is quite
satisfactory there now.

Shri Venkatasubbaiah: May I know
whether it is a fact that there is
dearth of cement in the country and
may I know whether any efforts are
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made to step up production in the
cement factories?

Mr. Speaker: Not a general ques-
tion.

=t faifa few . it AR WA
fN T FgfF A & w0 A g
uH O ¥ g g § 5 @
freraf g 1 Y F1 @R . ..

wsA WG g IAA F@TET

i )

Oil in Cauvery Basin

( Shri S. C.+Szma.nta:

| Shri Subodh Hansda:
'*85.{ Shri N. R. Laskar:

| Shri M. L. Dwivedi:

 Shri P. Kunhan:

Will the Minister of Mines and Fuel
be pleased to state:

{a) the steps that are being taken
to intensify the drilling operation on
the Cauvery Basin to find out natural
oil;

(b) whether any experts have been
appointed for this work; and

(c) if not, whether any offer from
abroad has been obtained to carry out
this work?

The Parliamentary Secretary to the
Minister of Mines and Fuel (Shri
Thimmaiah): (a) It is proposed to
drill a few structural holes to a depth
of 1,200 metres for obtaining Strati-
graphic information. Work is expect-
ed to commence early in 1963. The
question of intensified drilling does
not arise at present.

(b) Yes, Sir. Expert Indian Geolo-
gists and Drillers have been allocated
for this work.

(c) Does not arise.

Shri S. C. Samanta: May I know
what sort of drilling is at present
being done?

Shri Thimmaiah: Seismic and other
surveys are being conducted for find-
ing out the structures suitable for
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accumulation of hydro carbons. If
that is found out, drilling will be
intensified.

Shri Bhagwat Jha Azad: May I
know whether the preliminary data
in this field are indicative of any
decision for intensified drilling in the
area?

The Deputy Minister in the Minis-
try of Mines and Fuel (Shri Hajar-
navis): Withqut getting any such in-
dication, drilling operations are gene-
rally not undertaken.

Shri Bhagwat Jha Azad: I want to
know  whether the preliminary
data....

Shri Hajarnavis: The first is geo-
logical survey. The second is gra-
vite-magnetic survey. Then there is
seismic survey. If all these factors
are favourable, then alone we under-
take heavy expenditure in drilling.

Shri Shivananjappa: May I know
whether the upper Cauvery basin in
the State of Mysore will come within
the purview of this survey?

Shri Thimmaiah: This will be
answered in some other question.

Mr. Speaker: Next question.

Standard Rate for Gold

+
( Shri S. B. Das:
| Shri Subodh Hansda:
J Shri S. C, Samanta:
) Shri B. K. Das:
| Dr. L. M. Singhvi:
| Shri Kajrolkar:

Will the Minister of Finance be
pleased to state:

(a) whether there is any proposal
to fix a standard rate for gold
througnout the country;

(b) it so, whether this proposal is
finalised; and

(c) by what time this will be
enforced?

Thé Deputy Minister in the Minis-
try of Finance (Shri B. R. Bhagat):
(a) Proposals regarding Government’s

*86.
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gold policy cannot be announced in
advance.

(b) and (c). Do not arise.

Shri S, B. Das: May I know whe-
ther the Government is going to
impose any restriction on the hoard-
ing of gold by an individual or by an
institution?

Mr. Speaker: This they are not
going to disclose.

Shri S. M. Banerjee: The hon.
Minister said that this policy cannot
be declared in advance. I want to
know whether it will ever be
declared?

Shri B. R. Bhagat: Certainly When
we come to a decision, it will be
declared.

= ¥ T N ARG BN AR

E 5 s WYGT S W F e ¥
AT T FY ATHZH W T HY Ahed

T P T A TET A ¥ O

MeT FY FWT g FE FGL 97 &

safad @ T A1 F1% Affa agt

o = ifgg ?

The Minister of Finance (Shri
Morarji Desai): There is no relation
between the fall of prices in gold and
the fall of prices in other shares.

There is no connection between the
two.

st aF : F g 9T A g R
@ ram § A R Aifa §) g
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Shri Sham Lal Saraf: May I know
whether sharp fluctuations either way
will not retard the progress ir. our
commerce and trade at the moment?

Mr. Speaker: It is a matter of
opinion.

st oo feg : ¥ oag Sfad
g g are @y afdfeafs #v @y
gu form ¥ 9 aies @igw @0} ST
@ § ady & Ade § g 1 a7 f&a
ag. ?

Mr. Speaker: Now, Shri Indrajit
Gup:a.

Shri Indrajit Gupta: What is the
relationship between the existing
price which has been announcea and
tiie iniernational price, and also what
is the total amount of gold which
has been offered to Government up
till now at this new rate?

Shri Morarji Desai: The price that
we have declared is the international
price. That is the price which we
have fixed. We cannot fix any other
price according to the rules of the
Intcrnational Monetary Fund 1 can-
not say how much gold has been
received already; that is not possible
because I have not received all the
accounts from all the States.
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All-India Education Service

( Shri D. Cj*-sharma:
| Shri Rameshwar Tantia:
.87 J Shri Bhagwat Jha Azad:
°Y Shri Basumatari:
| Shri E, Madhusudan Rao:
| Shri Hem Raj:

Will the Minister of Education be
pleased to state:

(a) whether there is a proposal to
start an All-India Education Service
in the country,

(b) the number of States who have
favoured the proposal and those who
are against it;

(c) the nature of objections of the.

States who are against it; and

(d) the stage at which the proposal
stands at present?

The Minister of Education (Dr.
K. L. Shrimali): (a) Yes, Sir.

(b) Eight States have so far
favoured the proposal in principle;
two of them provisionally. Two
States have not favoured the proposal.

(c) The dissenting States are of the
view that there would be no advan-
tage in having an All-India Service.

(d) The matter is being pursued
with the remaining State Govern-
ments. The details of the scheme
have yet to be finalised.

Shri-D. C. Sharma: May I know
the reasons that have motivated those
States which have accepted the pro-
posals and the reasons that have
motivated those States which have
not accepted the proposals?

Dr., K. L. Shrimali: The States
which have favoured the proposal are
of the view that it would be of
advantage to have an All-India Edu-
cation Service, while the States which
have not agreed to the proposal think
that it would not be of much
advantage.
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Shri D. C. Sharma: Which are the
States which have not yet expressed
any opinion one way or the other?

Dr. K. L. Shrimali: The remaining
States have not expressed any
opinions.

Shri Bhagwat Jha Azad: May I
know whether apart from uniformity
in the pay scales, this scheme will
also help in reaching uniformity of
standards in education in the different
States?

Dr. K. L. Shrimali: Government
have always been of the view that it
would be of advantage to have this
service,

oo MNfgw T : afz 1@ fr=g
o 2 froafed wdlm @<
9 39 aXg ¥ TA F1 5710 Faar o
a o o=l 7 ¥ =R Y A g
M I ¥ T F AWK FAT F;T
7o fHar 97 @ &, qR || 9w aw
Og 39 & g0 W& AT foar smaaw
T TF L THT FT ST AT &) FamT 7

o &0 Ao HWTHT : Jg 1 T
2 % g afaw o oroey 7 o7 gt
& 919 99 57 TR I EFRL FTHA |
gw fafael 37 ¥ t@ A WA &
U T W g

Shri Narendra Singh Mahida: May
I know the States which. have dis-
agreed with this proposal?

Dr. K. L. Shrimali: I have already
given the list of the States which
have agreed, and the list of the States
which have not favoured the pro-
posal. The remaining States have not
yet sent their replies

Shri Jaipal Singh: In reply to part
(d) of the question, the hon. Minister
has stated that details are being
worked out. Does it mean that the
details were not sent to the States?

Dr. K. L, Shrimali: The details can
only be worked out after the States
agree to the Service in principle.
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Shri P. R. Chakraverti: What are
the main arguments advocated by the
States which are not in favour of the
proposal to have this Service?

Mr. Speaker: That has been
answered.

Shri Hem Raj: May I know whe-
ther the majority of the States accept
it and a few, one or two, do not accept
it?

Mr. Speaker: Majority and mino-
rity can be worked out when he has
given the names.

Seizure of Smuggled Watches

( Shri S. M-.'-Ba.nerjee:
Shri Dasaratha Deb:
‘SBJ Shri A. K. Gopalan:
') Shri Mohammad Elias:
| Shri Daji:
| Shri Nambiar:
Will the Minister of Finance be
pleased to state:

(a) whether it is a fact that about
822 watches worth over one lakh
rupees were seized by the Customs
on the 15th September, 1962 at Dum
Dum airport;

(b) whether one of the two persons
held in this connection is an employee
of an Air Company; and

(c) it so, the action taken by Gov-
ernment thereon?

The Deputy Minister in the Minis-
try of Finance (Shri B, R. Bhagat):
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(a) to (c). 822 watches were seized
by the Customs authorities on the
15th September, 1962, near Dum Dum
Airport. The value of the watches
was Rs. 50,000 approximately. Five
persons have been arrested in this
connection, of whom three are loaders
of Air India. The case is under
investigation and necessary action
under the Sea Customs Act, 1878 and
the Imports and Exports (Control)
Act, 1947, will be taken by the Cus-
toms authorities when the investiga-
tions are complete.

Shri S. M. Banerjee: May I know
what positive steps have been taken
to check this smuggling of watches
and other things which is on the
increase?

Shri B. R. Bhagat: All vigilance is
exercised. We try to get information
both inside and outside the country
and wherever we can, we catch them.
‘We are tightening all preventive
measures against smuggling of
watches.

Mr. Speaker: They were caught
because steps were taken.

Shri Narendra Singh Mahida: May
I know what- percentage has been put
on the sale of these watches, because
I find that they have been sold at
higher prices than the market prices?

Mr. Speaker: If Members are pre-
pared to buy them, they can find out.

Shri D, C. Sharma: May I know
how it is possible for a buyer to dis-
tinguish a smuggled watch from a
watch that is imported in the normal
way?

Mr. Speaker: The Minister cannot
say that.

Shrimati Savitri Nigam: Just now
the hon. Minister has replied that
such a big lot of watches has been
seized recently. May I know whether
it has been investigated as to what
was the source of getting so much
foreign exchange to buy these
watchas?
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Shri B, R. Bhagat:
are going on.

Investigations

Recovery of Gold from American
Tourist

( Shri Vasu-zevan Nair:

| Shri Dasaratha Deb:
‘89.{ Shri A. K. Gopalan:
| Shri P. Kunhan:

| Shri Nambiar:

Will the Minister of Finance be
pleased to state:

(a) whether it is a fact that the
Customs authorities recovered gold
worth Rs. 22 lakhs from an American
tourist while crossing into India from
East Pakistan; and

(b) if so, what action was taken
against this tourist?

The Deputy Minister in the Minis-
try of Finance (Shri B. R. Bhagat):
(a) 185 kilos of gold valued approxi-
mately at Rs. 20 lakhs were recovered
from a car when it was searched in
the Calcutta Custom House on 1l1th
September, 1962. The car had been
brought from East Pakistan on the
previous day by one Mr. Ralph
Dachinger, a US. national.

(b) Mr. Dachinger was arrested
and produced before the Chief Presi-
dency Magistrate, Calcutta. On his
failure to furnish bail, he has been
sent to judicial custody. The case is
under investigation.

Shri Vasudevan Nair: May I know
i* Government have inquired as to
whether this particular persor is a
link in an international racket engag-
ed in smuggling gold into India?

Shri B. R. Bhagat: The matter is
under investigation and we are trying
to find out about it.

Mr. Speaker: Next question, No. 81.

An Hon. Member: What about ques-
tion No. 90, Sir?

Mr. Speaker: That has been put
down for answer by the Minister on
another day.
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Oil Refinery in South

Shri A, .l*{. Gopalan:
Shri Eswara Reddy:
Shri P. Kunhan:
Shri Nambiar:
-+ 1mbichibavas
| Shri Mohsin:
| Shri Bhagwat Jha Azad:
| Shri Rameshwar Tantia:
| Shri Tridib Kumar
o9y, J  Chaudhari:
\ Shri S. B. Patil:
Shrl D. C. Sharma:
Shri J. B. S. Bist:
Shri Yallamanda Reddy:
Shri Warior:
Shri Bishanchander Seth:
Shri Koya:
Shri Yashpal Singh:
Shri Sham Lal Saraf:
| Shri Vasudevan Nair:

Will the Minister of Mines and
Fuel be pleased to state:

(a) whether a number of foreign
o0il companies have offered collabora-
tion in setting up the Oil Refinery
in South; ,

(b) if so, which are the firms offer-
ing collaboration and what are the
terms offered by each; and

(c) whether any decision has been
taken on the location of the Oil Re-
finery in the South?

The Parliamentary Secretary to the
Minister of Mines and Fuel (Shri
Thimmaiah): (a) Yes, Sir.

(b) (i) EN.I. of Italy have offered
technical and financial collaboration
for a public sector project.

(ii) Phillips Petroleum Company of
U.S.A. have offered to develop a pro-
ject as a minority partner with
Government.

(c) Not yet.

Shri A. K. Gopalan: May I know
whether the second team that was
proposed to be sent to the States, the
Italian team, had been sent, and if
30, whether they have inspected sites
in the south?
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Shri Thimmaijah: These two foreign
collaborators have submitted their
report, and it is being examined. We

have not yet decided on the location-

of the refinery.
Mr. Speaker: Whether the second

team has been sent, that was the

question.

° The Deputy Minister in the Minis-
try of Mines and Fuel (Shri Hajar-
navis): Whether the report has been
finalised? No decision has been taken
on that. i id

Shri A. K. Gopalan: May I know
whether the location will be decided
on the basis of certain principles?

Shri Hajarnmavis: On a matter like
this, we are guided by the advice of
our experts.

Shri Kunhan: May I know whether
the Government has received a letter
from Kerala to establish this oil
refinery there?

Shri Hajarnavis: Every- part of
India will be taken into consideration
in deciding where it -should be located.

Shri Bhagwat Jha Azad: May I
know whether Government have
assured themselves of the availability
of crude oil before setting up this
refinery, and if so what is the source?

Shri Hajarnavis: That also is one
of the factors to be taken into con-
sideration.

Shri D. C. Sharma: What are the
sites under consideration so far as
the setting up of this oil refinery is
concerned?

Shri Hajarnavis: No specific sites
are under consideration.

Shri Vasudevan Nair: May I know
whether the Government has already
undertaken a study of the various
facts to make a final decision about
a site for this refinery?

Shri Hajarnavis: Yes, the matter is
being considered by our experts in
the Indian Refineries Limited.
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Shri Sham Lal Saraf: How long
will the Government take to finalise
a decision with regard to the setting
up of this refinery and deciding the
party to whom this should be
entrusted?

Shri Hajarnavis: As soon as possi-
ble.

Shri Jaipal Singh: Has the capacity
of this refinery been determined?
What is likely to be its capacity?

Shri Hajarnavis: Two million tons
to start with. It may be increased
also.

Movement of Coal by Road

+
(" Shri Umanath:
| Shri S. M. Banerjee:
| Shri Bhagwat Jha Azad:
| Shri Bhakt Darshan:
| Shri P. R. Chakraverti:
| Shri Mohsin:

{ Shri Surendra Pal Singh:
Shri Vidya Charan Shukla:
Shri R. S. Pandey:

| Shri S. B. Patil:

| Shri D. N. Tiwary:

| Shri Bishanchander Seth:
| Shri Sarjoo Pandey:

Will the Minister of Mines and Fuel
be pleased to state:

*92.

(a) whether coal is being brought
from the coal pits by road;

(b) if so, whether this is being
done by contractors;

(c) total quantity of coal brought
so far by road;

(d) whether wagon difficulty still
exists; and

(e) if so, steps taken to improve
this position?

The Parliamentary Secretary to the
Minister of Mines and Fuel (Shri
Thimmaiah): (a) and (b). Coal move-
ment by road from pits by the con-
sumers and their agents is a regular
feature which has been going on for
long. No organised movement of
coal by road has been made by Gov-
ernment so far.
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(c) 3.325 million tonnes in 1962
upto August.

(d) There has been considerable
improvement in wagon supply.

(e) Government has taken various
steps to move more and more coal
and some of these steps are:

(i) Coal is being moved by sea to
coastal States and by road to con-
sumers situated near the collieries.

(ii) Coal loading is being done on
Sundays and other holidays also.

(iii) Coal production from Central
India coalfields, where transport is
easier, is being stepped up.

(iv) Coal dumps are being created
in different States.

(v) Coal is being moved in BOX
wagons in block rakes.

(vi) The railways have increased
the supply of wagons very consider-
ably.

Shri Umanath: There was a pro-
posal to introduce 10-15 ton heavy
trucks to carry coal by road beyond
Moghulsarai. Has any decision been
taken on that?

Shri Hajarnavis: The employment
of trucks of that size depends upon
the condition of roads, and that is
one of the matters which is being
examined.

Shri Umanath: Is the Government
aware of the statement of a spokes-
man of the Railway Ministry some
time back that wagons are lying idle
at the coal pitheads because coal is
not being loaded sufficiently; if so,
what specific measures have been
taken, in view of the national emer-
gency, to ensure prompt supplies and
clearance of coal?

Shri Hajarnavis: I have not come
across any such statement, but the
closest possible co-ordination is being
maintained among the various organs
of Government.

Shri S. M. Banerjee: The Minister
‘is aware that the ordnance factories
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in U.P. beyond Moghulsarai have
started working round the clock. X
want to know what steps have been
taken to see that these factories do
not fall short of coal, whether any
special arrangement has been made
for them.

Shri Hajarnavis: Immediately after
the emergency arose, enquiries were
made from the ordnance factories
whether they had adequate supplies,
and we have been assured that they
have adequate supplies for some time.
Government are watching the situa-
tion very carefully and the supplies
will be maintained to their require-
ments.

Shri Indrajit Gupta: Has Govern-
ment’s attention been drawn to com-
plaints by industrial consumers of
coal that the new heavy BOX wagons
used are frequently being under-
loaded by the collieries because they
have not got the equipment for
mechanical loading of such wagons;
if so, what is Government’s reaction
in the matter?

Shri Hajarnavis: If a specific com-
plaint is made we will certainly look
into it.

st dc : FEF ¥ TEF § AW
FRWAAH F o § g o g ?

s goEE 39 &0 awEd
IR a1 A § Afer ag anfew & fF Hew
¥ AT A SAIRT FEW G |
Shri Narendra Singh Mahida: What
has happened to the scheme of invit-
ing a foreign expert in connection
with the movement of coal? Has he
arrived?

Shri Hajarnavis: I have answered
previously that we have not yet
invited any foreign expert. The
World Bank offered us the services
of a foreign expert and the matter
is being examined.

Shri Harish Chandra Mathur: As
a result of the various measures that
have been taken to improve the coal
supply, what has been the net result?
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How much more coal has been trans-
ported every month?

The Minister Without Portfolio
(Shri T. T. Krishnamachari): The
position in regard to certain areas,
particularly in the section between
the Bengal-Bihar coal belt and
Mughalsarai, has definitely improved
in regard to coal transport. Originally
the movement by railway wagons
was somewhere about 3440 per day. It
has now been stepped up to round
about 3830 wagons per day.

Secondly all the coal that is avail-
able is being lifted from time to time.

Shri Bhagwat Jha Azad: On this
question we want to know not the
individual supply to the consumers.
We want to know whether the scheme
often repeateq on the floor of this
House by the Mines and Fuel Minis-
ter regarding the movement of coal
by road and river is being imple-
mented or is put under cold storage.

Shri Hajarnavis: No, Sir. We are
working on that scheme. The first
steps will be taken within one month:
that is what we hope.

Shri P. R. Chakraverti: What pro-
gress has been made with regard to
the project for taking Jharia coal to
Mokameh and then to Allahabad?

Shri Hajarmavis: I just answered

that question.

Mr. Speaker: Each scheme cannot be
taken and replied.

Shri Hajarnavis: We shall be tak-
ing the first steps within a month’s
time. I said that we hoped so.

Mr, Speaker: I am disallowing the
question saying that we cannot go into
details but the Minister is answering!

Shri Hajarnavis: I express my re-
gret.

Shri D. N. Tiwary: In the last ses-
sion of Parliament it was given out
that coal would be dumped in Patna
at two or three places in the lean sea-
son, Has that been done and if so
what is the quantity?
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Shri Hajarnavis: We are thinking
about it but about Patna I have no
specific information.

Mr. Speaker: He cannot deal with
every station in this general question.

Shri Man Sinh Patel: Is there any
proposal before the Government to
form an inter-state road transport cor-
poration to move this coal to the far

off places on the western side of the
country?

Shri Hajarnavis: That hardly arises
out of this question.

Shri Thirumala Rao: Is there any
proposal to build up a coal dump at
Vizagapatam to take off the load from
the road? My question arises like this,
Sir. It will facilitate the movement of

coal by sea and so it is a relevant
question.

Mr. Speaker: It is not relevant be-
cause we are on the road; not in the
sea.

Shri P. C. Borooah: May I know
whether any progress has been made
in the transport of coal through pipe-
lines?

Shri Hajarnavis: That hardly arises
out of this question.

Foreign Exchange Position

( Shri Shre:-Narayan Das:
Shri Umanath:
shri S, M. Banerjee:

3 Shri D. C. Sharma:
Shri Tan Singh:

|_ Shri P. C. Borooah:

Will the Minister of Finance be
pleased to state:

*93.

(a) the latest position with regard
to foreign exchange; and

(b) whether the position has im-
proved to any extent?

The Deputy Minister in the Ministry
of Finance (Shrimati Tarkeshwari
Sinha): (a) ‘and (b). India’s foreign
exchange position continues to remain
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under pressure. The foreign balances
of the Reserve Bank, which amounted
to about Rs. 128 crores at the end of
March, 1962, have declined to Rs.
:93'62 crores as on 2-11-1962.

Shri Shree Narayan Das: How does

the present figure compare with the
_previous year’s figures’

Shrimati Tarkeshwari Sinha: I said
that there had been a very severe dec-
line in the foreign exchange position.
The present decline is quite severe
-compared to the decline in the earlier
‘two years.

Shri Shree Narayan Das: Some steps
were taken to improve the position
of foreign exchange in India. May I
know whetier those steps have borne
fruit?

Shrimati Tarkeshwari Sinha: Since
those steps have been taken, there has
been more or less a balance in the
foreign exchange position. From Rs.
'94'10 crores, it became Rs. 9362
crores. The latest figure is Rs. 93:62
‘crores.

Shri Umanath: May I know whether
any steps have been taken to check
the smuggling of gold with a view to
conserve foreign exchange and, if so,
‘what were those steps and what has
been the result of such steps?

Shrimati Tarkeshwari Sinha: Steps
have been taken and will be taken
from time to time as the situation
arises. But certainly the Government
is quite aware of the serious problem
of smuggling of go'd, and the Govern-
‘ment is taking all steps to check it.

Shri S. M. Banerjee: In view of the
present emergency and also in view
‘of the fact that we are short of fore-
ign exchange, I want to know whe-
ther the Government intend seizing
-all foreign assets in various foreign
‘banks and whether any instructions
have been issued in that regard?

Shrimati Tarkeshwari Sinha: No,
‘Sir. There is no proposal to seize
foreign assets.
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Shri D. C. Sharma: What are the
items involving foreign exchange on
which curbs have been put during the
current year when the foreign ex-

change position is so bad?

Shrimati Tarkeshwari Sinha: It 15 g
very wide question, He can tatic 3
separate question.

Mr. Speaker: Yes: Shri Sham Lal
Saraf.

Shri Sham Lal Saraf: In view of the
fact that we need foreign exchange to
meet our requirements for the import
of capital goods and machinery, may
I know what steps the Government
propose to take to meet all those
requirements as far as the present
year is concerned?

Mr. Speaker: That is a very wide
question. ’

Shri Sham Lal Saraf: It is a very
pertinent question, Sir.

Mr. Speaker: It is quite pertinent
as well as important, but it cannot be
answered during the Question Hour.

Dr. L. M, Singhvi: Are the Indians
living abroad and the invitees to fore-
ign countries as well as authors earn-
ing foreign exchange by royalties re-
quired to surrender all the foreign ex-
change to the Reserve Bank in the first
instance and, if so, what is the net
accrual of foreign exchange to this
country from such surrenders by In-
dian invitees abroad and authors?

Shrimati Tarkeshwari Sinha: 1| 4>
not have the figures and all the details
about them—how much foreign ex-
change was there, etc. It is very diffi-
cult to give them.

Shri Hari Vishnu Kamath: After the
Minister had imposed, and rightly so,
very rigorous curbs on foreign travel
in June last, may I know how many
delegations, official and non-official,
were allowed foreign exchange to
visit foreign countries and along with
the members of the delegations, how
many non-esgsential personnel such as
wives, for instance—non-essential in
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that context—and assistants, etc., were
allowed?

Mr. Speaker: It is very remotely
connected.

Shri Hari Vishnu Kamath: The
Minister is prepared to answer it
How much foreign exchange was al-
lowed for them?

Mr. Speaker: If the Minister is pre-
pared to answer, I would have no
objection, but it is very remote:

Shri Hari Vishnu Kamath: How,
Sir? I cannot understand how it is
very remote.

Mr. Speaker: Order, order.

Shri Hari Vishnu Kamath: Sir, on
a point of order, I want to know how
it does not arise. It arises, I submit,
direcily out of this question.

Mr. Speaker: I have said that it is
very remotely connected with the
question that is there.

Dr. K. L. Rao: May I know whether
the Government would give incentive
award_s, for those technicians who may
find out technique which will avoid
foreign exchange expenditure?

The Minister of Finance (Shri
Morarji Desai): It is a suggestion for
action. :

Shri Hari Vishnu Kamath: Sir, you
did say that it is connected, though
remotely. How then can you rule it
out, Sir? There is an emergency and
I believe the Minister realises the
point. I want to know how much of
foreign exchange was allowed to the
delegations.

Mr. Speaker:
Morarka:

Shri Hari Vishnu Kamath: I do not
know how you disallow it. I cannot
stand the logic of it. I am sorry.

Shri Morarka: May I know what
is the total withdrawal from the Inter-
national Monetary Fund and also
whether this foreign exchange bal-
ance of Rs. 93 crores is arrived at

Order, order, Shri
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after taking inte consideration the
amount that we have drawn from the
International Monetary Fund or with-
out that?

Shri Morarji Desal: It contains a
withdrawal from the Monetary Fund.

Mr. Speaker: Sometimes, I have
this very regrettable necessity or op-
portunity of differing from esteemed
friends of mine but then they tco nave
also to suffer!

‘Shri Hari Vishnu Kamath: I beg to
submit with all respect and with all
humility that when you said that it
is remotely or least connected, you did
not say that it is not connected at all
Otherwise, I would not have raised
the point. .

Mr. Speaker: I cannot allow those
questions that are remotely connect-
ed. I said it is very remotely con~
nected and therefore I would not al-
low it, When I accept that it is re-
motely connected, I disallow that.

Next question—Shri Gopalan.

Research Scholars in Banaras Hindu
University

+
o4 f Shri A. K. Gopalan:
*\_ Shri P. Kunhan:
Will the Minister 6f Education be
pleased to state:

(a) the number of research scholars
conducting their research work -im
Banaras Hindu University who have
been awarded scholarships since July,
1961 and who have not been paid the
same as yet; and

(b) what action Government are
planning to take to make early pay-
ments?

The Minister of Education (Dr.
K. L. Shrimali): (a) and (b). The
information is being collected and will
be laid on the Table of the Lok Sabha
in due course,

Shri A. K, Gopalan: May 1 know
what is the delay in collecting the
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information whether the scholarships
are paid or not?

Dr. K. L. Shrimali: We wrote to
the university and the information did
not come. So, we will have to wait.
As soon as the jnformation is avail-
able, 1 will place the information on
the Table of the House.

Gandhi Bhawans in Universities

*96. Shri Bibhuti Mishra: Will the
Minister of Education be pleased to
state:

(a) the names of the Universities to
which grants have been given by the
U.G.C. for constructing  Gandhi
Bhawans; and )

(b) what is the basis of giving the
grant to a particular university?
The Minister of Education (Dr.
K. L, Shrima'i): (a)
(i) Allahabad.
(ii) Delhi.
(iii) Karnatak.
(iv) Mysore.
(v) Nagpur.
(vi) Punjab,
(vii) Rajasthan,

(b) The grant was given to those
universities that expressed their
willingness to start Gandhi Bhawans
on a pattern of 1: 1 assistance by the
University Grants Commission and the
Gandhi Samarak Nidhi.

st fafa few o fafiw Teal &
foafaamagl § St O waw g
R, F@ agt 9 e Y F v §
frw= *7 gug arm 7 9gt RHR ;T
& gem ?

TMo %o o AT : TET AT FT
fogt «ft aife 8, ag @/ 9X W@
S | faamd S 7 werEA
o 39 F A F F91 w4

st faufr fwr : mT Wi ¥
R} ¥ aaw ¥ ol fafirw gfmafeder
wYy arte oft & a1 ETE AT A A AT
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o Flo Alo ST : Ig AT
fFa g & F9 ¥ 1 I, ag Ar
Ffrafedtsr & smx & 1 I et et
Y W g, 98T a9 qHg 93 -
T8 9 fa== foFar S, 39 ¥ gean
FX s=EdT ER AR Ag WX S e
Erm, 99 & faenfadl #1 any gFm

To Mg T : Wit aw fafun
farafaememl # o= et waw &1 fAsfor
TR, FIUF § &, aqm HAT Hw
fazafaamal H geT @ a@ & & 7
gl F1 IEERS W F F gIEAA
oieg & & oag 9T iy wEat &7
WO F q&T Sqe fwar S @
e

Mo FTo ATo *WTHT : FF TG IT
Tt v facgw oF & A A §
g F g, AfeT Fifaw ag #7Y
s fF gfeesm ®w #1 oF €Y

Shri P. R. Patel: Gandhi literature
is found in the libraries of all the
universities. May I know what neces-
sity is there for Government to give
a special grant for Gandhi Bhawans?

Dr. K. L. Shrimali: The main idea
is to make a compact library in one
place. It wili certainly greatly popu-
larise the teachings and ideals of
Gandhiji if we have a separate insti-
tution in the universities,

Shrimati Savitri Nigam: May I
know what expenditure would be in-
curred in every Gandhi Bhawan and
whether any special personnel will
also be appointed to train people in
this Gandhian philosophy?

Dr. K. L. Shrimali: The general
pattern of assistance is Rs. 50,000
maximum for each from the University
Grants Commission and Gandhi
Smarak Nidhi.
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Dr. P. S. Deshmukh: May I know
what is the approximate amount
which is available for this purpose and
how many universities are envisaged
for the construction of Gandhi
Bhawans?

Dr. K, L. Shrimali: ] have already
answered the first part of the question.
Construction of Gandhi Bhawans has
been sanctioned in 12 universities. I
have already given the names,

Shri Tyagi: May I know how many
books were written by Gandhiji which
will be brought into these libraries?

Dr. K. L. Shrimali: This will con-
tain not only books written by
Gandhiji, but on Gandhiji by several
persons. There are hundreds and
hundreds of books which will be
found in different languages on
Gandhiji.

ot serER et ;o foem oW
& mft aamr fF 3o fasafaaemt #t
Y W T F g wgaw faar
2. ¥ ag ST e § A ) awe
w7 & fafg & 7 &, woan o fAfa &
38 7= fooar mar & 1 afy = fe
T &, & SaEr s T g 7

o FHo HTo =N : AW &
AfEY | faeet afafadt F1 sa=r
TYAT f&@ TAT &, FGifE 9@ FY Ao §
4T SATRT &= AT 9T |

Shri Tyagi: It is a waste of money.

Dr. K. L, Shrimali:
with the hon. Member.

Shri Tyagi:
you.

I do not agree

I do not agree with

Dr. K. L. Shrimali: That is a matter
of opinion.

Mr, Speaker: Order. order.

st wgaw ;T A I HFAT §
i wafi ;B W FH
zym ?
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Machine Tool Factory in Kerala

| Shri Blbh;ll:i Mishra:

| Shri Dinesh Bhattacharya:
*97.{ Shri P. Kunhan:

| Shri Koya:

| Shri Morarka:

Will the Minister of Steel and
Heavy Industries be pleased tp state:

(a) whether it is a fact that the
proposed machine too] factory in pub-
lic sector will be set up in Kerala;
and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Steel and Heavy Industrics
(Shri P_ C. Sethi): (a) and (b). Gov-
ernment have under consideration a
proposal to establish another machine
tool factory in the public sector. The
feasibility of locating the factory in
Kerala is under examination.

it faaifar foeert 7 famme nERE
¥ weex FfaslEa 7 aF G R w4
T §F T FY gra ¥ 791 ?
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Shri Indrajit Gupta: In examining
the possibilities of location of this
new proposed factory, is the Govern-
ment taking into consideration the
fact that about two-third of the exist-
ing machine tools produced in this
country are installed in the eastern
region of India and, therefore, the
question of transport of these machines
comeg in?

The Minister of Steel and Heavy
Industries (Shri C, Subramaniam): It
is mainly intended for export purposes
and Kerala is considered to be suitable
place for that

Shri Morarka: What is the contemp-
lated pattern of production in this
new factory? May 1 know whether
it ig similar to that in Hindustan
Machine tools or some new items are
contemplated?

Shri P, C. Sethi: There are 1000
standard, medium and heavy machine
tools per annum which would be the
capacity. 1t ig proposed to manufac-
ture horizontal boring machines,
radial drills, production jig borers, jig
boring machines and special purpose
machines.

Loans for Poor Meritorious Students

Shri Bibhuti Mishra:
Shri P. Kunhan:
Shri P. R. Chakraverti:
*98.{ Shri Bhagwat Jha Azad:
Shri Bhakt Darshan:
| Shri S. B. Patil:
Shri A. K. Gopalan:
| Shri Kolla Venkafah:

Will the Minister of Education be
pleaged to state:

+
( Shri Surendra Pal Singh:
|
|
1

(a) whether the Central Govern-
ment are considering a Scheme to give
loans to poor meritorious students;

(b) if so, what will be the amount
and number of such scholarships: and

(c) the amount gllotted to each
State for this purpose?

The Minister of Education (Dr. K.
L. Shrimali): (a) Yes, Sir.
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(b) The details are being finalised.

(c) The number of Loan Scholar-
ships to be awarded will depend upon
the allotment for the Scheme in the
light of the present emergency.

Shri Surendra Pal Singh: May I
know whether some interest will be
charged on these loans or they will
be free of interest, and what will be
the mode of repayment?

Dr. K. L. Shrimali: The scheme is
being finalised. The loans may be
free of interest,

Shri P, Venkatasubbaiah: May I
know whether these loans will be
given to students taking up technical
courses only or they will be given to
studentg taking all kinds of courses?

Dr. K. L. Shrimali: All kinds of
studies.

st faafa o« & o St TR
g fr @ @ ¥ owrd oF WIeH Y
foraraT =T Ft @ ST 9 a3

q 99 T F QAT H AR {F |V
T fwar g ?

Mo ®To ATo &TSR : aaed AT
it fafrma s g

Shrimati Savitri Nigam: May I
know the number of students who
will come under thig scheme or be
benefited by this scheme, and also the
mode of taking back the loan?

wewm wRg . qg @ Wi aF
wsE fFmarw@r

Shri P. Kunhan: What are the
criteria laid down in regard to the
economic status for awarding these
scholarships?

weaw wga IR we § froag
oY % ATIE AT S @|ra
Shri P. R, Chakraverti: What will

be the criteria for fixing up the
poverty of eligible students?
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Mr. Speaker: Let the scheme be
worked out and then answers can be
given,

Shri Tulshidas Jadhav: May I know
when the details will be finalised?

Dr. K. L. Shrimali: Ag soon as
possible.

Shri Surendra Pa] Singh: May 1
know whether loans will be given to
those students who wish to go abroad
for specialised studies?

Dr. K. L, Shrimali: No, these loans
will be given for studies at home.

st B T ;T A wEeT Oy
T F T4 FA F A9 W 397 Ao
=1 wfe #1 ¥ ofwemw fear s@w ar
qadt (arfea) & =@ oy § W%
fem ! mifegw A 4w ooy
g9 9T FE e R FgewEw ?
fFo gfae w & @ g ST ?
few fre gfmafed & s W@ feam
fear s ?

SeqW gD : & 9 94 95
sl g fafexarad ward
FaramiN T @

Shri Priya Gupta: What are the
terms of reference of this Committee?

e afrarz o< v fed sa ?

W WERT: Ag ot 36 |

&t fom e - F ag T TR
& T @y 1 wEfa s den
37

s W - fafreer wge ¥
w1 § fF F3 F1 W @ ) fER
T &g sgrmr
Shri Narendra Singh Mahida: What

amount have they allotted to the State
of Gujerat?

Mr. Speaker: That would be seen
later on.
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Retirement Age of Officers

Dr. L, M.-’élnghvi:

Shri S, M. Banerjee:
Shri Kolla Venkaiah:
Shri Morarka:

Shri Guishan:

Shri Buta Singh:

Shri Y, N. Singha:

Shri P, K. Ghosh:

Shri P. K, Deo:

Shri Eswara Reddy:
Shri Indrajit Gupta:

Shri Yashpal Singh:
Maharajkumar Vijaya Ananda:
Shri Prakash Vir Shastri:
Shri A. V. Raghavan:
Shri Pottekkatt:

| Shri Inder J. Malhotra:

Will the Minister of Home Affairs-
be pleased to state:

»
3
——— e — A ——

(a) whether Government are active-
1y considering the question of raising
the retirement age of different cate-
gories of officers; and

(b) if so, when a final decision is:
expected to be taken?

The Minister of State in the Minis-
try of Home Affairg (Shri Datar): (a)
and (b). The matter is under consi-
deration.

Shri Hari Vishnu Kamath: Is the-
Government looking at this matter:
now from a new angle in view of the-
national emergency?

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): Whether there-
is a national emergencv or not this.
matter hag to be considered speedily,
but in the present situation perhars
it would be still more necessary that
experienced hands sheuld be kept on.
for a longer period.

Shri S, M, Banerjee and Dr. L, M..
Singhvi rose—

Mr. Speaker: Shri Banerjee. Dr..
Singhvi did not stand up earlier.

Dr. L. M. Singhvi: I stood up but
my hon. friend, Shri Kamath, was:
more alert,
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M}-. Speaker: This is an emergent
session;  therefore hon. Members
should be alert. Shri Banerjee.

Shri S. M, Banerjee: In view of the
‘fact that the Pay Commission’s recom~
‘mendation is unanimous on this point,
namely, that the age of retirement
should be raised from 55 to 58 years
:and also in view of the fact that on
the basis of our experience most of
the people are provided with fresh
employment after retirement, I want
to know whether Government has
taken a final decision and, if not, when
-a decision is likely to be taken.

Shri Lal Bahadur Shastri: As I said,
‘Government have not taken a final
«decision. But the matter ig being pro-
cessed in the Home Ministry and we
are in consultation with the Finance
Ministry. I hope it would be possible
to place the matter before the Cabi-
net soon.

Dr. L. M. Singhvi: May I know
whether in view of the emergency at
least for the duration of the cmer-
gency the age of retirement will be
Taised?

Shri Lal Bahadur Shastri: We are
already doing it in the case of good
and efficient officers. There is no such
compulsion that every person has to be
retired. In fact, recently perhaps in a
large number of cases—I do not
exactly remember the figure but, if I
am not wrong, I think it is more than
‘90 per cent—they have been given
«extensions or re-employment.

ot oo fag w7 AR &
= § Y 4 g w1s @ R S e
Frfide 29 gar  afefede daR
FREE, TRy rFREA A A
Y IAwr e ¥ Fw dfe @ S
R I =41 1 FAFC A @ gem ?

&Y AT qEIYT T S AE o
A AT A AT I TF TG
A I, WR J9 q9 Nfas w7
24, 79 9 W@ & qfwe 1 @ @
®I§ SR AT IAF TEF AT ALY @
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Shri Jaipal Singh: Is Government
considering the question of enhancing
the age of retirement of military per-
sonnel also?

Shri Lal Bahadur Shastri: Just at
present we are considering about
civilian officers,

Shri Harish Chandra Mathur: May
I know if the State Governments have
been consulted in this matter because
any decision which is taken by the
Centre in this regard will have a
great impact on the States also? If
so, which of the States have conveyed
their reaction and in what direction?

Shri La' Bahadur Shastri: We have
not consulted the State Governments
but in so far as the All-India Services
are concerned, we will consult them.
About the others, the State Govern-
ments are free to adopt any policy
they like.

Shri A. P. Sharma: May I know
whether this decision will apply to
all the Central Government employees
uniformly, that is, both to the techni-
cal and non-technical people?

Shri Lal Bahadur Shastri: Yes, that
is so.

Rehabi‘itation Finance Administration

*100. Shri Rajeshwar Patel: Will
the Minister of Finance be pleased to
state:

(a) the total amount of over due
loans of principal and interest re-
coverable by the Rehabilitation Fin-
ance Administration;

(b) the reasons for the amount
remaining overdue; and

(c) the steps taken to recover it?

The Deputy Minister jn the Minis-
try of Finance (Shri B. R. Bhagat):
(a) As on 31st December, 1961 the
amounts of overdue loans were Rs. 3-84
crores and Rs, 1'23 crores on account
of principal and interest respectively.

(b) The main reasons are inability
of the borrowers to repay on account
of financial difficulties, suspension of
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recoveries due to natural calamities,
language disturbances, etc., and delay
in the adjustment of compensation
claims in the Western Region.

(c) Steps to recover the balance
dues are being taken under the pro-
visions of the Rehabilitation Finance
Administration Act, 1948, due consi-
deration being given to cases where
recovery proceedings are likely to
cause hardship.

Shri Rajeshwar Patel: May I know
what percentage of the loans and
interest pertains to refugees from
West Pakistan?

Shri B. R, Bhagat: I think cases
relating to the western region are
Rs. 1-98 crores in 4670 cases.

Shri Rajeshwar Patel: What is the
highest amount against a particular
individual? Could he give the names
of the top bracket persons from whom
loans are still due?

Shri B. R. Bhagat: Top bracket?

Shri Rajeshwar Patel: Rs. 10,000,
Rs. 20,000, Rs. 1 lakh.

Shri B, R. Bhagat: I do not have
the details. If he gives specific notice,
I will supply the information.

Mr, Speaker: Next question.

Recommendations of Solveen
Committee

+
( Shri Morarka:
*101,{ Shri Ravindra Varma:
 Shri K. C. Pant:

Will the Minister of Steel and
Heavy Industries be pleased to state:

(a) how far the recommendations of
the Solveen Committee have been
implemented by the Government;

(b) what has been done about those
recommendations;

(¢) the total amount spent in imple-
menting those recommendations so
far; and

(d) the amount stil] to be spent?
2005 (Aiy LSD—2.
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The Deputy Minister in the Ministry
of Steel and Heavy Industries (Shri
P. C. Sethi): (a) to (d). The main
recommendations of the Solveen Com-
mittee related to the purchase of
spare parts, rolling stock and equip-
ment and the employment of addi-
tional foreign technical personnel to
improve maintenance and operation.
The spare parts and other equipment
were estimated to cost about DM 41
million (Rs. 48:75 million). Orders for
spares and equipment etc, of the value
of about DM 20-7 million have already
been placed and orders for the balance
are likely to be placed shortly.
Arrangements have also been made
for the recruitment of additional per-
sonnel. The other recommendations
of the Committee relating to specific
units of the plant have also been
implemented by Hindustan Steel
Limited.

Shri Morarka: May I know whether
any of the spare parts which have to
be imported have actually been
received by us so far?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
Yes. Some of them have already
been received.

Shri Morarka: As a result of the
implementation of the recommenda-
tions may I know whether produc-
tion in the Rourlela Steel plant has
improved?

Shri C. Subr:maniam: Yes; jt has
considerably improved.

Shri Indrajit Gupta: How many
additional German technicians have
been actually employed in Rourkela
since the Solveen Committee gave
the report?

Shri C. Subramaniam: Forty more
have contracted for. Out of them,
seven have already joined. Others
are on their way.

Shri Shivaji Rao S. Deshmukh: May
I know whether one of the recom-
mendations of the Solveen Committee
was that certain branches in Rour-
kela are over-staffed?
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Shri C. Subramaniam: Yes. In
certain branches there are more men
than required. They would be ab-
sorbed during the expansion,

Demurrage Charges Incurred by
Hindustan Steel

*102. Shri G, Mohanty: Will the
Minister of Steel and Heavy Indus-
tries be pleased to state:

(a) whether the enquiry committee
constituted in February, 1961 to in-
vestigate the circumstances in which
heavy demurrage charges amounting
to more than 47 lacs of rupees were
incurred by Hindustan Steel Ltd,
during the period from 1-4-1958 to
31-3-196] have submitted their Re-
port;

(b) what is the demurrage incur-
red by the Hindustan Steel Ltd., in
the current year to-date?

The Deputy Minister in the Minis-
try of Steel and Heavy Industries
(Shri C. Subramaniam): (a) Yes, Sir.

(b) The demurrage incurreq by
Hindustan Steel Limited in the cur-
rent year is as follows:—

Rs.
Rourkela Steel Planr —Ap'il &
May 1962 . . 1,59,872
Bhilai Steel Plam—Aprll—-—Sept
1962 . 5,54,204
Durgapur Steel plant-—Apnl——
Sept. 1962 . 4,54.,366

Shri G. Mohanty: May I know
what are the findings of the commit-
tee, whether the committee has fixed
up any responsibility and what steps
the Government propose to take in
that regard?

The Minister of Steel and Heavy
Industries (Shri S. Subramaniam)
Generally, t:is is due to the fact that
the free timc allowed is not sufficient
to unload the wagcns. There has
been correspondence with the Rail~
ways. They are not agreeable to
increase the free time. Every effort
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is being made to unload as Qquickly
as possible.

Shri Hari Vishnu Kamath: I sub-
mit that the answer given by the
Minister is wholly unconvincing. Has
the Committee given in detail the
circumstances in  which this heavy
demurrage of Rs. 47 lakhs—it is not
a small amount—was incurred? We
should know whether the officials or
whoever was concerned have been
brought to book in the matter. The
Government have no sense of urgen-
cy in the matter. I do not know why.
We should know more about it. It is
not a question of merely blaming
the Railways.

Shri C. Subramaniam: There are
certain things in which we are
making continued efforts to make
improvements. The difficulty is,
there is too much of bunching of
wagons. They do not come regular-
ly as scheduled. Onme day, they come
in greater number. Therefore, there
is delay in un-loading the wagons.
We are trving to get adjustments
from the Railways. 1 hope there
would be improvement in the future.

Shri Hari Vishnu Kamath: 1 would
appeal to you, Sir, that since the
railways are responsible, you should
direct the Railway Minister to
enquire into this matter and see why
some railway people are not brought
to book. This is wholly,—I would not
say ‘criminal’,  but—near-criminal
negligence.

Mr. Speaker: The Railway Minis-
ter is not here, but he must have
heard about it.

Shri Ranga: This matter has been
hanging fire for the past three years.

Mr, Speaker: Negligence or praise
will be conveyed to him,

Shri Hari Vishnu Kamath: The
Minister of Parliamentary Affairs
can convey it. I hope he will convey
it to the Railway Minister.
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‘Tripitak’ in Hindi

.+
“103 J Shri Bhakt Darshan:
"\ Shri Bhagwat Jha Azad:

Will the Minister of Education be
pleased to refer to the reply given
to Unstarred Question No. 1976 on
the 29th August, 1962 and state:

(a) the decision taken with regard
to the question of translating the
Buddhist treatise “Tripitak” into
Hindi; and

(b) the arrangement being made
to implement the decision?

The Minister of Education (Dr.
K. L. Shrimali): (a) and (b). The
matter is still under consideration.

ot W W A, T avaed §
frm #q | A T ;A g W g,
T TH X THA STAT AT ?

Dr, K. L. Shrimali: The main rea-
son is that the person who madc the
proposal has not yet been able to find
the proper sponsoring authority. In
fact, there have been severa] changes.
At one stage, it was said that it
could be done with the assistance of
the Bihar Government, and later on,
it was said that it could be done with
the assistance of the Delhi Universi-
ty, and so. the matter is still under
discussion with the person concerned.

Shri Bhagwat Jha Azad: May I
know whether one of the reasons for
the delay is that Government are
proposing to translate similar Bud-
dhist treatises as well along with this
scheme?

Dr. K. L, Shrimali: No, Govern-
ment have no such proposal.
Mo MfFT T : FT Taa0= TH
Fa i R ax & & 5 ag s
JEd g g9 ar TEr TR F
fFl g@d G @ fear s AR
IR Ty AT F R wee far 9w ?
To o HATo AT : IFTT IS
TEIT 3] HT A1 FE oY AF F A |
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National Board for Basic Educatiom

*104. Shrimati Maimoona Sultan:
Will the Minister of Education be
pleased to state:

(a) whether the National Board of
Basic Education held its meetings in
Delhi on the 10th and 11th August,
1962;

(b) if so, what were the main
recommendations made at the meet-
ing; and

(¢) what action Government have
taken thereon?

The Deputy Minister in the Minis-
try of Education (Shrimati Sounda-
ram Ramachandran): (a) to (¢). A
statement is laid on the Table of the
House.

STATEMENT
ta) Yes, Sir.

(b) The main recommendations of
the Board were as follows:—

(i) The highest priority should be
given to the programme of
orientation of elementary
schools to the basic pattern and
funds necessary for this pur-
pose should be made imme-
diately available and steps
should be taken to see that
the entire  programme is
implemented as quickly and as
effectively as possible.

(ii) A sub-committee of the Board
should be appointed to examine
the minimum programme
necessary to convert an
ordinary primary school to
basic pattern, to work out the
financial  implications thereof
and to suggest a practicable
programme of action which
can be taken up by the State
Governments,

(iii) The possibilities of developing
the experiment of basic educa-
tion intensively in a few select-
ed areas may be explored.
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(c) The programme of orientation
of elementary schools to the basic
pattern is already being implemented
by the State Governments by includ-
ing it in their Third Five Year Plan.

A Sub-committee has been set up
to take action on (ii) and (iii).

Shrimati Maimoona Sultan: May I
know whether it is a fact that the
Minister has stated  before the
National Board of Basic Education
that basic education has failed in the
country, and if so, may I know the
reasons for the failure?

Shrimati Soundaram Ramachan-
dran: It was stated that the way we
had worked it out had not fully satis-
fied our expectations, and, therefore,
to that extent, it was a failure. So,
the board is recommending steps how
to make it more successful and how
it could be implemented in various
places.

Shri Shree Narayan Das: From the
statement it appears that a sub-com-
mitiee has been appointed to examine
the minimum programme necessary
to convert an ordinary primary school
to basic pattern. May I know the
composition of the sub-committee and
its terms of reference?

Shrimati  Soumdaram Ramachan-
dran: The sub-committee consists of
Shri G. Ramachandran, Miss Marjori
Sykes, Shri K. Arunachalam, Shri
D. R. Nayar, Shri L. R. Desai, Shri
Radhakrishna and Shri J. P. Nayak
who is the secretary. The terms of
reference are as follows. First, they
have to find out which are the three
States which could be taken tenta-
tively where there is the atmosphere
to develop it. The sub-committee
should also suggest modifications in
basic education in crafts and  other
things so that it eould be usefully
implemented and it could be more
attractive. Then, they have to evolve
the minimum criterion for the con-
version of an ordinary school to the
basic pattern, and also assess the fin-
ancial implications for each school.
These are the main terms of reference.
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Shri Sham Lal Saraf: After having
experimented with basic education
for the last twenty or twenty-two
years, it is now being said that it has
been a failure. May I know whether
that is the experience all over the
country or only in some of the States?

Shrimati Soundaram Ramadhan-
dram: It is wrong to say that basic
education has failed. We have not
implemented it properly, and to that
extent we have failed. So, the ques-
tion is how to make it a success, and
it is for that purpose that this sub-
committee has been appointed.

Shri Tyagi: Is it a fact that basic
education has fallen to the lot of only
the unfortunate villagers, whereas
the urban people have been given a
higher standard of education, and is
it a fact that basic education has
comparatively failed in raising the
standard of the students and boys in
the villages?

Shrimati Soundaram Ramachan-
dran: Partly it is true also that it is
not implemented in the urban areas,
and that is why this new sub-com-
mittee will find out the ways and
means of implementing the basic
education suited to the urban condi-
tions also.

Dr. L. M. Singhvi: What would be
the total cost of implementing this
scheme of education? In view of the
present situation, may I ask whether
the whole programme may not be
suspended for the time being?

Shrimati Soundaram Ramachan-
dran: That is one of the terms of re-
ference of this Committee—what
would be the minimum financial im-
plications.

=it T daE aEw S gfen
e A7 wEReAr § 98 W@ @iy 2
fr %% v F fmn Aifawt = @
TR A TG ? afcdm g, &
T oF & TR F frn Afs aR 2w
¥ FerE Stray ?
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Shrimati Renuka Ray: Is it a fact
that the basic type of education as
evolved in West Bengal and some
other places has proved a success and
ijs a great improvement on the old
type of primary education?

Shrimati  Soundaram Ramachan-
dran: Basic education schools have
been very successfully conducted in
some areas in some States. That is
why it is hoped that if it is imple-
mented properly, it could become a
good type of education.

Shrimati Jyotsna Chanda: When do
Government propose to implement
the recommendations of this Sub-
Committee?

Shrimati Soundaram Ramachan-
dram: When we get the recommenda-
tions of the Sub-Committee, we shall
certainly implement them as quickly
as possible.

Production of Slag Cement
+
( Shri Sham Lal Saraf:

*105.{ Shri Rameshwar Tantia:
{ Shri Basumatari:

Will the Minister of Steel and Heavy
Industries be pleased to state:

(a) whether the production of ‘slag’
cement at the Bhilai and Durgapur

Steel factories has started;

(b) if so, total production of this
cement expected to be touched in the
year 1962-63; and

(c) if this experiment proves suc-
cessful at the above mentioned two
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factories whether the manufacture of
slag cement would be started at the
Rourkela Factory as well?

The Deputy Minister in the Minis-
try of Steel and Heavy Industries
(Shri P. C. Sethi): (a) and (b).
Granulated slag will be produced at
the Steel Works for sale to cement
companies who would then use it in
making slag cement. A plant for
granulation of slag is under installa-
tion in Bhilai. A project for the in-
stallation of a plant in Durgapur is
under preparation.

(c) Yes Sir. It is the intention to
produce granulated slag in Rourkela
also.

Shri Sham Lal Saraf: May I know
whether the plant at Bhilai has gone
into production?

The Minister of Steel and Heavy -
Industries (Shri C. Subramaniam):
Not yet.

Shri Ranga: What is the additional
investment that is being made in
order to develop this additional plant?

Shri C. Subramaniam: I am sorry
I do not have the figure immediately
with me.

Shri Somavane: May I know whether
the quality of slag cement will be
equal to that of the orthodox type of
cement?

Shri C. Subramaniam: Yes, Sir.

Underwater Valley off Andamans

r Shrimati-lgavitri Nigam:

| Shri Bibhuti Mishra:
*106.{ Shri Subodh Hansda:

ﬁ Shri P. K. Deo:

 Shri A. N. Vidyalankar:

Will the Minister of Scientific Re-
search amnd Cultural Affairs be pleased
to state:

(a) whether a Soviet Expedition
aboard a research ship has discovered
an under-water valley off Andamans;

(b) if so, the details thereof;
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(c) to what extent Indian person-
nel working in Indian shipping have
taken advantage of the Soviet re-
searchship; and

(d) the discoveries made by the ex-
pedition?

The Deputy Minister im the Ministry
of Scientific Research and Cultural
Affairs (Dr. M. M. Das): (a) and (b).
No information is available as yet.

(c) Six Indian scientists have gain-
ed experience in different aspects of
Oceanography aboard the Soviet ship
Vityaz.

(d) The Expedition is continuing
upto end of 1964 and it is too early to
say anything about results.

Shrimati Savitri Nigam: May I
know if any Indian scientists are also
co-operating with this Soviet expedi-
tion and if so, whether they have
submitted any interim report or not?

Dr. M. M. Das: Six Indian scientists
are there on board the Vityaz. But
no interim report has been submitted.

Shrimati Savitri Nigam: Is the hon.
Minister aware that they have given
this statement that an underwater
valley off Andamans has been dis-
covered?

Dr. M. M. Das: We are not aware of
any such statement made by the
Indian scientists.

oft fetfa fow © @ ST ST
foF SRR FUSETET AT A S &
QU IHFT FIAAT START K307 ?

Dr. M. M. Das: It is too premature
to arrive at any decision. There are
a number of ships—four Indian ships
and a number of ships of other coun-
tries—which are carrying out these
investigations in the Indian Ocean.
The results obtained by them will
have to be correlated and then de-
finite conclusions have to be formu-
lated.
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Bank in Goa

-+
Shri Narendra Singh
*107. Mahida:
| Shri Solanki:

Will the Minister of Finance be
pleased to state:

(a) whether it is a fact that the
Administration in Goa has closed the
Banco Nacional Ultramarino;

(b) it so, what action has been
taken to provide employment to its
staff; and

(c) what is the fate of its pen-
sioners?

The Deputy Minister in the Minis-
try of Finamce (Shri B, R. Bhagat):
(a) to (c). A statement islaid on
the Table of the House giving the
required information.

STATEMENT

(a) After the liberation of the
Portuguese enclaves in India, the
branches of the Banco Nacional Ultra-
marino in Goa, Daman and Diu were
closed under the orders of the Mili-
tary Goveranor in order {o  prevent
{fraudulent or preferential payments
and with a view to enabling the
Reserve Bank to examine the position
in some detail. In terms of the Goa,
Daman and Diu (Banks Reconstruc-
tion) Regulation 1962, which has re-
cently been promulgated by the Presi-
dent under Articie 240 of the Consti-
tution, the liabilities to the  public
will be discharged under certain con-
ditions with effect from a date to
be notified by the Custodian.

(b) There were 138 employees of
the Banco Nacional Ultramarino at
the time of liberation and their ser-
vices were terminated with effect from
the 1st February, 1962. 50 ex-
employees of the bank have since
been employed or have been offered
employment in the State Bank of
India, the Bank of India and in the
office of the Custodian of the Banco
Nacional Ultramarino. 23 applications
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for appointment from the ex-emplo-
yees are under consideration in the
State Bank of India. The other em-
ployees have either left for Portugal
or are overaged or have not accepted
the offer of re-employment.

(c) Pensioners of the Banco
Nacional Ultramarino who were re-i-
dent in Goa, Daman and Diu and have
become Indian residents, will c¢-ntinue
io get their prisons on the terms and
conditions on which such pensions
were actually being drawn at the time
of liberation. The question of grant-
ing superannuation benefits at appro-
priate rates in the case of the other
employees, being Indian citizens, who
have qualified for the grant of pen-
sions but in whose cases no pension
has so far been sanctioned, is under
consideration.

Shri Narendra Singh Mahida: What
was the amount deposited by the de-
positors in the Banco Nacional Ultra-
marino?

Shri B, R. Bhagat: The tota! de-
posit liability was Rs. 9:34 crores on
account of currency and Rs. 11'45
crores on account of deposits.

Shri Narendra Singh Mahida: What
has happened to these deposits?

Shri B. R. Rhagat: So far as the
deposit liability is concerned, efforts
are being made to pay it in some cases,
and in other cases the liabilities
which "are not payable immediately
in full will be payable only if the
assets realisable from this bank are
recovered.

Mr. Speaker: I have stopped the
work to see whether the talking also
ceases, and now I find that when I
stop the proceedings, then the talking
ceases at once. But if I start the
proceedings again, probably Members
would indulge in talking again.

WRITTEN ANSWERS TO
QUESTIONS
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Text Books in Hindi and Regional
Languages

(Shri Rameshwar Tantia:
Shri Sham Lal Saraf:
*llo.l Shri Basumatari:
| Shri A. K. Gopalan:
{ Shri P, Kunhan:

Will the Minister of Education be
pleased to state:

(a) the response shown by Univer-
sities to Government's proposal  of
preparing Text and other reference
books in Hindi and other Indian
Languages;

(b) what is going to be the per-
centage quantum of the central assis-
tance to the scheme; and

(c) how long it will take before
the scheme is finally implemented?

The Minister of Education (Dr.
K. L. Shrimali): (a) A statement is
laid on the Table of the House.
[See Appendix I, annexure No. 20].

(b) (i) Cent per cent financial as-
sistance for the books allotted by the
Government of India.

(ii) 50 per cent of financial assistance
for the books selected by the univer-
sities for local use and approved by
the Government of India.

(c) It is already being implement-
ed and the translation work allotted
to the Universities is going ahead. The
work is of a continuing nature,
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Madras High Court Decision regarding
LLC. Claim

( Shri Pottekkatt:
114, J Shri Sham Lal Saraf:
" ) Shri Rameshwar Tantia:
| Shri Himatsingka:

Will the Minister of Finance be
pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to a recent
decision of the Madras High Court
which criticise® the Life Insurance
Corporation for allowing a claim to
be barred by limitation; and

(b) if so, what steps Government
propose to take to minimise the de-
lays caused in settling the claims?

The Deputy Minister in the Minis-
try of Finance (Shri B. R. Bhagat):
(a) Yes, Sir.
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(b) No action is called for on the
part of Government. The Corporation
is aware of its duty to pay as early
as possible the just dues of policy-
holders. While in cases of early
death claims enquiries have to be
made before paying the claim amount,
the Corporation does its best to con-
duct investigations as expeditiously
as possible.

National Defence Fund

Shri P, C. Borooah:
Shri Omkar Singh:
Shri Balmiki:
*115. { Shri Raghunath Singh:
| Shri Berwa Kotah:
| Shri Prakash Vir Shastri:
{ Shri Sivamurthi Swamy:

Will the Minister of Finamce be
pleased to state:

(a) whether Government have set
up a National Defence Fund to pro-
vide an opportunity to the people to
make voluntary contributions in
money, gold and gold ornaments; and

(b) it so, what has been the nublic
response thereto?

The Deputy Minister in the Ministry
of Finance (Shri B. R. Bhagat):
(a) Yes, Sir.

(b) Complete details of the contri-
butions received throughout the coun-
try are not yet available. Up to the
evening of 8th November 1962 a sum
of Rs. 161 lakhs was credited to the
central account of the Fund with the
Reserve Bank of India, New Delhi.
In addition, contributions in gold and
gold ornaments weighing 44,800 grams
or 3,800 tolas approximately have so
far been advised.

Petroleum Products from USSR

*117. Shri P. C. Borooah: Will the
Minister of Mines ang Fuel be pleas-
ed to state:

(a) whether it is a fact that the
Soviet Union has asked for an increase
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in the freight rates for petroleum pro-
ducts shipped to India;

(b) if so, what is the extent ot
increase demanded; and

(c) what is Government’s decision
in the matter?

The Deputy Minister in the Ministry
of Mines and Fuel (Shri Hajarnavis):
(a) No Sir.

(b) and (c). Do not arise.

National Integration

*118. Shri D. C, Sharma: Will the
Minister of Home Affairs be pleased
to state:

(a) whether the committee of Zonal
Councils on national integration has
prepared its report;

(b) it so, what are its main recom-
mendations;

(¢) whether they have been con-
sidered by Government; and

(d) it so, the steps taken or pro-
posed to be taken to implement
them?

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): (a) The Com-
mittee of Zonal Councils for National
Integration was constituted by the
Chief Ministers’ Conference held in
August 1961 to “keep in touch with
the working of the various safeguards
for linguistic minorities and the pro-
motion of national integration”. The
main purpose of the Committee is to
review from time to time the imple-
mentation of the various policv deci-
sions taken at all-India level on safe-
guards for linguistic minorities and
the promotion of national integration.
As such the Committee is not expect-
ed to prepare or submit any' report
to Government.

(b) and (c). Do not arise.

(d) The Committee has met twice
so far and the minutes of the meetings
have been sent to the State Governe
ment for taking appropriate action.
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Anti-Corruption Committee

( Shri S, M. Banerjee:
Shri Daji:
Shrimati Savitri Nigam:
Shri Surendra Pal Singh:
Shri Bhakt Darshan:

J Shri Bhagwat Jha Azad:
*119.{ Shri D. C. Sharma:
Shri Harish Chandra Mathur:
Shri Warior:
Shri N. Sreekantan Nair:
Shri Lakbhmu Bhawani:
Shri Bishanchander Seth:
( Shri Sarjoo Pandey:

Will the Minister of Home Affairs
‘be pleased to state:

(a) whether an anti-corruption com-
mittee has been formed with some
‘Members of Parliament;

(b) the terms.of reference of the
Committee;

(c) whether M.Ps. from all parties
have been taken in this Committee;

(d) if not, the basis of selection;
and

(e) the progress made by the Com-
mittee so far?

The Minister of State im the Minis-
try of Home Affairs (Shri Datar): (a)
Yes.

(b) A statement is laid on the
“Table of the House.

STATEMENT

The terms of reference of the Com-
Tmittee are as foliows;

(i) To examine the organisation,
set up, funci‘ons and respon-
sibilities ¢{ the Vigilance
Units in th: Ministries and
Departments of the Govern-
ment of India and to suggest
measures to make them more
effective.

(ii) To examine the organisation,
strengthy, procedures and
methods of work of the Spe-
cial Police Establishment and
the difficulties experienced by
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it, and to suggest measures to
further improve its working.

(iii) To consider and suggest steps
to be taken to emphasise the
responsibilities of each De-
partment for checking cor-
ruption’

(iv) To suggest changes in law
which would ensure speedy
trial of cases of bribery, cor-
ruption and crimina) mis-
conduct, and make the law
otherwise more effective,

(v) To examine the rules relating
to disciplinary proceedings
and to consider what changes
are necessary in order to ex-
pediate these proceedings and
to make them more effective.

(vi) Tof suggest measures calcu-
lated to produce a social cli-
mate both, amongst public
servants and in the general
public in which bribery and
corruption may not flourish.

(vii) To suggest steps for securing
public support for anti-cor-
ruption measures.

(viii) To examrine the Government
servants’ Conduct Rules and
to recommend changes neces-
sary for ensuring mainten-
ance of absolute integrity in
the public services,

(ix) To consider special measures
that may be necessary in
corporate public undertak-
ings to secure honesty and in-
tegrity amongst their em-
ployees,

(c¢) No.

(d) Suitability of the persons for
the task entrusted to the Committee
and the need to keep the Committee
small.

(e) The Committee have been
studying the relevant laws, rules and
various reports etc., have considered
certain questions relating to the cons-
titutional provision governing imposi-
tion of major penalties on Govera-
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ment servants, agd are examining
closely the Conduct Rules.

Import of Petroleum Products from
U.S.A.

Shri Eswara Reddy:
| Shri P. C. Borooah:
Shri Yashpal Singh:
Shri Nambiar:
| Shri Bhagwat Jha Asad:
*120. { Shri Bhakt Darshan:
1 Shri Narendra Singh
Mahida:
| Shri Solamki:
| Shri Daji:
|_ Shri Indrajit Gupta:

Will the Minister cf Mines and Fuel
‘be pleased to state:

(a) whether the Indian Oil Com-
pany has entered into a 50-50 partner-
ship with “Mobiloil” of the U.S.A, for
import and distribution of petroleum
products in India; and

(b) if so, what are terms of partner-
ship agreement?

The Deputy Minister in the Minis-
try of Mines and Fuel (Shri Hajar-
navis): (a) A project is Dbeing
finalised with equal partnership bet-
ween Indian Oil Company and Mobil
Petroleum Company for the blending
of lubricants only. This project does
not cover import and distribution on a
partnership basis.

(b) The agreements between the
companies have not yet been signed
by the parties. It would not be in
public interest to disclose the terms
at this stage.
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Production of Books with UNESCO
Aid
Shrimati Maimoona Sultan:
ez, J :
122.1 shri P. K. Deo:
Will the Minister of Education be
pleased to state:

(a) whether it is a fact that the
Indian proposal that all developing
countries should be helped in the
production of books and reading mate-
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rial and by way of machinery, paper
and expert assistance, has been ac-
cepted by the UNESCO; and

(b) if so, how much assistance is
expected from UNESCO under the
new Scheme during the next two
years?

The Minister of Education (Dr. ‘K. L.
Shrimali): (a) Not yet, Sir,

(b) Does not arise.

Royalty to Madhya Pradesh by Bhilai
Steel Plamt

*124 J Shri Rameshwar Tantia:
"\ Shri Bhagwat Jha Azad:

‘Will the Minister of Steel and Heavy
Industries be pleased to state:

(a) the final decision taken on the
payment of royalties by the Bhilai
Steel Plant to the Government of
Madhya Pradesh on the minerals ex-
tracted out of the acquired lands; and

(b) whether the decision is accept-
able to both the parties i.e. Hindustan
Steel Ltd., and Madhya Pradesh Gov-
ernment?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) and (b). The decision of the
Government that Bhilai Steel Plant is
liable to pay royalty on minerals
worked out in the State Government
lands but not in respect of minerals
in the private lands acquired under
the Land Acquisition Act, 1894, has
recently been communicated to the
Hindustan Steel Limited who will be
informing the State Government ac-
cordingly.
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Fourth Asian Games at Jakarta

( Shri D. C. Sharma:
Shri Vishram Prasad:
*126, J Shri Ram Ratan Gupta;
| Shri Rameshwar Tantia:
, Shri Yashpal Singh:
| Shri Karni Singhji:

Will the Minister of Education be
pleased to state:

(a) how India fared at the Fourth
Asian Games held at Jakarta;

(b) the number of gold, silver and
bronze medals won and the events in
which they were won; and

(¢) the further steps taken or pro-
posed to be taken to improve the
standard of games in the country?

The Minister of Education (Dr.
K. L. Shrimali): (a) and (b). The

Indian; teams won the following
medals:—
Atheltics—5 gold, 5 silver and 5
bronze medals.
Boxing—1' gold and 2 bronze
medals.

Football—1 gold medal.

Hockey—1 silver medal.

Volleyball—1 silver medal.

Wrestling—3 gold, 6 silver and
3 bronze medals,

Shooting—1 bronze medal.
(c¢) Sports in India are controlled
by autonomous sports organisations.
The Government give them assistance
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to the extent possible. In particular
Government arranges for training of
sports coaches and mikes available
the services of trained coaches in all
major games,

Universities in U.P.

#127. Shri S. M, Banerjee: Will the
Minister of Education be pleased to
state:

(a) whether University Grants Com-
mission has finally agreed for estab-
lishment of three ‘Universities in U.P,;

(b) whether Central aid has been
assured; and

(c) if so, to what extent?

The Minister of Education (Dr. K. L.
Shrimali): (a) The Government of
Uttar Pradesh sought the advice of
the University Grants Commission on
their proposals for establishing two
Universities at Meerut and Kanpur, to
which the Commission dgreed.

(b) No, sir.

(c) Does not arise.

Movement of Students and Teachers

*128. Shrimati Maimoona Sultan:
Will the Minister of Education be
pleased to state:

(a) whether India sponsored a pro-
posal in the recent meeting of the
Executive Board of the UNESCO held
in Paris that the organisation should
facilitate the movement of students
and teachers; and

(b) if so. what has been the decision
of the organisation thereon?

The Minister of Education (Dr. K. L.
Shrimali): (a) Yes, Sir.

(b) No decision was taken by the
Executive Board of Unesco.

Delhi Students for Studies Abroad

165. Shri D. C. Sharma: Will the
Minister of Education be pleased to
state:

_ (a) the number of students from
Delhi who have been deputed for
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foreign studies during the past two
years and to which countries; and

(b) how many of them have been
sent on Government expenses?

The Minister of Education (Dr. K. L.
Shrimali): (a) None (so far as the
Schemes administered by the Educa-
tion Ministry are concerned), -

(b) Does not arise.

Reforms in Electora] Law

166. Shri D. C. Sharma: Will the
Minister of Law be pleased to refer
to the reply given to Unstarred Ques-
tion No. 399 on the 1st May, 1962 and
state:

(a) the progress made in the con-
sideration of reforms to be introduced
in the Electoral Law in the light of
the experience gained in the Third
General Elections of 1962; and

(b) what are the reforms contemp-
lated?

The Deputy Minister in the Minis-
try of Law (Shri Bibudhendra Misra):
(a) No such recommendation has been
received from the Election Commis-
sion nor has ine report of the Com-
mission on the Third General Elec-
tions been published zo far.

(b) Does not arise at this stage.

Bye-Products of Steel Plants

168. Shri Morarka: Will the Minis-
ter of Steel and Heavy Industries be
pleased to refer to the reply given to
Unstarred Question No. 275 on the 8th
August, 1962 and state:

(a) whether the production of bye-
products has reached the full capacity;

(b) the total production in 1961-62
with cost; and

(c) total sales with sale prices?

The Minister of Steel and Heavy In-
dustries (Shri C. Subramaniam): (a)
to (c). The information is beigg col-
lected and will be laid on the Table
of the House.
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Ahimsa University

174, Shri P. C. Deo Bhanj: Will the
Minister of Education be pleased to
state: kS

(a) whether Government are pro-
posing to set up an ‘Ahimsa’ Univer-
sity in Delhi; and

(b) if so, the financial implications
and details thereof?

The Minister of Education (Dr. K. L.
Shrimali): (a) No, Sir.

(b) Does not arise.

Increase in Cunsiituencies

fShri P. C. Deo Bhanj:
175 shri Daljit Singh:

Wili the Minister of Law be pleas-
ed to state:

(a) whether in view ci the increase
in population as shown by the recent
Census figures, there wi'! be an in-
crease in the number of State Assem-
bly and Parliamentary Constituencies
during the 1967 General Elections; and

(b) if so, when would Government
take up new delimitation of Constitu-
-encies?

The Deputy Minister in the Minis-
try of Law (Shri Bibudhendra Misra):
(a) and (b). Under articles 82 and
170(3) of the Constitution, upon the
.completion of each census the alloca-
tion of seats in the Lok Sabha and in
the Legislative Assemblies of States
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and the division of each State into
territorial constituencies shall be re-
adjusted by such authority and in
such manner as Parliament may by
law determine. As the 1961-Census
figures have only recently been
announced, the authority envisaged in
the Constitution will be set up as
soon as the necessary legislation for
setting up such authority is passed by
Parliament. It will be for that autho-
rity when it comes into existence to
readjust the representation in the Lok
Sabha and the State Legislative
Assemblies and to re-delimit Parlia-
mentary and Assembly constituencies
in view of the increase in population.

Nubian Finds

{ Shri M. K. Kumaran:
* 1\ Dr. L. M. Singhvi:

Will the Minister of Scientific Re-
search and Cultural Affairs be pleased
to tate:

176,

(a) whether it is a fact that dis-
coveries made by the Indian team in
Nubia in Egypt have established simi-
larities between Nubian and South
Indian archaeological finds; and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Scientific Research and Cul-
turaj Affairs (Dr. M, M. Das): (a) and
(b). The finds discovered by the
team include certain characteristic
black-and-red ware bowls and red
ware jar-stands which are similar to
those associated with megaliths in
South India. Further, the lithic ap-
pendage of the excavated burials in
Nubia is also somewhat similar to
that of South Indian megaliths (which,
according to some well known
archaeologists, are to be associated
with the Dravidians).

Oil in Andhra

177. Shri E, Madhusudan Rao: Will
the Minister of Mines and Fuel be
pleased to state:

(a) whether there is any proposal
to have a survey of Andhra Pradesh
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for locating oil and other minerals in
the State; and

(b) if so, the details thereof?

The Minister of Mines and Fuel

(Shri K. D. Malaviya): (a) Yes, Sir.

(b) (i) Geological Surveys by the
Oil and Natural Gas Commission are
m progress where sedimentary rocks
are exposed, and reconnaissance gra-
vity anl 1nagnetic surveys are being
continued in the coastal sedimentary
areas.

(ii) The field programme of the Geo-
logical Survey of India for the current
field season inter-alig includes inves-
tigations for various minerals, The
details are given in the statement a
copy of which is laid on the Table of
the House. [See Appendix I. annex-
ure No. 21).

Regional Engineering College,
Warangal

178. Shri E. Madhusudan Rao: Will
the Minister of Scientific Research
and Cultural Affairs be pleased to
state:

(a) the overall progress of work
(including the hostels) of the Regional
Engineering College at Warangal; and

(b) the time by which the building
and hostels will be ready for use?

The Minister of Scientific Research
amd Cultural Affairs (Shri Humayua
Kabir): (a) According to the report
received from the College, the pro-
gress of construction is as below:

Buildings completed.

One unif of Workshops; Electri-
cal and Mechanical Engineer-
ing Departments; Four Hostels
with Dining Halls.

Buildings nearing completion.

One unit of Workshops; Civil
Engineering Laboratory; Ap-
plied Mechanics Department;
Physics and Chemistry Labo-
ratories; Two Hostels with
Dining Halls. ’

2005 (Ai)L.S.—8.

i —
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Building under construction. kS

\

Electrical Engineering Laboratory;

Engineering Chemistry Labo-
ratory.

(b) The buildings now ready er
nearing completion will be occupied
shortly and 500 students will move to
the new campus. The buildings under
construction are expected to be ready
by June 1963.

Chit Fund Companies im Delhi

( Shri E. Madhusudan Rao:

| Shri Ram Ratan Gupta:
179. | Shri Yashpal Singh:

| Maharajkumar Vijaya

L Ananda:

Will the Minister of Finance be
pleased to refer to the reply given to
Unstarred Question No. 67 on the
23rd April, 1962 and state:

(a) the progress made regarding

" control on Chit Fund Companies in

Delhi;

(b) the number of Chit Fund Com-
panies functioning at present in the
Union territory of Delhi; and

(c) the capital of each of the com-
panies mentioned in part (b) above?

The Minister of Finance (Shri
Morarji Desai): (a) In order to regu-
late and control the activities of Chit
Fund Companies in the Union terri-
tory of Delhi, the Central Govern-
ment have extended the Madras Chit
Funds Act, 1961 with certain modifi-
cations to the Union territory of Delhi
by means of a notification issued
under section 2 of the Union terri-
tories (Laws) Act, 1950. The date
on which the Act will come into force
will be notified separately by the
Chief Commissioner, Delhi Adminis-
tration.

(b) As on 31st October, 1962, 147
chit fund companies were operating
in the Union territory of Delhi.
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(c) A statement giving the required
informaton is placed on the Table of
the House. [Placed in Library. See
No, LT-506/62].

Fixation of Salaries of 1.C.S.
Officers

180. Shri E. Madhusudan Rao: Will
the Minister of Home Affairs be
pleased to state:

(a) whether a final decision has
since been taken in regard to the
fixation of salary of I.C.S. Officers in
the posts that were created after 14th
August, 1947; and

(b) if so, the details thereof?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
and (b). The matter is still under
consideration,

Fencing around Kutab Minar, Delhi

181. Shri E. Madhusudan Rae: Will
the Minister of Scientific Research
and Cultural Affairg be pleased to
refer to the reply given to Unstarred
Question No. 87 on the 23rd April,
1962 and state:

(a) whether it hag since been de-
cided to pull down the steel wire
fencing that was fixed around Qutab
Minar, Delhi; and

(b) the details of other measures
being taken as a safeguard?

The Deputy Minister in the Minis-
try of Scientific Research and Cultur-
al Affairs (Dr. M. M. Das): (a) Yes,
Sir.

(b) As aj precautionary measure,
not less than three persons in a party
are allowed to climb the Minar.

Rudrasagar Oil

182. Shri Narendra Singh Mahida:
Will the Minister of Mines and Fuel
be pleased to state:;

(a) for how long drilling has been
going on in Rudrasagar Well No. 6;

(b) how much’ money has been
gpent so far; and
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(c) how much more money is like-
ly to be spent till the completion of
the work on the project?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) Since 6th
July, 1962.

(b) and (c). Expenditure is not
booked separately for each well. This
will be worked out as soon as the weli
is completed.

Rudrasagar Oil

183. Shri Narendra Singh Mahida:
Will the Minister of Mines and Fuei
be pleased to state:

(a) whether oil or gas has been
found in Rudrasagar well No. 4; and

(b) if so, what is the estimate there-
of?

The Minister of Mines and Fud
(Shri K, D. Malaviya): (a) Yes, Sir.

(b) It is too early to assess the
production potentialities thereof.

Rudrasagar Well

184. Shri Narendra Singh Mahida:
Will the Minister of Mines and Fuel
be pleased to state:

(a) when the work on Rudrasagar
well No. 4 was actually started;

(b) how much time will it take for
the completion of this project; and

(c) how much money ig likely to
be spent on the project?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) Rudra-
sagar well No. 4 was spudded in on
16th February, 1962.

(b) Drilling was completed on 2nd
May, 1962 and the production testing
completed on 20th October, 1962,

(c) Expenditure in respect of this
well has not yet been separately
worked out.

Grants to Cultural Institutes in Orissa

185. Shri Mallick: Will the Minis-
ter of Scientific Research and Cultural
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Affairs be pleased to state the names
of the various Cultural Institutes and
Organisations in the State of Orissa
to whom grants have been given for
promotion of their activities and the
amount paid to each such organisa-
tion during 1961-62 and 1962-63 so
far?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir):

Name of Institution/Organisation Amount

1961-62 Rs.

1. Annapurna Theatre, Group

‘A’, Puri . 4,000
2. Janta Rangama"cha, Cut-

tack . . 4,000
3. Kala Vikash Kcndra, Cut-

tack . 10,800
4. Mayurbhanj Chhow Nrut-

va Pratisthan, Baripada . 1,000
5. National Music Assiocia-

tion, Cuttack. . 7,000
6. Prajatantra Prachar Samity,

Cuttack . . . 4,000

7. Utkal Hitaishini Samaj,
P.O. Parlakhemundi, Gan-

jam Distt. . 3,200
8. Utkal Smruti Kala Mandap
Pithapur, Cuttack £,000
1962-63.
1. A'mapurana Theatre, Group
’, Puri . 7,500
2. Gamam District Drawing
Masters’ Association,
Berhampur . . oo
3. Janta Rangmancha, Cut-
tack . . 7,500
Mayurbhanj Chhow Nrut- -
ya Pratisthan, Baripada . 5,000

Scholarships to S.C. and S.T, Students
in Orissa

186. Shri Mallick: Will the Minis-
ter of Education be pleased to state
the total number of Central Govern-
ment Scholarships awarded to the
Scheduledi Castes and  Scheduled
Tribes students of Orissa during 1961-
62?
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The Minister of Educatiom (Dr.
K. L. Shrimali):

Scheduled Castes: 271
Scheduled Tribes: 254

Total: 525 -,

Gold Mines in Andhra

187. Shri E, Madhusudan Raeo: Will
thel Minister of Mines ang Fuel be
pleased to state:

(a) whether Government have sent
any party in Andhra Pradesh for sur-
vey in regard to gold mines in the
State; and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Mines and Fuel (Shri Hajar-
navis): (a) Yes, Sir.

(b) The Indian Bureau of Mines is
carrying out detailed explorations in
the Ramagiri gold fleld.

New Schools in Tripura *

188. Shri Dasaratha Deb: Will the
Minister of Education be pleased to
state:

(a) whether the Education Survey
Report of 1957-58 recommended start-
ing of a number of new Secondary,
Middle and Primary Schools in Tri-
pura;

(b) if so, the division-wise names
of the places where such schools were
recommended to be started; and

(c) whether new schools have been
proposed to be started in these places
during the Third Five Year Plan
period?

The Minister of Education (Dr. K. L.
Shrimali): (a) to (c). The informa-
tion is being collected from the Tri-
pura Administration and will be laid
on the Table of the Lok Sabha in due
course.
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Tribal Students in Tripura

189. Shri Dasaratha Deb: Will the
Minister of Education be pleased to
state:

(a) the total number of Tribal
students residing in Government
Boarding Houses attached to privately
run aided high schools, senior basic
schools and junior high schools of Tri-
pura;

'(b) whether these students get any
boarding stipends;

(¢) if not, what are the
therefor; and

reasons

(d) whether Government propose
to grant boarding stipends to all tri-
bal students residing in Government
Boarding Houses attached to Govern-
ment schools or aided schools?

The Minister of Education (Dr, K. L.
Shrimali): (a) to (d). The informa-
tion is being collected from the Tri-
pura Administration and will be laid
on the Table of the Lok Sabha in due
oourse.

High Schools in Tripura

190. Shri Dasaratha Deb; ‘Will the
Minister of Education be pleased to
state:

(a) total number of high schools in
rural areas of Tripura;

(b) total square miles covered on
average by each high school in the
rural areas;

(c) whethér the number of high
schools in rural areas is adequate; and

(d) if not, the steps taken to in-
crease the number of high schools in
the rural areas of Tripura?

The Minister of Education (Dr.
K. L. Shrimali): (a) to (d). The infor-
mation is being collected from; the
Tripura Administration and will be
laid on the Table of the Lok Sabha
in due course.
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Panel for Section Officers

191. Shri E. Madhusudan Rao: Will
the Minister of Home Affairs be
pleased to refer to the reply given to
Unstarred Question No, 2190 on the
3rd September, 1962 and state whe-
ther the matter of setting up a panel
for Section Officers has since been
finalised?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): A
decision to form a panel of the left-
overs of the Assistant Superintendents
(R.T.E.) examinations held in 1959
and 1960 has been taken and provision
for their absorption as Section Offi-
cers against a limited proportion of
vacancies during a period of five years
has been made in the Central Secre-
tariat Service Rules, 1962. Details in
regard to the panel are, however, still
under consideration in consultation
with the Union Public Service Com-
mission,

Coal and Petroleum Industries

192. Dr. Ranen Sen: Will the Min-
ister of Mines and Fuel be pleased to
state the share of public sector in the
gross value of production in (i) coal
and (ii) petroleum during 1960-61?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): The share of
public sector in the gross value of
production in coal during 1960-61 was
about 21 per cent. It was ni]l in Pet-
roleum.

Royalty Paid to Foreign Concerns

193, Dr. Ranen Sen: Will the
Minister of Finance be pleased to
state the total amount of royalty paid
to the foreign concerns both by the
public and private sectors year-wise
from 1955 to 19607

The Minister of Finance (Shri
Morarji Desai): The figures of remit-
tances on account of royalty payments
to foreign concerns are not separately
available but they are merged with
the figureg of payments for the use of
trade marks, copyrights and rentals
payable for foreign machinery in the
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balance of payments data. The fol-
lowing amounts were remitteq abroad
to foreign concerns on aecount of
royalty payments, patnets etc. by the
public and private sectors during the
period July 1955 to December, 1960:—

* (Rs. lakhs )
Year Amount
1955 (July to December) 49
1956 - . I10
1957 . 92
1958 127
1959 156
1960 . . 226

Quarters for Income-tax Employees

194. Shri A. V. Raghavan: Will the
Minister of Finance be pleased to
state;

(a) whether there is any proposal
¥ construct residential quarters for
Income-Tax Officers at Kozhikode;
and

(b) when the construction of the
quarters will be completed?

The Minister of Finance (Shri
Moerarji Desai): (a) Yes, Sir.

(b) It is not possible to indicate the
date of completion at this stage,

Bxpansion Programme of FACT at
Alwaye

195. Shri Vasudevan Nair: Will the
Minister of Stee] and Heavy Industries
be pleased to state:

(a) whether Government have
given final sanction for the expansion
programme of the FACT at Alwaye;
and

(b) the estimated target of produc-
tion when the expansion programme
is ccrinloted?

The Ministert of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) Yes Sir.

(b) After the completion of the
Thirdl Stage Expansiori Scheme, the
factory will have a capacity of 70,000

tonnes of Nitrogen and 27,000 tonnes
P2 O5 per annum. The end products
will be ammonium sulphate, ammo-
nium phosphate, ammonium chloride
and Single Superphosphate.

Coal fer Assam Tea Gardens

196. Shri P. C. Borooah: Will the
Minister of Mines and Fuel be pleas-
ed to state: :

(a) whether it is a fact that Tea
Gardens in Assam are not being sup-
plied with proper stock of coal both in
terms of quality and quantity;

(b) whether these gardens have re-
presented their difficulties to the Tea
Board and showed their preference to
the use of gas available in Nahorka-
tiya region; and

(c) if so, what is Government’s de-
cision on this representation?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) Against
an average monthly allocateq quota
of 13291 tonnes of coal for tea gardens
in Assam for 1962, despatches upto
August 1962 on an average have been
to the extent of 13601 tonnes per
month. The tea gardens get certain
quantities of Khasj coal, besides coal
from the Assam valley and Marghe
rita. They generally complain that
Khasi coal is inferior. But it is not
possible to substitute it with coal from
Bengal/Bihar or from Margherita,

(b) Government have not so far
received any such proposals from the
Tea Board.

(c) Dees not arise,

Revenue from Direct Taxes

19%. Shri P. C. Berooah; Will the
Minister of Finance be pleased to
state:

-~

(a) whether it is a fact that down-
ward trend in Central revenues frem
direct taxes had persisted in the first
four months of the current flnancisl
Yyear;

(b) if so, what are the main rea-
sons for this trend; and
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(c) what steps have been taken to
arrest any further fall in the reve-
nues?

The Minister of Finance (Shri
Morarji Desai): (a) to (c). The collec-
tions from all the direct taxes up to
the end of July 1962 were Rs. 50-25
crores as compared with 54:50 crores
in 1961-62. The collections during the
first four months of the year are no
guide to the probable collections of
the whole year. The difference of
4-25 crores in the first four months
has been more than made up in the
subsequent months.

Sheet Cutting Scrap

199. Shri Yashpal Singh: Will the
Minister of Steel and Heavy Indus-
tries be pleased to state:

(a) the names of the furnaces and
foundries consuming No. 1 Sheet Cut-
ting Scrap;

(b) the quantity of No. 1 Sheet
Cutting Scrap consumed by such
furnaces and foundries in 1955 to
1961, yearwise; and

(c) the source through which the
furnaces and foundries obtained their
requirements of No. 1 Sheet Cuiting
Scrap?

The Minister of Steel and Hedvy
Industries (Shri C. Subramaniam):
(a) to (c). The information is being
collecteq and will be shortly placed
on the Table of the House.

Kalyan Samitis in Government
Colonies, Delhi

200, Shri Yashpa] Singh: Wil] the
Minister of Home Affairs be plzased
to state:

(a) whether Government have
started Griha Kalyan Kendras in dif-
ferent Government colonies in Delhi;

(b) if so, how many have been star-
ted so far; and

(c) the reasons for the same?

The Minister of State in the Minis-

try of Home Affairs (Shri Datar):
(a) Yes,
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(b) 41.

(¢) To provide the womenfolk of
Central Government employees an
opportunity to spend their leisure
time in a useful manner, by giving
them training in cutting, stitching,
embroidery, home science, etc.

Singareni Collieries
201. Shri Laxmi Dass: Will the

Minister of Mines and Fuel be pleas-
ed to state:

(a) the amount given to Andhra
Pradesh till now by the Central Gov-
ernment to develop the Singareni Col-
lieries out of the provision of Rs. 3.5
crores made for 1962-63;

(b) whether Government are giv-
ing Rs. 3:5 crores to Singareni Col-
lieries as share capital;

(c) if so, in what proportion and at
what percentage; and

(d) what is the rate of interest at
which Government will give Rs. 25
lakhs to the Government of Andhra
Pradesh for developing Singareni Col-
lieries?

The Minister of Mines and Fuel
(K. D. Malaviya): (a) and (b). Pro-
vision has been made to give financial
assistance to the Singareni Collieries
Company limiteq and not to the
Andhra Pradesh (Government) dur-
ing the year 1962-63 as under:—

Rs. lakhs
Purchase of Shares of the Singa-
reri Collieries Company Li-
mited . . 325
Loan to the Singareni Collieries
Company Limited 25
ToTAL 350

No amount has go far been paid to
the Singareni Collieries Company
during the current year. The Com-
pany has asked for the entire amount
to be paid as loan and the matter is
under Government’s consideration.

(c) and (d). The usual ratio bet-
ween share capital and loan for the
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public sector undertakings is 1:1 and
it is intended to apply that to the
Singareni Collieries Company as well.
The rate of interest that the Gov-
ernment of India charges from public
sector undertakings varies from 5 to 6
per cent., depending on the duration
of the loan. The same principle will
apply for any loans to the Singareni
Colliery Company.
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[See Appendix I annexure No. 22].

LA.S. Special Recruitment

204. Shrimati Savitri Nigam: Will
the Minister of Home Affairs be
pleased to state the total number of
persons recruited to the I.A.S. under
the Emergency Recruitment Scheme?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): 273
persons were appointed to the LA.S.
under the LAS. (Special Recruit-
ment) Scheme, 1956 from the State
Services and the Open Market.
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Contraband Trade in Opium\n&
Cocaine

205. Shrimati Savitri Nigam: Will
the Minister of Finance be pleased to
state:

(a) whether Government are
aware that carrier pigeons have been
employed ~<in the contraband trade of
opium and cocaine; and

(b) whether a very large quantity
of opium has been seized in Septem-
ber, 19627

The Minister of Finance (Shri
Morarji Desai): (a). The Govern-
ment of India have no information
regarding the use of carrier pigeons
in the contraband trade of opium and
cocaine except a news item appear-
ing in a newspaper.

(b) Information so far received in-
dicates that a quantity of 576 kilo-
grams off opium was seized during
September, 1962.

Delhi Magistrates

206. Shrimati Savitri Nigam: Will
the Minister of Home Affairs be
pleased to state the number of cases
involving sections 107 and 158 of
Cr.P.C. in which more than ten dates
have been given by the Delhi Magis-
trates in 1961-62?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
Perhaps the reference is to section
151 Cr.P.C. and not 158 Cr.P.C. The
number of cases pending under sec-
tion 1077151 Cr. P.C. in which more
than ten dates have been given in
1961-62, is 752.

Industrial Loans

207. Shrimati Savitri Nigam: Will
the Minister of Home Affairs be
pleased to state the total amount of
industrial loans disbursed amongst
the people of Andamans and Nicobar
during 1960-61 and 1961-62?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): In-
dustrial loans of Rs. 10,000 and
Rs. 5000 were disbursed during
1960-61 and 1961-62 respectively.
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Bokaro Colliery

211, Shri Rajeshwar Patel: Will the
Minister of Mines and Fuel be pleas-
ed to state:

(a) whether the production at
Bokaro Colliery was slowed down
towards the end of 1959;

(b) if so, the reasons therefor; and

(c) the total loss suffered by this
stepping down. of production?

The Minister o Mines and Fuel
(Shri K. D. Malaviya): (a) to (c).
Production of coal from the Bokaro
Colliery is linked up with the intake
capacity of the Kargali Washery. The
intake capacity of the said Washery
was affecteq during the last quarter
of 1959 by various factors, For ins-
tance there was a severe storm fol-
lowed by heavy rains which dislocat-
ed the work in the washery com-
pletely for about 10 days. Later,
there was trouble with the ropeway
which carries the coal from the col-
liery to the Washery. When things
improved in December, 1959, the in-
take capacity of the washery in-
creased and the production from
Bokaro colliery was also gradually
stepped up to its capacity. Reduction
in the rate of production in the col-
liery does not necessarily mean that
there was loss in terms of money,
for whatever coal was not produced,
remained in situ in the mime and it
was felt that it would not be proper

" to mine this coal and put it to non-
metallurgical use.

Youth Delegation to Europe

Shri R. S. Pandey:

212, { Shri Rajeshwar Patel:

|| Shri Morarka:

Will the Minister of Educatien be
pleased w refer to the reply given
to Unstarred Question No. 1368 on the
21st August, 1962 and state:

(a) the names of the people consti-
tuting the Youth Delegation to
Europe with age of each;
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(b) the nature of help accorded by
Government;

(c) the amount of foreign exchange
sanctioned; and

(d) whether the said delegation has
returned and has submitted any re-
port?

The Minister of Education (Dr.
K. L. Shrimali): (a)

Name of the delegate Age
Years

1. Shri T. Ramachandra 62
2. ShriV.D. Tyagi . 33
3. Shri Jai Dev Singh . 41
4. Shrimati Satwant B. Singh . 44
5. Shri A.K. Banerjee . . 34
6. Shri M.P. Cubey Kuldeep . 19
7. Shri B.C. Jain . . 37
8. Shri Ghanshyam Kashyap . 31
9. Shri K.B. Parshoitam . 37
10. Shri Brij Kishore Singh . 29

(b) Passport facilities were givew
%o the delegates.

(c¢) No foreign exchange was sanc-
tioned as the members were to re-
eeive hospitality from the local orga-
nisations abroad.

(d) Nc;, Sir. Only two members of
the Delegation are understood to have
returned.

Railway Engines Belonging te
Rourkela Steel Plant

Shri R. S. Pandey:
* 1 Shri Morarka:

Will the Minister of Steel and
Heavy Industries be pleased te state:

213

(a) whether the railway' engines
belonging to Rourkela  steel plant
have ne pneumatic brakes to stop the
cars;

(b) if so, whether it is considered
safe to run these engines on the lines
outside the perimeter of the plenky
and
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(c) what action is proposed to be
taken to remedy the situation?

The Minister of Steel ang Heavy
‘Industries (Shri C, Subramaniam):
(a) Railway engines have pneuma-
tic brakes. The railway wiagons
have, however, vacuum brakes. The
locomotives cannot, therefore, operate
the brakes in the wagons.

(b) It cannot be said that it is
absolutely safe to use these locomo-
tives at normal speeds outside the
perimeter of the plant.

(c) A permanent speed limit of
five miles per hour is imposed on all
railway movement between the Ex-
change Yard and the plant. Locomo-
tives equipped with: vacuum brakes
are also being purchased by Hindus-
tan Steel Limited.

Transport System in Rourkela

214, J Shri E. C. Pant:
7\ Shri Morarka:

Will the Minister of Steel and
Heavy Industries be pleased to state:

(a) whether it is proposed to have
some German railwaymen to organise
the transport system in Rourkela;

(b) if so, the number thereof; and

(c) the terms on which they are
being appointed?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) Yes, Sir.

(b) 9 Technicians,

(¢) One of them has been appoint-
ed for a period of 18 months and the
others for a period of 12 months from
the dates of their appointment. The
monthly remuneration of the techni-
ciang is as follows:

Rs.
Engineer . . 5,300
Foreman . . 4,000

Assistant Foreman 3,470
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Appellate Assistant Commissioners

Shri K. C. Pant:
Shri Morarka:

Will the Minister of Finance be
pleased to state:

J
25, {

(a) the total number of Appellate
Assistant Commissioners in India;

(b) how many of the above posts
are vacant; and

(c) the reasong for keeping these
posts vacant?

The Minister of Finance (Shri
Morarji Desai): (a) 104.

(b) 5.

(c) Three out of the five charges
were created recently, All the officers
in the existing ‘panel’ of names have
beeny promoted ang these posts will
be filled as soon as the n¢w panel
for promotion of Income-tax Officers
as Assistant Commissioners is drawn
up by the Departmental Promotion
Committee.

Rourkela

f Shri Morarka:
216. 1 Shri R. S. Pandey:

Will the Minister of Steel and
Heavy Industries be pleased to state:

(a) whether the repairs needed for
blast furnace No. 1 in Rourkela have
been carried out;

(b) if so, the total expenditure in-
curred on these repairs; and

(c) the total loss in production
during the period of its closure?

The Minister of Sicej =:ud Heavy
Industries (Shri C Subramaniam):
(a) Yes, Sir.

(b) Rs, 3,33,000.

(c) The total loss in production,
attributable to the shutdown of the
first Blast Furnace, could not be cal-
culated as the Third Blast Furnace
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wag commissioned before tha shut-
down and two furnaces were work-
ing during this period as before.

S8ea Passage ConceSsions to Andaman
Students

217. Shrimati Savitri Nigam: Will
the Minister of Education be pleas-
ad to state:

(a) whether Government have de-
cided to provide sea passage conces-
sions to Andaman students; and

(b) so, the details thereaf?

The Minister of Education, (Dr.
K. L. Shrimali): (a) Yes, Sir.

(b) 1. For first admission to an
institution of higher education on the
mainland, free bunk passage by sea
from Port Blair/Car Nicobar to the
port of disembarkation on the main-
land plus third clasg railway fare
from the' 'gort of disembarkation to
the place of study.

2. Sea passage at school concession
rates from the port of embarkation
on the mainland to a port of disem-
barkation on the Islandg and back
once a year if the scholar wishes to
spend his vacation on the Islands.

3. On the successfui completion of
the course of study third class rail-
way fare from the place of study to
the port of embarkation on the main-
lang plus free bunk passage by sea
from the port of embarkation to the
port of disembarkation on the Islands.

Conference of Chief Ministers of

Eastern Zone

Shri Dasaratha Deb:

Shrimati Renu
Chakravartty:

Shri G. Mohanty:

Will the Minister of Home Affaire
be pleased to state:

218. ¢

(a) whether any conference of the
Chief Ministers of the Eastern Zone
was held at Calcutta in September,
1962;
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(b) if so, the major items that
were discussed;

(c) whether problems of tribal
people were discussed in the con-
ference; and

(d) it so, the major items and the
decisions taken?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) Sixth meeting of the Eastern
Zonal Council was held at Calcutta
on 16th Sep‘ember, 1962,

(b) to (d). The proceedings of the
meeting embodying the decisions of
the Council will be placed in the
Parliament Library as soon as they
are finalised.

High Schools in Subroom Subdivision,
Tripura

219. Shri Dasaratha Deb: Will the
Minister of Education be pleased to
state:

(a) how many high schools there
are at present in the sub-division of
Subroom. Tripura;

(b) ‘he total population of the said
sub-division;

(c) whether Government have any
scheme ‘o0 establish more high schools
in this sub-division during the Third
Five Yecar Plan period; and

(d) if so, where these high schools
are likely to be established?

Thes Minister of Education (Dr.
K. L. Shrimali): (a) to (d). The in-
formation is being collected from the
Tripura Administration and will be
laid on the Table of the Lok Sabha
in due course.

Rehabilitation of Jhumia Families

220. Shri Dasaratha Deb: Will the
Minister of Home Affairs be pleased
to state:

(a) how many' Jhumia families
have been rehabilitateq at Jalaiya
Tribal Colony, Subroom so far;
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(b) whether all those who received
the rehabilitation grants have been
allotted anq given the actual posses-
sion of lands by the Administration;

(c) if not, when the residuary por-
tion of lang is likely to be given to
them; and

(d) what steps are being taken to
reclaim the marshy land of Jalaiya
Colony?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) Two hundred families.

(b) Yes.

(c) Does not arise.

(d) A portion of the land allotted
to the Jhumias is marshy, Reclama-
tion schemes for this portion are
being considered and will be under-
taken at the opportune time.

Class IV Employees in Tripura

221. Shri Dasaratha Deb: Will the
Minister of Home Affairs be pleased
to state:

(a) the total number of class IV
employees in Tripura at present; and

(b) the total number of Scheduled
Tribes and Scheduled Castes amongst
them separately?

The Minister of State in Ministry
of Home Affairs (Shri Datar): (a).
3832 /

(a) 3822
(b) Scheduleg 'Tribes .... 777
Scheduled  Castes .... 511

Under-Invoicing of Exports

( Shri A. K. Gopalan:
| Shri Mohammad Elias:
‘ $hri Daji:
299 J Shri Nambiar:
" 7 Shri P, K. Deo:
| Shri P. K. Ghosh:
| Shri Sham Lal Saraf:
[ Shri Rameshwar Tantia:
Will the Minister of Fimance be
pleaseg to state:

(a) whether it is a fact that large
scale ‘“‘under-invoicing” of exports
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has been detecteq in Calcutta during
the last five years;

(b) if so, whether certain well-
known  business  houses  andjor
firms are alleged to be involved in
such malpractices; and

(c) whether Government have
seized any company papers and do-
cuments in this connection?

The Minister of Finance (Shri
Morarji Desai): (a) and (b). Some
cases of under-invoicing of exports by
different business houses or firms
have been detected by the Calcutta
Customs authorities.

(¢) Yes, Sir.

World Bank Loan for Collieries

223. Shri P. R, Chakraverti: Will
the Minister of Mines and Fuel be
pleased to :state:

(a) how many applications have been
made by the Collieries for World
Bank loan for the purchase of
machinery - and equipments;

(b) how many applications have
been approved by the World Bank;
and

(c) what steps have been taken to
clear-off these project applications ex-
peditiously before the World Bank
offer expires next March?

The Minister of Mines and .Fuel
(Shri K. D, Malaviya): (a) and
(b). 180 applications for import
against World jBank Loan of machi-
nery and equipment required for
epening of new mines and expansion
of existing mines were received from
private sector collieries. Of these,
116 " applications were recommended
by the Government and all these
have been approved by the Werld
Bank.

(c) The World Bank loan to meet
the foreign exchange requirements
for opening of new mines expires on
30th September, 1865 and that for
expansion and maintenance of existing
mines expires on 3lst July, 1963. So
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far, applications for import of machi-
nery and equipment required for the
above project valuing about Rs. 5'74
crores have Dbeen received and
licences have been issued for Rs. 4'12
crores. The Licensing Authorities
have been asked to expedite the
grant of licences in the remaining
cases. The colliery companies are
also constantly being persuaded to
submit applications for import licen-
ces expeditiously so that the loan is
utilised by due dates.

Reviewing Committee for Survey of
India

226. Shrimati Maimoona , Sultan:
Will the Minister of Scientlﬁc Research
ang Cultura] Affairs be pleased to
state:

(a) whether the reviewing com-
mittee for Survey of India and the
Nationa] Atlas Organisation has sub-
mitted its final report to the Union
Government;

(b) if so, what are the main re-

commendations of the Reviewing
Committee; and
(c) what decisions Government

have taken thereon?

The Deputy Minister in the Minis-
try of Scientific Research and Cul-
taral Affairs (Dr. M, M. Das): (a)
to (c). Yes, Sir. The report is under
consideration by the Government. It
will be placed upon the Table of the
House in appropriate time.

All India Sports Congress
227. Shri Karni Singhji: Will the
Minister of Education be pleased to
state:

(a) whether the proposals made
during the All India Sports Congress
have been implemented; and

(b) if not, whether Government
will indicate a phased programme for
implementation of the proposals?

The Minister of Education (Dr. K.
L. Shrimali): (a) and (b), The All
India Council of Sports—a body set
up by this Ministry for advice in all
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matters pertaining to Sports and
Games—considered recently  the
various recommendations made by
the First All India Sports Congress .
and expresseqd its view thereon. These
are now receiving the attention of>
Government. P

Students Funds in Delhi

225 J Shri P. K. Ghosh: 4
" Y Shri Y. N. Singha: \E:’;
k.

Will the Minister of Education be
pleased to state:

(a) whether it is a fact that there
are numerous complaints from the
student class against the diversion of
students society funds, games funds
and college building funds by the
managements of various aided colleges
in the Capital; and

(b) it so, what action Government
have taken to stop such explojtation
of students funds?

The Minister of Education (Dr.
K. L. Shrimali): (a) No, Sir.

(b) Does not arise.

Nalional Museum, Delhi

f Shrj Narendra Singh Mahid-
\ Shri Solanki:

Will the Minister of Scientific Re-
search and Cultura] Aff~irs be pleased
to state:

(a) whether it is a fact that en-
trance to the National Museum in
New Delhi is free on Sundays and
Holidays, and on Fridays the en-
trance is by tickets of Re. 1 each, and
during the rest of the week at 25nP.
each; and

(b) it so, what is the reason that
visitors are charged Re. 1 on Fridays
and 25 nP. on other days?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayum
Kabir): (a) and (b). Yes, Sir. It is
the practice in most countries to
charge an entrance fee to such
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museums, and there are special days
when fees are higher to restrict ad-
tnissions to scholars and others in-
terested in the study of art objects.
In order to encourage the public to
visit museums, admission to the
National Museum ‘is free on Sundays
and holidays, and on other days, fees
are charged as mentioned in the
Question.

Barauni Refinery

230 Or. Ranen Sen:
* \ Shri Dinen Bhattacharya:

Will the Minister of Mines and
PFuel be pleased to state:

(a) how much refined oil would be
available to West Bengal after
Barauni Refinery starts functioning;

(b) how much will be available to
Bihar and Uttar Pradesh; and

(c) what is the amount of present
supply from Calcutta region by the
private firms like  Burmah-Shell,
Esso ang Caltex?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) Approxi-
mately 300,000 tons per year from
Barauni Refinery.

(b) Approximately 1.4 million tons
per year.

(c) About 650,000 tons of petro-
leum products were imported at Cal-
cutta during the year 1961. This
qQuantity also includes products from
the Caltex Refinery at Visakhapat-
nam.

wiew Wi dasE §  frwi
Feia W gfr

IR, S W T W W
T © SR, (8%R F WATHT N
AT 308 & IR F g¥Y ¥ Ig A
1 FT F0 6 FTEo To THo, TAT 7
g daml % wfadifEr  adamn
¥ o ¥ A faurig  IeiRErd #
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Underinvoicing of Imports

235, Shrj Warior: Will the Minister
of Finance be pleased to state:

(a) whether there was a rise in the
number of underinvoicing cases es-
pecially in the import of synthetic
fibres during the current year; and

(b) if so, the details of the cases
detected so far?

The Minister of Finance (Shri
Morarji Desai): (a) and (b). There
have been a few cases of underinvoic-
ing of imports including cases in-
volving imports of synthetic fibre
filament yarn. But no case of un-
derinvoicing of synthetic fibres was
noticed during the current year.
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Paper for Text Books

[ Shri Warlor:

236. { Shri Bishanchander Seth:

Wil] the Minister of Education be
pleased to state:

(a) whether Government have al-
ready distributed paper donated by
foreign countries to State Govern-
mentg for printing text books to be
given free to poor and needy children;
and

(b) if so, the details thereof?

The Minister o¢ Education (Dr.
K. L. Shrimali): (a) Yes, Sir.

(b) A statement is laid op the
Table of the House. [See Appendix I,
annexure No, 23].

Who's Who of Sahitya Akademi

237. Shri Warior: Will the Minis-
ter of Scientific Research and Cultu-
ra] Affairs be pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to a com-
plaint that serious mistakes have
crept into the “Who is Who” pub-
lished by the Sahitya Akademi; and

(b) if so, what steps Government
have taken to correct such mistakes?

The Minister of Scientific Research
ang Cultural] Affairs (Shri Humayun
Kabir): (a) and (b). Sahitya Akademi
who brought out the publication have
become aware that a few names have
been omitted and in some cases the
information is out of date. As the
entries in the publication are based on
information supplied by the Writers
themselves, these defects have arisen
when they have not supplied infor-
mation in full and in time, but they
wil] be removed when a revised edi-
tion is brought out. Steps are also
contemplated by the Akademi to bring
out a supplementary list including
such names as were omitted in the
earlies publication.
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Repayment of Loans by Steej
Companies
~-~, [ Shrj Warior:
""" 3 Shri Bishanchander Seth:

Will the Minister of Steel and
Heavy Industries be pleased to staie:

(a) whether the Steel Companies
have paid back any amount towards
the advances made by Government or
any interest on those advances from
the time they have been availed of;
and

(b) if so, how much in each item
(separately)?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) No, Sir.

(b) D:es not arise.
fet § am forawg
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Coal for Punjab

243. Shri Daljit Singh: Will the
Minister of Mines and Fuel be pleas-
ed to state:

(a) whether it is a fact that there
is severe shortage in supplies of coal
to Punjab during the current year;

(b) if so, what steps are being
taken to remedy the situation; and

(d) the quantity of hard coke (i)
allotted and (ii) supplied to Punjab
during the last six months?

The Minister of Mines ang Fuel
(Shri K. D, Malaviya): (a) and (b).
The figures of the quota and actual
despatches of coal to Punjab during
the period May to September 1962 are
given below. From this, it would be
observed that the supplies ¢i coal to
Punjab have been quite satisfactory.

(In Wagons)
Monrh [ —
Quota  Despatches
May . 3016 3012
June . 3016 3109
July . 3400 2923
August . 3400 4343
Septembear 3402 3988

(Prov.)

(c) As against the allocation of
1669 wagons of hard coke for Punjab
during the period April to September
1962, the total despatches were 1240
wagons.

Cement Production

244. Shri Daljit Singh: Will the
Minister of Steel and Heavy Indus-
tries be pleased to state:

(a) the production of cement in
1960 and 1961; and

(b) the target for the Third Five
Year Plan period and the achieve-
ment made so far?

The M:nister of Steel and Heavy
Industries (Shri Subramaniam): (a)
1960—7:844 million tonnes,
1961—8-246 'million tonnes.

(b) The target for the Third Five
Year Plan is an installed capacity of
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15 willion tons (15°2 million metric
tonnas) a year corresponding to a

producticn of 13 million tons (13.2 .

million metric tonnes). The present
installed capacity is abcut ten million
tonnes.

Monuments in Kangra and Hoshiarpur
District of Punjab

245. Shri Daljit Singh: Will the
Minister of Scientific Research and
Cultural Affairs be pleased to state:

(a) the total amount allotted for
the maintenance and special repairs
of each of the protected monuments
in Kangra and Hoshiarpur districts
of Punjab for 1961-62 and 1962-63 so
far; and

(b) whether the pmount allotted
for 1961-62 was fully spent?

The Deputy Minister in the Minis-
try of Scientific Research and Cul-
tural Affairs (Dr, M. M. Das): (a)
and (b). The labour and time in-
volved in compiling the figures will
not be commensurate with the results.

Scientific Research

246. Shri Daljit Singh: Will the
Minister of Scientific Research and
Cultural Affairs be pleased to state:

(a) the number of Indian students
doing scientific research at present in
foreign countries under scholarship
schemes administered by his Minis-
try; and

(b) the names of the countries
which have given facilities to Indian
students for scientific research?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun

Kabir): (a) 352 Indians are at pre-.

sent doing scientific research in
institutions abroad under the scholar-
ship schemes administered by my
Ministry, Of these, 243 are register-
ed for the Ph.D. degree.

(b) Australia, Austria, Belgium,
Canada, Czechoslovakia, Federal

2005(Ai) LSD—4.
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Republic of Germany, France, Ger-
man Democratic Republic, Italy,
Japan, New Zealand, Nyasaland,
Rhodesia, Sweden, Switzerland,
U.AR, UK, USA, USSR. and
Yugoslavia.

Allocation of Stainless Steel Sheets

247. Shri Indrajit Gupta: Will the
Minister of Steel and Heavy Indus-
tries be pleased to state:

(a) whether the responsibility for
allocation of Stainless Steel Sheets to
consumers has been transferred from
the Iron and Steel Controller to the
Directors of Industries of the various
States;

(b) whether, as a result, complaints
have been received from old estab-
lished firms that they are no longer
getting their required supplies, while
diversion to the black-market is
taking place; and

(¢) whether Government propose
to order an enquiry into such com-
plaints and take steps to remedy the
situation?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) Yes, Sir.

(b) and (c). Some complaints
have been received that the old estab-
lished firms were not getting the
requisite quantities of stainless steel
sheets. This was probably due to
sheets being released by the Direc-
tors of Industries of States to new-
comer units also in spite of increased
allotments having been made to
various States in 1961-62 as compared
to 1960-61. The entire requirements
of stainless steel sheets to utensil
manufacturers have to be imported.
Since the availability of foreign ex-
change is limited, it has been decided
by the Government that no release
of stainless steel sheets to new-
comer units should be made by the
Directors of Industries concerned
from April-September 1962 period
onwards. It is expected that this
step will result in maintaining the
quotas of old established units.
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School for Mentally Deficient
<Children in Delhi

Shri Bishanchander Seth:
248. { Shri Yashpa! Singh:
Shri Warior:

Will the Minister of Education be
pleased to State:

(a) whether it is a fact that Gov-
ernment have approved a scheme for
starting a school for mentally defi-
cient children in Delhi;

® (b) it so, the details thereof;

(c) how many students will be
admitted at a time; and

(d) whether any fee will be
charged from the students?

The Minister of Education (Dr.
K. L. Shrimali): (a) Yes,

(b) to d). A statement giving the
requisite  information is attached.
[See Appendix I, annexure No. 24].

Nunmati Refinery

249 Shri Y. N, Singha.
. Shri P. K. Ghosh:

Will the Minister of Mines and Fuel
be pleased to state:

(a) the date when the actual ope-
ration started at Nunmati Oil Re-
finery;

(b) how much loss the Central

Government have incurred on this
account; and

(c) what are the circumstances of
this loss?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) The three
main units of the refinery commenced
eperations as noted below:—

(i) Crude Distillation Unit on 26.12.1961
(i) Coking Unit on 18.5.1962
(lii) Kerosene Refining Unit on 30.8.1962
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(b) The quantum of loss incurred
in the operations has not yet been
determined. This can be done only
after the working results during 1962
are available.

(c) This is due mainly to low
throughput during initial test runs,
relatively higher cost of crude oil,
frequent interruptions in the refinery
operations due to mechanical troubles,
accumulation of stocks of reflned pro-
ducts due to poor off-take or restrict-
ed rail movements consequent on
floods in Assam.

Galvanising Steel Sheets

250. Shri P. K. Deo: Will the
Minister of Scientific Research and
Cultural Affairs be pleased to state:

(a) whether the National Metallur-
gical Laboratory at Jamshedpur
recently developed a new process to
galvanise steel sheets with Aluminium
instead of Zinc;

(b) how the cost compares in both
the processes; and

(c) whether the process is going
to be introduced in the steel mills of
the country both in the public and
private sectors?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayum
Kabir): (a) Yes, Sir.

(b) The aluminising process com-
pares favourably with the galvanis-
ing process.

(¢) The process can be adopted by
all galvanising plants in India for
coating of steel sheets, wire and tubes
and also as a small scale industry
for aluminising small fabricated
articles and hardware where cheap
electric power or gaseous fuel s
available. It has already teen leased
to 20 parties in the private sector for
industrial practice. Public sector
undertakings have also evinced
interest,
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College for Study of Buddhism at Leh

[ Shri P. K. Deo:

251 J Bhrimati Savitrl Nigam:
7 Shri Bhakt Darshan:
| Shri Sham La] Saraf;

Will the Minister of Scientific Re-
search and Cultural Affairs be pleas-
ed to state:

(a) whether a college is function-
ing in Leh for the study of Tibetan
Buddhist Philosophy;

(b) if so, the amount spent on the
said college;

(c) the number of students there;
and

(d) whether any grant is given by
the Government of India to the said
College?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): (a) Yes, Sir. A School of
Buddhist Philosophy was set up by
Government of India in Leh in
October 1959.

(b) Approximately Rs, 55455 so

(c) Twenty resident Lama students
are studying at present,

(d) All expenditure is met out of
Government of India grants.

National Physical Laboratory

252, 8hri P. K. Deo: Will the Minis-
ter of Scientific Research and Cul-
tural Affairs be pleased to state:

(a) whether the National Physical
Laboratory has recently developed
indigenous production of ceramic-
condensors;

(b) If so, whether large scale pro-
duction of these ceramic-condensors
has been taken up; and

(¢) how much foreign exchange is
spent every year for import of cera-
mic-condensors from foreign sources?

The Minister of Scientific Research
and Cultaral Affairs (Shri Humayun
Kabir): (a) Yes, Sir.
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(b) Yes, Sir; at the Bharat Elec-
tronics Factory at Bangalore.

(c) Separate import figures for this
specific item are not kept, but a
rough estimate ig that ceramic capa-
citors worth about five lakhs of
rupees were imported annually.

Wheel and Axle Plant, Durgapur

233, Shri P. K. Deo: Will the Minis-
ter of Steel and Heavy Industries be
pleased to state:

(a) when the wheel and axle plant
at Durgapur has been commissioned;

(b) its annual capacity of output;
and

(c) whether it will be able to meet
all the requirements of the country
in this regard?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) The Wheel & Axle Plant was
commissioned in January 1962.

(b) 45,000 wheelsets.

(c) The expansion of Durgapur
Steel Plant during the Third Plan
period provides for production of
75,000 wheelsets by the Wheel & Axle
Plant. Thiz along with TISCO’s ex-
pansion is expected to meet the
requirements of the country except
for marginal shortages and some
spare tyres and axles, which may
have to be imported.

Nangal Fertilizer Factory

254. Shri Daljit Singh: Will the
Minister of Steel and Heavy Indus-
tries be pleased to state:

(a) whether it is a fact that gas
in large quantity is being wasted by
the Fertilizer Factory Naya Nangal
without being put to any use;

(b) whether it can be used for
commercial purposes; and

(c¢) if so, what steps have so far
been taken or are being taken to
make the best use of it to avoid loss?
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The Minister of Steel and Hea
Industries (Shri C. Subramaniam):
(a) Yes. About 8,800 Cubic metre
per hour of Oxygen productd in the!
Electrolysis Plant is being let out into
the atmosphere at present.

(b) and (c). Oxygen can be put
to a number of commercial uses.
Some of these would not be econo-
mical at Nangal and others require
considerable capital expenditure.
The Oxygen produced in the Elec-
trolysis Plant is contaminated with
caustic potash and as such cannot be
used in the Nitric Acid Plant in the
Factory. Methods for purification
are under investigation and when an
economical method is evolved, it
would be possible to use about 5,500
cubic metre per hour of oxygen in
the Nitric Acid Plant,

Oxygen can be used for gasification
of coal, fuel o0il or naphtha. The
expansion of the existing fertilizer
factory on the basis of utilisation of

coal and surplus oxygen is currently
under investigation.

Joint Cadre of Police for Himachal
Pradesh and Delhi

255. Shri E. Madhusudan Rao: Will

the Minister of Home Affairs be
pleased to state:

(a) the progress in forming a joint
cadre of police and other officers of
Himachal Pradesh and Delhi; and

(b) the total number of police
officers that will be required?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
Selections have been made for
making appointments to the Delhi
and Himachal Pradesh Civil and
Police Servicas at initial constitution.
The selected officers have been asked
to signify their willingness for
appointment to the joint Civil
and Police Service cadres. The Gov-
ernments of U.P. and Punjab have
been requested to agree to the absorp-
tion of the selected officers in the
above joint cadres and also to release
such of them who are still serving
under the State Governments.
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One officer was appointed to the
Civil Service by direct recruitment
in 1961 and about 10 such officers are
intended to be appointed in the
current year. About 5 officers are
also proposed to be appointed by
direct recruitment to the Police Ser-
vice this year. Steps are also being
taken to screen the cases of officers
eligible to be considered for appoint-
ment to the Civil and Police Services
in the promotion quota.

Joint cadres for Delki & Himachal
Pradesh have also been constituted
in respect of the Indian Administra-
tive Service and the Indian Police
Service, So far 16 officers have been
appointed to the joint IAS cadre and
4 officers to the joint IPS cadre
against the total requirement of 65
and 34 respectively for these cadres.

(b) The total number of officers
required to fully man the joint "PS
cadre and the Delhi and Himachal
Pradesh Police Service is 34 and 55
respectively.

Ministers and their Allowances

Shri Krishanpal Singh:
256. { shri Hem Barua:

Will the Minister of Home Affairs
be pleased to state:

(a) the total number of Ministers,
State Ministers, Deputy Ministers and
Parliamentary Secretaries etc. in the
Union Government;

(b) the salaries, allowances (in-
cluding T.A. and D.A) drawn by
each; and

(¢) the expenditure on mainte-
nance of their residences including
garden etc.,, on transport, Chaprasies
and other persona’ attendants paid
out of the public funds and on setu-
rity arrangements of each?

The Minister of State in ‘he Minis-
try of Home Affairs (Shri Datar): (a)
Cahioet Mind tore 5
M jerere af Srare i
) smury Ministers PR
»orliamont Ty Soooer -
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(b) As admissible under the Sala-
ries and Allowances of Ministers Act,
1952 and the Rules made thereunder.

(¢) The time and labour involved
in collection of the information under
various heads and for an unspecified
period will not be commensurate
with the results achieved.

Iron and Steel Controller’s Office

258. Shrimati Renu Chakravartty:
Will the Minister of Steel and Heavy
Industries be pleased to refer to the
reply given to Starred Question No.,
319 on 26th March, 1962 and state:

(a) whether the question of grant
of permanency to the remaining staff
of Iron and Steel Controller’s Office
has now been finalised;

(b) whether the S.R. Unit final
report has been received; and

(c) whether the 1944-45 entrants
are covered by the order for conver-

sion to permanent posts?

The Minister of Steel and Heavy
Industries (Shri C, Subramaniam):
(a) Since 26th March, 1962, 146 per-
sons have been appointed sub-
stantively in various non-gazetted
posts in Classes II, III and IV in the
office of the Iron and Steel Controller,
Calcutta, The question of confirma-
tion of staff against existing perma-
nent vacancies, numbering about 95,
is at present under consideration.

(b) The final report of S.R. Unit
has been received and necessary steps
are being taken to implement their
recommendations  relating to work
simplification. It is expected that
there would be some reduction in
staff as and when the suggestions
made by the S.R. Unit for work
simplification/improvements  are im-
plemented. Till the report is ‘mple-
mented fully, the exact number of
temporary posts that can be convert-
ed into permanent ones cannot be
determined.

(¢) With the filling up of the exist-
ing permanent vacancies the persons
who entered service upto September
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1944 and are in continuous employ-
ment are expected to be covered.
The remaining entrants of 1944 and
1945 will be appointed substantively
as and when additional posts are
converted into permanent ones.

& & v

ve. st @ OvEm R
e & w ww, e F
TFT 9 TET YeY F IR &
TrE ¥ 9g 99 ¥ 1 6T fF
T F@FR & AR FOT AT H
I FH F gEET A S A qq
@ oY, e w A gl g ?

fo st (st A ok ) :
™ e #, W aF, g TER ¥
A AW AT AT TG gE g

Annual Report of L.IC,

261. Shri Kajrolkar: Will the Minis-
ter of Finance be pleased to state:

(a) whether the annual renort of
the Life Insurance Corporation is to
be in line with the provisions of the
Corporation Act 1956, i.e. Financial
Year instead of Calendar year;

(b) if so, when it is to take effect;

(c) whether by change, the income-
tax returns will be affected;

(d) whether this change to financial
year will add to the volume of busi-
ness; and

(e) if so, by how much?

The Minister of Finance (Shri
Morarji Desai): (a) and (b). Pro-
posals for preparing the annual
reports on the basis of financial year
with effect from 1st April, 1963 and
of preparing a report for 15 months
from 1st January, 1962 to 31st March,
1963 have been received from the
Life Insurance Corporation of India
and are under consideration of Gov-
ernment.

(c) No.
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(d) and (e). No definite conclu-
sions can be drawn at the moment.

Kalakot Coal Mines

262. Shri Inder J. Malhotra: Will
the Minister of Mines and Fuel be
pleased to state:

(a) whether it is a fact that the
Central Government in agreement
with the Jammu and Kashmir Gov-
ernment have taken over the ad-
ministration of the Kalakot Coal
Mines in Jammu Province;

(b) if so, what are the details of
this agreement; and

(c) what new steps Central Gov-
ernment is going to take to improve
the mining operations of these coal
mines?

The Minister of Mines and Fuel
(Shri K. D, Malaviya): (a) to (c).
At a meeting with the State Govern-
ment of Jammu and Kashmir and the
National Coal Development Corpora-
tion, it has been decided that the
National Coal Development Corpcra-
tion should secure leases for the pros-
pecting and developing of the Kala-
kot and Junglegali Coal Mines in the
Jammu and Kashmir State. Accord-
ing to the agreement arrived at, the
Government of India and the National
Coal Development Corporation will
render immediate assistance in the
matter of drills for prospecting. Steps
will also be taken to resolve the
bottlenecks in the matter of rcad
transport, A local Concsultaiive
Committee comprising the represin-
tatives of the Government of Inlia,
the National Coal Development
Corporation and the Jammu and
Kashmir State will advise the
Nationa] Coal Development Corpora-
tion in regard to the developmen: of
coalfields. The proposal to include the
development of the above mines
among the schemes of implementation
during the Third Five Year Plan end
to provide necessary funds for the
scheme to enable the National Coal
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Development Corporation to cem-
mence the work at an early date is
under the consideration of the Gov-
ernment of India.

Lignite and Bauxite in Kutch

263. Shri Man Sinh P. Patel: Will
the Minister of Mines and Fuel be
pleased to state:

(a) whether Government of Guja-
rat have recommended for further
survey of the western part of Kutch
as the preliminary survey had shown
some signs of lignite, coal and Bauxite
therein; and

(b) if so, action taken by Govern-
ment in this regard?

The Deputy Minister in the Minis-
try of Mines and Fuel (Shri Hajar-
navis): (a) Yes.

(b) The Government of Gujarat
have been informed that the Central
Govt. have no objection to the State
Govt. undertaking specific schemes
of prospecting by drilling for coal
and lignite. The investigation rzlat-
ing to Bauxite deposits in Kuvtch has
already been undertaken by the
Geological Survey of India during
1960-61. Probable reserves of 6
million tonnes of bauxite were esti-
mated, out of which 4 million tonnes
are expected to be of high grade,

Amalgamation of Small Collieries

264. Shri Maheswar Naik: Will ‘he
Minister of Mines and Fuel be pleas-
ed to state:

(a) whether it is a fact that Gov-
ernment have now decided t» legis-
late for compulsory amalgamatior. of
small collieries in the private sector
as recommended by the Balwantray
Mehta Committee; and

(b) if so, when?

The Minister of Mines and Fael
(Shri K. D. Malaviya): (a) No.

(b) Doey not arise.
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12.00 hrs,

RE: ALLOWANCES PAID TO MEM-
BERS OF RAILWAY ACCIDENTS
COMMITTEE

Mr. Speaker: Papers to be laid on
the Table.

Shri Hari Vishnu Kamath (Hoshan-
gabad): Before you proceed to this
part of the agenda, may I remind you
that the Railway Minister promised
you, assured the House, that he would
answer the question regarding allow-
ances paid to the members of the
Railway Accidents Committee.

Mr. Speaker: He will do it.

PAPERS LAID ON THE TABLE

ANNUAL ReporT OF THE L. L C.

The Minister of Finance (Shri
Morarji Desai): 1 beg to lay on the
Table a copy of the Annual Report of
the Life Insurance Corporation of
India for the year ended 31st Decem-
ber, 1961 along with the Audited
Accounts under section 29 of the Life
Insurance Corporation Act, 1956.
[Placed in Library. See No. LT-490/
62].

REPORTS OF TARIFF COMMISSION

The Minister of Steel and Heavy In-
dustries (Shri C. Subramaniam): I
beg to lay on the Talole a copy each of
the following papers under sub-sec-
tion (2) of section 16 of the Tariff
Commission Act, 1951:—

(i) Report (1962) of the Tariff
Commission on the fair ex-
works retention prices of pig
iron for the period 1st April,
1960 to 31st March, 1962.
[Placed in Library. See No.
LT-491/62].

(ii) Report (1962) of the Tarift
Commission on the fair ex-
workg retention prices of steel
for the period let April, 1960

KARTIKA 19, 1884 (SAKA) Papers Laid én th, ]
Teuge PR,

4
to Slst March, eI\ A

(iii) Government Reso‘Iﬂ%
No. SC(C)-2(27) /62 da
Tth September, 1962.

(iv) Statement explaining the
reasons why a copy each of
the documents at (i), (ii) and
(iii) above could not be laid
on the Table within the period
prescribed in the said sub-
section, [Placed in Library.
See No. LT-492/62].

ANNUAL REPORT OF SALAR JUNG
MusguM Boarp

The Deputy Minister in the Minis-
try of Scientific Research and Cultural
Affairs (Dr. M. M. Das): On behalf of
Shri Humayun Kabir, I beg to lay on
the Table a copy of Annual Report of
the Salar Jung Museum Board, Hyder-
abad for the year 1961-62. [Placed in
Library. See No. LT-493/62].

TERRITORIAL COUNCILS RULES

The Minister of State in the Minis-
try of Home Affairs (Shri B. N.
Datar): I beg to relay on the Table a
copy of the Territorial Councils
(Second Amendment) Rules, 1962 pub-
lished in Notification No. G. S. R. 986
dated the 21st July, 1962 under sub-
section (3) of section 54 of the Terri-
torial Councils Act, 1956. [Placed in
Library. See No. LT-313/62].

NOTIFICATIONS UNDER SEA CUSTOMS
ACT ETC.

The Deputy Minister of Finance
(Shri B. R. Bhagat): I beg to lay on
the Table—

(i) a copy each of the following
Notifications under sub-section (4) of
section 43B of the Sea Customs Act,
1878 and section 38 of the Central Ex-
cises and Salt Act, 1944, making cer-
tain further amendments to the Cus-
toms and Central Excise Duties Ex-
port Drawback (General) Rules,
1960: —



621 Papers

[Shri B. R. Bhagat.]

(a) G.S.R. No. 1149, dated the 1st
September, 1962.

(b) G.S.R. No. 1150, dated the 1st
September, 1962.

(¢) G.S.R. No. 1151, dated the 1st
September, 1962.

(d) G.S.R. No. 1152, dated the 1st
September, 1962. '

(e) G.S.R. No. 1153, dated the 1st
September, 1962.

(f) G.S.R. No. 1193, dated the 8th
September, 1962,

(8) G.S.R. No. 1194, dated the 8th
September, 1962.

(h) G.S.R. No. 1195, dated the 8th
September, 1962.

(i) G.S.R. No. 1196, dated the 8th
Septemer, 1962.

(i) G.S.R. No. 1197, dated the 8th
Septemloer, 1962.

[Placed in Library. See No.
LT-494/62.]

(ii) a copy each of the following
Notifications under section 38 of the
Cent-al Excises and Salt Act, 1944
making certain further amendments to
the Central Excise Rules, 1944:—

(a) G.S.R. No. 1191, dated the 8th
September, 1962.

(b) G.S.R. No. 1373, dated the 20th
October, 1962.

[Placed in Library. See No.
LT-495/62).

(iii) a copy each of the following
Notifications under sub-section (4) of
section 43B of the Sea Customs Act,
1878: —

(a) G.S.R. No. 1147, dated the 1st
September, 1962.

(b) G.SR. No. 1148, dated the 1t
September, 1962.
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(¢) G.SR. No. 1190, dated the 8th
September, 1962.

[Placed in Library. See No.
LT-496/62.]

(iv) a copy of Notification No. G.S.
R. 1156 dated the 1st September, 1962
containing - Corrigendum to G.S.R.
1041, dated the 4th August, 1962, under
sub-section (4) of section 43B of the
Sea Customs Act, 1878 and section 38
of the Central Excises and Salt Act,
1944. [Placed in Library. See No.
LT-498/62.]

(v) a copy of Notification No. G.S.
R. 285, dated the 10th March, 19362
under sub-section (4) of section 43 of
the Life Insurance Corporation Act,
1956.

(vi) a copy of the Annual Report of
the Board of Directorg of the Indus-
trial Finance Corporation of India for
the year ended the 30th June, 1962
along with the Statement showing the
assets and liabilities and Profit and
Loss Account of the Corporation under
sub-section (3) of section 35 of the In-
dustrial Finance Corporation Act,
1948. [Placed in Library. See No.
LT-499/62.]

MINERAL CONCESSION RULES

The Deputy Minister in the Minis-
try of Mines & Fuel (Shri R. M. Haj-
arnavis): (i) 1 beg to re-lay on the
Table a copy each of the following
Rules under sub-section (1) of Section
28 of the Mines and Minerals (Regu-
lation and Development) Act, 1957:—

(a) The Mineral Concession
(Third Amendment) Rules,
1962 published in Notification
No. G. S. R. 1051, dated the
4th August, 1962. [Placed in
Library. See No. LT-338/62].
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(b) The Mineral Concession
(Fourth Amendment) Rules,

. 1962 published in Notification
No. G.S.R. 1076, dated the 11th
August, 1962. [Placed in
Library. See No. LT-339/62].

(ii) to lay on the Table a copy ot
Notification No. G. S. R. 1279 dated the
29th September, 1962 under sub-sec-
tion (1) of Section 28 of the Mines
and Minerals (Regulation and Deve-
lopment) Act, 1957. [Placed in Lib-
rary. See No. LT-500/62].

IncoME-Tax (DETERMINATION OF Pro-

FITS) RULES AND VOLUNTARY SURRENDER

OF SALARIES (EXFMPTION FROM Taxa-
TION) RULEs

The Deputy Minister of Finance
(Shrimati Tarkeshwari Sinha): I beg
to lay on the Table a copy each uf the
following Rules:—

(i) The Income-tax (Determina-
tion of Export Profits) Rules,
1962 published in Notification
No. S. O, 2738, dated the 1st
September, 1962. [Placed in
Library. See No. LT-531/
62].

(ii) The Voluntary Surrender of
Salaries (Exemption from
Taxation) Rules, 1962  pub-
lished in Notification No. S.0O.
3331, dated the 30th October,
1962, under sub-section (2) of
section (4) of the Voluntary
Surrender of Salaries (Ex-
emption from Taxation) Act,
1961. [Placed in Library. See
No. LT-502/62].

MESSAGES FROM RAJYA SABHA

Secretary: Sir, I have to report
the following messages received from
the Secretary of Rajya Sabha:—

(1) ‘T am directed to inform the Lok
Sabha that the Rajya Sabha, at its
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sitting held on the 8th November,
1962, has passed the following motion
extending the time for presentation of
the Report of the Joint Committee of
the Houses on the Limitation Bill,
1962: —

MoTioN

“That the time appointed for the
presentation of the Report of the
Joint Committee of the Houses on
the Bil] to consolidate and amend
the law for the limitation of suits
and other proceedings and for pur-
poses connected therewith be ex-
tended up to Friday, the 30th Nov-
ember, 1962.”.

(2) ‘I am directed to inform the Lok
Sabha that the Rajya Sabha, at its
sitting held on the 8th November,
1962, has passed the following motion
extending the time for presentation of
the Report of the Joint Committee of
the Houses on the Indian Marine In-
surance Bill, 1959: —

MorTION

“That the time appointed for the
presentation of the Report of the
Joint Committee of the Houses on
the Bill to codify the law relating
to marine insurance be extended up-
to Monday, the 11th March, 1963.”.

SPECIFIC RELIEF BILL

RepPorT OF JOINT COMMITTEE

The Minister of Law (Shri A K.
Sen): I beg to present the Report of
the Joint Committee on the Bill to de-
fine and amend the law relating to
certain kinds of specific relief.



625

STATEMENT RE: MEASURES FOR
MAINTAINING PRICES OF
ESSENTIAL COMMODITIES

The Minister of Planning and
Labour and Employment (Shri
“Nanda): On the 27th August, I made
a statement in the House expressing
Government's determination to main-
tain prices of essential commodities
at reasonable levels. Today, I beg to
place on the Table of the House [See
Appendix I, annexure No. 25] a state-
ment setting out the main decisions
‘which have been taken by the Cen-
tral Government and endorsed* by
the National Development Council
In the pres:nt emergency, the pro-
“blem of maintaining prices of essen-
tial commodities at reasonable levels
has assumed even greater urgency.
The Government will maintain a close
watch on the situation and will take
whatever further measures may be
called for.

The statement refers to Govern-
ment's decisicn to set up a high level
Committee on Price Stabilization
within the Department of Economic
Affairs, Ministry of Finance. This
Committee will keep under close
scrutiny current price trends, specially
retail prices, secure regular and sys-
tematic flow of information concern-
ing ex-factory costs and wholesale
and retail margins in relation to
essential commodities, and also
.arrange for special enquiries. In the
light of its studies, which will be
-undertaken on a continuing basis, the
Committee will recommend action by
the Ministries concerned and will
‘formulate proposals for consideration
by the Planning Commission and
approval by the Cabinet. The Com-
wittee is intended to serve as an
important common agency on behalf
of Government as a whole in relation
to problems of price stabilization.

Shri Tyagi (Dehra Dun): It seems
‘to be too long. Could it not be laid
ov the Table?.... (Interruptions).
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Measures for Maintaining
Prices of Essential
Commodities
Shrimati Renu Chakravartty
(Barrackpore): We want to hear it.

Mr,  Speaker: Order, order. It is
very important. He may read it out.

Shri Nanda: The longer statement
has been circulated.

Shri Hanumanthaiya (Bangalore
City): The operative part may be
read.

Mr. Speaker: Order, order. He may
read it out.

Shri Nanda: The present arran-
gements concerning collection, study
and  utilization for policy and
administration of information on
retail prices need to be im-
proved. The available information
on retail prices has to be brought
together, the gaps identified, and the
significance of retail price trends as
well as the spread between wholesale
and retail prices assessed at regular
intervals. Accordingly, the existing
agencies and the Central Statistical
Organization are being strengthened
for the purpose.

Government have sanctioned a
scheme for building up a network of
co-operative and other consumer
stores, specially for the supply of
essential commodities. In the first
instance, in co-operation with State
Governments, it is proposed to set up
about 200 wholesale and central stores
with about 4,000 branch and primary
stores. These will cover all metro-

politan cities, State capitals, industrial

centres, cities with a population of
1 lakh or more, as well as a number
of other towns. Departments and
agencies of Government are being
asked to set up additional consumer
stores for the benefit of their
employees. Trade unions will be
assisted in establishing consumer
stores. Voluntary organizations will
also be encouraged in promoting and
organising  co-operative  consumer
stores. Arrangements will be made

*The word “endorsed” was substituted for the original “approved” ‘vide
-the observation of the Minister of Planning in col
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for making available adequate sup-
Plies of essential commodities for these
.consumer stores.

The statement sets out the decisions
which have been taken by Govern-
ment in regard to foodgrains, cotton
textiles and drugs and medicines.
Proposals for the intensification of
production programmes for fruits,
vegetables, fish, meat, eggs and milk
are also being drawn up and will be
shortly communicated to State Gov-
ernments.

For securing the objectives of price
policy, the active support and partici-
pation of trade, industry and labour
of consumer associations and volun-
tary organizations throughout the
country and of the Press, are vital and
necessary conditions. This is of great
importance at the present time. In
this context, Government have noted
and welcome the recent initiative
taken by responsible leaders of trade
and industry and the Federation of
Indian Chambers of Commerce and
Industry in impressing upon business-
men and trade organizations the need
for increasing production and ensur-
ing the supply of essential require-
ments to the community at reasonable
prices.

In the present circumstances, the
decisions set out in the statement are
tn be regarded essentially as the first
phase of action. It is of the utmost
importance that through wvigilance,
both on the part of the community

and the official agencies, on no account -

should prices be allowed to rise
through hoarding, profiteering and
other anti-social activities. Govern-
ment have the necessary powers and
will endeavour to ensure by every
means possible that the requirements
of defence and development and of
civil consumption are met in a satis-
factory manner.

Shri Hari Vishna Kamath (Hoshan-
gabad): May I request that copies of
this may be circulated? Also, I
request you that in view of the close
and important bearing it has got on
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Railway Accidents
Committee

the war effort a discussion of at least
two hours, if not more, may be per-
mitted in this session.

Mr, Speaker: Not in this manner.
Members know how to initiate a
discussion.

Shri Thirumala Rao (Kakinada):
Sir, on a point of order. The Minis-
ter was pleased to read out this deci-
sion of the Government approved by
the National Development Council. I
want to know the constitutional posi-
tion of the National Development
Council. Have Government's deci-
sions to be approved by that body
before they are placed before the
House? Is it proper wording?

Shri Nanda: He can change the
word to ‘endorsed’.

Shrimati Renuka Ray (Malda):
May we have copies of this statement
circulated?

Mr. Speaker: Copies of that state-
ment would be circulated to hon.
Members.

12,11 hrs,

STATEMENT RE: ALLOWANCES
PAID TO MEMBERS OF RAIL-
WAY ACCIDENTS COMMITTEE

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): As directed by you yester-
day, I beg to lay on the Teable a state-
ment giving detailed particulars
about the remuneration to the mem-
bers of the Railway Accidents Com-
mittee. [See Appendix I, annexure
No. 26]. I might add, however, that
this information has been given earlier
in this House in reply to Starred
Question No. 1584 by Shri Morarka
on 20th June, 1962.
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1212 hrs.
BUSINESS OF THE HOUSE

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
With your permission, Sir, I rise to
announce that Government Business
in this House during the week com-
mencing 12th November, 1962, will
consist of:

(1) Consideration of any item of
business carried over from
today’s Order Paper.

(2) Discussion and voting on the
Supplementary Demands for
Grants (Railways) for 1962-
63.

(3) Consideration and passing of:

The Electricity (Supply)
Amendment Bill, 1962.

The Warehousing Corporations
Bill, 1962.

The Foreigners Law (Applica-
tion and Amendment) Bill,
1962 (Bill to replace Ordi-
nance No. 5 of 1962).

The Companies (Amendment)
Bill, 1962 (Bill to replace
Ordinance No. 7 of 1962).

The Metal Tokens (Amend-
ment) Bill, 1962.
The Working Journalists

(Amendment) Bill, 1962.

The Petroleum Pipelines
(Acquisition of Right of
User in Land) Bill, 1962.

The Union Territories Dramatic
Performances (Repeal) Bill,
1962.

(4) Discussion on the fixation of
price of sugarcane on the
basis of production of sugar
on a motion to be moved by
Shri Prakash Vir Shastri at
3 P.M. on Tuesday, the 13th
November, 1962.

Bhri Hari Vishnu Kamath: It is a
very comprehensive statement that

the Minister has made and I congratu-
late him on that. By your leave, I
beg to submit this: we do not quite
know whether it is meant for the
whole week or for this session. May
I ask on a point of clarification—
whether the Government insist or
rather persist in this approach during
this particular emergency session?
There have been various items listed
in that statement. I could not catch
hold of all of them. There is the Elec~
tricity (Supply) Amendment) Bill,
the Warehousing Corporations Bill,
the Metal Tokens (Amendment) Bill,
etc. The Prime Minister also rightly
emphasised yesterday that matters
relating to this emergency, this war
effort, might be given priority and
other things will be taken up later.
Priority should be given for the war
effort. I do not see how these minor,
miscellaneous Bills are relevant to
the present session.

Yesterday also a request was made,
and I will reiterate it by your leave,
that this session might conclude after
debating and passing those resolutions
and passing into law the Defence of
India Ordinance. If there is any
doubt or objection on the ground that
this might entail a burden on the
exchequer, I am sure all Members of
the House are patriotic enough to
forgo the travelling allowance for
attending to come to the next ses-
sion. The daily allowance is there.
We will forgo the travelling allow-
ance.

Shri S. M. Banerjee (Kanpur): 1
support Shri Kamath.

Shri Satya Narayan Sinha: As I told
you the other day, when the leaders
of the groups also happened to be
there in your chamber, the Govern-
ment is considering the question of
shortening the session. But as I told
you then—I repeat it here again—to
the House—there are two important
things which must be disposed of
before the House disperses, namely,
the enactment replacing the ordinance
incorporating all the provisions of the
emergency proclamation. The second
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i3 the supplementary demand for -

grants. We are trying to expedite
both of them. I hope they will be
ready in a few days’ time. There are
difficulties go far as the supplementary
demands are concerned, as I have

explained to you privately—
{laughter),

Mr. Speaker: Order, order.

Shri Satya Narayan Sinha: There
is nothing to laugh at.

Mr. Speaker: The Minister of

Parliamentary Affairs has a right to
explain to me privately.

Shri Satya Narayan Sinha: Every
Member has a right to go and tell him
things privately. There is nothing to
laugh at. So, as I said, both of them
are in the offing. So long as those
things are not ready, we cannot sit
here without any work. Therefor>,
we are providing this work, as a sort

©of cushioning or padding, in the
meanwhile,
Shri A. K. Gopalan (Kasergod):

“There ‘was a meeting of the leaders
of groups on the 7th when this ques-
tion was discussed, and you were
pleased to say that the Business Advi-
sory Committee will take it!up. I
want to know whether any decision
has been taken by the Business Advi-
sorv Committee.

Shrimati Renu Chakravartty
(Barrackpore): Why should Mr.
Kamath raise it on the floor of the
House every time?

Mr. Speaker: When we have meet-
ings «f the leaders of groups, it
be~~m-s the duty of those that attend
that -hev should inform the other
Mem»re-s of those parties. If that
informntion  had been conveyed to
Mr ¥amath, then probably this ques-
tion vou'd not have been put by him.

S%wri Satva Narayan Sinha: He was
him:'f present. .

Mr  Speaker: It was made clear
then that only essential business, as
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up. But probably by the time these
things are ready, there would be some
time in which certain other business
might be put in to spend that time.
Therefore it is that the Minister for
Parliamentary Affairs says, because it
would take some time to prepare the
supplementary demands and other
things, certain other business might
be put in. If this had been conveyed
to Mr. Kamath also, probably this
objection would not have been taken.

Shri Hari Vishnu Kamath: With the
fullest deference to you, may I place
before you that I did not say anything
which I had not said in the Business
Advisory Committee? I said the same
thing in the Business Advisory Com-
mittee; nothing more, nothing less.
My request is that priorities may be
re-arranged.

Mr. Speaker: If he had already said
it in the Business Advisory Com-
mittee, and a decision had been taken,
why should he raise it now?

Shri Hari Vishnu Kamath: There
was a departure from that.

Shri Surendranath Dwivedy (Ken-
drapara): On a point of personal
explanation. You said probably our
party Members were not informed. ...

Mr. Speaker: He says
informed and that finishes it.

he was

8kri Surendranath Dwivedy: The
question should be u3derstood in the
proper perspective. When the Minis-
ter of Parliamentary Affairs said that
because the supplementary demands
were not yet ready and we might
take sometime to prepare it, what
Mr. Kamath wanted to know is
whether after the Minister of Parlia-
mentary Affiirs made reference to
this yesterday, they are in a position
to come forward and say that in the
next week thev are going to bring it
Because the Minister did not make
that announcement, Mr. Kamath
wanted to clarify that matter.

%
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ADMINISTRATORS-GENERAL
BILL

EXTENSION OF TIME FOR PRESENTATION
or RePoRT OF SELECT COMMITTEE

Shri Khadilkar (Khed): I beg to
move:

‘“That the time appointed for
the presentation of the Report of
the Select Committee on the Bill
to consolidate and amend the
law relating to the office and
duties of Administrator-General
be extended upto the 1st March,
1963.”

Mr. Speaker: The question is:

“That the time appointed for
the presentation of the Report of
the Select Committee on the Bill
to consolidate and amend the law
relating to the office and duties
of Administrator-General be ex-
tended upto the 1st March, -1963.”

The motion wag adopted.

12.19 hrs,

RESOLUTIONS RE: PROCLAMA-
T.ON OF EMERGENCY AND AG-
GRESSION BY CHINA—contd,

Mr. Speaker: The House will now
take up further discussion un the re-
solutions moved by the hon. Prime
Minister on 8th  November, 1962.
There is a very large number of hon.
Members who desire to participate in
the discussion. I also appreciate their
anxiety and eagerness to have some
opportunity to speak on this impor-
tant subject. But whatever time is
allotted—we have 4 days—but even
tf it is 8 days, probably it would
not be possible to accommodate all
the Members.

A special complaint has been made
by the Congress Members that they
have been given very little time. I
have looked into the papers and of
cojtrse, that complaint is legitimate to
& certain extent. So far as the
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opposition i8 concerned, the groups
have their time allotted and within
that time, they can accommodate as
many Members 4s they want; the
oeverall limit would not be cxceeded
by any group. So far as Congress
Members are concerned, of course,
they have a large number and the
opposition has to be given time not
only according to their numbers, but
something more than we have decid-
ed. Therefore, Congress Members do
suffer to that extent, but they can
limit the time of their speeches to
10 minutes.

Some Hom. Members: No, Sir.

Mr. Speaker: The Minister of
Parliamentary Affairs has got 90
names o! Members to put forward to
me. If a list of 30 Members is given
to me, I would be able to call only
19 and the others will think that I
have not been able to give them
time.

Anyhow, it is for the House.

Shri Khadlikar (Khed): No, no.

Shri Sham Lal Saraf (Jammu and
Kashmir): The time may be extend-
ed

Shri Badruddmja (Murshidabad): I
request, Sir, that the time may be
extended.

Shri Maurya (Aligarh): I suggess
that the time may be extended.

Mr. Speaker: So far as Opposition
is concerned, they should not....

Shri Badrudduja: There are Mem-
bers who are not attached to  any
party.

Mr. Speaker: They will also be
given some time. But it may be that
all of them cannot be accommodated.

Shri Badrudduja: As many as pos—
sible. . You can extend the time.

Mr. Speaker: So far as extension of
time is -concerned, [ will consider if
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that is possible. But when the Con-
gress Members ask me to extend the
time they should exert their influence
on the Minister for Parliamentary
Affairs also. Now, let us proceed—
Shrimati Renu Chakravartty.

Shri Hari Vishnu Kamath (Hosh-
angabad): What about the statement
by the Minister of Railways? He
promised to make one. He has not
made that statement.

Mr. Speaker: That has been made.
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Let us proceed now—Shrimati Renu
Chakravartty.

An Hon. Member: We are not able
to hear.

Mr. Speaker: Order, order. If some
hon. Members want to make any pre-
paration for sitting the whole night
they might go now. Let us proceed
with the discussion

Shrimati Renu Chakravartty (Bar-
rackpore): Mr. Speaker, Sir, I rise
yvith a deep sense of responsibility
in this grave hour of national emer-
gency to pledge on  behalf of my
payty our full support to the Prime
Minister's rallying call to the nation
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for national unity at this juncture of
history when our country is facing
a danger more great than it has ever
taced before.

But, Sir, right throughout yester-
day, as I listened to the speeches one
after the other, I felt a sense uf per-
turbation, perturbation not because
of crude attacks made upon my party
by Shri Kamath but because, at a.
time when our jawans are dying de-
fending our country, it showed a
mentality of mind which could nrot
resist taking advantage of petty party
considerations to try and create a-
rift in the great and spontaneous up-
surge of national unity which Chinese
aggression and attack on our soil has
evoked (Interruption)  Sir, vicious
attacks have been made upon the
Communist Party (Interruption).

Mr. Speaker: Order, order. I would
appeal to all hon. Members that at
least during this debate they should’
listen patiently whatever is said from
any quarter of the House.

Shrimati Renu Chakravartty: Sir,
vicious attacks have been made upon
the Communist Party from the time
they have beeu born, but they have
survived not because they have spread
their ideas at the barrel of the gun.
as the Chinese have been doing today
but because of the unparalleled hero-
ism they have shown in the defence-
of freedom, in the defence of demo-
cracy and socialism.

Shri M. P. Mishra (Begusarai):-
1942!

Shrimati Renu Chakravartty: Sir,
the Communist Party of India has
passed its resolution and everyone
must implement that resolutior from
the biggest leader to the commonest
man working in the flelds and fac-
tories. It is not the discipline of the
Parties which have come out to
attack us but it is the discipline of
a Party whieh is known for its dis-
cipline and as disciplined soldiers.
we shall march shoulder to shoulder
with the entire Indian people. The-
Communists will defend their coun-
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try and their sacred soil against the
Chinese aggression to vindicate our
nation’s horour and to protect our
freedom. Every word of the Resolu-
tion will and must be implemerted
by every Communist. It is by actions
and not by mudslinging that the
-patriotisrn of each and every Party
will be judged.

An Hon. Member: Camouflage.

Shrimati Renu Chakravartty: There
is no doubt in anybody’s mind today
that the whole of India and the whole
.of the progressive world has been
shocked by the unashamed and mas-
sive attack of the Chinese crossing
blatantly the MacMahon Line and
laying hold of territory even beyond
their own claims.

The crossing of the MacMahon Line
‘has both qualitative.y and quantita-
tively raised an entirely new situa-
tion. India has been taken aback.
The Communists with the entire
Indian nation have been shocked to
‘their depths by the action of the
-Chinese. It is open, blatant aggres-
sion. We are shocked by the argu-
‘ments given by the Chinese for cross-
ing the MacMahon Line. They say
that they had te cross it and march
in in order to prevent aggressive
action by the Indians. This is a
fantastic charge. Everyone knows
that throughout we have espoused the
«<ause of China. We repudiate this
charge.

The MacMahon Line is claimed as
an Imperialist line. What border is
-there in the world which has  not
been drawn either by the Imperialist
or by the Czarist or by the Monar-
«chists or by the warlords? The Com-
munist Party of India has categorical-
ly stated that the MacMahon Line
is our border, but for argument’s
-pake, whatever the origin of the Mac-
Mahon Line, whatever the legal status
or not, can there be an iota of justi-
“fication for starting a mighty armed
attack against a nation to humiliate
it and to make it surrender? It can
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never by done. India has won her
freedom by sacrifice and by sacrifice
we shall keep it.

An Hon. Member: Without your
sacrifice,

Shrimati Renu Chakravartty: The
young hon, Member on the other side
who spoke should know that there
is A. K. Gopalan here who spent 16
years in jailL. I wonder how many
there are on the other side..(Inter-
ruption).

Mr. Speaker: I made an appeal just
now and [ repeat it. We are proud of
our democracy. That means tolerance
and forbearance with the views ex-
pressed though we mey differ from
them. We can patiently hear them.
At this moment at least we should
demonstrate that we are a disciplin-
ed nation. Let us hear patiently.

Shri A. K. Gopalan (Kasergod):
May I make a submission? I only
want to appeal to you and to say
that yesterday so many things were
said against us but we did not make
any noise at all. So, if this begins,
we Wi, have ....(interruption),

Mr. Speaker: He should resume his
geat. 1 will manage that. [ have re-
quested hon. Members and 1 hope they
will kindly listen to her patiently.

Shrimati Renu Chakravartty: Has
it anything to do with the ideas of
world Communism? No, Sir. The
worid Communist movement has de-
clared that all outstanding contro-
versies and disputes, however deep
they be, have to be solved by negotia-
tions. Have we not seen what has
happened in Cuba and with what re-
straint the Soviet Union, even at the
cost of being misunderstood, has with-
drawn. ... (Interruption)?

Mr. Speaker: Order, order.
An Hon. Member: Do you not know

that all the Communist Parties. . . .
(Interruption),
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Mr. Speaker: Order, order.

Shrimati Renu Chakravartty: 1
know, some people feel very bad. I
feel that at this moment when there
should have been the greatest effort
made for keeping national unity some
would like to drive a rift. That is
the feeling that I get when I hear
some of my hon. friends.

Some Hon. Members: No, no.

Shrimati Renu Chakravartty: [
will say that one of the most dange-
rous things that have happened in
this cataclysm is that by this action
of Chinese aggression it is not that
the Communist Party of India is
being attacked—that is of lesser im-
portance—but that it has helped those
who had so long wanted to lead India
into the Western Imperialist military
alliances to do so under cover of a
call to patriotic resistance to the
Chinese Communism. ... (Inter*up-
tion). The very basic concepts of
our country’s foreign policy have
been brought to contempt under the
argument that it is because of non-
alignment that the Chinese have at-
tacked us. Even Shri Jawaharlal
Nehru and his leadership have not
been spared. His entire policies from
non-alignment to planning and social-
ism have been lashed out at and
the very foundations of all our basic
policies are at stake—Congressmen
who like my hon. friend over there
ask me what is at stake—before the
sledge hammer of the attacks of the
Jan Sangh and the Swatantra party
and the silent acquiescence of my
friends of the P.S.P. applauded by
certain sections of Congressmen.
This is what the Chinese attack has
brought to our country. This is a
most serious situation. (Interrup-
tion). This is what has happened. 1
charge the Chinese aggressors for
that. (Interruptions).

Mr. Speaker: Order, order.
Shrimati Renu Chakravartty: This

is what the Chinese aggression has
brought. One of the most serious
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things in our country is, it has given
a hearing to those who formerly had
no hearing at all in this country.
(Interruption).

Mr. Speaker: Can wa go on in this
manner? I just enquire from hon.
Members. Shall we be able to go in
this manner? An interruption at
some moment probably might be bear-
able and might even be necessary.
But, if we continue in this strain,...

Shri Ranga (Chittoor): You had
exhorted the leaders that we should
be restrained and dignified in our
mutual criticisms and attacks. I have
kept mum. All my friends have kept
mum. Do you consider this to be
justified? Do you consider this to be
dignified?

Mr, Speaker: 1 had advised the
different groups that they should re-
frain as far as possible from criticis-
ing other groups. I had done that.

Shri Hem Barua (Gauhati): We
have a right to hit back when we
speak.

Mr. Speaker: When this has start-
ed, probably it might be difficult for
me also to control. I would again
ask hon. Members just to desist from
this temptation. They should not be
led into this field. They should re-
frain from doing it. At this moment
at least, it is desirable. We may or
may not agree with anything.

Shri Hem Barua: They want to hit
us. Do you want us to desist?

Mr. Speaker: I am not only asking
Shri Hem Barua. I am asking every-
body.

Shrimati Renu Chakravartty: Shri
Hem Barua or Shri Kamath are not
Jesus Christs. They should just look
at Mr. Kamath's speech. At that
time, they did not feel that way.

Shri Hari Vishnu Kamath: I do
not claim to be Jesus Christ. I am
just Kamath, Hari Vishnu Kamath,
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Mr. Speaker: Mr. Kamath believes
in transmigration of souls.

Shrimati Renu Chakravartty: This
is a serious debate. We are discuss-
ing politics. We are not discussing
any personality. Anger and sadness
there is at our humiliation. That is
understandable. But, have not wars
in history been fought and won after
reverses a thousand times greater?
Are we to give up our basic policies
just because we have been defeated
temporarily? The attack that has
been made is that todav the nation’s
leader Shri Jawahur.al Nchru should
be changed.

Some Hon. Members: No, no.

An Hon. Member: It is misrepre-
sentation.

Shri Daji (Indore): Shri
said so.

Ranga

Shrimati Renu Chakravartty: 1
would like this House to realise that
Shri Ranga said so.

Shri Daji: It is on record,

Shrimati Remu Chakravartty: Let
it be stated here clearly. It was a
shock to me that nobody from the
other side protested. Shri Ranga said
that there are peace time leaders.

Shri Ranga: Leadership.

Shrimati Renu Chakravartty:
Leadership. One knows that the per-
son who is the architect of all the
policies is Shri Jawaharlal Nehru:

Shri Ranga: Yes.

Shrimati Renu Chakravartty: Let
it be known that peace time leader-
ship, he said, may not always be the
same as war time leadership. He re-
minded us of English history and the
replacement of Chamberlain by
Churchill. This is the true logic of
the Swatantra party programme.

Yesterday, my other Swantantra
friend when he spoke, spoke very
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cieverly. 1 take my hat oft to him.
He spoke . .. (Laughter) I am suh-
prised that there is so much laughter
and levity in this situation,

An Hon. Member: Looking at your
head.

Shrimati Renu Chakravartty: If
you do not know English. that is not
something surprising.

Shri Krishna Menon had to go be-
cause he was most responsible  for
the inadequacies of our defence ar-
rangements. It is good that the Prime
Minister has said ,that there will be
an enquiry into it. That is how
popular resentment at India’s humi-
liation was understandably roused.
With dignity he resigned as in our
system of parliamentary democracy
he must. But, make no mistake about
it. The inexorable next step has
come, the attack on the foreign policy
of our Government and its architect
Shri Jawaharlal Nehru: Does Shri
Ranga really think—it has been
put forward not only by Shri Ranga
but by several of my friends that
he is a tired man, he is a wearied man,
and so he advocated let us get people
from outside, let us get Defence Min-
ister from outside.

Some Hon. Members: No, no. (In.
terruption) .

Shrimati Renu Chakravartty: These
are statements that have been made.
I do not know why the ‘lady’ protests
too much.

Shri Hari Vishna Kamath: I am
not a lady. The lady is standing; be-
hold the lady!

Mr. Speaker: Order, order. If Mr.
Kamath can be Christ at some mo-
ment, he may be a lady also.

Shrimati Renu Chakravartty: He
forgets his own words from time to
time. 1 am quoting what he said in
his speech. I say that Shri Jawahar-
lal Nehru has proved himself greater
in time of war than in time of peace.
Because his call to the nation has
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brought a magnificent response. He
is the only man capable today of
evoking that response because of his
policies. My friend Shri Hanu-
manthaiya warned us against the
personality cult. There is no ques-
tion of personality cult. Shri Jawa-
harlal Nehru is Jawaharlal Nehru be-
cause of his policies and nof because
of his personality. Shri Kamath in
the course of his speech said that the
Communist party protesfs too much.

An Hon. Member: Yes,

Shrimati Renu Qhakravartty: May
I tell him and also my friend over
there who just exclaimed Yes, that
it is funny how extremes meet. Let
me remind him that every day Peking
Radio also attacks the non-alignment
policy of Shri Jawaharlal Nehru. The
Peoples Daily, only a few days ago,
in an article on the philosophy  of
Nehru said that his non-alignment is
really a fake, he is an agent of U.S.
imperialism. Day in and day out,
Peking claims that the Indian Gov-
ernment and Nehru are expansionist
and that China is fighting back the
aggression of India, that Nehru is a
lackey of U.S. imperialism, that Bri-
tish imperialism and Nehru are
jackals of the same lair. Does the
Communist party of India or for the
matter of that, the World communist
movement agree to this egaiuation of
Nehru Government? No. We repu-
diate it strongly. Whatever our
differences with the Government on
home policy,—and we have many—
this House well knows that the Com-
munist party of India has categorical-
ly stated long ago when the party
of Mr. Kamath and Shri Ranga tried
to bring that policy to disrepute, that
our country is following a policy of
peace and it strengthens the fight
against imperialism.

Have there been no errors? Cer-
tainly there have been weaknesses.
There have been vacillations, there
were mistakes. But, on the whole,
the policies have been correct. We
the Communists totally disagree with
and repudiate the charges of Peking
that Shri Jawaharlal Nehru is a lackey
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of imperialism. This very Nehru, at
the very moment India is being
hrutally attacked by the might of
China, at the very moment  when
parties like the Jan Sangh and
Swatantra and even some Members
of his own party are pressuring hiin
to enter into military alliances with
western imperialism, has firmly
reaffirmed his faith in his policy of
non-alignment and the policy of peace.
India has always pursued this policy
even while he has declared and the
entire country has declared as all
patriots must do the determination to
defend the honour and integrity of
our motherland. Is this a sign of his
becoming a lackey of U.S. or British
imperialism? This forum of Parlia-
ment and the United Nations have
‘heard him support the cause of world
peace and disarmament. Is it a sign
of his imperialistic intentions?  Did
he not stand up against imperialistic
attack in Egypt? Did he not acclaim
the Cuban Revolution? Did he not
liberate Goa?

An Hon. Member: What about
Hungary?

Shrimati Renu Chakravartty: There
can be no doubt that the Chinese
authorities are completely wrong and
are following a disastrous policy.

So too, equally distrous is the at-
tempt being made to turn this war
of Chinese aggression into a battle of
communism versus anti-communism.
Just as we tell China ‘Beware of your
disastrous policies, for when war
breaks out between two of Asia’s
greatest and biggest countries, we
are on the precipice of a world war’,
and just one more false step can
envelop the world in a thermo-nuclear
war, 50 we say to those who want to
turn the aggression of China into
s war of communism wversus anti-
communism by entering military al-
liances and obligations and by be-
coming partners in the Western bloc,
by abjuring our policy of non-
alignment, ‘Are you not bringing the
third world war to be fought on the
soil of India?’. It is not a question
of our not defending our country.
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We must, and we.must get our arms
without any political subservience
and political strings attached, and
we can get it even within the honour-
able framework of non-alignment,
for, it is a strong policy, a policy
which strengthens the forces against
cold war tension which inevitably
step by step leads to world war and
thermo-nuclear war which is a war
where there are no victors and no
vanquished.

Is the policy of non-alignment a
weak one, a policy of appeasement,
a policy which has to be given up at
the first sight of temporary reverses?
It is non-alignment which has added
prestige and stature to our country,
and even today in the time of stress,
the validity of it remains. If even
today, in spite of the massive Chinese
attacks against us, we have contain-
ed the conflict from the conflagration
of the cold war tensions which in-
exorably draw us into the vortex of
world holocaust, it is because of the
essential strength of non-alignment.
Is not such a policy to be weighed
as a mighty weapon which can bring
about solutions more easily than

if we hag been in one or either of the
blocs?

The newly liberated non-aligned
countries are a big and progressive
force in the world. . ..
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Shrimati Renu Chakravartty: I
may tell my hon. friend that I can
make an extempore speech too.

I was saying that the newly libe-
rated non-aligned countries are a
strong and progressive force in the
world.

Shri Priya Gupta: I rise to a point
of order, Sir. The general rule in
this House is that speeches should be
made orally without seeing the writ-
ten statement. Can that rule be
superseded now by an unofficial
agreement in a smaller committee?

L )

Mr. Speaker: Yes. sometimes, I can
allow too much consultation with the
notes that are prepared. The hon.
lady Member is consulting more fre-
quently her notes which are there.

Shrimati Renu Chakravartty: If it
is still to be known to this House
that I can make an extrempore
speech, 1 would say that I shall make
an extemporc speech. if that will
please my hon. friend Shri Priya
Gupta.

Mr. Speaker: The hon. Member
should try to conclude now. She has
already taken about twenty minutes.

Shrimati Renu Chakravartty: The
newly liberated non-aligned coun-
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tries are a big and progressive force
in the world, and we must make no
mistake about it. Much has been
said abouat the Afro-Asian countries.
It is because of our policy of non-
alignment that we still have many
friends among them who are doing
their best to bring pressure to end
this conflict and bring about a peace-
ful settlement. Not all of it may be
well informed, but certainly it is
well-intentioned. While we must
defend our country, we must also
appeal to all countries to put pres-
sure on China and to impress upon
her to withdraw her forces. It
several others have not understood
our case, it is not because we are
non-aligned. T would beg of this
House to understand one thing. It
we were really aligned with the
USA, for instance, do you *hink that
a person like Prince Souvanna
Phouma would have written o us a
warm message of sympathy? Would
he have accorded to us that sympathy
in that case, and would he not have
had some lurking suspicion in his
mind? Again, the TUnited Arab
Republic has appreciated our posi-
tion, and we have appreciated their
gesture. If we had aligned ourselves
with the United Kingdom who un-
leashed the Suez upon them, would
we have got their sympathy?

If in some Afro-Asian nations,
there is some confused thinking,
then, T am at one with my hon. friend
Shrimati Renuka Ray that it is
because of our lack of propaganda,
woeful lack of propaganda, and the
failure of our press and publicity.

I say with respect that there are
some speeches which have been made
here which damage our cause and
helps Peking’s propaganda, such as
those suggesting the blowing up of
dumps, this, that and the other. 1
believe that those speeches do us
much harm, because it helps China
and it adds grist to the mill of what
the Chinese are trying to pose and
propagate that it ig India which is
aggressive and it is China which is
aggrieved,
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Why is it that China has got a
hearing? It is not because India is
non-aligned, but because the three-
point proposals of China have been
first and only peace proposals which
have been put forward before the
world. Why is it that our proposals
for withdrawal to the position prior
to 8th September, which were made
ten days before the Chinese propo-
sals were not placed before, snd can-
vassed and explained to al! the coun-
tries of the world? Surely, that
could have been done. It was a fair
and honourable offer. If they bhad
reached the ears of all the nations of
the world in time, I am sure that
our case would have been sironger.

There is no question absut it. Let
the Chinese go back to the position
before 8th September, and et them
prove from there that they really
want peace. There is nothing dis-
honourable in it. We leave it to the
Prime Minister because we know thal
he is the man who is capable of
bringing about peace with honour
and in keeping with the dignity of
our country. Let us fight, and let
us defend our country, but I appeal,
let us not be defeated on the diplo-
matic front.

I would say that it is necessary for
us to declare to the world that what-
ever our other differences, the Indian
people are -united behind Shri
Jawaharlal Nehru and his policies.
To support national unity and then
to throw doubt on these national
policies is to subvert the national
will to stand united for successfully
defending our country.

Our party assures the jawans
heroically fighting and laying down
their lives for defending our soil,
that we shall not fail-them. We
shall toil and endeavour to see the
rear fights as valiantly as possible so
that production is not hampered.
The four trade unions have already
given their pledge. I would like my
hon. friend Shri Dhebar to under-
stand that the four trade unions have
already met, and they have given
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their pledge. I may also mention
that our women have started their
work, and our peoplc also have been
responding to the call fer centribut-
ing to the National Defence Fund.

Here, 1 must mention, however,
that attempts are being made to
utilise the powers of detention for
victimising trade uniors. That has
nothing to do with the present
emergency. If it has something to
do with the present emergency. then
I could understand it. But old
grouses are now being worked out.
In Bhilai, some of our best workers
have been put in detention. I would
like that those cases shouid be pro-
perly scrutinised.

1 would also like to say one other
thing, Shri Dhebar had said that let
us not agitate against prices. There
is no question of agitating against
prices. It is something which the
people will not allow to be dene, and
it cannot be done. Therefore, there
must be equality of sacrifice. I would
like to know why the stock exchange
has crashed. The prices have risen,
whatever may be stated in this
House, What are the steps that are
being taken to hold the price-line?
I am glad that Shri Nanda has
enumerated certain steps which we
welcome, and we hopoc that they will
be sternly implemented so that the
price-line may be held.

In conclusion, I only want to say
this. Shri Frank Anthony had asked
us to become brutalised, our leader-
ship to become brutalised. We are
not going to be brutalised. We are a
great people passionately proud of
our independence qttained through
decades of sacrifice. We shall deiend
our motherland. We shall hold on
to our basic policies and we shall try
to raise the prestige and honour of
our country. We kncw that our
cause is just and it will triumpn. In
this hour of trial, the Communists
will prove their worth. They will
side with the people. What does it
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matter if we are kept out of com-
mittees? We will have to face
slanders, calumnies and, may be,
even repression. But we believe that
love of one’s motherland, love of the
great ideals of peace, democracy and
socialism can never be crushed. They
must triumph. They have to be proved
not in words but in action and in
sacrifices. And when that day of
sacrifice comes, we shall test the
mettle of each and every one, and
nothing can deter us from that goal.
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Shri Bhagwat Jha Azad (Bhagal-
pur): Mr. Speaker, history knows
many instance$ of betrayal of friend-
ship, but the one committed by China
will be the most unparalleled instance
of stabbing a friend in the back in
the most cruel and inhuman manner.
The blatant and barbarou; zttack by
the Chinese hordes on our territory
has shocked the civilised countries of
the world, because our Prime Minis-
ter has tried to take out this isolated
country from China conflict and has
tried to give it respectability in the
eyes of the world. The Chinese have
betrayed that friendship. But we
know how to deal with them even
in this hour.

Our jawans, in spite of heavy odds,
have already given them the bitter
taste on the frontiers by inflicting
heavy casualties on them. some-
where in the ratio of 1 to 9. We
pay our homage to those of our
jawans who have laid down their
lives in the defence of our country.
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We also convey our respect to these
jawans who are fighting still to clear
every inch of our land from the
hordes.

The situation jn Ladakh and NEFA
is still grave but the enemy has been
made to realise that we are nct the
butter through which the dictators,
Chou, Mao and Shao, thought they
will pass like knife. They have had
an initial advantage as an aggressor
always has, but that has now been
neutralised. The tide has begun to
turn. Sober confidence is prevailing
in the country as well as in the
higher levels of Government and
under’ the leadership of the Prime
Minister. On all fronts the military
arms, equipment, produced here or
purchased internationally, wec are
gaining strength and parity with
militarised China, that brute nation
which has only learnt th: gkill of
destruction, not construction, which
has snatched the butter from the poor
Chinese’s mouth and instead provid-
ed them with guns to attack a friend-
ly neighbour,

We know that in this difficult hour,
we have a little disadvantage because
of the initial advantage afforded to
the aggressor and the mighty combat
forces of the Chinese and the murder-
ous equipment they have. But there
is no doubt that victory will be ours.
Why? Because history says so. It is
the lesson of the first and second
world wars. What happened in the
second world war is still fresh in
our minds. In one night. Hitler, the
dictator, opened a 1500-mile front and
got into so many countries. He
humbled the democracies of the
world. He took Denmark for break-
fast and Holland for lunch. The
mighty Maginot Line was a maiter of
a few hours for him. Bu! we all
know the result in the end. We
know that the democracies were
humbled, but the democracies rose
and asserted themselves and Hitler
is now no more in the world. The
democracies were not prepared; they
did not deprive their people of their
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hearths and homes, food and other
things. We were also in the same
position. We did not prepare in the
mighty mainer as the Chinese did.
But once a democracy is roused, it
will march from victory to victory
and from glory to glory.

We know that democracies lose the
battles but win the war. It was the
great wartime Prime VMinister of
England, Mr. Churchill who said that
democracy loses the battles but wins
the war. In our case too, we have
had initial reverses. But they have
been neutralised and in the end we
wil] come out victorious. We shall
win the war because our valiant
Jawans are fighting the battle with
heroic efforts. In the meantime, there
is a mighty upsurge, a mighty tem-
pest is rising in the country, a mighty
force is gathering to clear the inva-
ders out. The fury and wrath of 400
million odd people of this country has
been unleashed and the result will ke
well known to all of us.

Not only this. What do w2 sce in
the international horizon? We are
finding that the democracies are try-
ing to assert themselves. They lave
realised that there js a mighty attack
on us, one of their friends. We are
grateful to the democratic countries
like the United Kingdom und United
States of America which have come
to our help in this grim hour. We
very much appreciate their gesture.
They have given us help without any
strings, without any conditions. But
we are surprised to see the behaviour
of a few friends in this land of ours.
The other day some of the spokes-
men of parties said that our non-
alignment policy has failed. They
attacked our non-alignment policy;
they attacked our socialist economie
policy; they attacked our policy of
panchsheel. Even a blind man can
see how our policy has succeeded, It
has succeeded Dbecause the demo-
cracies, which were supposed to be
against ug because of this policy,
have come to our help without any
condition, Our honourable friends
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have said that our policy of non-
alignment had antagonised the UK,
has antagonised the USA, Canada and
other western countries and Austra-
lia. But we find that they have come
to our help without any condition.
We appreciate the statement made
by the US Ambassador, Prof. Gal-
braith, that “America does not want
an ally but wants to be a friend in
need.” But here is Prof. Ranga who
wants us to go the whole hog with
them and become their ally. It is
out-Heroding Herod.

These friends say that we should
scrap our economic policy and plans
and that we should have a victory
plan, Prof. Ranga forgets that this
country has got a victory plan since
we achieved independence. We have
had a victory plan against poverty,
disease, illiteracy and hunger. Now
the nation is emerging frem hunger,
illiteracy and disease.  Here iz a
nation with vitality, power and
knowledge, better equipped to fight
the Chinese aggression. If we had
not this victory plan, would we be
in a position to mobilise the entire
nation in the way we are doing?
Can we imagine our fighling without
an increase in the national income,
without steel plants, without our
economic and industrial strength.
Without all this equipment in our
country, how long would we have
been able to meet the aggression of
these Huns and Pindaris who are very
cruel, and ruthless? For ten years
ago we were fighting hunger,
poverty and illiteracy in the land.
Who can say that without this victory
plan we would have been in a better
position to deal with these hordes to-
day? The policy of mnon-alignment
has stood the test of time, firstly be-
cause the democracies which were
supposed to be hostile to it have come
to our help, and secondly because un-
committed nations like UAR and
Malaya have given us moral and other
support.
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13 hrs,

Our great leader Shri Dhebar said
the other day that we shall try our
best to have a limited war. Some of
the friends on the other side asked
what was meant by a limited war. I
would like to tell them. We have
always been a nation of peace, but
Nehru who has been a messenger
of peace is also a great warrior
against Fascism, a valiant fighter in
the freedom struggle who got us
freedom from the mighty British
Empire. He is also a prudent states-
man, and under his leadership, this
policy of non-alignment, of panch-
sheel, of socialist economic planning.
has given us ‘the strength and wvigour
after these years of freedom to fight
the hordes invading our country.

Our friends have said that we
should stand by the desire of this
House. This is the desire of the
nation and the outside world too that
India should stand by her policy of
non-alignment and her socialist plan,
because they know that war is not
of one or two days in which you
mobilise the entire country. Our
friends tell us that the war is being
fought only at the frontiers, but is
it not being fought in the factory,
in the farms, which are keeping up
the supply line, giving strength to
the entire nation? Therefore, these
reactionaries who want to give sup-
port to us but put a condition today
are not really supporting us, but they
are trying to help those who want
to drive a wedge in the country
which wants a welfare and socialist
society. Therefore, we have to be
very careful.

I must mention another point of
our  success, After the United
Nations, the great organisation of
democracy in the world is the Com-
monwealth. The Commonwealth is a
comity of nations which enjoys the
greatest confidence and respect in the
world after the United Nations. The
Prime Minister of UK says in the
House of Commons: “We shall do
what India wants us to do” 1Is it
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not the success of our policy? Our
friends used to ask us to scrap our

ties with the Commonwealth. Has
not the vision of the Prime Minister
and his foreign policy now stood the
test?

But there are still countries in the
world which have not been shocked
by this aggression on India. Those
who are uncivilised can never be
shocked. The barbarian knows no
morals, no principles (Interruptions).
My hon. socialist friend is a very
intelligent man. Why should he ask
me to mention names?

We must try to have a limited
war, If the Chinese aggressor wants
to have a full-fledged war, we shall
face him, but as a nation essentially
committed to peace and peace mis-
s.ons in the world, we shall try to
iz2it the war, because we know what
is meant by a conflagration. I shall
quote one line from the Times of
London, which has always been
against us, but whose advice in its
editorial is beneficial to us. It says:

“The Prime Minister of India
is trying to limit war, though
he is preparing his nation for a
ful scale war if the emergency
comes, because Nehru and Nehru
alone knows what are the horrors
of war.”

He knows that if we want to have a
full conflagration in the world, it
means, let these friends know, that
we invite the third world war to this
country of ours. Do we want that
there should be Hiroshimas and
Nagasakis in our country, that 10,
25 and 50 megaton bombs and nu-
clear weapons and missiles should be
tested in our country? We shall try
our best to, have a policy of non-
alignment, of panchsheel; because
one country has rejected it, it does
not mean that UAR, Yugoslavia and
other countries have also rejected it.

In the end, let me say that no-
body can stop the march of this

leader; because we know that ¥bthis
march of ours when Nehru leads, vic-
tory is ours, whatever may be the
hurdles, the ultimate victory will be
ours.

Shri Sham Lal Saraf: I feel con-
strained at the moment to speek on
an issue about which I have my feel-
ings which I have to express.

In the first instance, having been a
student of the cultural heritage of the
country, I have the history of thou-
sands of years before me, in which
China and India have co-operated,
and more particularly India has help-
ed China in developing its philosophy,
religion etc. In those days a number
of learned scholars and pundits of
vore visited China, particularly from
my part of the country, and spread
the gospel of Buddhism and our cui-
ture. Equally travellers and scholars
from China like Hiuen Tsang and Fa
Hien visited our country who spoke
highly of our culture and civilisation
on return to their countryvmen. This
has b-en acknowledged on ail hands,
whether in India or China. There is
a departure from it today,

China got its freedom as we got
ours after a long drawn struggle and
sacrifices. They should know what it
is to get freedom from the clutches of
imperlialists, under whose subjugation
we were for centuries, and what free-
dom means to India. So, I am amaz-
ed and surprised to find that China
is invading us in an unprovoked
aggression. By resorting to such ac-
tions, China is going back from what
their ancient men, leaders, scholars
and philosophers have kept before the
world.

Much has been said on this aggres-
sion. I see no reason for China to
attack us. I personally feel this is
really a blessing in disguise to us, be-
cause we had been all along thinking
that the Himalayas were impregnable,
no enemy could cross it and attack
us, but today we find that this is not
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so, It reminds me of one thing: how
vigilant we have to be so that in
future nothing like this is repeated
from any quarter whatsoever. With
regard to the Chinese invasion, there
is no reason for that. When discus-
sion was going on in the last session,
I spoke in some little detail about
the Ladakh border in Jammu and
Kashmir, the State from which 1
come. 1 know personally how the
position has changed from day to day
and month to month. Those were
areas which were actually intracta-
ble, hundreds of miles of such areas
which abound in mountains. While
the Chinese were professing friend-
ship for us. while Chou En Lai came
here and held talks with our Prime
Minister, they were making prepara-
tions in 1954, 1955 and 1956 as they
had ultimately evil designs against
our country. It has culminated in
these atacks.

Much has been said about our un-
preparedness and ill arrangements.
As far as my part of the country is
concerned, I will be failing in my duty
if I do not pay my compliments to the
ex-Defence Minister. 1 know from
personal experience about the defenc-
es of the Jammu and Kashmir State.
Our most competent officers, most
«competent generals were round the
borders, even when no talk of war
was going on in the years 1954 and
1955 @nd 1956. While going rtound
these areas, I myself found one gene-
ral incognito, in civilian clothes. He
revealed to me what the matter was.
I know for the last eighteen years
Gen. Kaul whom one gentleman tried
to ridicule yesterday. He is one of
the most outstanding officers of the
Army. 1 saw him incognito going
from place to place, mountain 1o
mountain to find out as to what sort
of defence we should have on our
side. Not even the civilian authori-
ties there knew what was being done
there. My friend says that we are
unprepared.

Shri Ram Sewak Yadav (Bara
Banki): We judge people by results.
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Shri Sham Lal Saraf: They are
mountainous and rugged areas, rising
from 11,000 to 22,000 feet. There are
small mule tracks only over which
yaks can alone go. He had travers-
ed those areas and examined them
and it is because of that today, I can
say, our troops are able to fight at
those heights. In such a difficult
terrain, posts are established and sup-
plies are made, I will say again
that I will be failing in my duty if
I do not pay my compliment to Mr,
Menon especially, who constantly kept
on visiting those areas. I know how
close he was to our officers and also
to the civilians and what part we had
to play.... (Interruptions). 1 will
pay a compliment to the State of
Jammu and Kashmir also who had
done their parts as far as the civilian
side is concerned. In the remotest
part of Ladakh, you can go and find
today all the civil preparations. Es-
sential services have been maintained
in a fit condition. Their supplies are
there and their roads are there.
Keeping that in view I would beg of
my hon. friends not to talk of things
which will not help us but on the
contrary may help the enemy not to
go into matters that might create diffi-
culties and differences between party
and party and group and group. I
am very happy to find that there is
hardly any party which has not offer-
ed its unstinted support to our great
leader, as Jawaharlal Nehru and as
Prime Minister.

Much has been said about the Com-
munist Party. As our Prime Minister
said yesterday, I acknowledge the
resolution and welcome that resolu-
tion, But this resolution alone will
not help whether Shri Dange passed
it or my sister Shrimati Renu Chakra-
vartty passed it. Its genuineness will
be decided by the actions and deeds
performed. ‘Henceforth all of us
should forget all the differences and
show by our deeds that we will even
die for our country, behind our leader
Shri Jawaharlal Nehry
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1 do not mostly agree with the
criticism that our jawans and officers
were not fully equipped. They had
to fight under difficult conditions; they
fought there bravely and if they had
to vacate some places it was because
of strategic or other reasons. One
should not forget whether in NEFA
or in Ladakh, the enemy is above our
positions while we are below. Na-
turally, they are able to have some
success. As my venerable friend Shri
Mehta has expressed, it takes a little
time to get things moved in a demo-
cratic set up. But countries like
China prepare themselves over a long
time and as such, were ready and so
when they struck there are some
initinl successes. [ absolutely agree
with my friend Shri Azad who has
said that ultimate vistory is ours. We
find in the country every man,
woman_ every brother or sister is up
today to a fight against the enemy
in whatever walk of life one may he
engaged.

I would beg of the leader of the
Swatantra Party, Shri Ranga, that he
should follow his leader, C. Raja-
gopalachari, our very venerable
leader. I wish he had kept in view
what he has said with regard to the
present war that we are fighting, As
far as I understand he has offered
unstinted support and naturally the
support of his party for this fight.
So, at the moment, he should not
think of changing the leadership. I
know him for many years. If there is
one man in India who can enthuse
everybody, whether in our party or in
the opposition, it is Jawaharlal and
the whole nation stands behind him
in order to fight the enemy and throw
him out of our borders.

I have to submit one thing about
non-alignment. I have had occasions
to meet people here in my country
and outside the country that is.
foreigners also. There may be align-
ments in the world. But, I have
found, foreign dignitaries have got
respect for Jawaharlal. Why? Be-
cause of his non-aligned policy.
Everybody feels that India is abso-
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lutely sincere as far as her policy of
non-alignment is concerned. There-
fore, keeping in view that fact, how-
soever ‘anybody else may be antago-
nistic towards the western countries,
today, the western countries have
come out with all help to India, and
it is because they trust India and they
trust India’s policy and they believe
in our non-alignment policy that we
are true and sincere about it.

I will have to submit one thing to
my hon. friends, I am happy that
the Deputy Minister of Defence is
sitting here. I would submit that our
reconnoitring is brought up-to-date.
I have some items of information with
me to share with him or in the De-
fence Standing Committee, in regard
to reconnoitring, and intelligence,
both army as well as civil intelligence.
About that I have enough information
which I need not reveal here, and it is
not the time now to explain about
them here.

Ultimately, we all of us at our own
places have to resort to austerity
measures in regard to eating, drink-
ing, merry-making, purchasing and
also cutting down expenditure both at
the Central Government and the State
Government levels and also at the
personal level, in order to meet this
emergency. I am very happy, and
the whole nation should be happy, to
find that today, for the first time,
every man and woman is up to see
that we achieve our objective. What
is the objective? It is to defeat this
unprovoked aggression and to throw
out the Chinese from our country and
expose them to the whole world about
their perfidy that we are fighting and
double dealing. We have galvanised
the democratic feelings of the whole
world, and I am absolutely sure that
the democratic countries and the
democratic people will be by our side
and that we will win and our country
will achieve great honour.

What we need today is unity and
trust: We trust our leader there, and
we trust the Government of today,
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and we as one nation will stand by
them and that alone will lead us to
final victory.

Shri Karni Singhji (Bikaner): Mr.
Speaker, Sir, as the dark clouds of
war roll over the peaceful face of our
country, it was the nation that show-
ed the way to the politician and woke
him up from slumber by showing him
the right path as to how we can tackle
this mighty Chinese aggression, It is
a matter of great gratification to all
of us here that in this hour of great
peril our nation with all its problems
—like linguistic, religious, regional and
other problems—has united like one
man so that we can fight this Chinese
colossus and throw the aggressors
out of our country and attain ulti-
mate victory.

I would only like to make a few
submissions to my brother Members
here. As far as this emergency is
concerned, and for the duration of
this emergency, let us all think that
we are Indians and Indians alone and
not party-men. When the emergency
is over, we will have enough time to
think in terms of party politics. But
right now, we are all Indians; each
one of us, including the 44 crores of
Indian citizens, have to stand shoulder
to shoulder so that we can face this
menace.

This is also no time to throw mud
at each other or to try and find fault.
We know that many mistakes have
been made, and when the war is over
we will be able to think of all that.
But right now, what we need is unity.
This is also no time to start thinking
in terms of rubbing it into the Gov-
ernment by people telling them that
this was what we warned you about.
You only have to look through the
reports of Parliamentary Debates to
know about the warnings we have
given to the Government. But that
again will have to wait till victory
has been achieved.

I would however like to say one
thing. Every Indian citizen, and I am
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sure that all those people who live in
other countries and who subscribe to
the free way of thinking like us will
salute the Indian army, navy and air
force men, I would also like to take
my hat off to our brave soldiers who
are fighting on the frontier and some
of whom have gallantly given their
blood for the freedom of our country.

I would also like to say in gratitude
that we the people of India take our
hats off in salutation to the free coun-
tries of the world like Britain, the
United States and others who have
unhesitatingly stood by us because
they believe in our democracy and
our freedom.

Our debates so far here have
taken two days. In fact, today is the
third day. I am sure that most
Members have responded to the
appeal of our Speaker that the level
of the debate should be kept as high as
possible and I would only like to add
this much: that every word that is
said on the floor of Parliament is heard
by the entire nation. The entire
national attention is focussed on every
word we say, and apart from that,
those who are against us, the Chinese
in particular, are watching with a
great deal of attention every word
that is spoken on this floor. Let us
not give away military secrets to our
,enemies. T would appeal to you that
in whatever we say—it is not a ques-
tion of defending our political parties
or others at this juncture—we must
be so guarded that we do not give
away our strategic information to the
enemy.

The other day, some hon. friends
had sought to move a vote of no-
confidence against the Government.
I would only like to say this much:
there is enough time for us to bring
votes or motions of no-confidence once
the war is won, but right now, it is
not in good taste, I am quite sure

' that if the entire nation was asked to
get up for a vote of no-confidence
against the Government nobody would
stand up—I doubt if even seven men
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would stand up—in the whole of
Tndia.

I cannot but say a few words about
the unpreparedness of cur country.
1 am afraid we have been unprepared
to an extent that even in peaceful
times would be unforgivable. I do
nct want to go into much detail now,
because the blunders committed are
Himalayan. We shall go into them
later, when we have attained peace
and when Parliament will meet again
under different conditions, when we
can stricture the Government for their
mistakes. But one thing is certain:
that our mistakes have cost the lives
of thousands of brave men which
might have been avoided.

1 hope that our country has learnt
a good lesson—our faith in freedom
and democracy and trusting the
fallacy of a country which does not
philosophically agree with our demo-
cratic outlook. I hope that has taught
us a lesson and opened our eyes so
that in the years to come both us and
the generations to come will be well
guarded against communistic coun-
tries.

I am afraid that in spite of the fact
that our country is facing this great
threat, not everybody is fully geared
up to what is known as a total war
effort. I am afraid this is no time
to mince words. We have got to
realise that we are at war—you can
call it by any other name you like—
and this is going to be fought to the
bitter end. The Prime Minister has
given us the call and the nation has
rallied behind him, So, let the Gov-
ernment and every man and woman
in India, gear up to a total war out-
look.

I would like to say briefly about the
tvpe of war we are fighting. I think
we only have to look back to the
Korean war to know the type of men-
tality that exists in communist China.
We know that in Korea thousands and
thousands, and fact, millions of people
were poured into the battle wave
after wave and the Chinese and who-
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ever their friends were, had abso-
lutely no regard for man-power. To
them humanity was just cannon-
fodder. But on our side, every
human being is a man. Every soldier
who is fighting on the border may
well be our son or daughter. We
have to realise that there is that basic
difference of thought between us and
the Chinese. So, when we are fight-
ing against that ruthless enemy whe
considers his own man-power as
cannon-fodder, we are fighting some-
thing for which we are not absolutely
prepared and for which we must now
be prepared.

I would now like to appeal to our
Prime Minister to use his good offices
with the Red Cross and other such
institutions to see that the Indian
prisoners of war who are allegedly
being shot by the Chinese should be
saved at all costs. That shooting
must be prevented at all costs. I do
not know how far that rumour is true,
But I believe the Chinese who capture
our sodliers are also shotting them,
instead of taking them as prisoners of
war according to all principles of
international law.

Now. I should like to turn to the
rather vexed question of arms aid and
paying for them. I think in the pre-
sent context, we are standing on an
unnecessary sense of prestige. When
countries are coming out of their own
volition to give us free aid, we insist
on making payments. When we
accept the fact that this war between
India and China is not only a war
between India and China alone, but
a war between free countries versus
communist countries, why don't we
stand up and be brave enough to
accept the fact that if those countries
are ready to fight the war with us,
we will accept their aid free? All
that money we save we can divert
towards the Five Year Plan, if we
take free aid in the shape of men
and material to fight the war.

An Hon. Member: Men also?

Shri Karni Singhji: Yes, Sir. Other-
wise, the day is not far off. I think
it will happen within the next month
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or so—when our third Five Year Flan
will be so pruned that it will hardly
be the Plant that we knew. The basic
thing in our country right now is to
raise the standard of living of the
people and it would be the greatest
stroke of administration and diolo-
macy if we can fight the battle, win
victory and yet be able to carry out
our third Plan.

I would also like the Prime Minis-
ter rightaway to see that immediate
steps are taken so that no military
secreis are divulged and if military
secrets are divulged. steps are taken
to punish those people, because, call
it by any language you like, we are
at war every country at war has to
make rigid security arrangements.

Another suggestion which 1 wish {0
make is, after the lesson we have
learnt on the Himalayan borders, we
should start thinking in terms of spe-
cialised troops for jungle wartare,
mountain warfare and snow warfare,
and permanently station them at those
places, so that in future you will have
men who are prepared to fight under
difficu t conditions. It is not correct
to send troops from the plaing to
14,000 feet altitude and expect that
they can fight well within a shozt
times without being acclimitized. It is
neither fair to the men who give
their lives or to our country.

The news in the morning pape:s
today that within one month, we
would be able to manufacture auto-
matic rifles is indeed heartening. I
would have thought that normally it
would have taken two to three years
to start this. But I am sure that the
nation, as it is geared today to fight
the war, will be able to turn out the
much-needed automatic rifles within
a month’s time.

Although I have advocated that we
should not go into the question of
reminding the Government about what
we told them earlier, there are . one
or two points which 1 shall repeat.
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The first is that defence involves
equality in armaments or in fact
superiority in armaments. If we are
inferior to another country, particu-
larly an aggressor country, I do not
think we are prepared in the defence
sense. Secondly, I will repeat what I
said in August that India must now
start thinking in terms of nuclear
preparation. I believe in disarmament
and I am quite sure that not a single
Indian would suggest throwing an
atom bomb even on the Chinese, but
we have known from the Cuba affair
and otherwise that it is only military
preparedness, in the present context
nuclear preparation, with which you
can deter war. I am quite sure that
Mr. Kennedy and Mr. Khruschev
coming from the two greatest coun-
tries with nuclear power, know per-
fectly well that whoever pulled the
trigger first, he himself will be finish-
ed in 15 minutes. Therefore. that
deterrent factor itself is one of the
biggest reasons which is going to
prevent the world from using nuclear
weapons. Similarly, in World War II,
there was a threat of gas, but because
of the horrible effects of gas, neither
side used it. I think India should de-
finitely now start thinking in terms
of building its nuclear strength, not
because we are aggressive, but because
we want it for the defence of our
land and as a deterrent to further
aggression against us.

Another thing which is really
bothering us is the question of Chinese
aerial superiority over us. Being a
peaceful country, we did not consider
it necessary to have a peace time air
force as strong as the Chinese. But
the basic fact remains that today everv
city in our country can be bombed,
from Delhi to Calcutta Madras by the
Chinese air force. I know I am sav-
ing this deliberately and carefully,
I want every citizen in this country to
realise that our cities are vpen for
bombardment and any nation which is
prepared to stand up to the challenge
is in a far better position to defend
itselt. So, sooner the nation realises
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the threat of aerial bombardment, the
better it will be.

That brings us to the question of
aerial superiority 'of India over China.
There are friendly countries today
which are ready to fill our skies with
planes. We have not got the money to
buy them. But I am sure that if we
have a little wisdom and forethought,
we can get these aeroplanes and with-
in a month or two, India will have
aerial superiority over the Chinese.
Otherwise, we will be caught napping
and every city in ‘our country is open
to bombardment. In this tough world
that we are living in, it is only the
strong man who can survive. India
has the best man-power, but we have
to give him the tools, so that he can
fight well.

Our intelligence in the military has
been weak. Otherwise, I am quite
sure, as the Prime Minister told us
thrce days ago, the Chinese build-up
in NEFA would never have taken
place without being noticed. I hope
the Government will pay a little
more attention towards this most im-
portant sphere.

I would, now, like to say a few
words on this rather embarrassing
question of non-alignment. During the
last three years, I have spoken a num-
ber of times on China and I have
always voiced my diffidence about the
ultimate outcome of the of the philo-
sophy of non-alignment. Personally
I have always believed that only those
countries would stick together who had
a similar school of thought or similar
philosophy and who is in our case
believe in democracy. Now we know
beyond doubt that only those countries
stood by India and aided as without
any strings being attached, who be-
lieved democracy as we did. I think
non-alignment in the present context
is almost academic. If the Prime
Minister wishes to stang by the phi-
losophy of non-alignment, ] am sure
he is in a better position to under-
stand the situation. But as lay men,
we feel it would be highly inadvis-
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able, particularly now that Russia may
not help us, to stick to our false sense:
of prestige and get thousands of men
killed on the border because we are
militarily prepared and will continue
with non-alignment. 1 think the
Prime Minister should do a little bit
of soul-searching and make it ab-
solutely certain that in case of the
present war Russia will help us again-
st China. If you are abso.utely cer-
tain, then stick to your non-align-
ment. But if you are not certain it is:
time to ask the Russians the direct
question: Are the Russians going to
help us against China? Otherwise, if
they are not prepared to help us
against China. India must go her own
way and find her own friends.

There is onc more point for which
I have been to some extent responsi-
ble. namely, the question of levying
estate duty on the soldiers killed in
battle. Since 1952, T have brought up-
this matter before the Government and
for 8 years. unfortunately, the Gov-
ernment did not agree to it. But in
1958, when the amendment to the
estate duty Act came up, the hon.
Finance Minister accepted my sug--
gestion that the children of those
soldiers killed in battle against the
enemy would be free from estate duty.
I had also at that juncture tried to
get the police force exempted like-
wise. To say. if you read the morn-
ing papers, a policeman has been:
killed on the Pakistan border. I
think the RAC, CRP and the diffe-
rent sections of the police force stand
to loss their lives defending the
border. I would request the Govern-
ment that they should favourably con-
sider exempting them also from estate
duty.

I shall conclude with this one re-
mark that all of us stand steadfastly
with our Prime Minister. We are
proud of him. Unless the country
stands united, we shall never achieve:
victory.” I am quite sure that victory
will be ours and it is only a matter of
time. But one good has emerged out
of this evil and that is, this country,
which was going in a hundred diffe-
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rent directions—linguism, corruption,
blackmarketing, etc.—has suddenly
been awakeneq with a slap in the
face, I am sure that out of this evil,
at least one good will come and that
will be the unification of the country
in every sphere possible.

Shrimati Gayatri Devi (Jaipur):
Mr. Sp.aker, Sir, there are occasions
in the life of anyone, when crisis and
dangers confront 'one’s country, when
one cannot fail to express one’s deep-
ly felt-feelings and one’s anxiety as
to the future safety and welfare of
India. for, in truth, all of us who
love our country and who pray for
its future happiness cannot but feel
gravely worried today and distressed
by the actions or lack of action on the
part of our Government during re-
<ent years.

There are those who would not cri-
ticise the Government at this juncture,
but I feel that I would be failing in
my duty if I do not point out one or
two omissions that they have made.
One cannot undo the ill which has
already been done. It is the duty now
of all patriots to realise our dangers
and difficulties and to look ahead to
see how best we may meet or solve
them. I do not, therefore, wish to be
unduly controversial. But, Sir, we
must try and work together and avoid
fruitless party bickerings and strife
here at home.

Just now, the Communist Party un-
necessarily attacked the Swatantra
Party. 1 must repudiate all that they
‘have said. I thought it wags rather an
unnecessary attack. But 1 realise
that the Communist Party is in rather
a delicate position and that is why
probably they are jumping at people.

Presumably, Sir, that the Prime
‘Minister and the Government did
know, as they should have, about the
‘build-up on the approaches to the
frontier on the Chinese side of the
border, they must have known of this
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aggressive activn at least four years
ago. What did the Government do
by way of measures to counteract
these aggressive operations? Appa-
rently nothing. In truth, Sir, any
thinking person must be shocked to
think of the failure of our Govern-
ment in defending our frontiers. The
hon. Member there has just told us
that as far back as 1955 the ex
Defence Minister and other army offi-
cers were inspecting the Ladakh
border. What did they do then to
ensure the safety of our frontier?

Shri Sham Lal Saraf: I have ex-
plained it.

Shrimati Gayatri Devi: The Prime
Minister has explained to us the diffi-
culties of manufacturing arms in our
ordnance factories. Apparently, there
was the question of patents and in-
sufficient foreign exchange. What
little foreign exchange we had is said
to have gone to our Plans for our
economic development. But with his
tremendous sense of history and his
knowledge of the Chinese he should
have been forewarned that we might
have aroused their jealously in our
bid to become the foremost economic
power in Asia, and he could have di-
verted adequate funds to the pro-
duction of essential arms. Nobody
would have objected to it. It is not
as though our ‘ordnance factories
were at a stand still. They were pro-
ducing articles some of them totally
divorced from the requirements of
warfare and, as a result, our brave
jawans were hurled with outmoded

arms against the well equipped
Chinese.
The Prime Minister also told us

that the large forces of the Chinese
could not be seen from the Thagla
Pass. But, surely, our army intelli-
gence can penetrate beyond the range
of vision.

We quite appreciate the difficulties
of fighting, not only fighting but liv-
ing at an altitude of 14,000 fcet.
And, we, therefore, have the deepest
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sympathies with our troops who have
had to face the hardships and tortures
of fighting at such an altitude with-
out sufficient training. No lip tri-
bute, no tribute in kind can ever com-
pensate the jawans or their families
for their supreme sacrifice. We
must rally together and give them all
the help they need to defend our
motherland.

Sir, I understand and I cannot but
admire the high moral tone of the
Prime Minister in not wishing to be
beholden to others for help. It is his
high-principled desire that we as a
nation should stand on our own feet.
As a principle, none can object; but
we have, I regret to say, to fight for
our lives, our very existence and our
ideologies if India is not to become
a satellite State just as Poland,
Hungary or Tibet. What, then, can
we do to save ourselves?

I would remind the Prime Minister
that America agreed to operate a sys-
tem of lend/lease with. Britain in
1940/45, of which I am sure he must
know much more than I do. The
Americans lent destroyers and ships to
England on the understanding that
these would be returned or, if not
able to be returned, would be paid for
later. I feel sure that England,
America, Canada and other good
friends will be ready to help us if we
approach them sensibly I see from
the papers today that France has
offered help to India.

This is, after all, both serious and
tragic. It is not India’s wish to be
belligerent—far from it. But, we
must face up to our most grave dan-
gers. We must now realise who are
our friends. If there is any doubt
about this in the mind of any hon.
Member on this side, I shouid like
to read an extract from the Daily
Telegraph dated 5th November. It
says:

“A bulwark that has so far with-
stood the shocks of the Himalayan
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war is India’s neutralism. Mr.
Nehru has several reasons for
sticking to it as sound defensive
policy. Not least, perhaps, is the
fact that it must seem now so
glaringly unrealistic in the eyes of
many ordinary western on
lookers India’s enemy is our ene-
my; there is no doubt where wa
stand, and we are taking the
appropriate action.”

It may be that our enemy is a Com-~
munist enemy and therefore the
western countries are willing to help
us. Whatever it may be, there is no
doubt that to the western bloc we must
now turn if we want aid, arms and
ammunition.

The President has declared a state
of emergency in this country. Should
not the Cabinet, therefore, be re-
constituted? We could perhaps have
experts instead of politicians wha
would evoke the confidence of the en-
tire nation. Believe me, I do not
wish to cast aspersion on the Gov-
ernment. It is just a suggestion to
meet these critical times.

I think the Government might also
reconsider reconstituting the Defence
Council. It js far top large to function
quickly and efficiently. Prompt and
quick action is now required. We do
not know what the Chinese plan to
do. They may stop, they may ad-
vance. But make no mistake. Mao's
men are trained to fight under the
severest winter conditions. There-
fore, our experts in the Defence
Council must be able to act quickly
and not be hampered by lot of un-
necessary talk. We know too well
how much the peop’e of our country
love talking.

Finally, let us get one thing
straight, one thing in its true histori-
cal perspective. When have we ever
been anything but a militant nation?
May be in the last few years when
we accepted the principles of Pan-
chsheel, but before that for centuries
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invader.
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Shri Ansar Harvani (Bisauli): Mr.
Speaker, Sir, I have listened with
rapt attention to the speech of the
gallant Maharaja of Bikaner, to the
speech of the charming Maharanj of
Jaipur, but the speech which impres-
sed me most was the speech which
was delivered yesterday by my hon.
friend, Shri Hanumanthaiya. I would
like to commend that speech to the
hon. Prime Minister and I hope and
trust that he will fully scrutinise it
and will take a lesson from it

Though he did not represent the
mind of the people—the people today
all over India, every man and wo-
man, are behind the hon. Prime
Minister, the Congress Party and the
country to fight the Chinese—but he
represented the mind of the Indian
politicians. If we go through his
speech, we will find an extract from
the manifestg of the Swatantra
Party and from the speeches of Shri
Asoka Mehta. If we read his speech,
we will find certain original things
also like the Vidhan Sabha building
that he has built in Bangalore. But
his speech shows the state of his mind
and that of our politicians.

He referred to the cult of persona-
lity and we have started hearing quite
often in the lobbies, in the corridors
and in the Central Hall people talk-
ing about the cult of personality. 1
myself have always been against the
cult of personality. I remember it
very well that long, long ago when
many of my friends were not in the
Congress we fought against the cult
of personality in the battlefield of
Tripuri where Subhas Bose had to be
sacrificed at the altar of the cult of
personality. But today the talk of
the cult of personality is a dangerous
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thing. It has certain implications.
That is what Shri Hanumanthaiya
should realise and that is what the
hon. Prime Minister should also rea-
lise,

Now I leave Shri Hanumanthaiya
here and go to the Indo-Chinese bor-
der,

Some Hon. Members: Sino-Indian
border.

Shri Ansar Harvani: 1 am sorry.

I take this opportunity to salute
those gallant soldiers who are stand-
ing at the height of 15,000 feet almost
tn zero degree temperature and are
defending our borders. I go to the
Indian villages and to the Indian
factories and salute those workers and
peasants who have expresseq their
determination to throw out the Chinese
at the cost of their lives. I go to the
Indian people and to every man who
has stood up and declared that he
shall not rest untill every Chinese has
left our sacred soil. We know it very
well that there was a time when India
was unarmed and when India had
no armament, but through our deter-
mination, our unity and our desire to
be free we threw out one imperalist
empire which world history has ever
seen. We know it that through our
unity and our determination we made
Churchill to concede freedom to us.
We know still well that today we are
determined that if one thousand
Chinese come here they cannot stay
here as one Churchill could not stay
here. The Indian people are deter-
mined about it.

But these things require certain
things in our country and a certain
attitude of mind. We cannot throw
out the Chinese only by brave words
or by brave speeches or by brave ges-
tures. We have got to create a cer-
tain condition in our country. In this
connection, I would like to refer to
a fact for the consideration of the
hon. Prime Minister and of the hon.
Home Minister. We know it very
well that in India today Indian de-
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mocracy and Indian public life is at
ransom of some of the biggest groups
of Indian newspapers. Those papers
are owned by three big industrialists
in this country who mould our opin-
ion and tell us things. I would like
the hon. Prime Minister and the hon.
Home Minister to go through their
pages.

A few days ago a very prominent
newspaper, which is published from
Delhi, Bombay and a number of South
Indian cities and is owned by a very
big jute magnate who has got his
personal friends in the highest place
in this country, published on the first
page a letter from the widow of an
Army officer which complained that
there were no arms in the hands of
her husband, that he did not have
proper clothing and he died there. Has
it been done in any other country?
Have the newspapers in Britain, in
America or in any other country pub-
lisheq such a letter during the war?
Was it a patriotic act? Was it or was
it not an attempt to demoralise our
officers and our forces? I hope and
trust that the hon. Prime Minister and
the hon. Home Minister will take im-
mediate steps against this kind of
journalism,

We know very well that another
paper, owned by a great patriotic in-
dustrialist who has donated a huge
sum of money to our Defence Fund,
published a cartoon in which the
greatest man of India was shown in
the uniform of Napoleon Bonaparte
coming back from Moscow. What im-
pression does it create on the minds of
our people and our masses? It is a
matter of shame for such papers and
such industrialists. So, I will appeal
to the hon. Prime Minister and the
hon. Home Minister to be alive to
the danger in which these newspapers
are landing us.

I would like to make one more point
and that is this. While day in and
day out we are talking about China
which is really a great danger for us
and we are going to fight it, we have
complete]y forgotten that there is an-
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other neighbouring country which is
not as friendly to ys as we desire it
to be and that is Pakistan. There are
some people here who are under a
sense of complacency that since Pakis-
tan ig absolutely under the domina-
tion of America and England it will
not create any trouble for us. It may
be true. I know President Kennedy
hag great influence in that country
and we are grateful that that country
of Jefferson and Lincoln which has
given us aid ang help today is bring-
ing about pressure on that country to
sea sense. But knowing the Pakis-
tani leadership as I do, having work-
ed with them and having fought with
them before partition, I know that
they are a completely mad people. It
may not be possible for President
Kennedy and Prime Minister Macmil-
lan to make them see sense. There-
fore we have got to be alive to that
danger and should keep our prepara-
tions on the Indo-Pakistan border
also, We should not relax our vigi-
lance that we have in Kashmir and
on the Pakistan border.

Shri A. P. Jain (Tumkur): Do not
behave like the newspapers about
who you were complaining just now.

Shri Ansar Harvani: The other day
a statement was issued by the Am-
bassador of Pakistan in Cairo in
which he had the audacity to say that
there are 50 million Pakistani
nationals living in India and in case
of trouble they will be with them. I
assure you here and now that the 50
million Muslims of India will fight
the Chinese...... (Interruption) and
that if Pakistan shows its eyes to-
wards India the 50 million Muslims,
to every child, man and woman, would
sacrifice their lives, Our border is
sacred to every Mussalman in India.
We are Indians first, we are Indians
second and we are Indians last. Neit-
her China can purchase us nor can
Pakistan.
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Mr. Speaker: Order, order.

Shri Ram Sewak Yadav: Is he the
representative of the Muslims alone?
He is not. He is an Indian.

Shri Raghunath Singh (Varanasi):
Sir, is it proper to interrupt like this?

Mr, Speaker: Why shauld there be
an objection to it?

Shri Ansar Harvani: My Socialist
friends will not understand this thing
and therefore I need not explain it.

Then, I will refer to another coun-
try which is very near us and which
is in complete danger of subjugation
by China; I mean Nepal. I know
Nepal very well. I had the privilege
of fighting with the army which fought
for the liberation of Nepal from the
Rana raj. I had the honour to spend
many years with many of the pat-
riotic Nepalese who fought for their
freedom and they are now inside the
jails. Therefore I know that the
Nepalese people are completely with
us. But unfortunately in recent years
certain things happened and demo-
cracy, like the Pakistan, is no more in
Nepal also; Therefore, it is neces-
sary that certain gestures and attempts
should be made. We should become
more friendly with Nepal and Nepal
should be brought nearer to us.

In this connection I would make a
suggestion to the hon, Prime Minis-
ter. We know it very well that in
the days of the Second Great War
when Churchill wanted to be friend-
ly with the Soviet Union ke 'semt
Cripps who was much nearer them
and who understooq those people and
their mind. In the same way, it is
~.2cessary that we should send a high-
positioned envoy there. He shou!d go
and meet the King of Nepal and tell
him to what danger he is coming by
carrying on certain anti-Jndian activi-
ties and by being sounded by certain
anti-Indian elements. I do not wish
to name anybody but I can say that
our hon. Minister of Parliamentary
Affairs is the most suited man to do
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this thing because he belongs to the
community to which the Maharaja of
Nepal belongs and he can be of great
help to us.

14 hrs.

Before I conclude, I would like to
refer to the role of the Communist
party of India. All my life, I have
opposed the Communist party of
India. The Communist party of India
has passeq a resolution pledging full
support to this country. I do not
know what is in their heart. But, I
can tell you that this Resolution can
very well be used in the neutral coun-
tries to demonstrate, when a sister
Communist party declares that it is
aggression, how can you say that it
is not aggression. You can go to the
socialist countries of Eastern Europe
and tell the people that in spite of all
the claims of the Chinese, when a
sister Communist party says that it
is aggression, how are you not going
to believe it. They have given us a
propaganda weapon. It is for us to
utilise it instead of ridiculing it. We
know that it has done a great good to
this country. It is for the members
of the Communist party to show us,
to demonstrate to us that they are
solidly behing us. I am not one of
those who like the Jan Sangh people,
day in and day out, ask proof of the
loyalty of the Muslims. In the same
way, 1 do not want proof of the
loyalt of the communists to this
country. I see them on the face of
the reso'ution. That resolution has
done some definite good to the coun-
try. That should be acknowledged

Some suggestions have been made
by the highest-level people that fore-
ign armies should be invited to this
country. I completely disagree with
them. We shou!d take arms from
whatever possible. We should go from
corner to corner, from country to
country to collect arms,

Shri Bade (Khargone): May 1
submit that the Jan Sangh never
questioned the patriotism of the Mus-
lims? On the contrary, they are our
Members. We believe Muslims are
our nationals.
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Mr. Speaker: All right. Jan Sangh
also shall have an opportunity.

Shri Ansar Harvani: The gallant
Maharaja has also pleaded that we
can have men from outside also. We
know it very well that we have got
the best fighting force in this country.
They can face any army in the whole
world. Therefore, I do not believe
there is any possibility of accepting
the suggestion of the gallant Maha-
raja or the gallant Acharya Kripalani
who said that we should adk for man-
power from outside also. We have
got experience of these things in the
past 150 or 200 years when we had the
feudal fights and we took the aid of
foreign powers and what the result
was. We could have arms from them.
We should have arms from them. We
should not invite fighting men from
them. .

There are certain people who sug-
gest that we should march to Tibet
and we should accept a provisional
Government of the Dalai Lama in this
country. There may be some sense
in it. As far as the Khampas are con-
cerned, they are fighting a guerilla
war against the Chinese and if there
is any.possibility of creating liaison
between our armed forces and them,
it should be done certainly. As far as
the Dalai Lama is concerned, I
would like to repeat what Stalin said
to certain people who approached
him and said, you go and compromise
with the Pope. He said, how many
divisions the Pope has. Therefore, it
will not do.

With. these words, I support the
Resolution. I can assure you, I can
assure the House and assure this
country that every man and woman in
the country, irrespective of caste,
irrespective of religion, irrespective of
party, is behind Shri Jawaharlal
Nehru to lay down our lives in the
task that has been undertaken.

Shri Rajeshwar Patel (Hajipur):
Mr. Speaker, I have listened patient-
ly to the speecheg delivered particu-
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larly today and the speech of my hon.
friend Shri Ansar Harwani is very
fresh in my mind. Before I proceed
to place a few points that I have in
my mind, I might congratulate Shri
Ansar Harwani for having condemn-
ed the attitude of some of those news-
papers which he calls capitalist pzpers.
I am fully at one with him in con-
demning every cartel, whether it is
capitalist cartel or communist cartel
press. Whether it is Link, whether it
is New Age, so far as our purposes
are concerned, that is to say, when
we want to organise public opinion
in this country in a particular way,
whoever, whether it is rightist or
leftist, trieg to deviate opinion from
proceeding in the determined decid-
ed direction, clearly all those people
are ill-serving the country.

14.05 hrs.
[MRr. DePUTY-SPEAKER in the Chair]

He has also said, no country in the
world has, during the war, publish-
ed similar cartoons in the newspapers.
I draw his attention to the speech
made by Lloyd George, the hero of
the First Worlg War what he said
on the 8th of May, 1940. There is
nothing wrong, there is absolutely
nothing wrong in saying that we were
unprepared. The wrong consists in
making the country remain weak by
suggesting that we should not have
sufficient armies, by suggesting that
we must be prepared for the worst,
by suggesting that the question of de-
fending the country does not arise.
Those newspapers which are guilty of
trying to insinuate public opinion and
create that kind of panic and depres-
sion in the country—it is those papers
which should be brought to the atten-
tion of the Home Minister. Even dur-
ing the war in 1940, it was Llyod
George who said:

“Will anybody tell me that he is
satisfied with what we have done
about aeroplanes, tanks, guns, es-
pecially anti-aircraft guns? Is any
one here satisfied with the steps
we took to train an Army to use
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them? Nobody is satisfied. The
whole world knows that.”

Yet, this did not show any sign of
weakness of determination on the part
of Llyod George who helped in his
old age to mobilise all the strength
that the country, a small country like
England could command.

As Shri Ansar Harvani knows for-
tunately, I belong to the Congress party
and I have been his colleague for de-
cades now. I do not have to give any
proof or evidence of my loyalty to
Shri Jawaharlal Nehru. I do not
have to repeat it here too often.
If anything I have understood about
the philosophy of Gandhi, it is that
the corner-stone of Gandhian philo-
sophy is fearlessness. We should fear-
lessly place the facts before our leader.
It is those who have been painting
rosy pictures before the Prime Minis-
ter who are responsible for the sad
state of affairs in the country. It is not
Shri Hanumanthaiya who tried to tell
the Prime Minister or the country that
the country is ill-prepared, and we
must not lose any more time or dissi-
pate our energy in negotiating and
talking. The country is fully right in
demanding a very clear declaration by
the Government, by the Prime Minis-
ter what we mean by the September
8th' line. About the September 8th
line, we do not know anything. Does
it mean by September 8th line that
Ladakh should be handeq over +to
China?

Some Hon. Members: No no.

Shri Rajeshwar Patel: So, do you
thing that if less understanding people
like us demand a very clear enuncia-
tion of the situation, there is anything
wrong? Is there any doubting of our
patriotism or loyalty to Shri Jawahar-
lel Nehru?

Some Hon, Members: No, no.

Shri Rajeshwar Patel: Some people
have been saying so about those who
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want a categorical explanation or enun-
ciation of the objectives of the war.
The President has promulgated an
Emergency. What for this emergency?

Shri Tyagi (Dehra Dun): May 1
clarify one thing? When friends talk
of loyalty to Shri Jawaharlal Nehru,
they do not mean his person. They
mean his policy.

Shri Rajeshwar Patel; I am coming
to policy. A lot of thing, in my opin-
ion, which is not much of sense has
aiready been talked about non-align-
ment. I will presently come to that.
I thank Shri Tyagi for having drawn
my attention to that. I stand here to
reiterate, if at all it was needed, that
T stand by the principles of non-align-
ment and Panch Sheel, not because
Shri Jawaharlal Nehru or fog the mat-
tery of that Shri Tyagi advocates it,
but because 1 believe that it is an
eternally correct policy and will re-
main the correct policy.

An Hon, Member: What a prophet!

Shri Rajeshwar Patel: Under your
shadow. The point is this. Non-
alignment means, there are two blocs
in the world. One is communist and
the other is democratic of the western
type. We decided not to belong to
any of the two power blocs. It was
perfectly right thing to do for a coun-
try placed as we were. Now, one of
the power blocs has attacked this
country; one of the power blocs, name-
ly the Russian power bloc, of which
China is a full member, has attacked
this country. And we have all said
that it has been an invasion on India.
Now, the questionl is this. Who is
running away? Who is leaving non-
alignment? We are not leaving non-
alignment. In fact, we are the vic-
tims of a bloc. It was we who found
ourselves unprepared. We demons-
trated through the massacre and death
of thousands and thousands of our
soldiers that we were absolutely un-
prepared, leave alone the question of
having any design on any square inch
of China. We were so ill-prepared
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that we could not even defend the
passes in NEFA. And yet it is the re-
presentatives of those blocs who come
and; tell us that we should accept
whatever suggestions for peace China
makes.

I want the Prime Minister to set at
rest the feeling in the minds of those
people who still have a kind of feel-
ing that we are not actually even im
a state of war with China. The way
in which things are proceeding, the
way AIR has been demanding blan-
kets, mufflers and what not, and the
way these things are being collected
in the streets of Bombay and other
places as if some flood has overtaken
some part of the country show what
the position is. I want to know whe-
ther the Defence Ministry is not in a
position to mobilise or to command a
fcw thousand blankets for our jawans
in the NEFA area. What is the mean-
ing of all that is being done? Is it not
trying to create panic in the ininds of
people? The people, as soon as they
learnt that the jawans have been but-
chered and massacred in cold blcod
on the frontier, responded automatical-
lv and they outstripped even the
leadership. But should the Govern-
ment in their turn go about asking
for blankets and other such small
things? What is going to be the
psychological reaction of such a de-
mand made on the air by AIR? That
ts what I would like to know.

Having said that, I would like to
draw' the attention of the House to
one sentence from the speech of my
hon. friend. I am not one of thcse
who think that it is the monopoly of
Congress to defend this country. Every
single individual, be he a Communist,
or a Hindu Mahasabhite, or a Jan
Singhi, or a Leaguer, is capable of de-
fending the country and has been de-
fending the country in the past. and
will do so in the future. But, so far
as the question of parties and govern-
ments is concerned, I am really sur-
prised at one thing. Even now, where
is the question of our trying to make
an appeal to Russia or to any other
country to come to our aid? The
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appeal has been broad and cleam
enough to all friendly countries to
come forward and give us whatever
aid they can give in these times of
trial and tribu.ation through which this
country is passing. The representative
of Russia has very clearly and in
ringing and unmistakable expression
said that it stands to commonsensc; and
commonsense shoulq at least dictate to
them (Indians) to know where their
(Russian) sympathies should lie. I do
not want to embarrass anybody. 1
would not like this House or anybody
else to embarrass a good friend. Well,
& good friend may not be in a position
to help us, and on account of ihat we
need not call him names. Likewise is
the position of the Communist Perty
of India. If I were a communist, I
would have done the same thing 1
am not meaning thereby that the com-
munists are trying to hide their feel-
ings. Of course, they would be wel-
come to do it because one of the things
that they have been working for 1s the
establishment of a world government;
they do not know frontiers etc., and
those are such elementary things that
I need not try to repeat them. Even
if they do such things, there is, there-
fore, nothing wrong about it. It is for
Government to decide whether the
communists could be relied upon or
not, and I would not lay much em-
phasis on that. ’

I have before me here the news-
magazine Link, dated the 4th Novem-
ber, 1962, that is. of a week 2go, and
this was what it wrote before the
announcement of the resignaiion of
Shri Krishna Menon as the Defence
Minister. It says that the Prime Min-
ister in the course of his statement to
some foreign journalist said:

“We are all responsible fur it.
The fact is, he has been all the

»

—that is, Shri Krishna Menon has been
urging—

“....to be more prepared; but
for various reasons, chiefly finan-
cial and foreign exchange, we did
not prepare ourselves.”.
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Shri Hanumanthaiya (Bangaiore
City): That is what Peking Radjo has
been saying.

Shri Rajeshwar Patel: And the
magazine says that this should put an
end to any doubts about Shri Krishna
Menon’s responsibility. I quite agree
with it. And it further says:

“It should also put an end to
any doubts about our capacity to
resist and hurl back the Chinese.”.

This is what it says with reference to
the state of unpreparedness of the
country. These are the words of a
journal which according to the Cakinet
Minister, Shri K. D. Malaviya, repre-
sents generaaly the Governmcnt point
of view. (Interruptions) It is not
merely a question of Shri Krishna
Menon, as has been rightly said. Shri
Krishna Menon was the kingpin of the
policy; the policy was the policy of
giving a twist to the policy of non-
alignment. For all intents and pur-
poses, we were not a non-aligned coun-
try, and we the so-called progressive
section of the Congress Party always
endorsed that stand, because we want-
ed the country to be more and more
socialistic in its approach. For all in-
tents and purposes, through whatever
performances he has made in the
United Nations, he has very ably
demonstrated. to the worlg that our
sympathieg lie more with the com-
munist bloc than with the democratic
bloc.

Since my understanding of the situa-
tion may not appeal to the Prime Min-
ister, I would refer now to someone
who is known to be a great admirer
not only of Shri Krishna Menon but
also of the Prime Minister. In the
National Herald, dated 1st November,
the famous editor, Shri Chalapati Rau
says:

Our Diplomatic Defence Line

The, time may have come for ‘an
agonising reappraisal’ of the details
of our foreign policy judged by
the results, but for the present we
are concerred with some wrong
impression which seems to prevail
abroad about China’s aggression
against India...... »
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And he concludes the article by saying
that:

“And there has been for these
8 long years a monopoly in the
leadership of our delegation at UN
and this leadership has been
known for much energy without
purpose and much spasmodic
smartness without vision. Diplo-
macy also is a defence line and
we must fortify it.”.

We have seen the result of the type of
diplomacy thatt we have carried on
at UN. Countries and groups whom
we always regarded, and took for
granted as our friends have clearly
demonstrated, when the hour came—
I do not call them dishonest—where
their sympathies lie.

Shri Ansar Harvani: Who vetoed on
Kashmir?

Shri Rajeshwar Patel: 1 am prepar-
ed to enter into a discussion for any
length of time with my hon. friend
with regard to Kashmir, if he has the
time, but let me utilise the few minu-
tes that I have for the subject that
we are discussing.

We are hundred per cent in favour
of non-alignment; therefore, the
question of not believing in non-align-
ment does not arise. So, that need not
be confused. It is a bogey that is being
deliberately created, that a section of
India or that certain political parties
are in fact against the leadership of
Shri Jawaharlal Nehru. We know
that Shri Jawaharlal Nehru slowly but
certainly became a victim of the twist
that was deliberately interjecteq into
the policy of non-alignment, and what-
ever has followed thereafter is a re-
sult of that. So, the mere removal of
Shri Krishna Menon is not going to
help the country. The entire machi-
nery which thinks in those terms has
to be recast or realigned and over-
hauled. T would like to tell the Prime
Minister that the policy of Panchsheel
and the policy of non-alignment
which is dear to him is dear to the
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country as well. I am not one of those
who would like the American and
British soldiers to come and fight our
war. No foreign soldiers should be
askeq to come and fight our war. Of
course, if technicians are required, and
if we really mean and are determined
to fight and face the two thousand or
whatever other number of aeroplanes
the Chinese may be commanding, if
we need technicians to train our boys
well, surely, we have to get them. If
we do not have the know-how, cer-
tainly we must acquire .it. If we can
have an army of technicians and engi-
neers from Russia, as for instance, in
Bhilai, for the making of steel, and
also from Germany in Rourkela, why
can we not have foreign technicians
also to help fight the modern war.
There is no shame associated with
such a thing. There is no prestige
question associated with it. The ques-
tion is that we have to demonstrate in
ringing and very clear terms that we
are not going to give up, come what
may. Even if a third world war were
to break out in consequence, it is not
of our asking. It ig thd asking of
those who belong to one particular
power bloc. It is they who would no
doubt be held responsible before his-
tory or before the world for such a
state of affairs. So those who are res-
ponsible for creating this situation or
the friends of those who have created
this situation, should be anxious to see
that no such thing happens. India, a
peaceful country, which has indeed
been so peaceful that it might rightly
be mistaken even for a weak country,
has been trecherously attacked. 1 do
not think it is so trecherous either be-
cause we ought to have known their
intentions better. Anyway, because we
are a good peop'e, we believed that the
rest of the world is also good. But we
are paying a heavy price for believing
that the rest of the world is also good.

st agRTEE @ ()
ITeTE wEET , wigar #Y ot w
fem s =nfed

Shri J. N, Hazarika (Dibrugarh): I
thank you very much for giving me
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this opportunity to speak. I rise to
support the Resolution moved by the
Prime Minister with regard to the
Chinese aggression. When the Prime
Minister appealed to the nation, all
people from all corners of the country
gave full response and all of them
are prepared to stand behind him to
the last man,

=Y TRETAT ¢ IUTEA AR,
TG 9% gwasgfamad s
TRA MR ATAE I | AT
qT g TA AT | gH UF AT% aae faar
ST, g9 A AT

IITEAR WERY - ST 7o |

Shri J. N. Hazarika: It is most
heartening and encouraging to know
that all the political parties not only
inside this House but outside are sup-
porting the Government in this crisis.

I was listening to the Members who
spoke day before yesterday, yesterday
and today preceding me. I find there
are really certain questions which are
still lingering in our minds. They
are asking whether we are fighting a
war on behalf of democracy against
communism or something else or whe-
ther we are fighting a limited war
about the borders. This is not our
choice. It should be the duty of the
Government to assess the intentions of
the Chinese, whether they are trying
to outflank to the South—and South-
East Asia to establish international
communism or they are trying to con-
fine their war to exert their authority
over the so-called five fingers, name-
ly, Ladakh, Nepal, Bhutan, Sikkim and
NEFA including the plain districts of
Assam on the northern side of the
Brahmaputra or they are fighting for
this strip or that strip of land for the
alignment of the border, for the adjust-
ment of the border ranging from
Ladakh to the North-East Frontier
Agency. Whatever it may be, we are
preparing for a large-scale war.

In this context, while we are getting
support from all the parties in this
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country, we should not unnecessarily
condemn the communist friends here.

It will be harmful if we do so. Their"

individual behaviour will show whe-
ther they are for the country or for
'something other than the country’s
interests. At the same time, it will
be wise if we restrain our criticism of
foreign countries. Yesterday, I heard
some Members criticising the attitude
of Russia. This morning I read in the
newspapers that the Prime Minister
has no reason top believe that Russia is
now against us. This is to a certain
extent my own personal impression
also. I had the privilege to be one of
the members of the 10-member parlia-
mentary delegation to the USSR led
b our hon. Speaker which visited
Russia recently, We had the privilege
0f meeting all the responsible autho-
rities there including President Brezh-
nev. We met the deputies of the Coun-
cil of the Union and of the Council of
the Nationalities of the Supreme
Scviet; we also met members of three
or four Soviet Republics. We also met
scientists in the Acadamy of Sciences,
we met engineers, educationists, work-
ers in collective farms and also people
in the factories. All of them expres-
sed their opinion that they want to
maintain friendship with India and
they’ want to make this friendship
eternal. Let us take this at its face
value and believe that Russia is our
friend. What we can say is that Russia
should not blindly support the Chinese
i1. this border dispute. We should say
this that they should not discriminate
againstf India in favour of China. I
think that will be enough, if we con-
vey this opinion of Parliament to the
USSR at the moment.

If we think in terms of a war of
democracy against communism, auto-
matically our policy of neutrality will
fail. In that case, we must be prepar-
ed to face a war with inter-continental
tallistic missiles, nuclear bombs and
what not If we try to confine our
war only to the borders, probably we
will have more friends not only in the
west but also in communist countries
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who might think carefully before giv-
ing any support to the People’s Repub-
lic of China, as our communist friends
in India have done.

Therefore, let us not talk of this
war being waged against international
communism. Let us not have that war
began on Indian soil. This is our
wish. But if such a thing comes about,
not only India but Pakistan, Burma,
Ceylon, Malaya and all other South-
East Asian countries will be involved.
Before a few districts in the plains are
taken over by the Chinese, the exis-
tence of Nepal will be threatened.
Therefore, we must confine our war to
the borders as far as practicable and
we follow the policy of non-alignment.

Having said this, I wish to speak a
few words about the Assam and NEFA
borders. NEFA has a long border
ranging from the east of Bhutan to
Burma. It has got five divisions.
Four divisions have now been attacked
by the Chinese. Unlike certain por-
tions of Ladakh, there are places
which are populated in NEFA which
have been taken over by the Chinese.
Tawang is a populated area. It has
gone into the hands of the enemy. We
should fight to the last to recover
Tawang as early as possible.

Not only have the Chinese started
this war west of Bhutan in Tawang,
but the next division known ag the
Subansiri_ Frontier Division has also
been attacked. And the division next
to that, namely Siang Frontier Divi-
sion, has also been attacked.

You have heard of Walong where
the Chinese soldiers are fighting
against the Indian soldiers. Walong
is in the north-east of the Lohit
Frontier Division. Now, you can
realise how the Chinese are attacking
on all the fronts. If they come south-
east they might be able to contact the
hostile Nagas also.

Further, coming to the south we see
also hostile Pakistan. All the hon.
Members of the House know what is
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the position of that region. I an not
talking of Assam alone; I am talking
of the whole of the North-East
Frontier Area, of Manipur and Tripura,
as wel]l as of Assam. Due to the
geographical position, Assam and this
region occupies a very special position.
Therefore, from the defence point of
view, special attention is required for
this area. Even small thing that hap-
pen upset the supply position. For
instance, recently there was a steamer
strike in Pakistan; some twenty o1
twenty-four ships were held up in
Pakistan.

Shri Tyagi: Where?

Shri J. N. Hazarika: In Pakistan,
near Barisal. And they were carrying
our foodstuffs, salt ang other food-
stuffs, to Assam. They were held up
for one or two months— in fact, for
there months now. And there has
been a crisis in respect of salt and
other foodstuffs. Prices are rising.
This is a simple example from which
you can realise the position that side.
This Brahmaputra water route is
uiterly undependable. It goes through
Pakistan, as you know, so that you
have to depend upon the only railway
line to that corner of the country.

Therefore, various measures should
be taken along with defence measures.

In spite of all these things, the
morale of the people of Assam and
NEFA is very high. Yesterday my hon.
friend Shri Swel] also said that the
morale of the people is very high jn
that part of the land. Yesterday,
probably Mr. Kamath asked whether
there has been any preparation in
Assam or not. I can tell you that the
people of Assam are trying their best
to help in this defence effort. They
have already started recruiting
volunteers and home guards. Home
guards training has already takem
place. The people are ready to fight
to the last. Fifteen persons out of
hundred are ready to receive rifle
training—whatever training it may be,
arms training. Also, ten per cent of
them are prepared to fight in the way
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that Government directs from time to
time. So, they are also building up
their morale in Assam.

We had the privilege of visiting
some parts of NEFA. Our disting-
uished leaders like Shri Lal Bahadur
Shastri and Shrimati Indira Gandhi
visited not only some towns of Assam
but also NEFA, I think their impres-
sion is also like this. The morale of
the people is very high. Only, they
require Government’s guidance in this
crisis.

Having said so, I want to suggest
only a few things. The first is that
supply is a very vital thing in our
country, and therefore the Central
Government should set up a Ministry
of Supply as early as possible. I alse
suggest that for co-ordination of the
civil defence arrangements in the
States some sort of Ministry should
be set up in respect of Civil Defence
also.

Then I would like to suggest some-
thing about finance. In the matter of
finance, our plans must go on along
with the war in the frontier, and
therefore mony must be made avail-
able. Some friends suggested yester-
day that prohibition should be scrapp-
ed and that it should go. I also sup-
port that the prohibition programme
should be relaxed, Secondly, I propose
that the business activities of the
State Trading Corporation should be
increased. If it is necessary, a
hundred crores of rupees should
be floated, so that we may get
Rs. 100 crores, every year, out of that
business. If it is necessary, it should
be nationalied as early as possible.
Thirdly, as Marahani Gayatri Devi has
said about lend-lease, if required, we
should probe into that question alse
and find out resources to finance not
only the Plan but also to defend the
country.

st TRTETEE :

RafA el F@EEIFI=T,

qT P TG T 919: § S
JITETY WERY, WIIN AW T A
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Shri Harish Chandra Mathar
(Jalore): Mr, Deputy Speaker, the
two resolutions which we have before
us are just an affirmation of the
nation’s wil]l and determination. This
time it is the nation which has given

the lead and these resolutions reflect
the nation’s mood. The entire nation
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hag been aroused with a sense of
injured pride and indignation. They
have been aroused to a great sense of
responsibility of which any country
can be proud, In such moments of
trial it is certain individual leaders
who come forward and give a call to
the nation. The Prime Minister gave
a call to the nation. But it is my
feeling that the entire nation stood up
just like one man not only because
there was a call but because there was
an inherent feeling in the entire
nation. That was their reaction to the
Chinese invasion; they were aroused.

I stress this point because I feel that
this lead which has been given by the
nation has got to be taken up and
responded by the politicians, by those
people who have been on the firma-
ment of political = leadership. The
entire governmental machinery has
to respond, It is new for the Govern-
ment to ponder seriously over this
big problem and understand the feel-
ing of the nation, grid up their loins
and give an expression to the entire
country: here is a Ministry which
rises equal to the occasion, which
unders.ands the feelings and desires
of the nation which will channe] this
upsurge into correct directions. Our
Ministries should be streamlined. We
cannot carry on as we have been
carrying on all this time during this
emergency. Our administration has
also got to be geared up to the emer-
gency and a heavy responsibility falls
on us to see that we rise equal to the
occasion, that there is a great economy
in all spheres of life and not a pie is
wasted. Let us understand how dona-
tions are flowing in, how clerks and
humble people give their entire life-
time earnings. It must give us a
specia] sense of responsibility so that
not a pie of this harq earned mony is
wasted and every pie is put to the
best use. It is only then that the
nation will be satisfied. They will be
able to forget and forgive the failures
and the fajlings in the past, I am not
here going to dwell upon the failures
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and failings, but if we want the nation
to forget the failures and failings, here
then is the opportunity, the occasion
and a challenge thrown to the leader-
ship of the Governmental machinery,
the leadership not only of a particular
party but the leadership of the entire
country, to respond to the nation's
urge and the nation’s desire,

15 hrs.

There should no be any falteringor
fagging. We must understand that. It
is known what our defence policy is.
We have to take the offensive not to
invade somebody else’s country, but
to throw the enemy from the land
which has already been occupied. Our
strategy will have to completely change
from defensive to the offensive of war
if we are to deliver the goods and to
satisfy the sentiments of the nation.

Therefore, the first thing we must
have is a nationa]l plan for our defence
to throw out the enemy. I would very
much wish that the Prime Minister
had given to us the broad ouiline of
that national plan which should fix the
responsibility of each one of us to
contribute in whatever sphere and at
whatever levels we find ourselves
What is that national plan before us?
We must know what we are supposed
to do and wha; the entire country
could do. The sentiment of the entire
country has been aroused. Everynne
is prepared to contribute his best. It
is not only the donations and this
appeal for gold which will win the
war., We must have a complete
national plan for the purpose of
throwing out the Chinese.

I understand that the Chief Minister
of Punjab says that he will raise
about 20 lakh persons from Punjab
alone. I do not know whether that
fits in with the national plan or not,
and whether the same activity has to
be taken up by the various States, 1
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would, however, submit that we should
requisition those ex-military personngl
who are not to go on the active field
but who have experience. They must
be fully trained, and there must be
training in all the States. The youth
of the country should be trained. In
each State we must raise a large
number of young men and train them
properly; they must be militarily
trained so as to be able to be taken
over to the army when necessary.
That will be only a preliminary train-
ing. The preparatory work must be
done, We must provide a feeding
ground for the proper army person-
nel. For doing this and for drawing
up our national plan, I do not thank
for a moment that any change in our
basic policy is calleg for.

There have been references to our
policy of non-alignment, Today, the
deputy leader of the communist party
said that the faith in our non-align-
ment policy has been shaken. But our
esteemed friend, Shri U. N, Dhebar,
made it very clear that we stand by
that policy. Every hon. Member who
spoke from this side, except for a
little adjustment here or there, was
very clear in his mind about our
policy. Except for a solitary, lonely
glory of our esteemed friend, Shri
Ranga, everybody feels that this policy
of non-alignment is basically correct
and that it has paid us rich divi-
dends. T do not know how this policy
is standing in our way.

Indeed, the United Kingdom and the
United States of America support that
policy. Here is the President of the
USA himself who, not only today but
much earlier, said that our policy of
non-alignment was absolutely correct
in the context in which India finds
itself. The Daily Telegraph was
quoted by Shrimati Gayatri Devi. It
is the mouthriece of the United King-
dom Government, the official organ
almost, which gives an expression to
the policy of the United Kingdom.
It was always against our neutralism;
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it had ridiculed our neutralism; -but
this paper abro says in clear terms
that the policy of non-alignment of
this Government is absolutely correct
and sound and that does not stand in
the way of armaments flowing into
this country. I would not take much
time on this non-alignment because 1
definitely fee] that if you examine all
these aspects and the previoug history
and this particular incident or instance,
you will find that this country would
have been in a serious trouble had it
not followed thig policy of non-align-
ment and we will be still in greater
trouble if we do not stick to this
policy of non-alignment. We should
never get shaken by this small distur-
bance from our basic policy. 1 feel
very strongly that this policy of non-
alignment should be continued,

This policy of non-alignment does
not in the least mean that we will not
be able to accept arms from any
quarter from which it is forthcoming.
It also does not mean that we need
take arms only on commercial basis.
It only means that we should not enter
into defence pacts with any country.
Certainly we must welcome this
view—and I wish the Prime Minister
takes into consideration and that is
the view of the country also—that we
must not insis’. on making payment
if the arms flow into this country and
if the nation understands the gravity
of the situation, namely, that it is not
only India’s fight but it ig the fight for
democracy and is against an expan-
sionist country—I would not say com-
munism. I think we must understand
the impulse of this country. There
should be no hesitation in our accept-
ing the arms without insisting on pay-
ment.

The next point that I would now
turn to is that we should never permit
the economic structure of this country
to weaken. It is very vital and I
think the hon. Finance Minister laid
his finger on the right point when he
said that one of the reasons for this
invasion by the aggressor country Is
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that they were envious of our going
ahead ang proving to the world how
a democratic country can be successful.
Therefore, if we are not to cripple
our economy, and it is absolutely clear
to us that we cannot afford to cripple
our economy if we accept arms aid
without any strings, as the Prime
Minister himself says, and we must
not insist on making al] these pay-
ments at the present moment, If we
do so, and if we do not make pay-
ments for the aid, I do not under-
stand how our non-alignment stands
in the way of our proceeding further
in the matter.

I also wish to stress that it will not
be possible that with these donations
flowing in, we will be able to fight
this war. The - response from the
country has of course been marvellous
and most magnificent. This is not the
occasion when we should think as to
whom we owe our gratitude. This is
the entire nation which has risen. But
we will have to take certain steps in
this malter. I wish that our third
Five Year Plan should stand as it is,
absolutely intact, except for such
adjusiments as are necessary for
increased production,

I also wish that the Finance Minister
does not put any artificial mcney in
circulation if he wants the price-line
to be held. Then the question as to
how much we need for meeting the
aggression  arises. Let us have the
supplementary demands. I am sure
if the proper leadership is given, extra
money could be raised separately. You
could have a separate national fund.
The money that is needed is only
domestic money, because the external
assistance can flow to us. If we are
not standing on unnecessary prestige,
if we move in the matter tactfully,
there would be mo difficulty in our
getting arms and ammunition, because
all the countries have be:n arousad.
There is the need and necessity of
helping India not because of the
national interests but because of our
larger interests. What is needed at
home, I am sure, can be raised,
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Our nationa] income, I think, is
about Rs. 15,000 crores, per annum,
Five to ten per cent should be contri-
buted regularly, monthly, by every-
one. Maybe a percentage of it could
be in the shape of loans. Nobody
would grudge. I am gure the feelings
in the country clearly reflect the firm
determination that everyone will be
prepared to contirbute five to ten per
cent of his income regularly. There
are certain persons who can afforq to
pay more. Therefore, we must so plan
that there is a regular inflow of that
money—about Rs, 100 crores a month
to meet all that we might need. I
do not think we will need more than
that. Therefore we should not disturb
our plan except for certain adjust-
ments which will increase production.

We must have a massive plan for
launching our offensive and regaining
our territory. We have said that if
the Chingse retreat to the September
8 position, there would be negotia-
tions. We have made a good gesture
and not only a sporting offer, but a
most generous offer, in spite of this
invasion. They have not accepted it.
Let us no: talk about it, Let us talk
only through our action. Therefore,
there shou'd not be much talk about
negotiations. We have made the offer.
We mus: be determined and there
should be no faultering; the whole
country should know that the one
targe: before the coumtry which must
be borne in mind by everyone is to
throw out the Chinese from our sacred
soil.

We must be very careful about
Bhutan and Sikkim. Otherwise, if
there are any incursions there, Assam
will be cut off Therefore, there is
complete need at the present moment
to do something about it. I wish
there is a reorganisation in the Minis-
try, We ust have complete reorganisa-
tion of our production and supply
machinery. This is most important
and it must receive the immediate
attention of Government.

We cannot also take Pakistan light-
ly. We wish to come to an agree-
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ment with Pakistan. We must have
a standstill agreement with Pakistan.
We must do all that is possible, but
in spite of all that, we must not take
it lightly. I know what is the position.
If you read the papers even during the
last one week’s time, you will find that
you will be commitiing the gravest
mistake of your life if you go to sleep
about it, We are concerned about it
and we must not take it lightly. We
wish Pakistan will see sense. Possibly
Pakistan will be persuaded also, but
it is the bounden duty of this Govern-
ment (o take the responsibility and
not say that we depended upon
Pakistan or upon U. K. or upon the
goodwill of USA. The country wil] not
accept that explanation and will not
excuse the Minisry for this.

Acharya Kripalani while making
speeches from certain platforms in
Delhi said that we have been giving
Rs. 100 crores to the Defence Ministry
and what has happened to all that? It
is painful that a man with that ripe
experience should create such a mis-
understanding in the minds of the peo-
ple. Here I have get figures. In 1957,
1958 and 1959 it was Rs. 179 crores,
of which more than Rs. 100 crores have
gone to the salary bill. Everything is
fully accounted for. In 1962-63, Rs. 78
crores is the wgae bill of the army.
Rs. 27 crores was the pay of civilians
and there were also the expenses of
the territorial army, So, everything
is fully accounted for, It is not as if
Rs. 400 crores have been spirited
away. I cannot understang the crea-
tion of such a wrong impression and
making the people feel as if the whole
money has been misappropriated, It is
a very wrong impression which has
been created. I am really very sorry
that elderly people like that should
take advantage of it and talk like that.
Let us understand that at this hour,
everyone is united.

Shri Surendranath Dwivedy: Such
references should not be made about
a person who is not present here to
defend himself,
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Mr. Deputy-Speaker: He must
conclude now.

Shri Harish Chandra Mathur: I am
concluding. There has been indiscreet
talk about USSR. 1 think nothing
beiter could have been expected
from USSR at the present moment if
it stands neutral. What has the
Bulgarian President said the other
day? You must understand the posi-
tion and appreciate the attitude
adopted by thg Soviet countries.

Regading our communist friends,
they have passed a resolution and we
would like to accept them for their
word. They have to give a good ac-
count of themselves and they must not
defend those pecople within their party
who have differed from them on this
very vital matter. We welcome their
support, as we must welcome support
from every quarter.

Dr. P. S. Deshmukh (Amravati):
Sir, we have two resolutions before us
which are being debated in this House.
Both of them, as has been clear now,
are acceptable to almost everybody in
this House. The kind of amendments
that have been proposed do not touch
the substance of the resolution and
so we can assume that, as the people
outside this House, thissHouse also is
behind the declaration of emergency
proclaimed by the President.

Tht second resolution is panchsutn
resolution and this is in consonance
with the policy of panchsheel, as it
containg five paragraphs and refers to
five matters.

There have been lots of points rais-
ed about our foreign policy and about
the present situation. I for one have
always agreed with the foreign policy
that we have adopted, not simply be-
cause I have been a member of that
Government, but I accept it on prin-
ciple, because it was in consonance
with the traditions of India, with our
culture, our civilisation and the philo-
sophy of life that we have developed
There is no doubt that all understand-
ing people all over the world have
appreciated  it. Sometimes when it



71X Resolution re:

did not suit the self-interests of those
countries, they have disagreed with us
and they have condemned us. By and
large, all sensible people in all coun-
tries have appreciated our policy and
1 for one do not think anything has
happened even in the recent past or
at the present moment which can
compel us to change this policy.

Nonetheless, we are dealing today
with a treacherous enemy. They have
betrayed us and taken advantage of
our goodness and our friendship—
words which have been repeated in
the resolution. I would not like to go
so far as Mr. Kamath that this was a
conspiracy on the part of the commu-
nist countries of the world to attack
India or to affect the future of India
in any way. I feel this is an act of
the Chinese Government and those
pecple who guide the destinies of
China. 1t is a treacherous act on their
part ang looking at all that they done
since 1950, I fee] that this is not a
momentary matter. There is system
and method behind, there is fore-
thought behind it and there is determi-
nation behind it. From the time they
decided to take and swallow Tibet, it
was apparent that they were under.
taking expansionist tactics, not simply
for the sake of expansion, not because
the Chinese tradition ang Chinese
character is expansionist, but because
the needs of their country demanded it.
China has, a huge population living in
a very large country and yet not'a
position to feed themselves. Therefore,
it was necessary for them to look to
other territories where they will settle,
capture what other people have got,
develop themselves and maintain pros-
perity in their country. It was with
this intention that Tibet was taken.
The civilisation and culture of Tibet
were suppressed, and it is with this in-
tention that they shave been pretending
to believe in Panchsheel. 1 think we
were wrong to believe that a country
like China, especially after the swal-
lowing up of Tibet, could ever believe
in Panchsheel, Panchsheel and the
conversion of the whole world to com-
munism are entirely inconsistent, and
it is my request to all the non-com-

KARTIKA 19, 1884 (SAKA)

Proclamation of 712

Emergency and
Aggression by China

mitted Communist countries that if
they do really want to pay homage to
Panchsheel and want to claim that they
really believe in it, they have to disso-
ciate themselves with Chinese tactics
and Chinese action. Otherwise, Sir, it
wil]l be impossible for us to believe
that they have any respect for Panch-
sheel or coexhistence they are not
prepared to do so.

We welcome every Communist coun-
try and their help also along with the
west. We have been making no dis-
tinction between one country and
another. That is what we have under-
stood by non-alliance. We are not
prepared to do so even at this hour of
crisis. We are prepared to take help
even from Communist countries if it ig
honestly given ang given without
strings. 1 would only say that any-
body who talks of Panchsheel cannot
be on the side of the Chinese and
support what they have done recently.

From that, Sir, another inference,
another conclusion or another outlook
proceeds. Now that China has given
us an opportunity to settle accounts
with them, we should not be content
with the 8th September line. I feel
very strongly that merely pushing
them out to 8th September line is no
guarantee of their behaviour in the
future. They have never shown any
faith in their own words. That being
so, looking at the whole history of
relationship with them, they have all
along been fooling®us al] the time.
Bandung was a clock to fool us. They
were saying that they were co-authors
of Panchsheel with us. I find those
words, repeated in the Chinese Prime
Minister’s most recent recent lefter
dated 24th October. This is what he
says—it is the same “bhai bhai” busi-
ness:

“For thousands of years, the
peoples of China ang India have
been friendly to each other, and
they should remain so from gene-
ration to generation. Our two
countries pointly initiated the five
principles of peaceful co-existence
and took part in the Bandung
Conference of historic significance.
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Our two peoples’ common inte-
rests in their struggle against im-
perialism outweigh by far al} the
differences between our two coun-
tries. We have a major respon-
sibility for Sino-Indian freind-
ship, Asian-African solidarity and
Asian peace. Driven by a deep
sense of this responsibility, 1 sin-
cerely appea] to you that you may
respond positively to the above
three proposals.”

Now, Sir, after the 24th October and
al] that has happened, I would not be
content to leave our borders only at
the Mcmahon line, because that is no
guarantee. We do not want to take
an inch of anybody’s territory. We do
not want to lay any claim so far as
Tibet is concerned. But we cannot te
assured, we cannot be sure of peaceful
co-existence with thig country so long
as we do not take the opportunity of
the present struggle awd really do
something more in order to get the
assurance of safety under the present
circumstances. Therefore, I fee] that
the opportunity which China has given
us ought to be driven home, ought to
be utilised fully and they should be
punished for what they have done,
for the treachery they have practised
and the behaviour they have indulged
in. I would, therefore, like the Prime
Minister to really view the whole
relationship  with China frem this
angle and not merely be content with
a patchy arrangement or a sort of
‘temporary or transitory agreement by
which we will have ceasefire and,
probably, after two or three years
when the Chinese ar: still mor:
strong they might agein attack us. It
is good we have taken up arms when
we have  considerable
They did not want us to be strong
Why have they hurried to take this
step? It is because they thought that
on the lines along which we wera
developing we would soon be a very
strong nation. Thersfore. they hur-
rieg to take our territory and to draw
e« intn thic anarrel. Therefore, go far
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as China is concerned, we ought to
understand their motives their inten-
tions, their tactics and what they have
done. .

Now, the whole people have risen
in support of the Prime Minister and
the Government. As has been said
by my hon. friend Shri Mathur, we
ought to have the sense of responsibi-
lity to utilised this sacrifice offered
the people to the utmost possible benefit
for the country. Nobody wants that the
Five Year Plan should in any way be
affected. But I would suggest because
the Five Year Plan is a plan which was
drawn up in peace time—it should not
be whittled down—every Ministry
ought to really re-examine and pin-
point and emphasise certain activities
as against others and concentrate their
attention, their personnel and their re-
sources on them so that quick results
will be achieved. ,

I am glad to find that the Prime
Minister has not forgotten agriculture
and he wants to emphasise agriculture
in the same way as before. But what
does he mean by giving priority and
importance to agriculture, by giving
the same importance to agriculure?
What are you doing to do when there
is a huge plan and all sorts of activities
are being intiated? Are you going to
carry on with the whole of the Five
Year Plan in the same wayv cutting
something here or something there?
The whole plan ought to be examined
and the examination must be done
quickly and it must be pin-pointed. It
must be done quickly especially with
respect to such ministries as Agricul-
ture, because agriculture is a basic
thing. The farmers of India are pat-
riots. They will produce more, but it
should alsp be seen that after meeting
the expenditure on production therz is
something remaining in their pockets
which they can utilise for better pro-
duction. Unless you have that kind
of attitude I am afraig mere appeals
and slogans will not take us anywhere.
Therefore, the price question and the
question of profitableness of agricul-
ture should never be forgotten.
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I am glad that in spite of certain
lovers of controls the Government has
turned a deaf ear and has not indulg-
ed in controls right from now. Con-
trols breeq corruption and our ad-
ministration has at no time been
strong enough to stop this. Even un-
der the British rule whenever con-
trols were imposeq articles disappear-
ed from the market overnight. Take,
for instance, fountain pens. There is
a row of 100 shops in Bombay ful] of
fountain pens and nothing else. As
soon os the order of control of prices
of fountain pens was passed not a
single fountain pen Wwag available.
We have got experience of this, and
yet there are certain people who think
that merely because we have a plan-
ned economy controls are inevitable.
I am glad that Shri Patil does not
countenance such a policy. He has
strongly fought against the control-
walahs and I hope he will succeed
again.

Shri Nambiar (Tiruchirapalli): But
you must see that the prices do not
80 up.

Dr. P. S. Deshmukh: We will cer-
tainly see to that.

S'r, I come from Maharashtra angd I
am probably the first speaker on be-
half of Maharashtra. In many parts
of our State we have the tradition of
fichting. With Shri Chavan as the
Chief M nister, I can assure the House
and the Prime Minister that there
will be no want of pcople to fight on
the battle front. We will be able to
undertake the responsibility of finding
sufficient number of people so that not
a single soldier from any foreign coun-
try ever touches the Indian land. We
do not want soldiers from any coun-
try but if technicians are required,
they will be welcome and we will be
hospitable to them. But the war
must be foghut by our own soldiers.
With that assurance, since you have
rung the bell, I conclude.

Shri D. C. Sharma (Gurdaspur):
Mr. Deputy-Speaker, Sir, twice in my
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life the hour of destiny has come to
my country. We had a meeting with
destiny on the 15th August 1947 and I
was glad that I was alive gt that time.
Today again there is our meeting
with destiny and, I think, every Indian
feels happy that he is qlive today to
meet that great challenge of destiny.

We have been having this discussion
almost for the last three days and the
people who will read the reports of
this discussion in the press or in the
proceedings of the Parliament will
think that the Members of the Lok
Sabha in 1962 spoke with many voices.
I think it is inherent in democracy
that we must have many voices and
I am very glad that our Indian demo-
cracy has so many voices. I welcome
the voice of Shri Ranga; I am happy
about the voice of Shri Trivedi and I
am glad to hear the voice of Shri
Hiren Mukherjee. I am very glad
that our Indian democracy has so
many voices. I think it is a great tri-
bute to this great country which has
produced this great democracy. But
let the Chinese not be misled by this.
Every word of this debate will be
studied by the Chinese. Every word
of what we have said will be ponder-
ed over by them. But I want to give
a warning to the Chinese that they
should not think that India has spoken
with many voices. They must know
that behind all these voices there is
one uashakable purpose; there is one
unflinching anq dominating purpose
and it is that the Chincse must be
beaten at all costs. Therefore, I think
this is what is to be read between the
lines of what the Jana Sangh ?arty or
the Communist Party or anybody else
hag said. Let not people be misled
into thinking that India was disunited
at that time or was trying to say
things which were running counter to
this or that.

Democracy has different accents and
different emphases. I fhink, no one
who, hag understood democracy can be
bling to them. But there is no doubt
about the fact that behind all these
accents and emphases there is that
under-current,  that great undertone
and overtone that we are united like
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One man as we have never been united
ever before in the history of India.
Therefore, 1 think that this is one good
thing.

Something hag been said about the
cult of personality. When anybody
talks about the cult of personality I
feel afraid and suspicious because
when he talks of somebody’s perso-
nality he means that we should des-
troy that personality and build up
his own personality.  Therefore,
whenever anybody talks about such
things, I think, he talks with his
tongue in his cheek. I am an Indian
and I have read some books of India.
I think, if you do not believe in the
cult of personality, do away with the
Mahabharata, the Ramayana, the
Bhagvad Gita and all the books that
you ‘have. I believe in the cult of
personality and I will not be a true
Indian if I were not to believe in the
cult of personality today with greater
conviction than before. 1 believe in
the cult of personality of Pandit
Jawaharlal Nehru because he is the
only man who can save this country
from the ravages of a treacherous
enemy.

While I was making my speech in
the last session I said that Pandit
Jawaharlal Nehru has been great in
peace and will also be great in war.
But then I did not think that war
would be thrust upon ug so soon.
With the united will of the people be-
hind him and with the united energies
of thg people behind him I am sure,
Pand’t Jawaharlal Nehru wil] come
out triumphant as a leader in war as
he has come out victorious as a leader
in peace. I have no doubt about it.

I would also say that anyone to
whatever party he belongs, the Con-
gress, the Jana Sangh the Swatantra
Party or the Communist Party, any-
one who trieg to destroy the faith of
the nation at this time in the leader
of the nation, he is doing the utmost
injury to the cause for which all of
us stand. Therefore, let there be no
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compromise on this issue. I think
everyone believes that there cannot be
any compromise on this issue. If
America hag Washington as the sym-
bol of American democracy, if Eng-
land hag Churchi]] as the symbol of
victory in war, if other countries have
had their symbols, I think in Jawahar-
lal we have a living symbol of the
will of the people to resist the Chinese
aggression on India. But the war
against China has to be fought on
many fronts. Thagla Pass is there.
Ladakh is there to which some of my
hon. friends have referred so elo-
quently and so laudably. But that is
the military front. Of course, the
military front has to be dealt with by
our Generals and soldiers. I can tell
you that our Generals and our sol-
diers are not inferior to the Generals
and soldiers of any country in this
world. I do not want to be chauvinis-
tic and say that they are superior, but
I must say that they are as good as .
any and I must assure that we are
much better than the Chinese,

Recently a pamphlet came into my
hands. What was that mapphlet? It
was the Voiceless Workers of China.
I saw there the pictures of the Chinese
workers, of a boy, a woman and a
man pantnig and crying and gasping
for breath when they were toiling in
their factories. The voiceless workers
of China the slave labour of China
and the slave soldiers of China cannot
be a match for the freedom-loving

and the democracy-loving soldiers of
India.

Why are we afraid if we have suff-
ered a few reverses? Why are we
getting panicky? What is the history?
Hitler had conquered the whole of
Europe. Tojo thought that he would
win the whole of Asia. But what
happened to him? What happened to
Hitler? Hitler had to commit suicide
and he committed suicide along with
his beloved. So, these reverses should
not send us into a hysteria or make
us panicky. I will request our friends
over there not to make too much of
them.
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Democracy moves slowly but effec-
tively. Totalitarianism moves quick-
ly but ineffectively. But it is demo-
cracy that wins in the end and not
totalitarianism. Therefore, we should
not make too much of those things
and we should .try to develop a
correct perspective about that

But it is not only in the military
field that we have to meet the Chi-
nese. We have to meet the Chinese
also in the propaganda field. I feel
very unhappy that our propaganda
field is so much neglected. 1 think,
my hon. friend, Shri Ansar Harvani,
referred to some papers. If those
papers had been publisheq in any
country which had the right kind of
censorship, their circulation would
have been stopped. They shculd not
have been allowed to give utterance
to such things which go against our
war effort and which go against vari-
ous other things. But, let alone the
newspapers. The All India Radio is
our national organ and our Govern-
ment organ. What is it doing? What
account is it giving to the nation? I
think the AIR should now gear itself
up fully to the national endeavour so
that it can inject enthusiasm into the
masses. I would request the news-
papers, and I would request every
newspaper that they should try to see
to it that the right kind of approach
is made to these things.

In a war, the battle is not between
facts and facts, is not between truth
and falsehood, but between rumours
and facts, and we have got to com-
bat those rumours. When I go to my
constituency, people say ‘This was
said by an Army Officer who came
here’. Similar things have been hap-
pening there. Actually, no Army Offi-
cer has come there, and the people
are only manufacturing things, with
the result that the people get into a
kind of hysteria. Therefore, I say
that T was glad to read in the papers
that they have openeqd three informa-
tion centres in Delhi, so that people
may not get panicky and they may
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get to know the facts. I would re-
quest that every newspaper in India
and every citizen of India, and all of -
us should see to it that we give cur-
rency only to those things which pro-
mote the morale of the people and not
to those things which destroy the mo-
rale of the people. For, in this war—
1 do not know how long it may last—
we have to keep up the morale of the
people. And I do not know what
machinery our Prime Minister will
devise in order to keep up the morale
of the people at the highest pitch.
That is the most important thing
that should be done. I think that one
of the things which will enable us to
build up the morale will be this news-
paper publicity, and the publicity
through the radio and other media of
mass communication., I think that we
must make the utmost use of them.

Then, I think that we have got to
face this battle also on diplomatic
front. I am not a respecter of persons,
and I do not want to say anything
about anybody. I say that all our
diplomats are good. But I do not see
any reason why when our relations
with Pakistan are not very smooth
these days, Shri Rajeshwar Dayal
should have been transferred from
there. I think that Shri Rajashwar
Dayal has given a good account of
himself as the High Commissioner of
India in Pakistan, and I do not see
any reason why he should have been
transferred from there. Therefore I
suggest that we must make use of
our top diplomats, and they should go
to these neighbouring countries, and
to these great countries. Of course,
the choice of diplomats for the USA
is all right, that for the UK is all
right, and that for the USSR is al
right, but I would say that we should
send our best diplomats to thess
neighbouring countries also, such as
Burma, Pakistan etc. Of course, I do
not know the names of the diplomats,
and, therefore, I cannot name anybody
for this purpose. But I would say
that in order that we win this fight
at the diplomatic front, we should
send our best men there, and at the
same time, we should energise and



721 Resolution re:

[Shri D. C. Sharma]

galvanise our other diplomats into ac-
tivity. I have seen some of the Em-
bassies of my country, and I think
that they look like places in dream-
land; they look like places where
fancy rules and not facts. I would say
that all these Embassies should be
salvanised into activity so that we
can win.

Then, there is the economic front.
On the economic front, I agree with
my esteemed leader Shri Dhebar that
a]] wasteful expenditure should be
curtailed. He referred to the commu-
nity development projects, but I may
tell you that so many universities are
springing up these days. Every dis-
trict is now trying to have a univer-
sity of its own. What is the good of
multiplying these universities now?
Again, I ask you: What is the good
of the Central Social Welfare Board?
I am just giving this by way of exam-
ple. What is the good of all these
things? I think that our Prime Minis-
ter has an Organisation and Methods
Division under him, and I suggest
that he should have a Cabinet Com-
mittee to see which of these activities
can be played down. I do not say
that they should be effaced from the
map of India, but we should see which
of them can be playved up and whic!
of them can be played down. Some
of our activities are ornamental and
are good for peace-time. but those
activities cannot be carried on in
war-time.

I waz very hanpyv to hear the state-
ment which was made by the Minister
of Planng, Shri Nanda about the
price-line. But my difficulty is this
that I have been hearing so many
statements. Every time the problem
of rise in prices has come up. we have
been having such statements. But
we cannot live only upon statements.
Our country cannot digest all those
statements. I think that there have
been too many statements. I would
say that the price-line must be kept
in balance, so that the common man
is not in any way harmed. Tt is price-
line which will promote the morale of
the nation more than anything else.
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Therefore, you should always see that
the price-line is firmly held, and no-
body does any profiteering. Mr. De-
puty-Speaker, I would request you,
Sir, to see to it that anyone who goes
against the national interests by rais-
ing the prices in the country should
be dealt with in a summary way.
Our courts of justice are very good,
and I am very proud of them. But
this time of war requires that any
anti-social activity should be dealt
with in a summary way and not in
the slow and meandering way which
we have had all these days.

Finally, I would say just one thing
more, and I have done.  Somebody
said that the battle of Waterloo was
won on the playfields of Eton. I say
that while the battle of India will be
won by the jawans and by our army
officers and by the people, there is an
untapped wealth of youth, energy,
valour and determination existing in
our schools and universities. There is
a great potential of mature minds in
our universities. Therefore, I would
say that instead of talking about this
thing and that thing, we should try
to tap that resource and that reser-
voir of energy which inheores in the
wouth of our countrv. I would say
to the Prime Minister that he should
make the vouth of this country an
active partner in the great adventure
that we are having in this year of
1962.°

The Chinese had taken a leap for-
ward in the economic front, but they
have failed. Now, they are having a
great leap forward in terms of the
territories of our country. I am a
prophet today, and I tell you that as
their great leap forward on the eco-
nomic front failed miserably, to the
utter shame and humiliation of the
Chinese, and to the utter disgrace of
the planning capacity of the Chinese,
likewise, their great leap forward
over Thag La pass and Ladagh is
bound to come to an ignominious fail-
ure, and I tell you that history will
record that the Chinese for the first
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time suffered at the hands of the In-
dians and the Indians gave them a les-
son which they will not forget for
centuries.

et A O T c gw o
s F1 w9 QT T )

Mr. Deputy-Speaker: Order, order.
Now, Shri Hem Barua.

Shri Hem Barua: Mr. Deputy-
Speaker, Sir, Communist China has
let loose the hounds of war on wus
and the dream of peaceful co-existence
between the two countries of Asia
has been dashed to the ground and
the history of two thousand years of
relationship between India and Cnina;
that history, and the spectacle of
years, is dissolving before our eyes
today because of this mad adventure
of Communist China. While we
speak of China, we have in mind a
country that is noted for the rich
splendour of its culture. It is a China
that was noteq for its intellectual
wealth but, today, we are confronted
witn a China that is power-mad, in-
toxicated with power, expansionist,
imperialist and morally and spiri-
tually bankrupt. Sir, that is the
China that we are confronted with
today.

15.51 hrs.

[Sur1 SURENDRANATE DWIVEDY in the
Chairl

Now, Sir, it is very often said and
the Prime Minister made a reference
very recently, that this recalled the
imperialism of the 18th and 19th cen-
turies. I will say: Why do you go
so far? There are instances in modern
history. Mr, Chou En-lai and Mr.
Mao Tse-tung were born out of the
ashes of Hitler and Mussolini and we
saw it. And, now, out of the ashes
of Fascism and Nazism, Communist
China, modern China, is born.

Now, when Mr, Kamath said that
this is part of a world conspiracy on
the part of Communism, world com-
munism, there was some sort of an
objection to this statement. But I
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would say, in this case of Chinese
aggression, if we look around Commu-
nist parties from all over the world
from Tokyo to London via Jakarta
and Colombo they are mad in sup-
port of this Communist aggression,
Chinese aggression on India. Now,
therefore, to say that this is an iso-
lated event, this is an effect of the
mad adventure of Communist China,
imperialist China and expansionist
China is to close our eyes to facts and
reality.

Communist China has made a mas-
sive attack on NEFA. Our Jawans
were ill-shod, ill-clothed, ill-equipped
with armaments to fight the Chinese.
The blood of our Jawans has soaked
the heights of the sub-ranges of the
Himalayas, and it is this blood that
calls to us.

I do not want to say about the past
because the past is so inglorious, the
past is so anomalous and the past is
so unpleasant. It pains me to say
that our Prime Minister, even with
his breadth of vision and foresight,
has failed to see their intentions. He
reposed so much of faith in Commu-
nist intentions that this bling faith,
this uncritical faith in Communist
China has landed us in this sordd
state of affairs.

Now, what about the Prime Minis-
ter's dream? The dream was that Com-
munist China would never attack non-
aligned India because of our mnon-
alignment. That dream has collapsed
utterly, Sir. That is what he thought
and that is what he was telling us all
along. I am not against the policy
of non-alignment as such, but I would
say a hundred times that our policy
of non-alignment must not suffer from
a sort of emotional or psychological
bias towards this bloc or that bloc.

Sir, the rape of Tibet or Hungary
is as much a serious lopse as the at-
tack on Suez. If we close our eyes
to facts in the name of non-alignment,
if we look at things with a pair of
jaundiced eyes, the correct perspective
is lost.
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Now, Sir, what about the Chinese?
I don’t accuse them of a sudden at-
tack. In all fairness to the Chinese
it must be said that China was giving
us sufficient indications of her prepa-
rations, of her intentions, by sending
us vituperative notes and through
broadcasts in Radio Peking, a cam-
paign of slander and lies against this
country. We were dragged into an
atmospnere of unreality. We were
dragged into an atmosphere of deam.
How? Has not China scoffed at our
policy of non-alignment? Has not
China described our policy of non-
alignment as a policy influenced by
American aid? Did not China, on the
outbreak of the Korean war, describe
our Prime Minister the greatest living
Indian as “a running dog of imperial-
ism.” They equated our Prime Minis-
ter with British imperialists and des-
cribed them as ‘Jackals of the same
lair’. Conditioned as we are to the
philosophy of our ancient Rishis and
the ethics of this great land, we might
call it as impolite and we might call
it a classic example of vulgarity, but
the fact remains that we are dragged
into an atmosphere of unreality. We
must not forget that.

It is not that the whole country
was blind. At least a section of the
Press, at least a section of this House
was giving warnings to them about
Chinese intentions. They gave such
warnings to those in authority. But,
what happened, Sir? Those people who
gave warnings about the Chinese me-
nace on us to those in authority were
described as reactionaries. They were
described as not progressives, chauvi-
nistic and all that. What happens is
this. China is playing a game. Com-
munist China is trying to drive a
wedge between the two sections of the
population by calling a particular sec-
tion progressive and by calling an-
other section chauvinistic and reac-
tionary. And, Sir, in the context of
today, who are the progressives? The
progressives are a bunch of salesmen
who can sell their mother for a hand-
ful of silver. I woulg say that the
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people whom tney described as reac-
tionaries are those people who are
already to die for this country, fight
for this country, and shed their blood
for this country.

Now, Sir. I remember an instance
from recent British history. During
1937, when the British Foreign Secre-
tary, because of the slow progress of
armament in England approached the
Prime Minister, Mr, Chamberlain, and
complained of it to him, Mr, Cham-
berlain told him to go home and take
an aspirin. Our Prime Minister pos-
sibly does not want to do propaganda
or publicity work on behalf of a com-
mercial firm, but our Prime Minister—
it pains me to say so—described us as
war mongers. It pains me to say all
these things.

Now, Sir what about NEFA? When
the Chinese soldiers entered into
NEFA, our official spokesmen said
that “some Chinese soldiers were seen
in the vicinity”. How did these sol-
diers cross the Thagla ridge and the
Mc Mahon line? It was not sudden.
They did not penetrate into our terri-
tory in search of a picnic spot. The
second wave of realisation is that the
soldiers might have penetrated into
our country on a probing mission, If
it was a probing mission, I would say
that that probing mission was very
successful, because, before engaging
our troops to fight the Chinese soldiers,
they were reported to have told the
troops: Give up the fight; don't fight;
you have no arms, you have no am-
munitions. That is what they said
and ended up with that nefarious slo-
gan, ‘Hindi Chini bhai bhai.’

What is the third wave of realisa-
tion about the attack on NEFA? 1t is
sought to be used as a bargaining
counter for Ladakh. Why is it a bar-
gaining counter for Ladakh? I would
say that Communist China means
business. It is a part of their strategy,
1t is a part of the strategy of the Com-
munists all the world over. What is
their strategy? Now, 3ir, the Chinese
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have an army of 25 lakh troops and
begides that, 7 lakhs public security
forces. But their navy is poor and
small. They have only 25 submarines
and a handful of motor boats, They
want to build up their navy to the
strength of the army so that it might
be a counter-blast against the Ameri-
can navy protecting Formosa. This
can be achieved only if China’s domi-
nation can be extended up to Calcutta,
if China succeeds in laying a corridor
through Assam to Chittagong situated
in China’s friendly country, Pakistan.
We are talking of their attack on
NEFA only as a bargaining counter
against Ladakh. It does not hold any
validity because it does not corrobo-
rate to facts. This is the third wave
of realisation during these few days.

16 hrs.

What is the fourth wave of realisa-
tion about the Chinese attack—on
NEFA? It is this, “To them”—mean-
ing the Chinese—*“international fron-
tiers are mobile and shifting accord-
ing to the Chinese capacity to extend
frontiers by military action”—these
are the Prime Minister's words.

These are the waves of realisation.
But I say that no battle can be won
without speedy action. No battle can
be won without consolidated action.
No battle can be won by inept vicilla-
ticns and inept theorisings. I would
request the Prime Minister to give up
all these theorisings about the Chinese
attack on NEFA.

There was another fond hope. It was
that some foreign power would des-
cend from the skies like an angel and
restrain China for us. The recent at-
titude of Soviet Russia betrays that.
The Russian attitude has undermined
completely the basis of that. Why
shoulq we forget that it was Mr.
Khrushchev who said in clear terms
that in the case of aggression or in the
case of a conflict with China, Soviet
Russia would be on the side of China?
Why should we forget that Soviet
Russia by publishing the Chinese maps
was endorsing the claims that China
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has made on our territory? Why shoulq
we forget all these things? (Interrup-
tion). There were so many questions
asked in Parliament about it, but no
information was supplied to us as to
whether Soviet Russia has corrected
those maps. What has happened? The
maps remained. I would say that So-
viet Russia was very cleverly playing
the Chinese game drugging us into
an atmosphere of unreality, into an
atmosphere of distrust of all other
nations except communist nations.
That is what has happened in this
country.

Now, there are people who would
say many things about the Communist
Party. I would say a few words aboug
that Party. The Resolution of the
Communist Party was read out and
the Prime Minister was doing a lot of
propaganda on the basis of that Reso-
lution, as some of our Members here
have done. I welcome that Resolu-
tion, personally speaking. But at the
same time, I feel that there are ele-
ments in the Communist Party who
are flouting that Resolution and are
behaving in a way that is against the
interests of the State in this period of
emergency. Recently, an effigv of the
Prime Minister was burnt in Howrah.
It was reported in the Hindusthan
Standard of November 9. The State
Cabinet discussed this matter. It 13
reported:

“The State Cabinet, reviewing
the position on Tnursday, is said to
have wondered how an incident
like the burning of effigies of the
Chief Minister and the Prime Mi-
nister could take place, as it did
in Bagnan (Howrah) the other
day, even in a state of emergency.

“The Cabinet had before it a re-
port on the Bagnan incident by
two Congress MLAs of Howrah.
They had held the local commu-
nists responsible for the incident”.

There is another paragraph....

Shrimati Renu Chakravartty: This
is not correct.
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Shri Hem Barua: I am reading out
from the newspaper that this incident
was discussed at an emergency meet-
ing of the West Bengal Cabinet.

Shri Tyagi: She comes from Cal-
cutta. She contradicts the hon. Mem-
ber.

Shri Hem Barua: But here is the
news,

Shrimati Renu Chakravartty: It has
been contradicted. Why not read out
the contradiction.

Shri Hem Barua: Then it says:

“Instances of more or less simi-
lar propaganda have reached the
headquarters. The line is: what
is happening in Sino-Indian bor-
ders is not a serious thing. Prices
are rising, people are suffering.
The Government is out to divert
the attention of the people.”

This is what an emergency meeting
of the West Bengal Cabinet has dis-
cussed. After this, if we take the
communists at their face value, I say
drastically that we are closing our
eyes to facts.

The Members of the Communist
Party represented in this Parliament
are all honest people, good people;
they have sincere intentions. At the
same time, what about their comrades?
There are comrades, you know, who
have been roaming about in Darjeel-
ing and in the border areas of Assam
collecting money, giving receipts to the
people and telling them to show the
receipts to the Chinese when they
come, they would give them food.
1t is no use telling this House that the
communists are a disciplined party. I
wish it were a disciplined party. But
there is so much of indiscinline today
in it that a section has revolted
against this Resolution: 60 to 30—that
was the voting.

Shri Vasudevan Nair (Ambala-
puzha): Why does he bank on deli-
berate lies?
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Shri Hem Barua: If everybody is a
liar, who is an angel? The communists
in this country?

Shrimati Renu Chakravartty: That
very newspaper reported yesterday
that the Communists have not sup-
ported the Prime Minister. Is that
correct?

Shri Hem Barua: We are grateful to
Iriendly countries, the USA, UK,
Canada and France for readily sup-
plying us with military equipment.
There is an old adage: “a friend in
need is a friend indeed”. We are grate-
ful to these countries. I do not think
that this would affect our policy of
non-alignment as the communists are
going about preaching. The commun-
ists say that no foreign experts or
advisers must come to this country. If
we have called foreign experts in
Bhilai, in Durgapur and in Rourkela,
why could we not bring in foreign
advisers or people to train our per-
sonne] in the art of using those mili-
tary equipmentg that are coming into
this country? The freedom of this
country is first. The freedom of this
country is to be saved. If people say
that this compromises our policy of
non-alignment, I say they are preach-
ing a wrong doctrine. Tito accepted
US military aid. Soviet Russia ac-
cepted military aid during the second
wolrd war. Even a small country
like Denmark which accepted military
aid, blatantly refused the USA mili-
tary baseg in Danish territory. Even
our Netaji accepted Japanese help,
munitions and armaments. but he held
aloft the flag of Indian independence.

Now, I pay my tribute to the
jawans. They have sacrificed their
today for the nation’s tomorrow. We
remember that. Then I say this. I
am confident that under the leader-
ship of the Prime Minister, a Prime
Minister who is noted for his political
sagacity and comprehensive insight
and abilitv, who works as a pole star
—because he ic our svmbol—victory
will be ours. We all pledge our sup-
port to him. T will conelude v quot-
ing what Winston Churchill said:
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“democracies might lose battles, but
win the wars”. We will win this war
against China. We will win

Shrimati Renu Chakravartty: On a
point of explanation. The news which
has been read out by the hon. Member
has been contradicted. Our party in
Bagnan did not do that at all. He
should, in fairness, have read out the
contradiction also.

Mr, Chairman: When another Mem-
ber is speaking from the noa. lady
Member’s party, he might take up that
point.

Shri A. P, Sharma (Buxar): The
Party may not have done it, but Party
men may have done it.

Shri Kbadilkar: Let me at the cut-
set try to define the nature of the pre-
sent conflict. This has become all the
more necessary when we hear speeches
from Members like Shri Ranga and
others on this question. This is in a
way comparable to a character in
Mrichakatika, a well-known Sanskrit
play, Shakara. There was a theft
committed—my hon. friend Shri Pra-
kash Vir Shastri will bear me out that
there is a similarity between the two
characters—and when the theft was
about to be committed, Shakara simply
shouted “thief, thief”, without under-
standing the significance, without mak-
ing any serious effort to stop him from
committing the theft. That sort of
attitude is adopted unfortunately by
people like Shri Ranga, and therefore,
it is all the more necessary to define
the nature of the conflict.

I would like to say at the outset
that the magnitude, the dimensions of
the war on our frontiers, are not con-
fined just to our borders, let us under-
stand that very clearly, nor only to
the two armies that are fighting. There
are non-material forces also involved
—spiritual forces on the one side and
other forces on the other.

In 1939 Hitler refused to co-exist
first with Britain and later on with the
Soviet Union, and ultimately, over-
coming all ideological barriers, the
Soviet Union and the democratic forces
joined hands, and ultimately Nazism
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and what it stood for wag completely
annihilated. We are entering a new
epoch in which unfortunately our
neighbour China, with all its military
might, refuses to co-exist with a
peaceful and democratic country like
India. There is a basic conflict. China
today believes that the new countries
of Africa and Asia which have achiev-
ed freedom must be subservient to her
or the socialist camp, and so they ar(
being accused as being centres of re-
action. China tried to foster trouble
in Iraq and she was restrained by the
Soviet Union. China tried to obstruct
the present UN arrangement after
Lumumba’s death in the Congo, and
again she was restrained by the Soviet
Union. But fhat restraint hag not
been complefe, and so China wants the
newly freed Africa and Asian countries
to be stooges of her leadership. This
is one side.

On the other side, Dulles once upon
a time branded our neutrality as im-
moral. Fortunately for us, the foreign
policy of the USA has undergone a
basic change. They have said, and said
in unmistakable terms, that Indian
non-alignment, or non-alignment for
that matter of the newly liberated
countries, is worth respecting. Not only
that. They have stated, and their
Ambassador here has made it amply
clear, that whatever the pattern of
government, whatever the patter of
economy, they will respect the inter-
nal structure of the government and
the sovereignty and independence of
those nations, without expecting them
to join any security pact. They have
found it out because of our stead-
fastness in this faith which we inheri-
ted from the Gandhian tradition,
which was expressed here by the lone
voice of Shri Dhebar.

But China is relying on her aggres-
sively subversive attitude believing
that it can subdue and bring them
round with its military might. This is
in flagrant contradiction of the decla-
ration of all the socialist countries that
met in Moscow that thev would res-
pect the national democracies., what-
ever their structu-e and give them
full support in this new era of co-
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operation and co-existence, that they
would compete with the capitalist
world, but that the competition would
be on a different level. This is a chal-
lenge to the world socialist leadership.
©Cn the other side, the newly independ-
ent countries are trying to develop in
their own democratic way, free from
military entanglements. This is a
double-pronged challenge.

People are shouting here that we
must jump under the umbrella of some
military bloc, without understanding
its significance. The regimes that tock
shelter under the umbrella of the mili-
tary protection of some big powe:, ac-
cording to the report presented to the
American Congress, proved to be cor-
rupt and bankrupt. That was the
state of affairs in Laos, that is the
state of affairs in Viet Nam. There-
fore, there is no easy solution,

We applaud Nasser coming to our
aid because there is a new Drother-
hood in the world of new nations, and
he is a spokesman of the resurgent
nations of Africa and part of As:a. His
voice reaches the cornerg of the whole
of the Arab world. We do not realise
that when we propound some other
policy.

Therefore, China today is up in
arms not only against India. We are
not alone. Let us understand this con-
flict properly. On our side are the
spiritual and democratic forces, not
only of the capitalist world, because
nearly half the world is now living
under a different system. Al] the East
European countries are not siding
with China in this critical hour, and
the Soviet Union is on the horns of a
dilemma. With all their ideological in-
hibitions, the Communist Party of
India—I congratulate them—have
taken a bold stand. Once there was one
centre and the one leadership ind one
voice of the socialist world, but now
the new poly-centralism has come to
stav, and for the first time in their his-
torv. the Indian Communist Party has
come out with a clearly enunciated
statement, that they are not going to
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be isolated as in 1942 from the main
national stream. Therefore, we must
understand what forces are on our
side,

Grasping this aspect, we have to
examine where we are and where we
are going. Has our policy of non-
alignment failed? Does it need re-
orientation; if so, in what respect? 1
entirely agree we must examine it,
but it does not mean a  fundamental
change. We are leading not onlv Asia,
but also Africa. Can we break away
from them and jump under the um-
brella as some short-sighted people
like Shri Ranga and his party men are
shouting? Have they got any world
perspective? They do not understand
what is the reality of the present
situation. Therefore, I say this. We
need reorientation. In what respect?
We have passed through three phases
in our relations with China. Accord-
ing to Chinese till 1953, we were the
stooges of B-itish imperialism! Our
leader, Panditji, was the running dog
of British imperialism! When they said
this, we showed forbearance. That
was in the last davs of Stalin. He
thought he could upset the European
balance. Before the western world
could settle down again, he thought
he could upset them by army revolts
and other subversions and do away
with capitalism in the west. In time
Marshal Aid was given and the west-
ern world was stablished. Khrush-
chev era has learnt the lesson and
rightlv so. He has shown forbearance
though there were enough nuclear
weapons. He has withdrawn from
Cuba. I consider that these events in
recorded histo-y will go a leng way
to convince the world that today the
forces of peace are paramount and not
the forces of war or nations which are
armed to the teeth. like the Chinece
who believe in conquest by aggression.
Now, after this first phase, there was
the Bandung phase. We went all out
for Chinese friendship. But since
1953 again this question of border came
up. If you go through the records,
yon will find that till 1960 the Chinese
refused to come to grips; they never
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wanted to settle it and as Panditji said
they wanted to have a sort of a mobile
border. At that time we should have
taken a little heed. I do realise that
we failed to do that. We relied too
much on the political aspect of the
Defence. It was managed very well
no doubt. But the other aspect of de-

fence is equally important when we -

deal with China. There perhaps we
were not quite cautious in building up
our defences.

Today people are shouting. Shri
Anthony, wise after the event, gave a
long sermon here of the ‘I told you so”
type. But he ought to realise e
thing. Would it have been right for
us to have manufactured shot guns,
15 years ago, instead of forging
ploughs for the peasants? Those who
are talking today in terms of war
ought to realise that we have to build
up a nation. conscious nation. Today
we have got this response ‘rom ail the
quarters, from the lowest of the Ilow
to the highest. They realise the ad-
vance made step by step by this pro-
gramme of education, of building up
roads, community development and
what not. That was building up the
vitality of thig country, the base of our
defence. While cirticising the policy
and failures of the Government, peo-
ple ought to realise that. Are we
going to follow the old Roman maxim:
if you want to have peace. vou must
prepare for war. That was the old
Roman maxim

Mr. Chairman: He should now con-
clude.

Shri Khadilkar: T will conclude in
two minutes. If vou want peace,
understand war, that is  the modern
maxim. That is what Panditii says;
he says that one should 1iry to limit
the conflict. We will not extend if.
We will seek an honouradle settiement
but we will not surrender an inch of
our territory. My friends like  Shri
Kamath who are steeped in yoge and
spiritual exercises here on this plat-
form are only thinking in terms of the
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material strength; they totalfﬁ%
the spiritual strength as also of
ideological strength all over the world
...... (Interruptions.)

Shri Hari Vishnu Kamath: This is
gross misrepresentation of what I
said, deliberate and gross misrepre-
sentation; I will not say he is lying.

Mr. Chairman: He must conclude
now. There are a large number of
Congress Members and others who
want to speak.

Shri Khadilkar: I will stop here,
Sir. I will give my concrete pro-
posals. Unfortunately in this party.
we find different voices. Even now
somebody spoke against control. We
cannot fight a war effectively unless
we are not prepared to have a certain
rigid discipline on our social life, on
our economic life. Secondly, propa-
ganda has great value not only in this
country but in other countries as well.

Unfortunately, you, Sir, are insist-
ing and so 1 will read my points and
sit down. Keeping in mind the tradi-
tions of our national struggle and the
policy of non-violence we pursued. I
would appeal to iiis House. whether
we belong to this side or that side,
that we cannot adopt an attitude that
of “Shakara” ag I mentioned at the
outset; we must adopt the attitude of
the old Mahabharatha. The Pandavas
were ready to surrender almost every-
thing. But when their opponents were
not ready to give them aven a small
piece of land, they took to arms and
defeated them. I am sure the whole
nation is behind the leadership and it
js bound to defeat China and defeat
the new forces of reaction in the name
of communism that has come up in
China. With these words, I cqnclude.

st aome T wERE, W
T 1 9T o9 fF g1 9T § 0F qq0
e AT uF 7§ FEE A G R
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[ =t avrsi )
w1} 7 fas fegeam A1 § o= afes
g w4 # AT @ AT & faw
faeett & g aTelt @ AF-TT F e
GG IR E e FE
AR T F AR FE TR ARG F
fem & ¥ foFaqr @ o fF wEE
fou foreeft & &%, & 519 ¥ oo w=
fF oF T 7w aow fom § aw @
Aifsdm s #8 f afE w1 A
AT 38 A W F oaws 5 5w
gFe & aNT q9 ARAAET TF TG & |
TEETT S R TR F@T § AT
TR F1 99 fegamar @ 398 99 a8
T AR I Fav A wrEAr faeme
T 1 B WF 9T F1E o AwErE
st 5 5@ WA A\ § s= g AR S
fF oo &1 AEEE FEA 7 ARE
AT FIAT § a8 ATHTaT & fegwrod
F 97 dg® 1 TR a1 T W F15
I WG TE F Er AR A Y
ar ot IEET GTa |7 FE wifewe
FER WY e SR G geg S fE
o & & g AR [ ;Y AR #Y
AT AT At F3 of feggear foay

fF ATER a9 AT § g woe e

T ¥ foege T T s | wleE
T AF I W § ¥ W Fg AN a7
FR AT TR F@ E A1 IHF NY
TE WA TR @A & g a7
FX QAT U A A gEIE, W
THET H T 98 | g gEe o fafe-
fasw zeifem g € aifs a@R ok
AT AeF T TR 9T AT A | S
Y gt @Tfwat g o A & % @Y
1 A a3 SR A X A | §F TR
fad gafem 7722 7 gu & 5 dfew
qEE F T FFE TAT @ q AT
T AR T A | AT
g F7an § 6 Wt 9% fegmmw &
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A F qreE § A UF fremad &
aggT o for #W & o #E ay
fegeT 7Y WA w1 g
& forg 1 off FETT 3T & A femdm )
T W YA WR § J1 g A8
frfHigamN I N F & F
"R T=AT § IaT o a8 awwr 3 e
™ ¥ e F ARIEad & F9 AW )
gAY Tfaat A oFS, gET wfAat
N qwsl, g Afeqt FrooFESy, TN
oS W F AT § NG F @Y
21§ o9 F AT T TEA F qHA
d @ Fhmt T www g, T fF
= fowfag & @Y & o g7 Aoy
T £ a@ 7737 1 7 T FE A FA
Y 7 | FTS" W FY T AT7 A1 AT TS
f& o gark AEE § feerd o
qE 9§ A7 F fAeE 1 wETa
T, w7 AT W qA g, o9 aer
4T 34 F1 ANE F fog 99 37y
qare g, &1 mfgz A F4 o fr fom
N Mg ¥ AW FHEARZ AT T
Frfes gfeear gAY ATEL-aaw 9% Fgar
IAT FTAT | g F AEAT T F ag
T ¥ FHY & | FIAC FT A W@ T
FH gg A A 5 fae) aqeew
A ax =orf, =8 FW TG T )
ag AT T N AT § | I 9T FH FY
Q=T 3 fa=TEAT 92

@ foafed § & gay 9 fae-
T A FY FAAT AT FIF 97 ALY LTAAT
g1 99 AW F i AR afw
F 7T FAFE | 18¥R FT q1F FT G
Sfem, & 39 a9 7 A FgA g, o
f fergeam & siver 71 w5 @1 9w
T gAY O gf @ 4, # A
T AT A w0 #Y afaw w8 FH @
off, #fFT = F1w & f3=an @Y, ey
YT o feren 1 g off uF marew
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F H @R F GFT AT @-
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=Rt Ty wwAEl  SToTW HATEY
ifea % @ o Seifeew w1
g ?

st FEE : 9g 79 AU § 7F Y-
9 FT TeEET FF F AU 1 w9
qEAT FT EEX AT T
(Iutermpriau) 79 FP IR AT S
g7 ?

s fF A7 #77 &, T foafer §
T mafqai g AR SR FW A
faamT 72 9rfew | gAT 7= i O,
N fr TFART AT ¥ oy WA TG,
Frgfaee S Fear e, afFT gw
ag A9 Fg F GHARN & I T I3
¥ 0 fF 3 o avfear g ar,
T § IHH FATRT gAT A AT AT |
T g M9 T gFW g 7 ;T A
TATEETD T TEE g 7 a8 ERm
T, afer g ARYEaw & ARa &7
qaTa A1 w7 AR g #1199 W
3z1 =ifgu ar o= AFwrET @A
# ugtEr qeT w19 3 fF oagt ot
a1 qEY oY, SfFT GFART AT T oY
AT qT TR OF TT F I F A
fem farg fegeam & #F19T W
HYS[E # 1 AT 997 gE9 g I T,
ot g o gy & 9 faam

S FR AT HAF W agar T,
A1 gAY T WA F agt 9 Fa fF
agt 97 1 63 &, Tt W I 470 &
T T ], a8 q@1 FTF FH F FEW
T &\ & F W g oA e
A & W F GG AAE g ) FE AT
| FT AT, WL FIE 395 IA0 F ATH
A4 ST 8, W & e zmd A A
g, a8 @19 FT GHE AE 957 @
fF aae g4 a a1 9 &, 79 7,
FYE a1 AE), qfew g 39 814 F AT
TSl fF A @ aRE SsEr T
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Hfew dfeq Y gaw FL—ag qHA
ITH AR H T fgegEar T a~a
Foa1 fifT a% qgEN F g da g
ag g ar &7 | fad g w3 A e
g1

ma—’i'\ﬁﬁfWWgﬁ;:
1 swEaT § 7 AW W fagEe
T Y a9 A & | A Afrd § A
Tl a1 F FE ST g 5
& FT qITE FT F FH AE T
Wfﬂ'&"i’lﬂawwmn GTET
m*qﬁli ww%l?‘i’fﬁﬂ
T, g E T wra A7 g E

ag &I gATE A7 AG g, FEF 47
@maﬁqﬁrmmwm,
ey 21 o feE #1oAEfegrAsn #v
| #71, #fF= 3z F: fadr gf a
TH 3 % w9 7 TF g8 F 2o %
?%?’ﬂ""ﬂﬂl"fﬁ?’mﬂﬂq
AT TgAAT 9 AFAT £ | ZAT &
W AT AT TT FIA A OFH AL
T | § IF qSHT BT gIA A AR
Ecii] ?rv?mam?ﬂrar»f?ﬁw
3m=rq=rv=’\w=aﬂam%
oqTE I 97 29 F1 gfaae a7 2

qE FEAIE AR A R gm R &
fgems & &9 &1 IFAT a1 FIAAEE
qeF! T T & fgerw & | FHTT 4g
fqare-areT 72} & 1 g9 A9 | e Ay
AT & faes AR 2 1 em AR £ fF
qT HAT F91 | gH ug Ay 95 7y 5
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F19 AT TT ZHAT F9, WA ®T F€T
97 FHAT T | F a ¥ Fgfaee
weat & FgAr A g faewr @
7 2T ¢, 39 A9 A1 WATE, IT A
Y T FY f5rerardy 3% 7 ER g
ST R FT FIE O RN N
@ IR WATE A FIT O AT
Wwﬁ%{nma%nﬁmﬁ
I Y TR I A ) T T
N FEIG T T AMGE | T
TG FH F1 a9 d1 WY g 3 F 3@
= et =g F e & o Rl
Y W WTE F AR WA A A FT
W) Fg w7 fawn fF amn-_-
A FA FIA E, 9P N Ty F
AT FF F7 ATFA T G FT AT
I faor fear, SO sagaTT =X &
TR I IS WY AU FAT QY
&1 X Fgm g g F v @
1§ a9 TG 1 W9 F o m-wfR A
w8, EF WX ], F TOH TE 4G
®7aT § 1 Ffew o TR fau s
qEH, 39 AR AWEd #T gEd
SATET FA AT TS | FITHT FT FLAT
%, ag § AR Faeren W g &R
=it # & 33 g 9 Y o g
frnfeat v M s & AW &
foumgy o W g A A A1 #
IR AT T FHAT g ALHA F AL
ARG & g & 90 § |

g W A AN §, Ao
forar &, 7T &, 3 & A9 TETY waw
g e wemET @ seE frwaw @
TEAT I FFAT @ | A AR fegem #
s T W AT FT oo AT
S AW F AL G AT GG 24T 8,
¥ AR FEA 5 w9 I9ET fRe
v, @ ag & faew s w3
SR frifad, Saw A § ared
aTfe § firwa & 917 2w & merd
FF TR |
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A A W FEAT AT g o
s 7 s 2P M, oaet &
Ziaue A1, Fet 7 oA fae a2, B
W g oft fae A ¥ oA afe
T FY TIAAAT F a9 F7 WY U4AT
T F | 39F A A 1§ i
@1, gaTE 9 91 38 99 &1 fAmEm

AT, g WA AT gAAT FIA
WgT @ faea T F1 A §, TEEY
AT F7ATEY | 7 Az WY FIA F
EFT I FLET FI HTT AT ATHT
FAqE I AR T Q| g
g% AFT T § 1 afFa  fasa
fasaf=ai 1 v =wfgd 1 foeaT &
ST IF Ag AL LT FT FEEE Aiw
WA, gg $F WA § @I 3§
QY T Y Y T § | foeww Ay
AATR FEM | gaaR ), g7 &
W), IEIG Al A1 WO, g T,
Ry a& q ot ), Afew &Y A
wT 8§ & & i # & 9 Fgar
IS T IR AT IAFEAE | OF
tdfsaham F A s gy s &1
AT E, A7 E A
g 4F #T 99 97 3 4 § |
wraq fafreee A &Y qeed @€ X
@l §, % 399 N F $g T Tgaw
§ | T T TG FIA §, I
aT TEr w7 AR & da o Al
TN S A qr AW § o
TH TH A aR ARG F iy
g6 87 4 s wem fis S g
iR I U g a s &
fau § s AR Fm A o, N @A
A g, I g e mY § 1 W
o T AT g a7 e Qv A
I W A A I F' 9 T FEAT §
fF a9t sy o AT v faear &,
o7 g § g 7 . fafred Y 9=
T R, T ft g g R
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[t amardy)
T }, & a9 & &=t ¥ &0 @,
W W A A e wd g
W F far wmo AR GEr w9
T fF 39 § oA g

qfeq off & & oF X aw@ wgw
Tg a9 faw & qeE @A A
I fau R foa § @ AT d AR
F TaT § 98 @R § | 99 39 A Iw|
TN A T ¥ TG AT FCERA E,
TH YT AT AW AR
OF 91X TE T AV HogeelT FY AT
# Y §, 9% a2 foT I qEr @
FO AT A FAT FT AR 5w
J®7T e Al few # gat w0
# wan g fF dfeq o a@rit & @t
gl § 1 afFT & oF a1a FEar g | sy
ag [T AT AN FHT OC AV SreAT
=fed | Tt =gl fr fedw fafrex
T, TR FY T FT FH FL A
21| I T A S q9ET a7 IS
FT FATHT FIA 191 &1 | Tg S Togad
froFa 79 &1 T0FT & =E O A
qTH | FIE TG FT WIE @relr g2 At
Fg faar 451 1 ot gw &1 1 fegw
Frsfoa § F%7a gt a1 75 frar 7 A

(Interruptiouq) T AR ¥ & T’tpr
I FFAT & | FTH B § H7 gaardd

T 99 AFATE | T ATE A HT S |
Shri R. G. Dubey (Rajpur North):
On a point of order. May I suggest
that personal references shoulg be
expunged? In the heat of the speech,
Mr. Bagri made some references to in-
dividuals who are not present in this
House. It would be better if those
personal references are expunged.
Mr, Chairman: There have been
many such perscn-il references. If it
ig not derogator;, I do not think he
should object in . Shri A. P.

NOVEMBER 10, 1962

Proclamation of 746
Emergency and
Aggression by China

it |0 o AT (FFR) : WA
wEEd, Tl A AR St ¥ www wwe
o iNafmfmedat s
AW ¥ AT 7T ¥ FHEAT § A faepw
WY AT A A fF wo ster §
q9A ol w7 fF oaga & awmay A
W TV ¥ 5 avg § A & A
foe &, w0 T @ e § AW W
I TR

fregw &t 9 far @ @ I
A Jg IZT AT @) & IqF qEA N
# Fgm A g fFoagw @ oY &%
28 ATAE F AT FAY oA, IET AW
HITHT 7 %7 © qq%aT ¥ AT &3
&7 g 99 g AN & el ar AR
g7 fF 59 @gw & i A AR
H T S g 9T AqTHE AT g, SEa
gFaey ¥ uF 9 ¥ faue #50 | afE
FEr W 9T W AT A AT F Q-
2T g@F R § o7 9gy T seax
G AEE T AUT g7 AT GAT
qIEE FT ATIO AT HIX HT IFIA A
T3 1 dfeq it greT 59 7eA # O fFR
T TS F g § FE Sy UG A
a1 Sife 2T § & wer W S@htE T
¥ I T AL AT ATE gE R, A
J g IW 9T IAAT  FIT  ATHAW
fFm &, g7 39 AwEfa &1 af=w R
@ Wi 2 € fF 98 mw g a1 W
2 & fow agr 93 gu &, a1 uw gE A
3w 3 ¥ forr s gu gl ) o A
F1 A TET 2, STH1 gH AGGH TRl
FTREI

ST ST A TE E, 3HE At ®
F g7 AfaF FEm AE A Fo0#
FTAT T FT I § A7 IHH AZE
201 gU T F FOF qIETT A7 Agd AT
TIET HT ATAEAT FIAT E | T ZH AG
Fga § T =9 & ot wreo R @
IHFT ATT ARN A TR S G, IEY

T4 31 UFAT M9AS & T g 99 §9Y
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gag N E=m ot e e &
AN F AA A @R A | &
IAY W1 IW OFA § weg A o F
&Y wwwan g fF Sws Ae a9 faeei
¥g aF A AT w7 g 7O
Fraza &7 9Tean 7 fF g A w0
T e & fd, 79 o &
ne 9gE IAF F TR T W
¥ ford et g @)1 St e dfea o @
®i| 9t § wgy fr AW fggeam
TR w A1 fegeam & AW e ¥
HTHL EAT T, TAHT L ATHT AH
& § 1 3w F @ wgar § e frew
foat & 99 & 1w F7 AvREw g g,
Y A9l & 919 § o1 frmmt & a9
KA e @ @ wma ofgr @ fR 9
Y W R e Y agte A8 #T
a1 T F 5 A A s W
qarht & fea 3@ E A A & I
a A F A W E, d g aE ¥
aTg Fg 999 € 5 @ T F e w
faz=fy o, +f o feel) St Tvm g
FAAG T AFAT T WX FE Q4T
F FY GTAT FIAT § AT FAT WA
|IHT A FET, FHTR 3 FT U TF F=47
TF UF 951, OF UF 9@ IH a9 F
fau da & fF ag www g3 Y Aoy
1 @ & fa7 i g9 o F EFAT @,
FL, AU I 97 g9 & fad JA
AIY T4 F I9+ 7 H'TH § AT 99 qF
uF o aga = fw o sifaw @,
famar @ #1 3f fah g @
FEH TET @ FAFATE |

= 39 & T €1 gra T 7T
AU F gH T=G) q¥g § FAFAT EN0 |
gg i § ag F&1 741 8 fF 2% a9
fest & aeaes H g AGT FeAT S1ied
FAife IEIN FEEE ST A 37 & fod
=aTe 99 #< fear & 1 99 9 gt
T fowrg @ SN T 9 &%
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A ag g *< fF § N wr@ ¥ -
for § ok 17 & fawme @& ) Afw
% ggAT wga § 5 swfwe ol A
s aE W e ¢ S gweEr
feram &1 7€ §, 71 99% qarfedw
Fafree ot ¥ ag ww@ @9 a=fw
Fow fem ? § qogd & @1 w0
AT g WX ag o § e foew e
a§t & wegfree o & 2 § s X
FTHRTTAFT L 1 T 533 3B & WK
5 T8 &1 Wi s srvadt
¥ g7 fr o= ot ¥ NEw fear d
t 7% froge am ¢ fr ot M
N I SR qET F S oRqar
T g0 T FIA AAT | g T W
fazarg foar a1, afew g a@ & qw
o FEd § 5 9 3 famaweama fear
%WWR“TWWEW‘
free ot & =< O® & § O W
o Ffaee o @@ & a1 7 &,
A Frafree ot & T 3 A §,
fo = goar & wmw § faww adf
foFa S AT

T 30 989 & € g F e sfea
9V Fiwg g3, WX qgi TAT qifeat &
W A UF 9 A gEE a9 far
S aF 3§ FAAET AT, AT R
TE AT 4 A F O, e T A Em
T FT FATH ALY G | G A7 F1 FAMAL
FX & Y FE [T AR T AT FIS T5-
foaa 7 AT F7 F, F T q7E T AT
F R 3 F I AT AT WA GHT
? 99 IF g T TET [AEATT a9 IF g%
HARAGT, THATE HIC FAAT FaTe 4T 1
IE 79 TF UTIH 1 710 FH 99 TH
T UE AT ZATY A AT AT A

TR X0 TFAST F 7 3AL H ZATAT
2 gu faegiv @@ FT AT To Yo
FoHYo F TR H FTATAT WL HAZL
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[’aﬁ o Jo ‘T‘f]

FIH § FEATE T F7 F FG F Ao

Ao o Jo Ho T Fae AT T
F UEmE F1OET AR AT UF SN
FTH ISTAT & A g a7 frar & v e
o1 7 N Sefeeam a# €, 9 A weET
JARM § FT7 FLQ &1, ATE AT39€ I
¥, T T FHATA HYAT TATE & 2 o
HIRETT AT | ¢ %o fodrq %o & T R
20 %o ¥ fedm aigw @O, AT
TE T ¢ Id FUS To ATGAR feda
de quT oy o T fedw A9 F
forr Ffez Fom ) | Ao A TTEd
sgfee ot § G@ @
w&a o fear @ ? wgfaee ol
TR IR EF TN TS
w1 # g qeriil, I W AW § g
IR FT F A1 NG FIW IoT § 7

TR fax =t 7= gaw 3 g f
S & T & 39 A d frer
IET MfEh | F T ¥ FEAT AgaT
o fah TS & TreTE A8 & SY o7 gt |
FTTE ¥ F< A A1 FY T g
2 1 9y Y & g @, wefaE) Ay
JEIG gRt & W g ¥ 7H T Iwa
N TR AW T F afa awEry
a1 FEfe @l F s oA
AR AR AT § | W W g @ v
T g fF o d A g T wE,
Fgfree T1Ef F Fg AW A T IW FT
fadw @ &1 @it e 3 g
Fa< A faT &, 59 aRg A A ¥
IET NETEA A gFar 2 |

TS AGT FG WA Gl X FAear
g fr o gfar s § s g,
wr ferfes aee ok @@a s
w3, fom Y Afq aeE ot
eI T ITE P w g
TG AT FIT I T fE
Fg T W A § AfFFT AT Wi
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EREE R K i o A T s ) S
A gt P ag &t g T FT AT
T T &1 EH &F F1 AT F FIA F
forldl WY w7z g9 3 T TGS B 1
T T GRIR 337 F S GRS AT 7T
A g fmr Fierar off A &1 e
o & AT Y ST 3 5 A F A
W, A g AT AT & ST A3
g, 99 uF IR gae faR 3 o mwmer
FLATE @ T FTAAUETY & faeme
w9 w6 awar 8?7 59 fod F wg
et § fF a8 uh agm ast A R
FHgfee e FT T gA A AT TEN
2 1 FET F F gy A w1 gEn g
ar 3 g T W Y aT Feor q@y
FTAT ATEAT R, AT G TATL RIS TAF
9T FeolT G FEAT ATGAT F | TgT I
JATH A QT FoT FA T g WA
T A AR & FGART 97 FoolT FIA &7
3, TmA EEf o e a0 SR,
Fife gl W Feafiee TE A g
TN ¢ gt 9y AT fawardy Aifw
F onfig FH A HIE FET
wfad § Fgar 9 g fF R A
To HTEo o Fo dYo WX Fgfaer Tt
IR qOA A w afcw &
e A I FT @ FAT w0fed
s ifegw ez Fivw § 9 A T
a1 & a8 &9 T AT AT | AR QY EeT
wifs sfedg @ g, afe
@&q: To Ao &Yoo Jo Hlo TH TEAT
FOF FR, HI GH & 9 §, A
9 Ard ¥ F 39 FY AW ¥ o qw
I9 A TAMET FTEET TG A g
gios@mam# §fF ag wogQ
¥ 3w & g afeam F3 A7 AT A-
g IS HIT AR FT FATL FL 0 A
IAHT FEATT AT AT aFAT & 1 4f &
WA TH L |G F g dfeqdr
N FA F A3 Fafsa N A adw
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1

Ay EfFEEr § A AW T AT
79§ W G AL F A 77
9T F7a & g v §, w0 el F
§= §, 7eAT qa7 4 & fT ) mE ey
&Y AT A gERA fEn, 18w
qrdt i g Afa & 2 1wl afea
&1 ¥ arE F7 F a7 e fafaex
F ATAE FA F AT FTIF qET FY ATAR
FHEYFE qAF A T IRM I AL
Y g grm 97 Nfae w1 o F fo
TAR T F@F A3, @ s
geet gfas & | | faeo § T Frg
wEET AE § FW oaxg #r faws
¥ FT GEGT L FFAT | HIARAT
ST we EfE qEalmemam R
FIT HYAT ATIF FIH T |

7@ gy ¥ § fad o &1 i S
AT g, MA@, § Il 7 -
FaaE g, 39 % fa7 swa &
T T fF g T E g,
Jfe gt % FRfeRe 912 FT A9 g,
T FAR A A ¥ e, 3 el
7 g TT /T § A fazars A §
&1 #3711 Afe Fgfeee EF &
fad ag #Ye & 5 ag oot dmwfa &1
FaF [I9 AW B JAAE | HST ST
A FRafaee a8 & ST F g
39 1 faem 3 fa8 sgfaee o w41
oo qEf FY feoted A FT A7
Tt g woe Ufrefads F1 o T8 FL
AT FT AL I AW Y AT et §
STt Frgfaee ol F @A IE F AN
Tfwsad mawsifFawe
TF WA & T T AE & A
7% qTR 2wy wrers 2, faft @ ardt
~ A &, 2R AeER 39 AT B A=
T qHE & FIE Serma ar oA
AR AW AN A FER AN A
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feamt #1 faer frg 2, e see
3 FueRe R AT fim gy o
oF AT FT qHAT FUE g AW A T
T FT T fRaT 2 1 F wweE or
fF dfsa st 7 1 s = fa o, 3
qX SATET AHRTHIAT AL SR, TT 5
¥ I 9T TH &Y, TE A7 a7 far amr
& Y d9g & wgeg &, i dvEv E 3R
FAT FAT FTH FIAT 3 |

TR # F 0F gATT 42T & any
T FEATATRATE | A€ I F 590 quie -
ATHE FT A FAIT 3AATH & ag =T
oY |ew forgy JT |

16.58 hrs.

[SHR1 MULCHAND DUBE in the Chairl

g N FAA R, IR Hfae §, w@AjE
g a A ot smaEar § 99 SWH WY
e 2 fF ot iz gy ¥ F
TG TR HAY A A AT 47 ST
FX AT AW A 92T 3 o e wi
arR AW ¥ oo T o G HR AT i AR
28¥R #Y fpar IM =g anfs e
FT OF FIH GG & 939 TG 3T F GHS!
FTW AT 43 W AN A agi Gav
I &1 3@HT A GAT 3T A W 9 ¢

= wEmm @Ar aeR (faek):
quTafa off, T Fia ¥ 5 o F aF
T TR § §F D A s g
AR qTE TG AR |

Fg W TE ¥ 97N T JAT AR
# St s & afemgu g, WS
sfq wgiwfer 3 & s Afaw weer
FREAT§ | 99 F RN & gies aurd
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[ oA g I AT IWaT W
AR AW I F IIW FA A STl
A AGEET | TU G A B q@iad
% IR FET ¥ AT FY A FT
WEE 3 §UTF GF Afed 1 @m
R fFrfe afc ag @ o=
AFR AT IETa W A 2R W
gfas 37 wfafsar @9 1 gwEaT 97 )
AW F AT F1 sufad qurd W
g fr < dfaerfes avi ¥ faan
Mwﬁfaﬁu‘r«m%ﬁwmm
F T Y THAT WL AT ST FT
afmg fer g dewaa g 5 o&
maasfage & far @ Ad g
T TF FOW AT AR ¥ g gt
2 FY FAAT T FT AT § TRl AR
FAT T § T YqEAr W eET
agar §, fF a8 v swrwr faafe-
FT 8 S CHIHTOT BT JAF &1 T & AT
fsrg @ 7@ 3 S & aeF faam
1 U qEg e o &, afe &4 gy
AFR 7 30 T IR HR @0
FT QT AT A IIEAT AT FTE gEAAAT
feamdy, 1 =1 = A € B A
g s fard fam § 12 awar
W ST TA Al IEE g4 gia-
T iy g st 7w 1T FAT FfeT g0
zafan & =mgar £ fr o7 T s
FT QI ATH ISTAT AT |

Y T RAT A A\ & qTG AT
A S g F T # aamn o fr 9T
BRIt S e i - A e A N
o1 & fF el TW awa gurd Wi Hiw
F¥  FAC § agl ¥ Wi T@ AW A9
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[J
freinitex g gz T &) v ST
D awdt &) FAR U A S A gww
ware ag fear f& sgr 0 ¥W <
faarat Nfiagias g gzaw @
AT FERGATFAT 1 F TN
figdmNNeEn ¢ waw
T AY am gf fF fit =H s
76 I WK qEa & fow 9y a8 A
@ f§ 98 @™ aF g2 0T I9 F AT
AT FY AT qHAT &) R AT U H
T FIA AN S § AT A7 F A
A A GET A gaT 6 W gar
MY avag 79 @ gAw F AR
T fF a8 TS qF g2 U a9 SHF
Y T A F AEAT | IFG HL A
fa A A I § A I ety
H f5 9@ #t gry aeT F#1 fagr s
zafaw I fraea & e o St
& 5T 400 FU A A F7 oqer el
H g T F AfEC fF I9 A 3w
FICF CF 39 vl 97 F15 W F
&far fagum a9 a% fFY g7 #Y
o I T AE FT AT FFAT 2

R qSId FVHIT T A fasrg =7 §
quTE  IA7 AT § FIE T a7 &
BEUERCIcEikceiak i ok
A for foam & 1 ot g & Se
Fr 2 fF T S F9T HR A
F1ITH AT F qH AT AT AT
IR FFT AW FE X gAa ¥ oaEd
af forerr & #ite gg 3w g o1 AY-
TA T3 § S0 39 F A7 A" ATHC
Ffaom fFm 2 fF 5 foeaet § 3
ASE 95 TR AN I K1 IT GO
T wFT F2 fear I AR A g A= A
fas o # F A q1 IAET G
gEFR & Awfeal § yrafaswar & strae
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§ wwwar § fF 99 AER ¥ 33 0w
g fm faar & W IEFT SR
o T GG F1 AT w77 anfee
wifs e aE Fag fm
ot R g

F AT AT A ALH AT X
Ao A YCH FT AW ATHGT FEAT
qTEATE | U9 TG ARG AATE AT g
» A fEmaT IR
gfer & e FoaT fRw | qF T
ag 2@ ¥ §@ AT F4 §IZ WAT T
2 I U | TF T A7 forg F &y
arél FEg mifr fade @i F AR |
ZAX T T AFA fae F} FIW T
@AY | faOe &= &Y s /A S
g FEEEE 3§ fAu wen SR
FE AT F 6 0 qFe 1 A H g oA
O 9 & q€ 919 a7 gHE H W
Y 2 | T 98 919 a9E ¥ G 5y
i fawelt | 7 99 F qFTEe § fandy
woI o/ fEm ) ®T X W S
I AT WA AT A WA A
guafr fFizaas A sAFTITH
a1 a5 faea F o o A F
iferfas favm &1 gA9 W@ § 39
a7 97 qiieardz F I q7 e
gl a% &1 YEIHT A1 T # WA
FYE 3 FET g FHAT | HAT AT FH I
Zrrer wfershi &1 qo) qET £ W
fr S ARt & oA i g, A T
THEE T AT g8 Hhe F A0 A Y
qME AR Ale F A@ AEFL AG T
o § IR A FAIT AT AT |
A FHV KT AT AT ZA THT TA FL
fasge am & @ T A | il
TAFT  FHT T AW 97 g7
S9TE g0

UF A & fdY 9 § A qreE-
S aifaEt F veed | FgT ARar g )

Emergency and Aggression
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o® qar & fF arrEdY @ § 0% A
T g T ®YH wrr fA Ay Afq
T FAYT FAT § AR THT FIA A @
o g0 Afeq F @R ) AR ¥
weg W A 5@ IR F 1y st a1
g A & AR AgRre # 5y fre-
Farfear gd & | faeelt § ot o 3 firewr-
faar g & 1 AfwT § s & Frdew

FETARATE FF A= 39E & T
Farn ¥ feafa & fecaaa @
TEEE A ], AT T/ TR

wr Sfam T e EE A
TR TF R R @Y I SIER
& U | T AT FT 7 AT § A
T YFX ¥ 99 Afagi 9% OF q19 T

Tiferq a1fF 3 =T 3 & fag ga &
T FHD | TF &7 T FY (@ FT AT 91T
AY FY ATFEE FT I | 7g FFEHAT H
#ifg 7& e

TH 37 A A N yawar g fF oA
EATY T WA St F TSy w0 H a7
s FY f fo fa ag gg oy &1
ST wi f fam W & A fasa
oY ST FT F qIO@ ;T JATCAT I faA
T AT HY i HaEy g fw
TIAE Y T[T FT FIAT THEAE gAT AR
gl o A AT WA aT e
HTHT GAT FX & Feoll FIT H FHT
A afe & Arearg foswam @
F T AW § g qfe AR A 9
frag = OX fremr aafeoai gra
FIT STTE AT FAL G AR A TF F
gL Al ¥ gray §  Tee #eAfT
2 g% | wR 39 J=afafg i ow
=afe v@ M o g7 3 F A
9 FT AT EAN AT F qHAAT § F a8
siw afafy J@w v 1w afafa #®
3 sgfsq @ IC S FAT AT ATAT
@y g AR A A A g § 0@
T @ FIX TG AT [F G FE |7
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H AR AET I FHT F1 AW
W a1 o g uw fafese
A F fSgi % 9% F) ufggi &
TAFT FETFT F ) AFF AT ATH N
g Frefad § A @ FY fodom &
Fefear § @ § | & gweaT E
4% qE TArA W F qE IR qT AV
ST A ¥ frzger o fafw safwat
F T ag ST HET ST

FAIR U WA ¥ 4 9GS
frar fr wmaem F ST famn #4
ooq grl § ¥ fon s ang oy v
¥ F farg [ W oF g aeT FEeY
FBEST AT § | Al s e A
Iz v g 97 | 38 (94T wRi
& T HAY STt Y AeaaTg AT e g
a5 qifeaTiE A HTI qET Y qurd
T oAwEEr § | WiiedTHe Y FE
qrél ¥ 9ga I g 7 E 0 F
fadvdt a9 #1 @ g gU W 78 ¥
AT g 5 SRR T FF T A
¢ gtaeer F q=rtegr o AfE &
qq 9 Ig fde WY FET A”AT
g & 1 3 T gEmn AtFA R |
¥ 7 fow wEfa @ A TEer oft
HOHT ZETAT GRIT | X a8 WY Fgf 3|
OqaT NAEA § @ TN ar 3 R
TFEH GGgET qEA P

QA = # g A o Afa &
e o 3 3 FEAT ARATE | W A F gy
Y HTE AT FT AT AT AT ) A
TE A T A g | R
ST FAY { et e # w5
M AMEAT Fg & f& g W
N@aEfT FAG TH T T
A F R T A fRmaa g
fag ge gH fged S wd W &
aaafa 1 A€ a9A O § w5 @ A
QfF gnaw i =@ e

NOVEMBER 10, 1962

Proclumation of 758
Emergency and Aggression
by China

FAEfa A T T G | F FF A
o=l e HgmaFgafs g
featera A @O ATE ¥, 59 #1% afa
AT Y EH HT WG AT AT AT W
TFETL T8 § F7AT T FT JFRRT
T AfFE e & g A g
I Fgl 37 H I F H@IT g9 G 73
2 I ¥ faar o auear #< faar
ST | I G ST F A g A
feafa & gy oot fagar @ifs &1
FEHST FLA AMGT AR 3G
& gay ® fox & fvrm = =ty

o5 3% & % go felt e fagior ®
afrfaa 78 S Ty #17 o g7
F# feafa & g+ fey G
7z foaw ¥ afwfed gar o aar
aifge 1| Tar FEr 3fEm A AR
2 @, wre § wRraTE 3T Qe
g w0, fadq o7 39 2 A foegi
gw e g Aam§ aw @y
FgT & o 30 aeA F a9 W H1E 79 AgY
& R wrRa g i ¥ afmfa &
SATT | T HAY A A oA faa Avfa Ay
ager F EAF T 0 W F AW
gYge TEA ¥ s ag Jtenm w@d
g fr ot swnrAfy feeh dfr e &
F afaa @F N F agr I9HT AT
At o oW TR W Fr
wifgefsaafrt F1ag &g T @,
S fEdg 9 am @ f& s
X R FEafrer e ;oW v
@RI

nF fauy a9 & 99" TEaAe F
FERy W 6 FEAT AT g | 99
faw & & fauast ¥ gane faar
3 fr gome F¥ 25 foe F Tow W oW
30 7T 39 WY W@ T ¥ IS HEAT
T F YA FCO AY | g @ &
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IAT TRA T A Yo A=Y § | AT
ZATY F51T A7F § @ o ¥ IAT

it § | 9= fodfrr wews g T At

LS TR FT § T AT QY GAT
) g8 A qE N T A s aw §
a1 g€ & 1 e o g @ s
F 3T A § | UF WY @Y HIT Fed
& fF 33 3 g famr ¥ w9 &=f
T T A AT T T @ g
2 & gaAd § 5 gwm we o =m
a7 fa=m FGT |

F g aFed F AN FA Y
9EH UE QA A A F; W AT
7R GIEAT ATEAT § | UF a1 a1 98 §
& = & T 7 AT A0S O ATE A
FFEET W@ A ARG W7 A
AT @ AEE ¥ osFR R At
T AT Afr S S ¥
gforor #1 % At ag a1 fF oz
T #q5z 97T # 98 F€ & fF ww a3
U7 A1E GFAGT @7 FT WA AT A
F A7 A FAT AT TE AT AT
T {4539 & Fv T AT AT F
AT FT FEA ACA F AT F7 9A A
R/ 39 FI@ fauia 7 @ g
sfea 0 § AW 39 a9 F1 q ™ F
T ST & 27 afo® q71 § FATE ATHHL
F1 9779 H 770 29 WF £ ATV A A7 TG
aF FgW f5 0T TAE A A gEd
WA H AR TFT AT I g AT
e fFar & o1 fF ogw S Y
FYAAT oA T FERT T 41
qv AT AT AT IH HAT AF Fad | Al
7 Za9 fqead #1 6T F grat § =
1 Afl, FATE AT FT AAT qGT T@
F7 zHd 3@ A F1 91 frEa @
fFar 2 1 JAT A 7 Fg1ag T FE A
F1 Adt fean § afes A A o
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O W AW F AW ¥ &A™
g 98 AT F g5 oy forEeT
am fafigor a1 I9F W@ § @
A A gHA I VAT AT W SAFT
&1 ST FT ART FT 757 faww fafgor
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39 fe7 oW fow o9 T @ A
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¥ qgT free 0 I fassd &1
gt & ot g A afel #roawmm
T A AW @A A TE 97 O
AT T q3T F7 fiige 7 a3 99T
Ty faeF FET 1 W gEEY qg AT
AT =fET |

TF 97T W1 A (Y §7 § 799 I6qA
HAT AT § FEAT FTEAT § HT qH 7R

& fr Tt Y T A & Bredar et

Fgw 2wy T R A wAT A
¥ FM0 aF A TEAET & | F AW
M dEAF YW Al & gfq wET
AT AIZT THe F7A g0 A3 TOAT F A
ag FFAT AEAT g fF A aArs aw A
g9y FHL § UF qry e T A
e ot & a=mn. 3 a@ A
§ dfeq St & foro Fgar e 2 fr afsa
S, 1T F/ A FH TH TFL 4T F 00
# o Ao fasi 7 afwm ) A e
FT 07 A" Rt g S fE @ oA
fazait &1 &2y feafa 1 af = oo =
G g9 T | FIghAee AT a8t T
Ty ST Y wEET FEAT g HT U
T &1 W W OGFT I OA
gramst A 7 afefaafey @t
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e FE T AR famy w2 F
et § F 5@ 5w A e & A
TIST &1 g9 T HWAAT A7 |

T aE AT AT A A
S #Y Far F AT T AR qH A7
g fow fag o 59 wewT @
gafeqd & 9 AW 1@ 3T aF 9gAT W
o< g ag & foF g M qeAY S Ao
o WY g T F PO TG A
et fawr o7 Sio & fag @2 B §
@ AU I o a9 § 98 IAET
qzafn FaaET, ffR 98 #1 aaEw
AT AT I9% 18 IgwT wfawy 97
TEY AT SWTE aaeE | At o
FgAT == fF oF TSEifast i wnn
STET AT AR 3T Sl | A
F1 W97 YT A FIOTHAE FT afed
forerert ga AR o) @ o 3E
& @ 72 &1 F0 A 2 Awar & A
TR FTATEIAFAL | FA Y
7 faufosm & a1 gue wom 7=l
F1 3 fAgdi &1 9o wEsm FET

Sl

o H F I A W FE o5
AU F1 AATA FEAT | OF AT A 5
o g awr & g faorfeat w=
R 1 vET AT, A g g
faaifeat &1 ag fFr s = oW
q9 U7 grenm qfvwg § gER wAR
& fAo wegwR wefl F1 HgarT TEE
fearar @ gw wwad St ww
grerr 9fvag ® 3 F% W &1 goen
afveg # ufafafue 3 %Y T 73 7
T | 99 F gfafafa 39 A am@ =%
T & G F TA7 WA g e
T 9 FE A9F fgzFar & 1 F wram
FTHIR & ST =Jgm 5 Fa o
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was g § f gy sfafafy o o
=ff g afeg # 99 F whafafea &
ar # A9 A FFE F g g
& < Y wiafafuca feom Y a@ #=a0
A X @ wre qy affeafadt # gF
wEF I A AN F AT oA
2 qFAT W F 3 A0 | gH A
ft gy 9 & Are T @A qrfed |
T A7 Y AR T R feafa
T WY &Y 77 gy w ga wfafafe
T T FIX @, § wwwar § fF
™ T I g WM FEE J A
Afq 1 gfrar F w=7 F15 Fog O
TE F¥ TFAT |

o ey aw frast & 7 oF
freiamma FT gm g g & =t
SR qifseae & avaey 7§ 07 ATFAET
T, Y IR gH gL ¥ W99 < &
=T A FfwEr K ] a7 g9 A
g FWae & for @@ meri & 9fw
f g a7 AU @ | FaE 9 e
ifF T ¥ @ mEwE W&
afr T & o wfuw 9 # fa¥ gu
Farwtag fosfl & o amEam @y
g @I e ¥ AgHIERE &
Arar wfez & ot oA fraw F1 wf=w
o foar 47 39% ag wWwee w2 9 fF
fegrmam &1 @A # S@ T W
¥ T § A AT F A F I
T g e ar & far Famar g r
ag i i A Fgar d —

“gwgw faAE swaw wfawig’

T3, §AT AEAE @) Afew frad
Fg! afaw sm@aE | oos it T
H9gT § WIeH) 39 a¥g & & o g
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AT WIS aF T FT IS Tofed T L
wo1 feum A8 A, At s gar /Y
a9 T F AR TG G qfew g T
Y & faq et g @Y 9T 9w @Y
* O F1 T FT 9 A a9 7 e
g WX I AR 9 A T
T | T AT AT T GATY qIHIX
FUFTEF 9 FIT wT@ AT
aifgd 1o ag & R AgmE
39 GG FY TaHE T FHAT F GATAK
g X widaes o faam an, 37 faaw
7% & 5 3w g # 3fee & wg i wea=
AT 5 o 9% 95 99 W Wi
F afFa o7 arfeera &1 e g 9
sfaery @ T afed weEEr 99w
WEFT gfomd g a9 € | TF W
q% 9 a@ qifEeET gaw ¥ 48
20 € A% g W A9 Y @& F o
TTAT FTGAT & ITFT FT201 7€ & 5 598
o G TE | 9g e qg & 6
TEH & G197 gEERT g1 g q N9
F1 A & 92t fAer F3WT | 3@ AR
F fafa iffem@ o) <9 =1 fa=
F7 agi a1 @ § | i & I
e ) gfte § §3 91 35 g A g
I 9 G TAET § fa=m #3900
fomer sfafafueg R s@ & faF
TTAT § IR WA A HTT qA § T T
ag=m #1 frdw fean o A7 4 fammw
2 f o afasar o= faeer & g 3
7g TR Fy & I AEAT F gAY
F o1eg) &7 g Y FG | 9 |

Shri Mahesh Dutta Misra (Khan-
dwa): Mr, Deputy-Speaker,  Sir, I
have been listening with rapt atten-
tion to most of the speeches that have
been delivered on these Resolutions
moved before us by the hon. Prime
Minister. In the very first instance I
wish to make a reference to what has
been said by Shri Shastri about Pakis-
tan Radio.

AL
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I think, Shri Shastri forgets that we
are still not at war with Pakistan
and there cannot be any question of
putting any ban on Pakistan Radio
being heard in this country by any
section of the society. So far as my
knowledge goes, 1 think, Pakistan
Radio is being listened to not only by
a section of the people which Shri
Shastri has in mind but by all and
sundry in this country. I have seen
many Muslims and Hindus both
switching on to Pakistan Radio in the
night because people are interested in
listening to as many versions as pos-
sible. So long as democracy is there
in this country and so long as we are
not at war with any country we can-
not ban any radio being listened to
here. That is why we have not still
banned Peking Radio being listened
to and many people in this country
are listening to Peking Radio. We
rely on our own position and on the
validity of our contentions. There-:
fore we do no' bother what people
listen to what radio.

Anyway, I wish to thank many
hon. Members here who have used res-
traint. I think, by and large we have
exhibited a good deal of restraint in
this House in spite of the fact that
our passions are rising high. Senti--
ments are there. Emotiong are also
disturbed, but I think this Parlia-
ment has acquitted itself well on this
question of dealing with this grave
task.

In brief I wish to place a few sug-
gestions. Maybe, they are quite per-
tinent to the situation. I would like
the Government tc consider over
them. It is a fact that nationalist and
expansionist China has attacked a
peaceful, internationalist and a friend-
ly neighbour. It is also a fact that
no ideology is involved in this ques-
tion. I do not wish tp go into the
details whether the Chinese Govera-
ment at the moment is a Marxis'-
Leninist Government or an expan-
sionist or imperialist government.
Whatever they are doing has
to be judged at its face value.
Whatever they have done in the past
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few months, specially after the 20th
October has exposed their intentions.
*The worlg is not in any doubt about
their motives and so far as the
motives and actions go they betray
‘them. It is quite clear that they want
‘to grab the territory of India. They
are talking in terms of liberation. I
«could understand an army marching
into another country if there is a call
from that country or from any section
of that country. There has been no
such call from any section of this
country. Whatever people' have

tried to toe the Peking line in this .

country have not also asked for the
Chinese to come intp this country.
There is therefore no prima facie case
for an ideological intervention.
“Therefore, the Chinese intrusion in-
to Indian territory the Chinese ag-
gression on our borders is a clear in-
dication that the Chinese have turn-
-ed expansionist. And as Shri Dhebar
said the other day, it may be that
their poverty has driven them to other
lands; it may be that there is a con-
tradiction in the len"~rship there and
that is why they are taking to this
.escapism; it may be that they are im-
pelled by certain competitive motives
within the ideological framework and
they are adopting an obsolete and or-
thodox line that is quite out of date,
and that has no bearing on the 20th
centuyry situation.

One thing 1 would ke to say
about our policy. We have been at-
tacked by various sections of the
people outside and incide this coun-
try. Our non-alignment policy is on
trial. It is being attacked day and
night, not only in this House but
outside also, and there is a motive
behind it. 1 woulg not go into the
details of that particular thing or the
background of this motive. But there
is one thing. Some people want to say
that ‘We have been very right, and
very correct in analysing the world
situation, and that is why we were
warning the Government’. Of course,
these are honest expressions of their
point of view. Of course, everybody
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has the right to differ, and every-
body has the right to say things in
season or out of season, But there
are those also who are trying to echo
the expressions that we fing in the
foreign press. There is a good deal
of such similarity in some of the cri-
ticism that is levelled against this
Government. I would not specificial-
ly refer to anything that has been
said in this House but outside in the
press, and in the public meetings,
there is a good deal of similarity
between what a section of the foreign
press has been publishing about our
policy of non-alignment and what is
being published in the press in India.
I do not wish to identify them on any
ideological level, but I am just point-
ing out the sort of similarity or the
sort of rather identical language that
we find being echoed in this country.

Behind this, there is another move
also. There are some people who get
mixed up with our nationalist up-
rising. There are some people who
want to get mixeq up with all those
who are clamouring for a reorienta-
tion of our policy, and in getting mix-
ed up. they give certain auto-sugges-
tions. They want to say that the
leadership should be changed. Of
course. g very strong plea has been
made by one of the leaders of the
Opnosition in this regard, but, he
wanted to cexplain it in a  different
manner. He probably referreq to the
collective leadership. Whatever may
be the purpose of Shri Ranga in re-
ferring to the change in the leader-
ship, I would say that outside this
House, there is a definite charge
against our Prime Minister, and
people are going about telling the
people that this Prime Minister will
not be able to deliver the goods, and
he will not rise to the occasion. Only
the other dav, I read the speech of
a particular person who occupied once
an eminent position in this country,
as a Member of this House, who
said that this Prime Minister, be-
cause of his love for peace is going
to sell this country, and added ‘We
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shall not allowthat. I wish to ask
my countrymen, and I wish to ask
my hon, friends on the Opposition
Benches: Do they subscribe to such
sentiments that are uttered outside by
less respont’ble people? They belong
to certain politica] parties. Why do
they allow such people to go and
make speeches in public and confuse
the public about our Prime Minister?
That is why I do not wish to go into
the details of the non-alignment
policy and its background. I wish
only to say that most people in this
House have expressed their faith in
the non-alignment policy, and we
must continue to stick to it.

It is true that non-aligneq nations
did not form a bloc by themselves.
There could not be any question of a
non-aligned bloc, because a bloc re-
presents a force, and a force repre-
sents a particular kind of physical
make-up. The non-aligned group
could not have that kind of force, that
is, organised force. That is why our
Prime Minister has time and again re-
fused o take any initiative in form-
ing. a block or a third force. So,
naturally, in our grave crisis, in a
very delicate situation, we should not
impute motives to non-aligneq nations
that are expressing their attitudes and
reactions towards this question. Every
country has freedom of action, and
every country has freedom of initia-
tive, and, therefore, they would re-
act according to their own psychologi-
cal make-up. It may be that our pro-
paganda machinery was not adequate.
It may be that the Chinese had the
better of us, so far as propaganda is
concerned. They could send their
despatches earlier than ourselves,
and, therefore, it is just possible that
the non-aligned countries are react-
ing to this situation in a different
manner, and that is bound to be there.
But the very moment we raised the
banner of non-alignment, we were
joined by others, now there is a very
important section of the membership
of the UN, which believes in non-
alignment. There is a kind of a third
force, but the third force is not a
bloc; it is not a force in the physical
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sense; it is a spirtitual force, and that
has provided a sound basis for the
UN. We have to judge the non-align-
ment policy in the wider context of
the world.

It may be that the non-alignment
policy has suffered certain setbacks
so far as the Sino-Indian conflict is
concerned. It may be that for certain
exigencies, we might have to make
some shifts here and there, and natu-
rally, when we are receiving aid from
a particular section of the world, if
they all belonged to a particular bloc,
our relationship with them in our time
of need is bound to be affected by cer-
tain ideological influences; that is
quite natural, and nobody would be
sorry for that, and even our Prime
Minister would not be sorry for a
little shift in the policy of non-align-
ment. But if we stick to the non-
alignment policy, it is because of the
fact that non-alignment is the basic
factor and is the basis of international
democracy. If we want to have in-
ternational democracy, if we want
that UNO should succeed, there must
be non-alignment; that means that
there must be complete detachment
in having relations with other nations.
In inter-State relationship, jt is ne-
cessary that there should not be any
politics, if there is to be the UNO or
if there is to be a world organisation.

Therefore, with whatever little
knowledge and experience I have as
a teacher and as a keen student of
international relations, I would like
my friends who are in season and out
of season condemning non-alignment,
not to go on speaking against cer-
tain basic truths of life, certain basic
truthg of internationa] angd world
politics. Therefore, we should con-
tinue to stick to this policy. We
should try to preserve those Dbasic
tenets of our foreign policy and take
all help that is coming to us.

I am surprised that there has not
peen any demand from any formal
quarters in the world, neither from
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the US nor from the UK nor from any
other country aligned with them, that
we should give up our non-alignment
policy. But there is a cry in this
country, and that is why I wish to
refer again to the similarity of views
expressed by certain sections of the
press in this country, by certain
people in this country and certain
sections of the foreign press, and cer-
tain agencies outside which have
been conspiring against us since the
very beginning of ous independence.
That is why I wish to say that we
should keep cool. We have been
patient so long. Now, we are fight-
ing. Let us fight in the Gita manner.
Certain Members here referred to
brutalising, and said that we must
brutalise our attitudes. There is no
question of brutalising further. When
we have started fighting the enemy,
when we have started sending our
troops with all kinds of ammunition
that is available to us, it is exactly a
brutalising process; the brutalising is
being done. What more does my hon.
friend want from us? What more
does he want from the people in
general? Does he want us to become
brutes? Does he want us to become
very abusive? Does he want that
we should forget all canons of justice
and social principles? 1 differ from
my hon, friend. If he means by ‘bru-
talising’ that we should give up our
psychological frame, I disagree with
him. Therefore, wthout going into
the details of this question, I would
say that we should fight this war in
the Gita manner. When it comes to
annihilation, we have to annijhilate,
when the enemy is on the border.

Therefore, 1 would like to place
these few suggestions before the
House in two minutes and then finish
my speech. In order to enthuse the
jawans who are fighting on the border
and in order to create a better morale
in the country, I suggest that some
politicians, and some Members of
the Legislatures, whether of the Par-
llament or of the State Legislatures
should be sent to the border areas;
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they should either be recruited in the
fighting forceg or they should be re-
cruited for the non-fighting jobs and
should be sent to the border areas. 1
offer myself as one, Sir. I may be
a weak person, I may be an incom-
petent person so far as fighting is
concerned. By such help that we
give to the jawans the country would
realise that we are not representing
the people only in the Parliament
and the delegations abroad, but we
are prepared to represent them on the
front also. That would help build a
better morale in the country and
that is why, Sir I suggest that the
Government should give serious con-
sideration to this matter.

Secondly, Sir, I wish to suggest
that we should keep a watch on all
those forces which are trying to dis-
rupt the law and order situation in
this country, whether of the Right
or the Left. We should keep a watch
on them. I would like to suggest
that both these extreme sides of the
Left and the Right tend to become
anti-national in their effect. 1 do not
say that they are anti-national. but
because of certain circumstances, they
tend to become anti-national. There-
fore it is necessary that a close watch
should be kept on them. We should
maintain law and order in this coun-
try to give protection to all people,
to whatever group they may belong to.
If some persons do not want to main-
tain law and order or act against our
interests they should be punished by
the authorities but there should be no
witch-hunting in this country. I
would suggest that proper steps
should be taken in this regard.

I would like to say that Govern-
ment would take all measures that are
necessary in this direction,

So far as production is concerned,
it would be increased. But in this
matter I would suggest that enough
encouragement should be given to
small-scale industries. I would like
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to suggest that we take back to char-
kha. After food, cloth is the necessity
and therefore we should encourage
and we should make the people take
to charkha again in times of neces-
sity.

Thirdly, I would like to suggest
that all distributing machineries
should be geared up. There should be
cooperatives. There should be valun-
tary agencies. There should be com-
plete decentralisation in matters of
distribution and we must maintain
the price line. Therefore we should
check corruption. It is necessary to
check black-market and that could
be done only when there is a com-
plete decentralisation of the machi-
nery in this country. And, Sir, with
these words 1 finish my speech and
I thank you for permitting me to say
these few words.

st frpfer fo (Fifoerd) @S-
(o W, sod qew fr & 39 FE A
I Famt & Sfy woe gied ggiwfa
sfee FTAT ATEAT § A T AT FH AR
m AR g @ g9 39 JaE &6y
T M AR WA TR QR

# g g 5 30 agw & gar sy
HeE A FTH AHTHISAT FT AT @Y |
g T T @ & fFogw o e W
T @, fef e @ R, e fen
w1 A A fn s g g
frm ag 7 foar | 5@ T F =i
TR SwE A= & fadrs s aa
o1 TR # ) g T W R e
& fr gfrr ¥ sfeg <2, et ) o
7 fear s & Fr 9g T Fed F 0
&fe zoft wu 9T Fgr q@T & fw
RN I w1 g fFam o & qeer
SgmgfFama v ag A € 5
ot o sl #Y ST WA e R
ST S fr g & o 2 i A
F7ama, fegay w7 & wwwan §
A ¥ T @R F A gw gar
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dAfefag g, FE IR a@ R AT
it gara fag $%3 a1 1 AT qEy
ST T &1 FgA o AT | I TR
S 7 F@ Ao 7 & | F quAar §
fe :E W qoom, A Y W= W
THT G F TEO @ WA & oW
THT FEAT AT AT |

a9 T M § F FEAr
ATEAT g | WIOHY T FT g9/ /7 147
A ucakiaidruc il o |
oA TheT 3 gei ) o g ¥ w
FAF g T Aar FoAfE 9T
T #< faay mar 36 axg § wrawy o
qaeT 3 g 1 A aw & e
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Fr e o fs @
R W foaar gom &, o axg ¥
FIOHT W g T ERY 1 mTaE
Frfad F<AT ST fF o7 3w F |9
afes § uF 10 Fga1 g | WTF A w0
1 gt § I A & 9 A wfa
Sfaa sragR 4 @ § | W ow
fSem avrm w1 oApE g AR ad
AT # FTH FEAT § 1 AT AwE A
& T B, A a1 Y F qF AT
g 1 fwe saat wifv advear 3 i

# sur 7l St & Fgw fr ag %
g g d ra @ & gfar &
ot e 93 § afe fegmm S
TR R, 99§ qF AfT g,
ARG &, WET MW ATEE @, a97
T A F o gAY 99 §, T A
T g1 § a1 P afed | = awa
2 77g gfram ¥ 3o 7@ & | WR
AT THY WA aF ALY 97T 2, A gAY
afgd | T 97w & = g ¥
7 g, A A G T g | foaw
o9F TREST §, foaw fafaeer §
fom dvax oifeamie & 2, o9 59 &
7 T R TR AR

FHT 9 A S 7 Ay gfan &
et #1 @q fog, fo ¥ 21 o @
for | fom 2=t o sy W a9
T A FATY Weg A9t #Y | faarm wm-
T, FvE Wi gy A= & R T
W ZATa ARR @Y &7 0§ dwfwew
AeT A A FAA A A1 AR
&9 & guar FEW fF swE @ owe
FHT T W &7 AT ;T A 9ET A &
@ A F Aft yfy svw wwr § B
T g gfua afe 9§ 0 sfae
F WA F qT¢ A IAT TS b o |
afea fve W o= gl 98 W Ay
21 & W @ U e &
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Proclamation of 774
Emergency and
Aggression by China

O gH @A @A, A R g AT
WA, I8 gH g fama § 1 g
TR AW & gd w9 foeard A8
I T FT T owART qfed | AF
fegmm AT 2T g, 9 & fgqand
F] Nl W § AR TgS F fegga™
WY J@T ¥ | Y o & fF o dfew
St Sar St A QY 1 qfew & aqerr
A1gar g fF oo faw g &= X Fr
AE ;Y T gH AGE AT & | AT Fad
& f femva 7 fawr fmmar ol 1 @l
agT Fgr ST § fF 9 9% o 91 a9
aF qIT AT HIX | S g w9 fww
ferm @t qg a5 AW g T9
q WU, qEY =T & | T ag A g 7
9 ggT T TeAed AW, dwfEew
qET T A WX o qeean F w99
I qE § = W g 9Far a1 fF gw
S AW W oy § 1 afaT e A
T W, 2T AET § @A o 9w
TTIFRT T WLET AT | A TATReS
FES F1 Ad 77 27 9 famarg gt
gaT & f& 3 99 | WS a1 |9EY a9
% | wfed & oo FaeET AR
g 5 gfoar # o vl &7 g S
&, 0 wred €1 Jer g foes ey §
faeter 21, it qrhaa g1 1 wig ® oY
oY SR gET @, 39 &1 &7 garady
JAFT & | FAATT AT ATE T qBATE
g 1 AA-gATEARE ®7 qrfes &, ag
I FFT qF OF & 9 aF gW A9
2 | g7 AT F AN T g, qHIA-
AT FT AN AT § AfF gL qTe S
T[N FWT §, TrET FI@T R, ITH IN
TR HIT W FT AT aT i g |
Frgfaee WAl F AXH A 9gd ¥
AN INTF AR AT AF LN
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AR G o T, T TF g1 AT fwe
% T guTh T w) ANk
TG AT AW BT TIHA FY Ffw
i =rfer ok fafew fedw & o
R A FAT wm Tifge

# g oY Fgr g g 6 o e
TR A ST FAT §, ITH GIEL A
TTH & T TR T 795 faeeT =17,
T R A geEar fase Sifge o
o fram weT€ ¥ o Smar @, SEwr
& I@ N 7z AN, Ia& =41 1
Afrg | R T AT T F7 )
g f& =¢ T @ =@ A iR A
TR AR F AP AT G ! W
W a%g ¥ AT af o awd g 7
T ERATE fF R T & @ a@ &
=T fomy @ @ T v Hogw A
Twafuar e gk s N 3
A ¥ fow s SR AT d wF
& SN 7 9 a1 F fag ==
fear 3 1 afFT gt A awRE @
g ¥ 93 @ 4G W § 1 I
T Y 92 T A€ g W R
ALY et A IY g Syt o for A
{ arT day oft Su9l ¥ fadTe W= &
fow far @ 9w & £ @ F
™ gu § A feaw § o g 7 ag =
g # far o S9 vy wael ¥
s e @Y 4t 1 g W 5 e s
§ og 99 & dte W e o g,
g T IR §, Tg A9, 9N AET A

KARTIKA 19, 1884 (SAKA)

Proclamation of
Emergency and
Aggression by China

af@mas §, S e @0 oA W &
ofq & | W I HA wrET o
TR g% frar @, 79 § 3@ & fag
AT faed & fog o dar @ s

TATA AT HT AT T QATRANE
F IR HH @A Tfge ) dfeq o 1A
AT Tifge | F 7z TG ww § fE
THFAH fFl & 9w § gw 99 o |
afew 7@ e & fF TH-ueEE ©Y @
FE T T A G T | AATARE
& W w9 AT A8 T FR, I A
I AR T 3 AR A IR, a1 ITF
TFL | FAAFT GG FIET g, ZH HAAHT
ARG FW 3 | dwRq Y v g feaw
TieaT F1 TAAAEE A g HGE T
W g | S dfeq st & 7@ fagra #Y
o AfeT & Y @ # qd) A
I A T TR AR A ALY AAT |

o9 Fg g 6 ogw waY @gr A}
3 gfaard #1 1 T g A wEgard
F @ fF e R A @ A A
ARAT Y QT A ¥ FW FQ AT
@ g AT W ¥ IW oFW aQ
T a6 §9ad: 3 gAR 8
T o1 W | wiag Wyl ¥R @ a,
forg ag ¥ N @ 9%, 99 a@ ¥ FHARY
g 1T aE § $T gF FT FAT
ifgy | g¥ Afges g1 aa< wrg A
qg FgI AR Ao THE TOZ A 1 Ig
*gl fF g0 amideR AAEEE §
9T A B WA G | A 1 fggew
TE-ARNHE A @ W gHar § |
TS Q1 3T TS & T AT qHaAT E |
g ST {- @ fE W F W
FHST &Y @ € X Afgar S a9gy
TN W@ E AT I=H Ty f araerq
w1 99 FQ, TG F qiw @, ag§
|, i e @, oK figem §
oY qfawm FAER & T § 97 0 QT
Q) IR T F AN AN
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AP @ AFE TOT TG | ATV W
fet sfq &7 wd A9 §, A AW
A g, oF g A, 7@ wf
AT § | T AH 1 AT 1T HIEHT
A Y FT A FT A AR gfrar A
WA | WA AFOEE AT A §
37 #1 A1 ¢ fF s ¥ few ag
¥ A WA @ |

T el & 5 A w1 g |
21, g & at ¥ AT § Syrer G/
1 1 wfe aifearie ¥ @ee faaw g
§ 37 ¥ FrF gwely T4 I@ar | #
Fgar 48 R aifeardz F dE AR
fafrea<l & WizT F1E 9 1 Y A"
# F ¥ gy fF WHET ST 9T OF
g7 A 24 wifwa # o w oM,
fa ¥ Tome S AgX 4 | A, 9T,
=g aY F Fa IF A AT K A
T NFWT F AW IT A AT WK
fege far @ 1 @1 0w s A

& fadl WX o @ ¥ A T

AR IR A dfeq i F WgaT |
o9 TEW 44§ | Yoo FII H
ATF TAT F W I o AT FT TS FAT
F, oY o AW HT AT ¥ T AF @ § |
T g g6 a<g A feATAEr ToRl @Y
ag ¥ @Y AT AE | 99 A S
AT ST & A A AW W A T
g @ @ & ot a1 1 o ¥
faqzee, O ¥ fewex, i & fewdey,
wrer fsar & fegdex w=IAT TR ¥
T 99 FTH A & | WS AT AITE
T @ E W B oEE A A fam,
were # S e, A # A fear W
7gr 9 AR AR AF FWE T TR
& @ 3 g oh we A fe
o §, @A §, S AT A T AL AL
U aF T8 I A G FATT A0 |
whAmam i afEa o I /K

NOVEMBER 10, 1962

Proclamation of 778
Aggression by Chira
Emergency and

el & AT A AT FT FgAT AvEH
or i & qaerd fF & o WegEe #
P A ar A | N wy f T frgmw
F ary AR ¥, 9 ) qFg F Aq@E F
TR FT [ | AW T T @IAT g,
7w § o9 fawg @ w@ W
7 9 AR AN IF qgH FAT 3, MW
39 38 ¥ T89 F § % 99 9 Oy
o Trfed | g RIS A @ E, e
AT T § AR T AR A g @O
U U

wHg w1 AN (N @@ AW
fag) : =< fz7 #1 789 F A= ge=Al
' g G Fan, @ e S ?

wqt ffa fam 0 ww @@ @
dfsg st & geara Ft 9% | AR
& ®1 9 F arg § | S g IaT 3T
ag 3AF § AR AT T I IW F FAT,
A A, FT A TTFA | H A
fear 1% §g 4§ g =l | ww
ugi 9T oF wHzHe § fF s@ g% A
At F g A qfw § a3y W@ oA
@ IF gAG H AT AG AU | ;T
T Ty § fF g9 fageaw &
T FA &, T T FHARL FT AT
o 3 et ¥ N9 7 @ 12,000
o A T do F A H I9 F
AT AT 3,000 AT HIT AHA AT o
| fRT Y g9 & faqeae 1 19 Fg
¥ oo ew w3 & far fT g
& a7 w09 qrEf & W wga0 § fF oafe
qTT qEY AT a1 FAr 79w A
FT AW A=A & fd &Ore @ i
for A 7 F9 EeqIE 997 @ I A
AW & 5 9 ff e # a9
AT AT FAATC TT 7T, I§ F AT
T T HR GEA AT AW @I |
T A AT X FHS feariar g
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FeaT &Y T AR A AT WE /AT o
w9 WEET F aW AW T R
| A S IW A AT F A4y §, R
e gl ar fafaeex & 5= Arw QT
Tufed fF o 3w A SeET e 2
fF 7 ¥ 95 FT A OF OF g IHA
ITAAR | T I a1 7§ FE AR
#1 T T AT AfEd

wTfa a9A FT a1 Fgi F AE ?
=9 7 Al gor W A F qAg
g afF ol St 1 owamg g@R
Fowe W AT AT| IW IR AT 0F
fafaarsse a9 & 4 #wTRT W91
FfF o uw TEY AIE & @y gETa
FreT & < f faege saem & ) safear
# Fgar =g g 5 1 gog qwAy
F I TE A TIfed | S ]| S
AR o Tm af da d

AT AT ew ¥ &z A At
F AT FE | IR IT S TN qTA
#1 Fgi daT 91 A€ F q@T 4 7
W AT AR & §T a0 areli F qre
e I & {3 7 A W e
T T §€ T a1 F1 90T $g Q&
I F TH @ § A ATl F qgh § A
fF qeF F o o5 1 da § 1 F aga
T ¥ FgAT TR g fF gew daw d
o g qar dfeq sEETE™ St &5
aifed fF ag @i 4

# 7gt X & AV qEAT AT_AT
g | 99 FI WS FT FHIAEAT F &
JT I H qrea A o 1 far 9w &
7 & qreT T A A | o g
ST fafre < aga Y gaE=A
A ITT AT AANE | A A 39
JHT AR AT AT | Ig TF g9
My s R
ardt fameft 7ew ¥ fod o § AR
¥ W FY geT FT @A | g qg A€ &
f& o7 A el & a9 ¥ wfeer

KARTIKA 19, 1884 (SAKA)

Proclamation of 780
Emergency and
Aggression by China

# q9g ¥ I &7 NEw gar | I
§ wrar gy we g ) AfEw gwr
arew fafeees aga o9 39 W &
# agan g 7 797 T e S
I ST FY I § TR GH FL | A
AF 929 4 F4I | g1 ¥ A9 F¥ I
9 o w9 ¥ g g e |

stom Ammw fag o SOTeme
wgrEm, § o w9 N J@e g 1 #
AAAT T FST AT FT 3 OAW
| FIA G I A1 AR AT d
An Hon. Member: Not after today’s

meeting, not after Monday’s ‘meeting,
after seven days.

Shri R. S. Pandey (Guna): Let the
debate continue,

mﬁmwﬁ%ma’tm
A 7L A TOF §, I F & HuAv
ayrf T §

# W 9% ¥ gug § sy a6y
T Y T A% A oF aEt 797 qww
# e disar argem, o w v faw
T ETIN H agd w9 g {1 S A gk
sfiSz Agem 7 e fewme &Y,
I 97 T 97 IeF w47 fF w7
#fae fomer 3 3 #17 9w #Y g
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[ fera fy wari)
9 oF foane a9 A dfere
fefeege # It | w5 @ W\
W A g o A o @ )
TR R fegam foae weee @
YT SN FfETGIT F gTT AT FA
MA@ FANTRE | I
ToF AT AT ATEERT  IqF AR
T AT AT A & A Go-w0
Rl ) #fave R 9§ @B
® @ 7 sfa 7@ gem | fagrm F
Forar ¥ fardt we 6 5w g &
W feamifes TR ¥ gEwE A
FATTE T 49 FHAT | A AR
a7 &1 TR g fafree § famame
& X T o e A TES FQE
T afge & aw aifent faer <
TET T R fggEm &
ferdex #1 @y 2 ¥ | gw T G I
§ feaframr 7€ wifgy ) Gor w4 &
B FT QT AR JGET gY A |
& § WY gT § A qwr wiwd
i fer & 9 T owE Y

“This House is of the opinion that
the Prime Minister should take the
confidence of the whole House and
then form a strong National Gov-

ernment to defend our Motherland
during the period of emergency.”

I F wxa # gEEr fw gEn A}
W T F o frr At @
WA F Aq FEAT 950 & R W
WO ¥ aR ot I FEE AveAy
¥ TEw qafewd #1 AR @ F fag
fefafaadt TR N a@ aF w
ATA ] | W g F Ao 9T R
%Y T § HR TR AT FT TF "AEHY
T FT 7@ THLET! FT THEAT HIAT )
™ oA WY A ™ 9l & §aT F
TR Y 8 98y A
QT & HIT AR e =Y o v g o

NOVEMBER 10, 1962

Proclamation of 782
Emergency and
Aggression by China

™ feafed § # % waqEC &
fegam e # § = TomEEmERY
F UF IR T I [T AR §
fora & S wgT R -
“I do not approve of the call some
people make for a national] or a
coalition Government in the first
place. It is premature and alarmist.
It is the duty of those who have
made the bed to lie on it. There is

no such national danger as to justify
such a step.”

T FAR g ATl F W IR
AT g € 6 S ard ared ey §
IAHT FAT TF €Y I X AT AgE oY
F T 9 1 far S | 9T FEAT
f& ot fawax S fagmT § 99 «
T F de famm S o @ s
W N T farde s
WREIITWLIHFWF @
TAAIAE T FT TF g1 F FH FAT
aifgn =R FEAE W W T W
&) | St A qrfeai wuT W | fawarw
THe FIG § A1 qF 1 AN I wrow
TOF & G0 A 9% g9 A T}
gy fomd § fada oifesit =t g~

~

T I GF |

AA-gATEAAE F AT wv F qwdw
w3 § W wg g g ow w
T wEw T QA ey 1 fege
tfaaifas afic ¥ sv ofeelt Y @
a7 § WX AT W A O W@

" anfye 1 AfET T Oy waRE A6 R

fr g7 T gl ¥ gfea gfew
FL ) g ST IET WS T @R
FTT AT | AR T AT A AN
g 3 Saa w7 Anfgy W) 9=y ¥
Y AT AR | g Y YW oy
I A9 qF g9 3 T AR A A fow
G &Y | g AaT gak At F wmfw %



783 Resolutions re: KARTIKA 19, 1884 (SAKA)  Proclamation of 784

TR FAFT Y R | AT g AITE
¥ fau amgwEnfaEa da T8 §
w0 frg g oy gEEE g
Zard 1 fgaTeaw s= gk § w4 9
g & FAT AMQY |

fosaa & AT A # S AT T FgA T
g § 1 g9 A ag et W fosaa
q¢ T F TAFL AW HN AT gEE
£ f& Faee TEHE T ¥ 9, 99 Y
TG ¥ ¥ 1% W A TATHA g g av
77 @A #Y fager #T fAar s 1
Hfrat # fassa ¥ geran o AR fasaa
Y AR W AT T | fw @
ff e, FaA i TTE W@ T §
i qig fasaa 3t weR W@ gwar {1
& a S * faeam 7 weree gfew
FO &Y AT Iq FAR I HFAT
fear

TF AT H & AR R T F
A TEAT ATEAT g | FE A g
fedq ¥ fau tvEml & O @
wAT Afgr | gw w9R AlSEEl &
T wT W@ E L W (ke feAl A
qeF § G forom Gar Y wit & f qw
R WO 69 FF A F dARE | A
ga § f5 @ ag@ar @1 9 S
& fau 4% ¥ fafawr $AS iy
T ¢ &0 st fewn, wwoAR
qafagre aF § AR I W I
B AR ) e fwr W

s At B o el
a9 AT FX AL A TfEw | q@
waTe fFar o aFar & 5 99 g Ty
1 faame AR R F § @ e Ry
fForediege 37 & 71 gare Isar & 1
¥ F wwwar g f A 2w Y afe
N FE w0 F fAw dEr s e
T R L g F g § W A
R im s W oM e O

Emergency and
Aggression by China

¥ 5@ @ N e I o ay
gl TAE TEMde IAET T | aar
FE § 99 Tae F Ny a0 AW
o7 A | A 9EF TaE A
T A T §, 7} qviear Y Aver
ITHY AT HST A § | TH grAT
¥ 4 9 ¥ &7 ST e &
T TR & | A EEw & 9w
AT d9 TF EHX I WA qAGY
o EFA | HR AT TF & FT gAY
T ETT TR AAT G @ 1A
e #7 § & e faax
AT § S FY 99 9% 6 faan s
Ffer F wwmar § 5 oA W O
F R-forrErr a9 e @8 @
¢ Hifw geFr fah ST AE! &1 a1
TaT F F A7 ==Y FY gern gom
T FA F M CF @ R R A F
wfas qga T fear v w1 gwfeyg
¥ qum gl ¥ Jamt ¥ giw Fn
argaT g fF S | A e 9ss
& @ g A gw Al e argde
g =gy )

q § & gty Jav s 9 S o
TF RIHE 9g F WY T T FATX
FEAT AT § | G TW OFR § ¢

“A party, however big, is but a
part of the nation. The party-char
acter of the Government tends to
split the ranks of the people at a
time when they should stand united
We already noticed with a sense of
sorrow that on the 8th instant, when
people of Delhi marched to the Par-
liament House to assure the Prime
Minister of their support to him in
fighting the war, they were divided
markedly into two groups corres-
poning to the wings existing in the
present Parliament, Also when
emergency measures are to be en-
acted, support or opposition to them
should be motivated by a sense «f
national security and not at all by
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[ fagfe ewit]
partisan interest. Therefore, to pre-
. vent the danger of partisan tenden-
cies in the people and in the Gov-
ernment, we regard that the forma-
tion of national cabinets at the centre
and at the State levels is an urgent
need of the war-effort for integrat-
ing the nation emotionally ags well
as administratively”.

Y T AT &) § feaw wwm #
I guran qfvwg ®, o & afyse
s FEwwE A, 78 faur gwe
fomr ¢ f5 @ aeF ¥ AU Fomwr
TEHE agA IR § | W W faEr
frar sr afe

18 hrs. -

F 7gr 9% I ATIE FX AT ATEAT
T e dam i g fs
e § quw ety & foygeefer
TOF f6d | FEMe TEeEe oI
g ofadiea &1 /a1 =rfey,
go fiud 2 dfawww s fowew
oiE & ®A, s feww v T arfes
® HTTEE T AHA § WL S AgES
F qrfe F1 g 0% § FEi-
fag #T a3 & | OF AW FT A FT
A TEAHE AT T ;A § 1
AqdE A EAHT AR §
o g A9 g | fogeT W9 oaw
W AN OF A7 e § TH AWEAT 9T
faeR 78 F9, g9 TF W F FwHIAT
ALY faer ot & 1 =1 TN e
9 gl qen T g ¥ A o
v A R T FTEE 15T Y
I W aga TE A | 5 few &
weF & A= fgal A1 gfie & Fg e
g 7 = o ¥ uF e e e
S1fey, #6ifs g aga &0 & | ¥ AW
famt & o9 @ o AT aeEl & W
& T 31 E, AfeT fmit § o ag qu

NOVEMBER 10, 1962

Proclamation of 786

Emergency and
Aggression by Ching
AR A @ g, gitE Ak Ida
et #, qur wEler NEd ww g
F g oW o faw G mm g0

] gATT R faur 7 F g6 I8
T 9 99 7Y A foeger sfawrE &
39 g3 F AU 7L W mia et
A ag N gAE § 6 s g
F s F A ® 7 g Far v
TR W@ uE g fr g oy
I F F A Wy A feelie w7 faam
FeT A FT AT fAerar § 1 g
IE g g1 =1fge FF e W ¥ o
Hfai 1 7 fad ey ¥ afes faesaa
ot wme @ R w1

Mr. Deputy-Speaker: Shrimati
Sanhodrabai Rai.

Sthri Bade (Khargone): How long
are we going to sit?

Mr Deputy-Speaker: As long as
hon. Members want till 8 O’clock.

Shri Bade: Government can extend
the time for discussion on these Re-
solutions till  the 13th so that the
Prime Minister could reply on the
i4ih. Are the Government agreeable
to this?

Mr, Deputy-Speaker: I do not think
it is possible,
wiaat agRw o 7 S
TEYA, FARX Trgafa 7 sETAT
foafa Y Sy S Y €, § 98 F
FRhT FIATE | FA AOAA & A A
T FA A 7 Ay TEATT @7 §, 7
IF FT A FHAA FCAE
T {7 1WA T ATRAT ¥ F
T AT T § | T AT 9ZR ATAE
H I-QAATE AT 4 | g7 T IT T AT
TaTTE e g1 )

O% WA A9 ag 9 &7
Lol |
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siwelt wgEar T W OF
HATAT TR T9T WA 7 T Ao A
qZ Y FT TG T F qE IHAT
FY 4 | FAR AGT A T I 99 Y aET
#ez & | AfFT 39 @ 7 afonw ag
et fa < F gTR | ST

# Fgar wret g fF gm a fage
qTE AT § T AT Q&5 FQ
T TF | TR TF X ATGEY 9T 39
AT G ¥ ATHAW Y Y T, T FH B
®T Jrfgn | wfEx Wy f ¥
g T g = A gaa Y w5
&I AG 5

U 3§ gH FT GIAT 49 A12H
F1 & w5r¢ ¥ fu da 4@ www
afew AfgaTt F1 qGART W I FEAT
21 g A = F faww & @ s
e 34 a9rfgu, arfs gw faorfeat &
fau anm e 7% 1 g R FrIEry
T Y FTH F7AT § A Tear §=7 FAT
2 a1 = faFm-aeEmt 1 o9
[T §, AIfF 30 H Grw F F A
g3 HIT IF 1 8L T FAAT 92 |

# mff g TR, "9 w3, ¥
AT § | Ef T AT 9T U F I
¥ forg JaTC 1 FTH AT THGTEAT &
FART T FTH &9 a1, |7 il fear
21 997 I SR 1 F ¥ R W
I fFar o1 | A9 BT AT A7 X
faw dare §

# a1 s F § fFoga Aerg
¥ W 3 & fog gt O 81 @, afw
F 9T frar o, wEifE abe @
AT FT 9! SATET & 0 gfee W
qfcarE At 732 FW @, AfFT G
A T @@, TogE, g, e,
IR, o W} fewifar mit w-

Emergency and
Aggression by China

wfa & s A §, 5@ fog 99 W e
F A FTF 1 § T 7 yFe< fam
1ol

s FOEAT : R AT T FAAT
qEq AU darc § )

st agteTEars @ & F1
STfaaTE #1 a1 AL FE WIE | F
g & s 7F &) @, et #1 9
far ST | 9O AW A 7 STeST &TAT 8,
afeT QU A A o @ § 0 &R
I AN F fAr fae g 1 W A
FIT FYA Y G HT FHAA f2qT AT @
i afFT T AN A TIT Y 1 T AT
AT AT FHTT & | T FY T FH FCT
A AT ALY &1 F o faw @ F AgH
¥ ow

Y wgAT T TEHR WA, ar
I ¥ fow o &

s ageoad T 2 AW &0
Afgend AT wefral dg-foe &% 9 A%
Friom A E ARk s &
FTHI F AT AT E | § AT FATT AT
E 0T gard Ere F1EW ol Jar &1
R 2w ¥ AfgAe a9 R FToFW
FE TR E I SHaF T WS
fawm &1 & TG F40, qT TF T/
qEHAT G (AT T & | T T AT
AfgeTd  JEE FT FH-ATAT TEAT W
AT o FT g8 F faw ad W,
T qE I FT T AG & aFaT g |
AR 3T | I A ALTE FT JIFT HAAT
¢ g erarfor gl @Y Qe 7
* Fgfa 9 § o 3 9 fasw
ST FX F A9 A & 1 Ag T qwIAw
wifeu f5 Afgad 9 a8 & a9t |
wfgemsia faar g 71 < 21 fasw
€ & wwar | wfgamt F faar e
T frr awat | fegema ¥ R w0
g § 19 F T FAT AT AW
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R &1 a1 faar g1 | FEdiErd G
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TR § HIR T 92 FT YT 997 A7
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A A 7Y A ¥ g T Gar
A qLTE T A E-FTET {07 o
Y FraxaFAT § | IR TgT § WK A
% § | 7 fre #1 o9 § 777 T w1,
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T iy TFer F1 A} wWFEt &
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TIfgT | R AW F Y g @
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¥ gz ST =1fge
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HAT AfEW | 9 WA T w0 )
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fegam s AV F e i gar
Jgq A W F AT T R
A 3F FT AT F A G §
R Y g9 FY A9 3 6 g A
TR AN §, AR @, A W
Sfae same ¥, AfF TR @ gC
FT T NIT gAAT F3, AT 98 I A<ar
& | W g SR § | AT 9
w4 F1€ faufa 78w a0 3wt
FT FoaT a7 FT | qfedl § AL
faw & & 1 fw oA
TEAS ¥ TR T A g, I F
# aurs [ g e 2w ¥ g fRw
T YA o ey ® @A
9 & arg e , A= & ) agt
feoqoft @ & wEEEaT WO !
FE 2w W T AT A 2, AN WL &
AfFT 919, AT § AT WIS @ X
¥, TATY e a9 F4F, GEIR 919 qrE"w
forar 2 | a8 T o W A | g
§ Wit w7 W A @ A &
fe wom s T R 3w & A ofY
G W& 1 T Wa® "W A G R
B A FHT | a7 Y AL G wwAT &
ATy faordY T : TaTH Y A a
T | g AR § ) W A '
Q Idd @ arkw e Afgard @@
% fog dgr & 97 AW | @ TR
gfa 7 W | g W@ A @
3N AR FATQ T F1 |

Shri Karuthiruman (Gobichettipala-
yam): Mr. Deputy-Speaker, Sir, after
the historic speech of the Prime Min-
ister, 1 need not deal with the policy
of our Government. One thing that
our teloved Prime Minister wants us
to do is that we should mobilise in all
secturs. Onme thing is that this hour
is not for words but it is for deeds.

Our Prime Minister has said that
the third Plan will go on and at this
timeotonrtr‘m]we:houldseethn
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all our people’s efforts should be mo-

ilised as one nation. Even in the
previous war we should note that only
because of the people’s morale, all the
sectors worked well. There lies the
final victory. Here, some of the hon.
Muembers said that under the eme:-
gency we should not subscribe to the
rrohibition policy. I say that if the
thirg Plan and all our plans are to be
carried out, the prohibition policy,
which is such a vital one, cannot be
scrapped and scrapping it will not
bring siiccess to mobilise our people’s
efforts,

Our Prime Minister said that this 1s
a shock. That shock is felt througn-
out our Indian Union, and not only
in the Indian Union but jn other na-
tions aiso. If we go to the rural parts,
you will find that even a child aged
about five years is able to say that we
will drive out the Chinese. Even the
tabourers working in the field, the men
and women, say so and they come
forward and offer their day’s wages 10
fight this alien aggression. That
means—it is more or less a blessing in
disguise—that it is time for us to fight
mol only the present aggression but,
as has already been said, to maintain
peace we should prepare for war. By
winning this war, we should win the
present insufficiency in our food,
present insufficiency in our agricultural
production and everything else. In
fact. this is the time at which many
researches and inventions can be
made in certain directions. It may
not be out of place to mention
here that in the first world war,
when there was a scarcity for sugar
in Germany, in 1914—1918, they were
able to manufacture synthetic sugar
out of coal. The necessity for sugar
made them invent synthetic sugar out
of coal.

Even during the secong world war,
when the scorched-earth policy was
followed by the Germans and then the
Russians, when they were retreating
from their places, when they were
losing some granaries of Bulgaria,
Hungary and from near Moscow, they
‘Russians were able to make the Ural
mountains produce good wheat. That
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means researches were done to such
an extent that they could shift even
from the fields to some other places.
The people’s morale was kept at
such a pitch that they could have
more production in the agricultural
sector and also in the industrial sector,

Similarly, we should see that in this
ordeal we should improve our agri-
cultural production. At this time of
emergency, we should see that the
production is stepped up not to 10 to
20 per cent but even to 100 per cent.
This is the time for us to enthuse our
people, the ryots and the peasants to
maximise their production.

In this context, I would like to
offer a suggestion to the House. As
our revered friend, Shri U. N. Dhebar
said, the so-called price-line should
not be misused by some of our friends.
What is the price-line to be main-
tained? We should see that there is
a proper price for the producer to be
paid taking into consideration the cost
of production entailed by the farmer.
Unless a proper price is given to the
producer, there will be no incentive
for him to produce more. The prices
that are prevailing now in the rural
parts and the rural markets should
be maintained at that level. We
should not allow them to inflate. We
should not allow the so-called traders
to hoard and sel] their goods at ex-
orbitant prices. This is the time
when every man and woman of this
country should realise and feel that
'our national integrity should be main-
tained. Everybody will be sacrificing,
but there is a vague idea about the
price-line. That is why I want to
stress this. My idea in speaking on
this occasion is to stress that the price-
line should be such that the price is a
reasonable one for the producer. That
is a very, very important thing.

In peace-time, we have executed co
many plans and irrigation projects.
Without looking for any big return,
we should see that small irrigation
schemes are carried out quickly. Deep»
tube-wells should be provided in this
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[Shri Kuruthiruman]

emergency to see that our agricultural
sector, the peasants and the ryots,
reap the benefit. We fing that even
when our big projects are completed,
only 30 to 40 per cent of the land
has been utilised by the ryots. This
is the time when we should enthuse
the people to go to the field and to
put in their endeavour to see that
every inch that is covered by the
minor irrigation projects comes under
the plough. The grow more food
campaign should be organised and in-
tensive cultivation should be done.
In this hour of crisis, we should en-
sure proper prices for the producers
ang thus enthuse them to produce
more and more foodgrains. If the
rural people have got enough food,
they will be prepared to make this
endeavour,

In the second world war, because
of the grow more food campaign, etc.,
there was more production, and that
was the crisis which was responsible
for more production. In this war,
considering all factors, we should see
that eveything is left to the good
sense of the farmer and to the natural
phenomena. We should not go to
the ryots and advise them to use fer-
tilisers, because the fertiliser produc-
tion may be diverted to any other war
effort. We should, on the other hand,
see that by applying brganic manures,
we not only maintain the fertility of
the soil but have more fertility and
more foodgrains not only in quantity
but also in quality.

,The war in the frontiers will have to
be really fought in the fields of the
farmers. Of course, even though our
jawans and our people are fighting
there on the front, to maintain greater
morale and to meet our civilian re-
quirements as well as military re-
quirements, we should see that the
agricultural sector is given topmost
priority.

Even the so-called present war is
not an unexpected one, We are aware
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of what happened in the so-called
wars of yore—the great Mahabharata
war and the war in the Ramayana,
and other puranas.

18,18 hrs.

[MR, SPEAKER in the Chair]

I would like to mention only one-
instance to show that the morale of a
soldier, the iron will of a soldier,
was responsible for winning the war.
Indrajit, son of Ravana, and Laksh-
mana, brother of Aama, were fighting..
You know that the Asuras were equal
to the Chinese! They were adopting
so many treacherous and traitorous
tactics. Meghanad, son of Ravana,
used the Brahmastra, that 1is, the
poisonous arrow against Lakshmana
who was alone. Lakshmana was re-
ceiving so many arrows throghout, his
body. One great poet has described
one thing in praise of Lakshmana; he
said: Lakkumananum oru thani
nenjam. That means Lakshmana had
one iron, resolute will, and even after
receiving thousands and thousands of
arrows on his body, he had the morale
and dharma with which he met the
adharma that was on the side bf the
rakshasa, Indrajit, son of Ravana.
So alse, though we have got minor
reverses, with resolute will and mo-
rale, we will fight and we will win
the war. The enthusiasm of the people
should be properly canalised. We will
win the war and show to the world
that by winning the war, we will
maintain world peace.

Mr. Speaker: Shri Maurya.

Shri Nambiar (Tiruchirapalli): How
long are we sitting, Sir?

Mr. Speaker: As long as there are
speakers to speak,

Shri Nambiar: Then we 'may have
to sit throughout the night.

Mr. Speaker: If we have to sit
throughout the night, we will sit. So
long as Members will be wanting to
speak, I will be here. Shri Maurya.
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fFam /@ AFH AT € A 99 999 a
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T FET FAET 2 T A, A1 hat T+
IT FT 3 3@ fAd ag Team §
FATE @Y T & aifE eda g
T T w7\ for e 7 famin §5@
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& FAA AT H 6, Jg K4S TRy
=57 T G IR0 | AT & W gH
7o fedem, Ty <& &7 Y O e
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FT AT 1§ I F g@I T
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EE 7 oF fariw I F gam, o=
Y y5ET 3@ asq 7ol o, A fw
# sy & faeg gwwan g | fht fodi
AT FT AET I ATH FFT qTAF FA
§, SEEl F AT Fgar qGl @ Afew
g T ITW J TG AT FET Q)
I FER ATEOY A HAT wRET A
oF fazte s F1 Som @Y 3§ K ATAH
T, FT T AR LY 9T T ATAR g7
IIfEd 97 FIfF 3§ g UL & TWIF &,
e g o fraet af|r & 1 99 W
& g o oife &, fom 9 & Wi
wE § w7 @ g, fom 9 gz
N doriat ) @ & 1 3 A9 F gEn
T HAY St g e g1 1 & afas
& AT FifE § N N T A
ST WA S F qg H qEW g1 Afed
a1 & s s dae o fF faai s
TIT FT qET K feqm ¥ IW T
39 TUEEAT § S fFoAm rews & of
g FH FEENT 4T HIfF I F 99
s & serfer dw 9 1 a8
T a0 W AW g | A Fad
fetrn fafaex =t Fo0 ¥99 &1 &
g 7 FAq Wfer g€ 4@, 3w A
=TT | 39 & Y A qoa @Y, 9w &
FA ATEAT § IT FT TR §H THFL &
ST FHATE A1 | 5 3 wEauTae
T qEi A W E 1 a@T T T Ao o
FTUATETY F A9 g GAT, AT A
* 919 4g g7 AT ;S TG FO AT
gTed ¥ A@Ta gun | Ag A faye 3
farg § o swifaeg e § Wil
Hfquma & w27 weeg vy (1) # foar
U

“The Council of Ministers shall be

collectively responsible to the House
of the People.”
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They will be collectively responsi-
ble.

o =Y FO0 ¥ & 79 & o e
T T | TR I R AT A A
I FA T 79 G § 9 a9 I O
o1& frar @Y 39 ama A o e A
T F aq fr Hfae fafre s s
W I N OF 9gd G971 T @7 | TG F
T gt ¥ gra ¥ § ) & Faw
T Fg1 g g oamw & s
ot & e 7 Y 9nd | " Foor
A S FY g FT T FAY Y g2 A
e g & & e g graee
TEAT A1 | g TF TFe IgT I A0
AT § | T Y F AR A [
&, @ & faFre st For dmw gu § S
fFImF Ty yHe gar g | S A
o ¥ owar o}

“Nevertheless, I am painfully
aware of the fact that not only the
opponents of our policy and party
but even perhaps an appreciable
number of our party members, some
leaders among them, have pro-
claimed or implied their lack of faith

in me and in the defence organisa-
tion under my stewardship.”

% 78 99 959 & gmA @ e @
T & fF w9 axg 1 e wEw w1 &
FG F AW T T G B I AT
2 o 3G 1 AT 79 qaT F O qEH
fiFar o1 | & | AfET R e
T & ara &, A F FTCeng FooT KA Y
F 9T FEM AR T AT ¥ ATE
FeM fF R TN A A gE A W
I ISAT AT | FR T TN IS
ST &Y 937 FonT fF 99 3 g 19
BT +fY o A S g E ) AT I R
Y Fo F faw o gw G & ? A
& g § o o o o 5w F E fag
JugE T § W) FEw F e
XAl T WS qGT T@ AE I &A@
FET AT AL F]AT 1

2005 (Ai) LS—10.
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W W we s A a TR

MY, FUF B} T FE | AR
= A TR @ F O e
g1
st g g : oo wfae a6
g

Shri Maurya: Government includes
me also.

Mr. Speaker: I cannot say that
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fFadar y N AT ATE 2 99 &

4
¥
5
3,
¢
4
-3

fegemm & e fewmem ®
Mg | SE AW B qEw ¥ fad
o fyie # qgEar ot 9 oaw
f& =ftfars @ ar FTEORTT M}
R frlis 1 wgrEar fRE Ee

43
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sral : § ¥ F wmfea A
g 4

werw Wged : feT o g
F&T # AT GHIT G AT Tnled |
IF T AT F, I FT qRAAT
W, AfFT a1 R A 5 9w
F qEar § S A & |

MEW : T g AR
e

Mg WERT: WY A S AR
@ fF & 3§ g § AR
g

st " o I @ gegar
¥R S =g owE W Y e )
FETET FW gU & o a7 ?

QS WEER : T WAL A AR
et #Y Fg1 AT

Shri Priya Gupta: Pradhan Mantri

is 2lways Pradhan Mantri. He has no
private affairs.

oy qEEq : Afe g oW
qfearie & @1 e Afgw w@ar
afgd =} ey #% = ® 3y
i

st @7 9fad R g iy
F ghEEfad F7 AR AE A
@ F gear g 1 AfFT § T sgm
fs =7 ¥ TR 9™ sga a9 fawamE-
o@ ffaT g AR W F IO aga
feat & T@r F F1 g1 @r 47 | fasaq
¥ 3@ A AT AT Y W LT
X g AT AIfEd AT | gEdeT #
T FgEd §
It is better to light one candle than
to curse the darkness.
# oAl W oA FwA AW O F
wfgsm ¥ 39 a%g & @ A & )
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Shri R. G, Deubey (Bijapur North):
Mr. Speaker, Sir, you were just kind
enough to advise the House that we
should be very restrained and digni-
fied in our references. Just some
time back when Shri Surendranath
Dwivedy was in the Chair, Shri Bagri
made a speech. He made a nice
speech. He appealeq to the emotions,
but while concluding his speech he
made some personal references which
I have already brought to the notice
of the Chair, particularly the referen-
ces that he made to Mrs. Gandhi. I
think it was very uncalled for and
uninvited. Mrs, Gandhi is a person
who has devoted her life to the cause
of the nation, and she has shown the
way how a citizen could make him-
self useful. I think persons who are
high personages and who are not
present in this House should not be
referred to and their names should not
be brought in here.

Mr. Speaker: That is the rule, that
those that are not present should not
be referred to here.

Shri R. G. Dubey: I am happy.
There was a reference to some im-
portant points during the debate and
one of the important points is the per-
sonality cult. Ordinarily, Sir, 1
should not have liked to go into this
discussion. But since this point has
been raised and this is a very import-
ant point I should like the House t¢
have a proper perspective of this
question. Even the Prime Minister
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would not like to have the persona-
lity cult. Nobody likes hero worship
or that kind of thing. But, Sir, we
should remember that in history there
are some situations when the im-
portant role of personality cannot be
ignored. I should iike the House to
recollect what Trotsky said in his
history of Russian Revolution. Com-
rade Lenin was in Germany. He was
a prisoner in 1917. But the then
Kaiser Government thought that if
Lenin was taken back to Russia he
would play a useful role. So Lenin
reached Moscow in 1917 in the month
of April. Trotsky has discussed the
role of Lenin. He has said that but
for Comrade Lenin possibly the
Russian Revolution would have gone
phut. So also, take the case of
Gandhiji. It was Sardar Patel who
said:

“qr€, gF @Y 78 WA g AT |
Y g o 7 1

But many of us were wavering as to
whether it was the right juncture for
starting the “Quit India” campaign.
But Gandhiji was definite. He was
writing in the Harijan and he created
that fire. He compelled the Working
Committee to come to that view
point. Therefore, the role of per-
sonality is very important. Consi-
dered from that view point, whatever
may be the weaknesses of our Prime
Minister, under the present circum-
stances obtaining in India he can be
the only point for rallying popular
assistance in the country. Therefore,
nothing should be done to weaken his
hands.

Other points also were raised.
There is the point about neutrality.
Shri Frank Anthony made some good
points about re-orientation of our
policy in favour of Russia and all
that. I do not think we should go
into discussion on this point. He
referred to Hungary. We can also
refer to Algeria. We refused recog-
nition to Algeria till recently, angd for
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that we were misunderstood by the
Soviet Bloc. One single instance or
isolated instance cannot prove the
correctness of the policy br otherwise.
Shri Bibhuti Mishra was very right
when he said that one can be wise
after the event. Many of us support-
ed the policy of non-alignment up
to the present day. We never ques-
tioned it. We did not have the moral
courage to say anything against. Now
it does not lie in bur mouth to say
that it is wrong. So I personally
think that a reasonable line would be
for us to forget what has happened
in the past.

It is natural. We could not have
picked up a quarrel with a neighbour
like China who is a big neighbour.
We thought we should make friend-
ship with all neighbours, particularly
China. But now we have realised
what China is. In our nation, what is
called Atma Bharat has awakened.
There is no vil.age, no person in the
country who is not thinking in terms
of this. It is now up to this Parlia-
ment to shape proper policies. Let us
forget what has happened in the past.
I would certainly say that without
basically affecting our policy of non-
alignment we should have some new
orientation to our policy which will be
in keeping with the demands of the
present circumstances,

We are now facing a very powerful
neighbour, as Panditji has put it in
the course of his speech. China, I am
told, has as its General one who has
got very much experience—I forget
his name. He was in Korea and he
has been in the struggle. The
Chinese leadership consists of those
revolutionary people who have fought
all along the line. They have got a
powerful army. We do not know, as
Shri Dhebar and Shri A. P. Jain
rightly said, even to this day—I do
not know what the Government feels
—what exactly are the Chinese aims
and objects towards India, whether
they want to stop with NEFA or they
want to go ahead. According to Press
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reports fight is going on in the Walong
area. If the Lohit river valley is
captured then the Digbhoi oil fields
and Assam are thrown open.

I am sure, the Defence Minister is
there; the Generals are there and
they are looking at it. But what I
personally feel is tnat if you want to
face the Chinese miiitary might, we
must also evolve a powerful leader-
ship in the army. I do not mean to
say that our officers and our army
are lacking. They are very brave
people, but they have had no ex-
perience of warfare and so it is very
necessary.

Also, I saw gome suggestions in
the press that if we want to utilise
the equipment that we are receiving
from foreign countries, our army must
also be capable of utilising that
equipment. That can happen only
when there is a kind of overhauling in
the army. Our military apparatus
should also be in tune with the pre-
sent circumstances. I do not know
whether they have done it or not, but
I would appeal to the hon. Prime
Minister that the question of protocol
should not come in the way, If there
are retired Generals who are capable
of leading the nation, that should be
done.

Now, Nepal has claimed the area
right upto the Gangetic Valley. Then,
in Ladakh we are facing the situa-
tion all along the border. I know, the
military is awakened. They are fight-
ing and everything is going on. All
the same, there is anxiety 1in the
minds of the people as to how we are
going to face the situation. We are
not prepared for any reverses here-
after and everything should be done
to stop reverses. As some hon. Mem-
bers have said, the Air Force has not
been brought into the operations either
from this side or from that side.
That is upto the strategists to consi-
der, but these points are to be con-
sidered and the whole nation has to
be mobilised.

Now, take the national militia.
Sometimes it creates an impression in
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the public mind that maybe, Govergs
ment are moving very rapidly but stil
there is a halting approach. Reg'a.rd-
ing the purchase of equipment, we
are not in a position to purchase and
invest thousands and thousands of
crores of rupees. We may not have
free military aid but we may have
it on lend-lease or under some such
agreement; otherwise, we cannot have
them. I would request the Govern-
ment to consider the suggestion whe-
ther a Minister of Cabinet rank, who
is an important man, could immediate-
ly be rushed to Washington and
London and impress upon those quar-
ters about our need. It is no use
sending merely diplomatic despatches
and saying that we want this and
that. Why not send an important man
and impress that we are serious
about it? It was reported in some
section of the foreign press that still
we are not serious, that we are halting
and that we are considering peace
moves. We may have peace on honour-
able terms—that is left to the hon.
Prime Minister—but this peace shouid
not come in the way of our repelling
the Chinese.

A question is ‘often asked about
Tibet and the Dalai Lama and it is
said that we should take him back to
Tibet and make him sit on the throne.
I think, this talk is unrealistic in
the present circumstances. The ans-
wer to this should have come from
Peking and China. Even now if the
Chinese Government take to good
counsel and retreat not only to the
8th September line but beyond that
and accept our claims, that is well and
good; but, suppose, we are compelled
to mobilise the whole nation, to have a
large army and fight and go beyond
the MacMahon Line, it is not Sita's
line that we cannot cross and go be-
yond it. Then, naturally, the logical
outcome will be that we shall have
to break the bone of the Chinese
military or whatever it is. But this
question would depend upon how the
Chinese behave. It is not our inten-
tion to go and capture anybody’s ter-
ritory, but if the Chinese militarism
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is to be taught a lesson, it has to be
taught now.

Another most unfortunate thing is
this. I wonder if anybody else would
have done a greater dis-service to the
cause of international socialistic move-
ment than China. All of us are socia-
lists. For that matter, even Com-
munism is not a bad thing except
that we do not agree with some of
its principles of violence. But when
we look at China and what they are
doing, we feel that we must change our
opinion about Communism. If this is
what Communism means to people,
thank God we may not have such kind
of Communism. But for that China
is responsible. I think, Panditji has
put it correctly that the imperialism
of the old days has gone. Britain
had the goodness of vacating such a
large territory but China who has
criticiseq Britain and America as
Western imperialists wants to commit
aggression into bur territory.

I am not a religious man but I do
respect mythology. There is Mansa-
rovar and our whole idea of Hindu
life is woven around it and Pancha-
dham. But what do people think
about it? The educated people do not
value that sentiment but in the people
at large that sentiment is there. We
should not forget that. So, this is
the time when the whole nation has
to be mobilised.

Yesterday Shri Kamath made a good
point when he said that our economy
has to be geared to the needs of the
situation. Even now to our factories
and fields, we have not given that
re-orientation and they are slow-
moving.

I have requested the hon. Speaker
in my own humble way that some-
times Parliament also must meet fre-
quently like the House of Commons
during the war period. Of course, if
we could adjourp early, well and good,
but instead of sitting for the whole
day, why not we sit, say, from 3 to
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7 p.M. every day and allow the Gov-
ernment to carry on with the work?
That is by the way. But this is the
time when we cannot forget our duty
towards the nation.

As some people have said ,it is just
the beginning of our struggle. What-
ever contribution one may make, one
must make. ] am a poor man and I
may not be able to pay more than a
little sum. But is it enough? As Shri
Bagri has said, this is the time to
make a supreme sacrifice jncluding
one’s life,

With these words I support the Gov-
ernment Resolutions.

Mr. Speaker: Shri Banerjee: I am
coming to everyone. But I only re-
quest that hon. Members remain pre-
sent. I will not leave until every
hon. Member has spoken.

Shri Nambiar (Tiruchirapalli): What
about those who have spoken already?

Mr, Speaker: I request them also to
remain present.

Shri Shivaji Rao S. Deshmukh
(Parbhani): Will that help us in con-
cluding the debate?

Mr. Speaker: If today I can allow
so many hon. Members, I would not
be pressed and blamed on Monday.
Probably on Monday there would be
other hon. Members who would like
to speak. Now this is an opportunity
for those who are present to have
their chance,

Shri Nambiar: Sir, I request that
a reconsideration may be done in view
of the fact that without knowing the
programme we came unprepared for
this. So, we may be given a little bit
of a lenient treatment today and it
may be ended at a particular point of
time. We may take it further on
Monday, if necessary.

Mr, Speaker: If hon, Members want,
we may have a break for one hour.
At dinner time I wil] give them din-
ner also. I can arrange that and we
can sit longer,
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Shri Nambiar: On Monday we will
come well prepared. It could be done
on Monday.

WEIA AERT :  ¥W a9 A
AT AR AT @y § 7 #
dga g fF o oawm werEw AW
AR @ §T & | I F AT AT
W1 3 ¥ fod dEg P @ A
¥ feow & ot am w2 =fed | W
QI qH A5 Y &

ot T & (SSeF) o afe
o7 gg Wt AW F A7 fF Sew
F 9 FF FF WS ZgW AW §,
@ o= T g |

TR WEREYT : W A9 R
TS & @ § TEN FR F@T A

Shri Man Sinh P. Patel (Mehsana):
On Monday at 5 o’clock the doors may
be closed. Whatever hon. Members
are available and whoever may be
allowed to speak, we can hardly finish
it by 8 o'clock today because it is
practically 7 o’clock.

Mr. Speaker: It is for the House to
consider. If hon. Members think that
they are not prepared today, I can
repeat this procedure on Monday.

Several Hon, Members: Yes, Sir.

Mr, Speaker: Then we will have to
sit on Monday till every hon. Member
has spoken so that no blame attaches
to me.
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Severa]l Hon. Members: Yes, Sir,

Shri J. B, Singh (Ghosi): No party
distinction should be made and all
those who want to speak should be
given an opportunity.

Shri S. M. Banerjee: You had al-
ready called 'me, so let me finish today.

Mr, Speaker: 1 will give preference
to those who are present now. I will
take down their names and they will
be given the first chance on Monday.
Shri Banerjee might start and then
we will adjourn.

TF A9 AR qE FeA g 4 H
@ @ g 5 wrax amEm foiie #%
w® & | TR TN 9gaH @
faste ¥ o oo woifeaw 2§, @)
SART A ERN, AN W F 39 A
sareT dF T fear S0

Shri J. B. S. Bist (Almora): I hope
the same position will not arise on
Monday. Just now you offered ten
minutes to each Member, which was
reasonable as, in fact, everything is
repeating itself. Members speak on
and they do not think that there are
others who are also to speak. So, I
submit that it may definitely be de-
cided. . . .

Mr. Speaker: Those hon. Members
who have waited till now may please
pass on chits to the Table if they
want to speak and I will give them
preference,

Shri Narendra Singh Mahida
(Anand): May I suggest that reference
to various parties may not be made
hereafter in the debate?

Mr. Speaker: If the parties lead what
I can do in the matter?

Shri Narendra Singh Mahida: I
would request that there should be
no further reference to the parties,
because that takes the time of the
House unnecessarily. Let hon, Mem-
bers suggest the various means which
they could think of to ‘meet the situa-
tion.
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19 hrs.

Mr, Speaker: That is a good sugges-
tion.

Now, hon., Members who want to
speak may send the chits to the Table.

st ®o Wo @A (FFIX) ¢
W HERT, T gUIR I F O
fawe ofdfeafa & | g0 sl g2
TS B A T AGFI § | S FT
TEEAT FA & fox & wwear § oo
M g0 g § FaR | o ofr wwor
#F 7 g9 §, Sy ¥ af eafw fer
t w3 F1 F=A FET AW W
v ¥ fof da & % a9 wuw.aw W=
¥ &1 " gX fow aoiw wuw w@E
Y TR AgE F W A ATFE<
FT R, Y o FAWY A W A w0 R
frq =i, ¥ 1

& wnwar § 5 go w3 ame &
§Te 8, vO¥ FOT F W G &
U IHT gH TRE WIEW FL a1 9y
T G AT G g | AW T TEA
T a9 1 ¢ f g 0 dard %)

g WA F AR A S gRw
3 P § g 39 W @ R
O FIREH & IR § qg7 TG Fa
T ] | UF A19 FgAT ATEaT g |
eUR ¥ g FEE! ¥ gl @
T A | 9§ F9T T @99 F qE
# o7 AT 39 anfedt ¥ =@ ¥ A<
A A A ¥ i@ e oar faeewr
figs a7

Move the countfy towards self-suffi-
ciency in Defence Needs.

o A ag ¥ u% § 5 gfew Al

1 wfeat F gw @F A qET ¥ ger
far ar | 39 T W AR S99
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#3 ¥ faar o) 39 A9 &Y w0
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T AT faer w1 fermmar & vy =fgd )

o F 9§ goen fear § av
fosaa &7 arq Y ST & AEEQEAT A
T HT JETE, FATT AT A AT AT
g | 9g T T I § @R g
21 fosam & @ @ I F qrE AW
 grT 7g a1 5 A gd orar T
am, ferdt S g Wt w T Ao Wy
AR AT AT WX T AT H AT 9T,
g =@ g g & foy #Y frwdam o
FfFT zawr faom S g E g W
A w4 faar | wwEE & 99
FgT 92aT ¢ fF g9 F St
¥ ag WY § W) IEH g9 F TS
THFT F@ GAWEE F AG 9 FAF
=1 & feam | 7 e § R g
I AT Y &Y A, I HAT FT FAGT

- for@r s, S 99 gATd AT are

AT g3 1 IFH AT FT FIE FHATSETET
8 # 1 e fF ag gy fawart
t 1 IE¥ WY 9T g & fAg s
w1 aF1 a1 S | A0 A& |

it o Ao ot : & =7 qaraTe forg
¥ 7gm 5 FRfree ot F aw
& o @ AR afaew # qfaar €0
Fryfaee ot & AT & 98 FA (65
A gr, 33 g &1 AwEw, faE
fast &2 & wn ¥ f7g Ny F Ol
QT 9Y | 39 g ¥ AT AT ALY AT,
fasm wer @+ wwfea § wgm fw
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@ o sfre ol ) OIF
¥ T | WR AT Q@A A A BN
e Y Felt Y Fegfree o1 T 7 gy |
IAET gAY FE W W FaT S
W @ 9T TF FW §, A AfF 9%
TF T AT T FQ E 1 A
IT 9 JF FET ACGT S HTAEAT
T ¥ AT AT A FH AEEA |
g A AT wifgd o A F
TERA AN L, IR TR
# A g R oA @ oA e
% | ¥ Fg STgaT § 5 wver dardy v
ST §, WU FT SHEAT TG Y |
TH OF F0 g FegseaitaE saEt
F UTI q¢ ATEEAT AT gAT drar
T ™ & S T
fegem & yam w A A famw
feemar g, o a8 g & fF S qeew
AT 7 7 qEdT FT wE Y, AN HF
gaEaT § 5 I qeww Aft @@ gu
I WAET § Aew faend), T
¥ weg fAsn, ww & Aeg faerdt o
fom fam gam wemre fFa, arensgaTeY
afwmar @90 fr a8 393 s 2 fo
e et & w9 F g g €
# ITHFT QW FYAT §, I a9 T
g fo7 2 ¥ e gy e A g
& s & g9 Afas faars g,
FreeaaTEy fwEt ¥ fawrs g, afe
FHgn g 5 @ Ag 7 X wR T
FATT &Y I § oY aga weh A g
afFT w1 A #ifqAf
g foar s, 9 e FT A E
IIEAT I, TG HF AL g AT v F
oafeat s wEer & ofedfat
F GIE | A& 3@ gar | forw frerd
F 3@ F X g gaT a1, N wW F
AT AT 2G FTAF 3@ F A T
A g 1 dfFT fR it F wweEn g
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FTEHwIgsmmifrgEam
FT @ AR Frafasar F AT T W
ag fig AT ARy E A Pl § 1 F
T Faar § 5 oW ag A ®1R
areafaFar ¥ w0 gard o
N 9@ AR IgF 8 fuiw wGrar
ITHT g9 FEIQ qTE FGAT AT(eA,
7 F aw TG | W W A9 A
g F 3@ FAT, AR AT qg FT 5
AT qu AT F 9w ™, T
ot F q & Fgr 7 5 wF A€ Ffawe
FATE T, T8 3 G § | F S A
g % sret same #oAt Sft & sarar 3w A
SraT Y fofm X famama & 7 A feey
F Y S w1 g9 fazarg AE T )
F9 F ITH AT FY ITH UG 98 T
T T AT, g X OF A § SRS
TN FHETA AT ¥ @ F, F9 &@T
wd, fF g7 F mfed 7 9 T
# gwwar § 5 g sE=ifal o
fazare @1 =fgd 1 AW AN ST W
fazam® g 9% = & wew W) famma gy,
T F A e | AR @ @ A
FEAT A HIX 56 3 F AT FA
FumT ifgd f5 gw gE N F Aqea
¥ @ o STed § AT RS F e
¥ @ qT IR & | TS a«dT g5
fazame T S1fed | ATSt gw W samEr
AT 7 FL |

affT @%@ @ a9 R g
Fg Fae HT § | F TTgan § v oo
F A, 8 UF 999, T 9
FAfeAY 3FGT FL | WX gH WG
W I g el T & AR
FEAT TR § {5 9% A e Hregy
YT FTEF A F 3@ g5 ¥ =0
S F A R aw ¥ oo AT
TF UF gIR Jefeae & | 77 fe=
srear g fe & 9 v agt oW T
& 0,000 HAGTH &1 TR & |
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[5fr o Yo Fal]

T A G AT G &, I gy
¥E I A ¥ W @ §, oW
dfwat w1 @2y A AoE T @
TR T 2@ WF 9T 39 a9 FT NQ0E
F€ A 98 TF wITL 0 &1 qO| g,
Ffer fF ot F Fear g 1 S g
I ArEEEE Y oafedr A 39 w7
TEA A FifEEw &, s A w2
ST FT HTYW JY GAT, ITHT AHATITRE
¥ frEm Tmema @, wEfad &

Shri Narendra Singh Mahida: May
I again request the hon. Member not
to refer to speakers?

Shri S. M. Banerjee: They are mem-
bers of the House. I can name them.
What is this?

TR GG : AT [T TFAL
IR T AT ITH AT AT FFAT
= ?

g 7

=t Ho Mo T : AR qTIAATHE
¥ AT qEEg wE 9, T A § )
A ST gAT IT @AW F AT A
T FT |

=t aqare fag : wreta & fag
o T FT Te g WX A9 G & 7R
s WRE

sy qo Wo T : W I F
Y Y AT § A AT 70 g7 wlgan
AT T ? W & W gy
CRILICERCR AR R U i
RN E | F T ¥ Fgar R foray
o qifegriie & 3ET §, W I ¥
Tg WS TH A1 O qF 4 a9 g
fecd AT © fagw # Ot 9
g &1 wifaw w30, vy @y 9w
I A afest &, i faeareanfaat
¥ f& Tl wnel @) ww ¥ S
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FfeT AfaF TR 9T gw qF ¥ A=
TR &, WY | qE TR & A
9 FEEF T AHT AT F | F =rEar
g f5 @ o) T g ¥ wre, fms
gt & g @Y, Afaw 99 F AR 9,
et S & fagal 9C 9 A7 HifEE
I TR TET AT ST Y TR HE
gRI w1 g gfar s s, W)
T AW FT gF aga |

qEd A & v W § e
AR FFN AT ¥ AT A,
form far o faaw g, TA ARE A &
A G @R A= A g AR A

= @ fEEg 1 g9 | IEF
ar ¥ g o & i wgA g 4 e
N WF T T T WA | dfe
a A AN T gy A g ) &
wgaT § 5 www & ¥ ofad w1
TF o G4, W fF 930 FO% To X
Fg gaT g, T WA F A
OGN & S & o I | wRA
&7 ¥ o weTaen §, 98 WA §l |
TR ag are fadal qgr Y 4 £
gH AW § 5 aFd@T 00 AT 00
FOT 7T fa3 awi & w1 § 1 W
ag @ fagend & 2w & afs o
9 g, @ & =g 5 ag v s
I gHee ferdax Y1 ¥ TAFR,
128y TF AT ferqur s A A
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Nt AfFET ag a@ 78 g€ | 7 e
g 5 o 379 Y 3@ T I AFELH
1 o1 frar st W) AW & fad S
g @dey & fag Sa¥ dar famen
T FwETd ¥ qR Fa & fF
LREL-E] W HTA do WIw Ay
3@ FT Yo . AN TATHN FEA qIF
& AT fehv ®e F fag § 1 wfax
S T feam & g s 7
T e T G | B
@A FHATA 000 To HTfGH A
SUTRT A F | G WA L B AL G
g AegL A W A FA L @ o
?’ﬁ"ﬁﬁmzoo To ¥ SqTET @
g ¥ W g w1 97 A0 A FAen
fo0 Fo ¥ FAG T7 I BEA ATTA
fesra s A qa aw s fad & o aw
T ATHAOET FT T W AT AT
g T T A | A @I g Fs
FaARF

wG FATS AT § 3T FT JAR A
T | gAR ATl #1 UF FA A
T A R F g @ = o
s waq fafeed Haw o @
STE AT AfFe ATIA WTF (T qmTE
ST | Fg AT gH ARy § I wifEd
T TF AT ], FIF ISTGAT FEAT

‘gAY S g A At
e forat & vt @ o Ay, e
W GG AEY o9 9 aF oW T AN ¥
ifwat # @z T8 &

WH AR A FEA g fF o ww ¥
Yo I TF F AT AR ATE § I
gfraa fafeed 3fmr @ s 1
T Tg § S fed gy few W
G U P ATe IS W HEATST
F AT G TG FRICT  HWATRT

Emergency and
Aggression by China

F ) F A § Fagufmw s
HEE T FT &7 AW I qTH o€
9 R G E gAY AR | |
T § e @57 & gmwe g e
FAT AT g 5 gF AW oF e
* wif @y g ag ) dfsq s F
HY A TF & AT & | 39 3T A
ST JAK & 1 & wEar § o g A
o g Tl d ww wew e W
q ST # e S AT 1 9AE qg
TF & AT AT
AP F A FWH A
RA F A T4 )
AT IFN AT 7 e 9H 49 A
g Faar o ¢
Fed Y T AT A T, O A
T § W A =g,

T2 & =, wE whww 9§ R
T AT
TR g7 78 I FT G g

TH @ § $R FEAT IR oo
TR o TFRER e & 3y A

gwwmmﬁmmarr%ﬂgﬁ
g 1 3T s ¥} W sfgw www

s

Ay

R o fog 0 SRR A
w1 ATH g fomm 91 )

M Ao Wo qAwi: a1 § & I
JAE | I 7E w5 W F < A
W e edr g § 0§ S
frdgm Fem f5 IR T® T @ AW
=Tfed fF R g7 T s W) T
mfaz fag & 9™ 5w W H I §
q g g R feasEaT @ g
W d ae 1 s S H
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[ @~ @Y. &)

W fag R TRETE FedAT gAEeTEY
T TR M TF q9 HET T 9= T
A

T GRS e faamd
# qOIEH W AW FT AT &
T fexg, fom, qaaam, &1 s
T F T A AT , TR A A
TET § AT A Iq¥ S | K A9+
T S ¥ wgm g fFoeRR
1 arE e g, IR [ A oAEE
FAT AMET | T AR S T6 &
F3T § | T fAG A2 @ A% &N
I AT A ST W g g

T WG . UF A WK qR
TFETH HT T AT W § | AT AF
3¥ grefaa) ¥ o9 9w f@ § | v
UF UF F 9 9 oz 71 avgw +f faan
ST AT € 9T T oaE 4 T A e
STQAT | 5% oear # J6y o g1 )
Y &gr a1 {5 § g7 3 ot @y e
g, AfeT g3 fredw ® & @ @
wifefrdmr S T § 1 F S
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T g AfFT ag a0 7 fF oaw ¥
qge SET 9N FT a9 far ST
AfFT T Y TRl B F AR T
EQ1

A0 AU F I Ig IR FEAT
fF m f1 o @ @ fame ¥ awne
A9 A A e # § @ s
TRA IR WG T TE Ao Ay
T g 99 @ T S §3 4 IgA
A w5 @@ AR g F fgaEr
TE§ | AT By IR T3 FT F
el & o gee A W9 FATE |
TN Y AT AT o &g Q@ g
dffr & 9 qEer P € ® OO
frqe T 1 S gige q3 T s #
T P R GET §ARL F 7T Afed
¥ oT@m | gFER R SOl AR
AT TR F IGH AFT GO A
& SHATT T 29 a9 A )
1925 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Monday, the
12th November, 1962/Kartika 21, 1884
(Saka).
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[Saturday, November 10, 1962/Kartika 19, 1884 (Saka)]
CoLuMNS WRITTEN ANSWERS TO

UESTIONS—contd.
ORAL ANSWERS TO QUES- Q ont
TIONS . . .+ SII—S55 S.Q. Subject CoLuMNs
SQ.  Subject No.
No. 115 National Defence Fund 559
84 Cement industry . . SII—I3 117 {JetSmSleﬁm prf)duct? fron.1 5
85 Oil in Cauvery Basin .  513-14 118 National integration . 560
86 Standard rate for gold . S514—1I16 119 Anti-corruption committee S61—63
87 A“v‘gd“ Education Ser- 17—t 120 Import of petroleum pro-
: - S1719 ducts from U.S.A. . 563
88 Seizureof smuggled watch- 121 Indian Hockey team at
e - 519—21 Jakarta . i . . 563-64
89 Recovery of gold frorn . . )
American  tourist . 521 122 P r%dﬁ%ggoofa%oolfs with 56465
91 Oil refinery in South s522—24 124 Royalty to Madhya Pradesh
92 Movement of COal by by Bhilai Steel Plant 565
road . . 524—28 125 Shomﬁtl:n of automobile
93 Foreign exchange position $§28—32 machine parts . . 565-66
94 Research scholars in Bana- 126 Fourth Asian Games at
ras Hindu University .  §32-33 Jakarta . . . 566-67
96 Gandhi Bhawans in uni- 127 Universities in U.P. . 567
versities . : - 533—36 128 Movement of studcntsand
97 Machine tool faCtory in teaChers . . 567
Kerala . . 536-37
98 Loans to poor meritorious
students . . . 537—39 U.g.Q.
99 Retirement age of officers 540—42 o
100 Rehabilitation  Finance 165 Delhi students for studies
Administration . . 54243 abroad . 567-68
101 Recommendations of Sol- 166 Reforms in E]cCtoral Law 568
veen Committee - 543—4S 168 Bye-products of  steel
102 Demurrage charges in- plants . . 568
curred by Hindustan i
Steel . . 545-46 169 Pr%dotﬁg; (ff stfel in 5o
103 * Tripitak ’ mHmd.l . 547 170 Exploration of mmerals
104 Nationa] Board for Basxc in Ladakh . 569-70
Education . . 548—s1 171 Nationalisation of text
105 Production of slag cement  §51-52 books . 570
106 Underwater valley of 172 Scholarships of hxgher
Andamans . §52-53 education in Hindi . 570-71
107 Bank in Goa . . 554-55 173 Government employees
knowing Hindi . . 571—73
WRITTEN ANSWERS TO 174 Ahimsa University. . 573
QUESTIONS . . . 555—618 175 Increase in Constituencies  573-74
5.Q. 176 Nubian finds . . 574
No. 177 Oil in Andhra . . 57475
178 Regional Engineering Col—
108 National Sports Fund . 555—57 lege, Warangal . 575-76
110 Text books in Hindi and 179 Chit Fund Compames in
regional languages . 557 Delhi 576-77
111 Chain of schools . . 558 180 Fixation of salanes of
114 Madras High Court de- LC.S. Officers . 577
cision regardmg L I.C. 181 Fencing around Kutab
Claim . 558-59 Minar. Delhi . 577

2005(Ai) LSD—u
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WRITTEN ANSWERS TO
QUESTIONS—contd.

U.S.Q.

Subject

No.

182
183
184
185

186

187
188
189
190
191
192
193
194

195

21§

216

Rudrasagar. oil
Rudrasagar oil
Rudrasagar well

Grants to cultural
tutes in Orissa .

insti-

[Dawy Dicest]
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577-78
578
578

578-79

Scholarshipsto S.C.and S.T.

students in Orissa
Gold mines in Andhra .
New schools in Tripura .
Tribal students in Tripura
High schools in Tripura .
Panel for Section Officers

Coal and petroleum in-
dustries

Royalty paid to forelgn
conCerns .

Quarters for Income-tzx
employees . .

Expmsxon programme of
FACT at Alwaye .

Coal for Assam ’I'ea Gar-
dens .

Revenue from du'et:t taxes
Sheet cutting scrap

Kalyan samitis in Govern-
ment Colonies, Delhi

Singareni Collieries

National Integration Coun-
cil . . . .

I.A.S. special reCruitment

Contraband trade in opxum
and cocaine

Delhi Magistrates .

Industrial loans

Variety of traffic rules in
Connaught Place, New
Dethi .

Notified areas in Nor-
thern border

Third Division in MA
examination .

Bokaro Colliery
Youth Delcganon to
Europe

Railway engines belongmg
to Rourkela Steel Plant

‘Transport syst:m in
Rourkela .

Appellate Assnsmm Com-
missioners . .

Rourkela

57980
580
580
581
581
582

582
582-83
583
583-84

584
584-8s
585

585-86
586-87

587
587

588
588

588
589
589-90

590
591

59192
592-93
593

594
594-95

i

WRITTEN ANSWERS TO
QUESTIONS—contd.

USQ.
No.

217
218
219
220
221

222
223

226

227
228
229
230
232
233
234
235

236
237

238
239

240
243

245

246
247

249
250
251

252

Subject

Sea-passag: concessions to
daman students

Conference of Chief Mi-
nisters of Eastern Zone

High schools in Subroom
Sub-division, Tripura

Rehabilitation of ]humla
families

Class IV employees in
Tripura .

Under invoicing of ex-
ports . .

World Bank loan for
collieries .

Reviewing Commmce for
Survey of India .

All India Sports Congress
Students funds in Delhi
National Museum, Delhi
Baraunij Refinery .

Facilities for Departmen-
tal candidates in All
India Services . .

Delhi University course
in Library Science .

Librarian in Delhi Ad-
ministration

Under-invoicing of im-
ports L. .
Paper for text books .

Who’s .who of Sahltyn
Akademi

Repayment of loans by
steel  companies

Child marriage in Delhi

Untouchability

Coal for Punjab

Cement production

Monuments in  Kangra
and Hoshiarpur Dis-
tricts of Punjab

Scientific research

Allocation of stamless steel
sheets

School for mentally dc-
ficient children in Delhi

Nunmati  Refinery

Galvanising Steel sheets

Colleges for study of

Budhism at Leh

National Physlcal Labora-
tory

. .

834
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595
595-96
596
596-97
597
597-98
598-99
599

599—~600
600

601

60s
605
6os

60607
607
607-08

608

609-10
610

611

611-12
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WRITTEN ANSWERS TO PAPERS LAID ON THE
QUESTIONS—contd. TABLE—contd.
U.S.Q. Subject CoLuMNs Coruomuns
No.
(3) A copy of Annual Report
253 Wh=el and Axl: Plant, of the Salar Jung Mu-
Durgapur . . . 612 seum Board, Hyderabad
254 Nangal Fertilizer Factory  612-13 for the year 1961-62.
255 Joint cadre of police for P
Hinachal Pradesh and . O} % o?ﬁglsogsgﬁgcma-l
Delhi 13-14 ment) Rule 1962, pub-
256 Ministers and then- al]ow- lished in  Notification
ances 614-15 I;Ilo. G.S.R. J98105, d;écd
- the 21st uly, 1962
258 Irc;:r :gﬁgcel Control 615-16 nder 2 b sestion (3),
of section s§4 of the
259 Loan from Hungary . 616 Territorial Councils Act,
261 Annual report of L.I.C. 616-17 1956.
262 Kalakot Coal Mines 617-18

(5) A copy each of the follow-

263 Lignite and Bauxite in 8 ing Notifications  under

Kutch : . - sub-section (4) of section
264 Amalgamation of small 43B of the Sea Customs
collisries . . 618 Act, 1878 and section 38 of

the Central Excises and
Salt Act, 1944, making
certain further amendments
to the Customs and Csntral
Excise Duties Export Draw-
back (General) Rules,
1960 :(—

PAPERS LAID ON THE
TABLE . . .

619—23

(1) A copy of ths Annual Re-
port of the Life Insurance
Corporation of Indja for
the year ended 31st De-
c:mber, 1961 along with
the Audited  Accounts
undsr ss=ction 29 of the
Life Insurance Corpora-
tion Act, 1956.

(@) G.S.R. No. 1149 dated
the 1st September, 1962,

(&) G.S.R. No. 1150 dated the
1st September, 1962.

(2) A copy cach of the follow-
ing papers under sub-
section (2) of section 16
of the Tariff Commission
Act 1951 —

(© G.S.R. No. 11571 dated the
1st September, 1962.

(d) G.S.R. No. 1152 dated
the 1st September,
1962.

(¢ G.S.R. Igo. 1153 dated
the 1st September, 1962.
pig ron for the period Ist §e 15t September, 196

April, 1960 to 31st March, (f) G.SR. No. 1193 dated
1962. the 8th September, 1962.

(#) Report (1962) of the Tariff
Commission on the fair
ex-works retention prices
of steel for the period st
April, 1960 to 31st March,
1962.

(#) Report (1962) of the Tariff
Commission on the fair
exworks retention prices of

() G.S.R. No. 1194 dated
the 8th September, 1962.

(B G.S.R. No. 1195 dated
the 8th September, 1962.

(i) Government Resolution
No. SC(C)-2(27)/62 dated
the 7th September, 1962.

(#) G.S.R. No. 1196 dated
the 8th September, 1962,

.S.R. . dat
(f0) Statement explaining the » (t;hf 8th g;te;;gzr’ 195?.
reasons wny a copy each

of the idocuments at (i), (ii) (6) A copy each of the following

and (ii) above could not
be l1id on the Table within
the period prescribed in
the said sub-section.

Notifications under section
38 of the Central Excise
and Salt Act, 1944, making
certain further amend-



837

PAPERS LAID ON THE
TABLE—contd.

ments to the Cenral Excise

Rules, 1944 :—

(a) G.S.R. No. 1191 dated the

8th September, 1962.

() G.S.R. No. 1373 dated the

20th October, 1962.

(7) A copy each of the following

Notifications under sub-
section (4) of section 43B
of the Sea Customs Act,
1878 :—

(@) G.S.R. No. 1147 dated the

1st September, 1962.

() G.S.R. No, 1148 dated the

1st September, 1962.

(©) G.S.R. No. 1190 dated the

8th September, 1962.

(8) A copy of Notification No.
G.S.R.

1156 dated the
1st September, 1962 con-
taining Corrigendum to
G.S.R. 1041 dated the 4th
August, 1962, under sub-
section (4) of section 43B
of the Sea Customs Act,
1878 and section 38 of the
Central Excises and Salt
Act, 1944.

(9) A copy of Notification No.

G.S.R. 285 dated the 10th
March, 1962 under sub-
section (4) of section 4 8
the Life Insurance Cor-
poraticn  Act, 1956.

(10) A copy of the Annual Re-

port of the Beard of Direc-
tors of the Irdustrial Fi-
nance Corpcrstion of India
for the yesr ended the 3oth
June, 1962 along with the
statement showing the

assets and liabilities and
profit and loss account of
the Corporation  under
sub-section (3) of section
35 of the Industrial Finance
Corporstion Act, 1948.

(11) A copy each of the follow-

ing Rules under sub-
section (1) of section 28
of the Mines and Minerals
(Regulatiln and Develop-
ment) Act, 1957 :—

(a) The Mineral Concession

(Third Amendment) Rules,
1962 published in Notifi-
cation Na. G.S.R. 1051
dated the 4th August,

1962.

[Dawy Digest]
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TABLE—contd.
(5) The Mineral Concession
(Fourth Amendment)

Rules, 1962 pubhshed in
Notification No. G.S.R.
1076 datd the 11th August,
1962.

(12) AGcopy of Notification No.

S.R.1259 dated the 29th
September, 1962 under
sub-section (1) of section
28 of the Mines
and Micerals (Regulation
and Development)
Act, 1957.

(13) A copy_eachof the follow-

ing Rules :—

(1) The Income-tax (Determi-

nation of Export Profits)
Rules, 1962 published in
Notification No S.0. 2738
dated the 1st Septemter,
1962.

(#5) The Volunmy Surrender

of Salaries (Exempticn
from Taxation)Rules, 1962
published in Notificstion
No. S.0. 3321 dated the
3oth October 1962 under
sub-secticn (2) of section
(4)of the Voluntary Surren-
der of Salaries (Exemp-
tion from Taxation) Act,
1961.

MESSAGES FROM RAJYA
SABHA . . .

Secretary reported the follow-

ing messages from Rajya
Sab

@) Tbat at its sitting held on

(5) That at its sittn

November, 1962,
Ra;ya Sabha had passed
a motion exten the time
for presentation of the Re-
port cf the Joint Com-
mittee of the Houses on
tpe Limitaticn Bill, 1962,
up to Friday, the 30th
November, 1962.

held on
the 8th Novemter, 1962,
Rajya Sabha bad passed a
motion extending the time
for presentation of the Re-
port of the Joint Com-
mittee of the Houses on
the Indian Marine Ib-
surance Bill, 1962, upto
Monday, the 11th March,
1963.

838

CoLUMNS

624
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REPORT OF JOINT COM-
MITTEE PRESENTED .

The Report of the Joint
Committee on the Spe-
cific Relief Bill, 1962 was
presented.

STATEMENTS BY MINIS-
TERS ) . .

(#) The Minister of Planning
and Labour and Employ-
ment (Shri Nanda) made a
statement on measures for
maintaining prices of essen-
tial commodities at reason-
able levels and also laid on
the Tatle a detailed state-
meDt.

(i) The Deputy Minister of
Railways (Shri S.V. Rama-
swamy) made a statement
regarding the allow-
ances paid to the mem-
bers of the Railway Acci-
dents Committee and also
laid on the Table a de-
tailed statement.

[Dawy Dicest]

CoLUMNs

EXTENSION CF TIME FOR

624 PRESENTATION OF THE
REPGRT OF SELECT
COMMITTEE . .

The time for presemiation of
the Report of Select Com-
mittee on the Administra-
tor Gen:ral Bill was extended
upto the 1st March, 1963.

625—28 RESOLUTIONS = UNDER
CONSIDERATION .

Discussion on the Resolutions
regarding approval of Pro-
clamation of Emergency and
Chinese aggression moved
by the Frime Minister (Shri
Jawaharlal Nehru) and sub-
stitute moticn and amend-
ments thereto moved on the
8th  Novemter, 1962,
continued. The discussion
was not ccncluded.

AGENDA FOR MONDAY,
NOVEMBER, 12, 1962/
KARTIKA 21, 1884 (Saka)

Further discussion on Reso-
lutions re. Proclamation of
Emergency and Chinese ag-
gression and‘substitutey mo-

tions and amendments thereto.
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